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1) Shri Jitendra Kumar, 1AS
Commissioner, Municipal Corporation Faridabad,

2} ShriNishant Yadaw, [AS
Deputy Commissioner, Gurugram

3) ShriVikram, IAS
Deputy Commissioner, Faridabad

4) Sh. Sanjay Sharma
Deputy CEQO
M /s Ecogreen Energy Pvt. Ltd.

Memo No. JC-SBM/MCG/2023 45y Damd:aﬂ'")‘rﬁ 1/ 1eid

Subject:- Minutes of review meeting regarding decision made by the committee,
constituted as per the orders of Hon'ble NGT in 0A No. 172 of 2021, held under
the Chairmanship of Commissioner, MCG on 14.02.2023 at 11:30 AM at
Conference Hall, MCG office sector-34, Gurugram.

A review meeting regarding decision made by the committee, constituted as per the
orders of Hon'ble NGT in OA No. 172 of 2021, held under the Chairmanship of
Commissioner MCG on 14.02.2023 at 11:30 AM at Conference Hall, MCG office sector-

34, Gurugram
The Minutes of the same are hereby sent to you [or information and necessary action

please,
W
N
joint € \’:{. sioner,
Munic ﬂt‘l_"'hrnumtln n,
Gurugtam.
Dated: 2 ﬂfu.ri 1a L3

Endst No. |C-SBM/MCG/2028 /54 Yy

A copy of the above is forwarded to Private Secretary (o Worthy Chief Secretary to Government
Haryana for kind information of Worthy Chief Secretary Government Haryana.

ri nissioner,
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Endst No. JC-SBM/MCG/2023 545 Dated: 2o/

A copy of the above is forwarded to the following for information and necessary action pleasg,

Commissioner, Municipal Corporation, Gurugraim.

Addl. Commissioner-1V, Municipal Corporation, Gurugram.

Chief Engineer, Municipal Corporation, Gurugram

Dr. Babu Ram, (Technical Expert of Monitoring committee af NGT)
Sh. Krishan Singhal, (Chairman, BSP, (Mb. B750055504])
Regional Officer, HSPCB, Gurugram.

Executive Engineer-SEM, Municipal Corporation, Gurugram
Consultant-SEM, Municipal Corporation, Gurugram.

=1 & LT ofs A B =

Wl o
Joint Commissioner,
Municipal Corporation,
Gurugram.




am Yaday .
' Mie Vs M/s Ecogreen Enerpy Pyt Ltd, £0rs. held under the
eha, S
@ Lommissioner, MCG on 14.02,2023 at Conference Hall, MCG Office

Chairmanship of g,
Sector-34, Gurugram

List of Participants is attached as Annexure.A

Fhe Chairman welcomed 11 the participants.

=sues raised in Lthe order of Howble NGT passed on 30.01.2023 in OA No. 172 of 2021 were discussed. it
was deliberated that Hon'ble NGT expressed disappointment over the progress of MCG & MCF regarding
legacy waste processing, fresh waste management leachate management and nat having clear road map
for achieving targets expected in terms of order passed by Tribunal. Further measureable weekly target be
identified and with reference to the same daily progress be taken by email and assessed, Ownership and

accountability be defined with clarity, including consequences for not meeting the target.
1. Fresh Waste Processing:

It was informed that MCG is processing 330 TPD fresh waste in de-centralized manner as under:

Beri Bagh | Badshahpuor Sec-dd OWGs Darbaripur |  Carterpuri Total
: - =
110 TPD |. BOTPD S0 TPD I0DTPD 10°TPD | 40 TP 330 TPD
:

The Joint Commiszioner-SBM informed that development works for fresh waste processing at Village Sotai
have been stopped due to Public Protest and estimates for development of site for waste processing at

village Pali have been prepared and tenders will be invited shortly,
After detailed discussion, it was decided that:

4 The MCF to invite the tenders to developed site at Pali immediately and start the work in time
bound manner so that fresh waste processing may be initiated by 20.03.2023,

b. The capacity of de-centralized waste processing (at MRFs) should be inc repsed to optimum lavel :

¢ The de-centralized waste processing at MRF at Ullawas should be started immediately. 1t shall be
ensurad that no foul smell comes in the surroundings of this MREF,

d. The dumping of fresh waste at Bandhwari shall be reduced in proportion of decentralized waste
processing.

e. For proper disposal of inert obtained from decentralized waste centers, faciity iy b created at
Badshapur so that same could be utilized for filling work and quantity of dumping of waste at
Bandhwari may be reduced. For hiring/ purchase of machinery required at Badshapur MRF, a
committee of |C-SBM, EE-SBM, AE-SRM, CAO and representative of M/s Ecogreen (Sh. Sumit
Kumar) is constituted to avoid the delay in erection of machinery.
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92 5E‘I-'.-'“-T} Waste Processing:

It was deliberated that at present capacity of legacy wast
PATHYA has nol be enhanced. M/s Dhoomi Green has erected secend unit to process the waste and

[ Li0n: 100FOW
capacity has heen increased to 5500 TPD. The second unit will be functiomal by ton
processed against the target

e treatment is G000 TPD. The work of M/s

{we115.02.2023), In the month of january 1.8 Lac MT of waste has been
of 1.9 Lac MT. During the February 2023 only 40000 MT waste has been proc
of 2.25 Lac MT. It was informed by EE-SEM that LI for 04 works to process 02
in each work has been issued and agencies have been directed to deposit the performan

02 tenders to process 06 Lac MT in each work have been floated, The Chairman expressed his

essed against the target
Lac MT legacy waste

ce-security

disappointment in delay to invite these tenders.
After detalled discussion, it was decided that:

a.  There shall be no delay in completing the tender process and allotment of works.

b. A meeting be fixed with the 04 agencies to whom LOI has been issued on Friday 17.02.2023 al
11:00 AM ta discuss the work plan in the office of undersigned.

¢.  Waork order shall be issued to NEERI ta assess the waste immediately.

3. Bulk Waste Generators (BWGs):

It was deliberated that most of the BWGs are not complying the SWM Rule 2016 and dumping their waste

at secondary collection paint er unauthorized dumping sites. The Chairman directed that:

a, An action plan shall be prepare to enforce the SWM Rule 2016 en all BWGs in MCF & MCG
Jurisdiction.

b, Addl Commissioner-1 & IV, AddL Municipal Commissioner, Chief Engineer and |eint Commissioner-
SBM MCG shall motivate the BWGs for onsite waste processing as per Aules. Joint Commissioner-
SBM will organize a Joint Visit of all the above officers to show the best performing BWGS 50 that
they can motivate the RWAs accordin gly for implementation of SWHM Rules 2016. JC-5BM to
prepare a list of BWGs and earmarked the same for implementation to officers mentioned abowve.
These officers to conduct the visit from next week ie. from Monday, 20.02.2023 and have meetings
with all the respective RWAs/ BWGs by 26.02.2023.

¢ To motivate the RWAz sample of compost should be distributed in packets with the message that
this type of organic compost may be produced by the BWGs which can be used for green belis;
parks and plants maintained by individuals. The matter of the message be got approved [rom
undersigned. For procurement of bags/ packing material a committee of JC-SBM, EE-5BM, AE-5BM
and CAOQ is constituted for purchase of 10000 bags initially.

d. A negative list of the agencies, who are working in BWGs and are not performing well be prepared
and Puh.lish ed in News Paper.

€ A meeting with RWAs of good performing BWGs be arranged in the office of undersigned on
Tuesday, 21-“1.21:'23..[[} appreciate and honor them and Publicity of the same in Media be ensu rirel,
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Annexure-A

List of participants who attended the revic
constituted in OA No. 172 of 2021 titled as PO
held nnder the Chairmanship of Sh. PC Meoena, Commissioner,

Hall, MCG Office Sector-34, Gurugram.

w meeting regarding decisions made by the Commigy,,

onam Yaday Vs M/s Ecogre
MOG on 14.02,2023 at Conlerenceg

en Energy Pyt Ltd, &0,

Name Gesignation Contact Details -ll
LS LR |
i. | Sh. Satish Yadav S0 B
: k ; i issioner, Municipal £ 35 [
90 F R Ak A |aint Commass RO(1453584
LT L | Corporation, Faridabsed L e !
3. | Dy, Maresh Kumar jalakto IT-I.II'I:iEEiﬂI"I'&l'-SEM. Municipa 5899220003 |
== Corporation Guragram e 4
4. | Shri Anil Mehta C‘““ﬁ'—']l'&m-EE M, Municipal Corperation 6711005709 [
Gurugram |
&. | ShriVishal Garg EE-SEM, MCC ay2 1395275 |
6. | Shri Padam Bhushan EE-SW, MCF
7. | Shri Kuldeep Yadav Assistant Engineer-SBM, MCG
g. | ShriArun Humar Junior Engineer, MCF
. - Deputy Chiel Executive Cifficer, I':'l:ngreéﬁ St '
£ 3G90 97
9_ | Shri Sanjay Sharma Energy Pvt. Lid. _ .
| t: f Ecogreen Energy Prt. ;
10, | Shri Sumit Kumar Ef;““" Ave o EIURLeVA S 'I 9818299789
i ] Representative of Ecogreen Energy Pyt '
11. | Shri Vikrant Bakshi o v 3 A901449840
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Minutes of the review meeting regarding decisions made by the Committee constituted in DA No.
172 of 2021 titled as Poonam Yadav Vs M5 Ecogreen Energy Pt Ltd &0rs held under the
Chairmanship of Sk PC Mesna, Commissioner. MCG on 21.02.2023 at Conference Hall, MCG Office
Sector-34, Gurugram.

List of Participants is attached a3 Apnexure-A
The Chairman welcomed all the particpants,

The pregress on the declsions taken in the previous meetings were reviewed and weckly target and
progress wias discussed It was also deliberated that ownership and accountability be defined with clarity,

including consequences for not meeting the rges,

1. Fresh Waste Processing:

It was observed that average wases processing in MCG area in De-centratized wag 250 TPD. It was also
observed that S0-60% waste received at MRF (2 dry waste, The issue regarding BW0Gs, mon-finctoning of
MRFz was deliberated in detail.

After detailed discussion, it was decided that:

The capacity of de-eentralized waste processing {at MEFs) should be increasad to optimum fevel,

=

b, Thede-centealized waste processing af MEF at Dilawas should be started Immediztely. I shall he
ensured that no foul =mell contes In the surroundings of this MRF.

¢, Joint Commissioner-1¥ will ensure nursery established at MCG land adjacent to Ullawas MAF shall
be remopved immediately,

d. For proper dispossl of inert obtained from decentralized waste centers, Beility may be created at
Badshapur s¢ that same could be utilized For filling work and quantity of dumping of waste at
Bandhvear may be reduvoed. For hirng purchase of machinery required at Badshapur MRF, EE-
SBM =shall invite short terder imniediately to aveld the delay.

2, Legacy Waste Processing:

It wac deliberated that M/s Bhoomi Green has erected second unit to process the waste and capacity has
been increazed to 5500 TPD. The second unit is expected to be functional to its optimum level wel
25022023, In the month of January 1.8 Lac MT of waste was processed against the targat of 1.9 Lac
MT. During the February Z0Z3 only 55000 MT waste has been processed against the target of .25
Lac MT. It was informed by EE-SBM that the site has been allocated to all 04 agencles for erection of
machinery to process 02 Lac MT legacy waste by each agency. A PERT chart has been prepared for
these agencias to Anksh the werl in all respect by 30.06. 2023, The S0P for disposal of RDF, Inertand

contpost was also discussed.
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After detailed discussion, it was decided that:

a4 The timelins given for the work of waste processing by 04 agencies in the PERT chart shall be
strictly adherad to,

b. The process of digposal af RIOE inert and compost a5 diseuceed in the mesting shall ke strietly
followed @nd confirmation from the client for consumption of ROF shall be @aken on Oficial email
before releasing the payment.

£ AE-SBM will produced the photographs of disposal of compast and inert with Latitude and
longitwde In the next meating.

3. Bulk Waste Generators [BWGs):

It wias delibarated that maest of the BWGS are not complying the SWM Bule 2006 and dumping their waste
at secomadary collection podnt or unautherized dumping sites. The expressod his disappointment for not

implementing the decision aken in the meeting held on 14022023, The Chairman directed that:

4. An actlon plan shall be prepare to enforce the SWM Rule 2016 on all BWGs in MCF & MOG
Jurisdiction,

b, Addl Commissionor-1 & 1Y, Addl. Munkcipal Commissiones, Chief Enginear and Joint Commissionas-
SEM MCG shall motivate the BWGs for onsite waste processing as per Rules. Joint Commissioner-
SBM will organize @ Joing Visit of afl the above officers to show the best performing BWGs so that
they can motivate the RWAs accordingly for implementation of 5WM Rules 2016, fC-5BM to
prepare a list of BWGs and earmiarked the same for implementarton e offlcers montloned abowve,
These officers to conduct the visit of BWGs without further delay.

£ [C-5BM o submic weekly repart reparding progress of on-site composting by BWGS He will alsa
submit the detalls of challans on non-complying BWGs during the last ane monthe

d. The daily propress report of waste processing, disposal of fractions, progress of BWGs shall be
aploaded on websing,

4. Leachate Treatment:

EE-SBM Informed that the guotations hawve been received for erection of 02 DTROs of 200 LD each,
Tenderdocument is under preparation Tender will is invitad shortly: Lepacy leachate is being disposed of
to 5TPs 11000 ELD leachare is yet to ba disposed of. This work will be completed by 31032023,

After detziled discussion, it was decided that

a. Toprocure the 02 DTROs of 200 KLD capacity cach, tenders shall be invited immediately.

b.  Incresde the mimber of tankers for transportation of legacy leschats pio 3TFS Entire Legacy
leachate shall be treated) disposed-off by 31.03.2023 in such a manner that every liter of lcachate
is accounted for and it shall be ensured that all the tankers are GPS enabled and live fecd of the

same is avatlable at control moom.

L. EI:"HEH"L'I'I weill engure that Erlﬂil‘lﬂ DTRD: shall wark af it= aptimum -uapru:i:r:_.r.

928
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3. Other Issues:
It was discussed that waste is seen spread over large area at secondary points which gives very bad

imipressions and unhygienic conditions in the surroundings,
After detailed discussion, it was decided that:

2. EE-SBM JAE-SBM will prepare the astimates and invites tenders for view cutters and CC floorings
for 810 secopdary collection points in the first phase,
b, EE-5BM /AE-SEM will make arrangements for electric connection and fixing of CCTV camera at the

secondary collection points,
f,  Action to be aken by MCF;

It waz deliberabed that MCF has done very little progress even after the orders passed by Hon'ble NGT on
Z30M9.2022 & 3001.2023, The Chalrman directed that all the sbove activated mentioned 28 point oo, 1 to 4
shall be Enplemented by MCF also and MCF shall also engure to setup at least one MEF within thig week

tar decentralized waste processing.

The meeting ended with vote of thanks ta the Chair and all the participants.



Annexyre-A
List of participants who attended the review mesting regarding decisions made by the Committee
constituted in OA No. 172 of 2021 titled as Poonam Yadav Vs M/s Ecogreen Energy Pvt. Ltd, BOrs.
hebl under the Chatrmanship of Sh. PC Meena, Commissioner, MCG on 21022023 at Conference
Hall, MCG Office Sector-34, Gurugram.

e

Sr.
q; Mame Designation Contact Details
7 : Joint Commissioner, Muntcipal HUD1453564
1. | Shri Gaussw Antil Corperation, Faridabad Through VC
2. | Dr. Naresh Kumar JEDE LR I PR AR L il 0890220003
Corporation Gurgram
3. | Shei Anil Mehta SRR MBI L pENEAT 6711005709
Gurugram
4. | Shrl Vishal Garg EE-5BM. MCG GHZ1 395275
= 7042144566
5, | Shri Pad -SWM, 3
hri Pacam Blisshan EE-5WM, MCF . ) Through VC
6. | Shrl Kuldeep Yadav Assistant Engineer-SBM, MCG G821395241
R Deputy Chief Executive Officer, Eropreen GRGI40L979
fo 3 i
bl Sanjay Sharma Energy Pvt. Lid Through Ve
8, | Shr Shivendu Operation Head Ecogresn SEY99 79618
3, | Shrl Vikrant Bakshi F:}”mnm'“ S Emggrmen gy Put A501449840
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L} Shei Vineot Gapg, |AS
Adehitional Chief Secretary to Gove rmment, Haryans,
Evvironment and climate change Department.

2} shriAvin Kumar Gupta, 1A%
AL Chiel Secretary bo Govt. of Harvitia,
Urtsin Lescal Bodics Department,

31 Shri Sudhir Rajpal, 145
Chiel Execn tive officer,
Gursgram Metropalinn Dewdapment Autharity,

) Shri [itendey Kimar, 145
Lommiszianer, Municpal Corporation Faridabad,

5 Shri Nishaee Yaday, 145
ety Commigsioner, Gurigram

6] Shril Vikvao, 105
Depugy Commissioney; Fardala

71 ah Gurnaon Singh,
Regiomal Direcror,
central Pollution Control Bowad, Dedhi

Bl Mo [*"':‘"-1""“'-[”'-’-“23.-’3."-}" L7 Datet: Ly p AP e

Minutes of meetiog held on 03.03.2023 4l D4:45 PM at Conmitiee Room Ath
Floor, Harvana Civil Secrecarial, Chandigarh of the committes constituted
as per the orders of Hon'ble NGT in O.A No. 17272021,

A meeting of the Comumlizes constiinted $e prar the orders of Hoa'Ble NOGT in 004 Mo
VPEFI0IT was held wider the Ehalrmanship of Chiel Secrotry to Goversient
Haryana ou Friday, the 03.03.2023 at 04:45 PM at Committee Roam 4" Floor,
Haryana Civil Secretariat, Chandigarh.

The mivmtes of the moeting af the same are herehy. sent to vou for information sod

i
£t

{!.'ulnmimiinnm'.
Municijal Corporation,
Ciuarag rae.,

el necessaey ifarmmtion please
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liml:{tNt}.lfhlﬂfﬁdﬂ[}flﬂz,}j??”r D Dated: 1Lf. 0RZ-282.78

""_“'l‘}' of the abowve 18 forwarded Lo Private Secrotary to Worthy Chief Secrotary oo Gevernment
liaryana for kind information of Warthy Chief Secretary Government Haryana .

Eﬂglmiiﬁ'iﬂnﬂf',

Municipal Corporation,
GuTLgramm.

Eiilst M, c_'r-ll:,“ruu;f:,.rznlz:i;’.:il- ';l' L;ér Da e | Lives (o 4

Aupy ol the above b= farwarded to Private Scoretary b Worthy Lhairman, HSPCE Tor ldn

mformition nf Wiorthy Chairman, [18PC,
J el

O LSS OheT,
SMunicipad Carparation,
. . Gursgranm.
Erdlst Na, GMU/MEG/2023/ ) ) | i) Dated: ) o 2. 0025

I i i P - ' AN t
Acopy ofthe alove s Terwardod to the fallewing for infarmation ang necassmy action please;

L Bernclor, Urban Local Bodies, Haryana,

Lhief Engineer, Munleipal Corporation, Gumgram

Lo Chich Engioeer, Municipal Corperation, Fardahad

# sl Antl Kun Bhardwaj, Digteice Attorney O /o S Haryama

3 [ Babm B, [ Technecal Expoertof |'|.|||1||1'|||'1r|g commnitleE of NGT)
B i Anaened Agsarwal Executive Enginecr, ULB

1o Reglonal Gificer, HSPEH, Gurupram

£, Exerutive Engimee-SBM, Municipal Corporation, LT T

A Consultant-SBM, Municipal Corporation, Guragranm,

Jqeeu0
Commissianor,

miunicipal Chrporacion,
(rhirigsam,
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Minutes of the meeting of the Committee constituted in OA No. 172 of 2021 titled as
Poonam Yadav Vs M/s Ecogreen Energy Pvt. Ltd, & Ors. held under the Chairmanship
of Sh. Sanjeev Kaushal, IAS, Chief Secretary, Haryana, on 02 March 2023 at 04.45 PM
in Main Committee Room, 4™ Floor, Haryana Civil Secretariat, Chandigarh.

List of Participants is attached as Annexure-A

The Commissioner MCG explained in brief, the directions issued by NGT on 30
January 2023 along with the action taken thereon. It was informed that there are 04
major issues in the directions of NGT such as (i) processing of fresh waste at any other
iocation than Bandhwari so that dumping of fresh waste could be stopped by 30
March 2023; (i) processing of legacy waste {Approximately 22 Lac MT) in a time bound
manner to complete the same by 30 September 2023; (iii} disposal of RDF: and (iv)
proper treatment and disposal of Leachate and erection of Waste to Energy Plant to

have a permanent solution for the waste being generated by MCG & MCF.
(i} Processing of Fresh Waste:

The Commissioner MCG briefed that as per the orders passed by NGT on 30
January 2023 the entire fresh waste of Faridabad and Gurugram (2200 TPD) has to be
processed in a decentralised manner by 30 March 2023, MCG is processing fresh waste
at 05 locations, e, Beribagh, Badshapur, Carterpuri, Sector-44 & Darbaripur and
about 30 TPD waste is being processed by Bulk Waste Generators. The total waste

being processed is around 300 TPD while the generation of fresh waste is 1200 TPD.

The Deputy Commissioner Faridabad has informed that sbout 80 MT waste is
being processed in a decentralised manner against the generation of 1000 TPD. It was
also informed that both the Corporations have tried at their level best to identify and
process the fresh waste at alternative sites but could not succeed due to large scale
public protest. The aiternative site explored are Begumpur Khatola, Kherki Majra,
Daultabad, Balola in MCG area and Village Sotai & Pall in MCF area. The only possibility
al present is processing of waste at Pali, Chief Engineer MCF Informed that tenders
have been floated to develop the site for fresh waste processing at Pall and are

scheduled 10 be opened on 01 April 2023, The waork is likely to be allotted by 10 April
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2023 and the fresh waste will be processed at this site, Although there is some

resentment at this site but the sarme will be overcome by the District Administration.
After detailed discussion, the following decisions were taken:

a. The timeline given shall be strictly adhered to.

b. Simultareous action shall be taken faor obtaining Environment Clearance, if
required for Pali site.

C. Fresh waste processing at Pali shall be started by 22 April 2023 and time
may be fixed with concessionaire accordingly. Any delay in this regard shall
be penalised. Commissioner MCF and MCG shall name the persons
responsible for start of work by 22 April 2023 so that in case of failure in
adhering to the time schedule, the officer/official concerned shall be
penalised,

d. Both the Corporations should motivate the BWGs to process the fresh
waste within their premises as per 5WM Rules, 2016 by making strict
enforcement and regular monitoring.

@, Both the Corporations must make continuous effarts to increase the level of
segregation of waste at source and progress of the same be submitted in
the following meetings.

f.  Chief Engineer & respective loint Commissioner MCF & MCG will be
responsible officers for execution of the work in a time bound manner and
strict action shall be initiated, if any laxity is noticed.

g Pert Chart of each work shall be prepared and ta be monitored at the level
of Commissioners of both the Corporations to achieve the time bound
progress.

(ii} Processing of Legacy Waste

It was informed that sincere efforts are being made for treatment of legacy
waste. Present capacity of legacy waste processing is 5500 TPD and MG has allotted
U4 more works to process 02 Lac MT each and the work will be started by the end of
March 2023, Thus, the processing capacity will be increased to 13500 TPD by the end

of March. It was further informed that to enhance processing capacity, the tenders are
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in pracess and will be allotted by 10 May 2023, The processing capacity in the month
of June will be increased to mare than 20000 TPD. The disposal of fractions is being
maonitored regularly and GPS enabled vehicles will be used for disposal of RDF, The
GPS will be linked with GMDA contral room by 30 March 2023, Although there is a
land constraint at site and sufficient land is not available for establishing of a new
processing plant but the land will be recovered by processing of legacy waste and
same will be given to new agencles to install their plants. The road map to process the

legacy waste was discussed is at Annexure-B.
After detailed discussion, the following decisions were taken:

a, The timeline given above to increase the capacity for processing shall be
strictly adhered to.

b. The periodic assessment of legacy waste shall be done in a scientific
manner, preferably software based monitoring system shall be developed.

€. Strict penalties as per agreement shall be imposed on the defaulting
agencies. Similarly, the Chief Engineer, Joint Commissioner & Executive
Engineer concerned shall be responsible for not meeting the time line for
which they will be penalised.

(i) Disposal of RDF lying at Plant

It was informed that after bio-mining of waste by trommels about 40,000 MT
ROF was lying at plant since September 2022. So far 13000 MT RDF has been disposed-

of by MCG. Balance 27000 MT RDF will be disposed-of over a period of 05 months in
1BM plant at Murthal.

After detailed discussion, the following decisions were taken:

a. The timeline given above shall be strictly adhered to and in case of failure,
the respensibility be fixed and action be taken thereof.
b. The respective Joint Commissioners & Executive Engineers will be

responsible for not meeting the target within stipulated period.
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liv) Leachate Management

It was informed that at present leachate treatment capacity is 550 KLD which
works at about 80% of its capacity and daily generation of the leachate is about 450 KL
and only 300-400 KLD is being treated. In the rainy season, generation of leachate
ncreases manifold which is stored in leachate collection tanks. The total capacity of
leachate collection tanlks is 36000 KL. At present 10000 KL legacy leachate is stored in
tanks and the same is being disposed of through tankers to 5TPs. This work will be

completed by 31 March 2023,
After a detailed discussion, the following decisions were taken:

a. Entire Legacy leachate shall be treated/ disposed-of by 31 March 2023 in
such a manner that every litre of leachate is accounted for.

b. Joint Commissioner & Executive Engineer will be responsible for adhering to
the timelines and in case of default they shall be penalised.

(v)  Waste to Energy Plant

it was informed that the work for erection of Waste to Energy Plant has been
started on 23 Decarmber 2022, Site levelling work and testing of soil is in progress. The
concessionaire has assured that Waste to Energy Plant will be completed by 30
November 2024 whereas the Government has extended the date of Commeancement
of Operations (COD) upto 31 October 2023. The progress of work is very slow and a

notice has already been issued to the concessionaire by MCG.
After detailed discussion, the following decisions were taken:

a. Sincere efforts by the concassionaire shall be made to complete the work of
WIE in a time bound manner. Commissioner MCG fixed the timelines for
each of the activity, Agency/officer responsible for non-adherence 1o the
timelines shall be punished.

b. Progress of the work shall be monitored as per the work plan and detailed
procurement plan.

£, Software-hased monitoring of the progress shall be adopted and any laxity

on the part of the concessionaire or any officer shall be taken sericusly.



PR

937

d. An expert legal agency shall be hired by MCG to study the various aspects of

the concession ggreement and Environmental issues exclusively.

The meeting ended with thanks to all the participants

EEdpasE RS
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Annexure-A

List of participants who attended the 7" meeting held under the Chairmanship of
sh. P. Raghavendra Rao, Chairman, HSPCB on 30 January 2023 at Conference Hall at
3™ Floor MICG Office Gurugram in OA No. 172 of 2021 titled as Poonam Yadav Vs M/s
Ecogreen Energy Pvt. Ltd. & Ors.

IS,
| 1o Name Designation Contact Details
1. | ShriP. Raghavendra Rac | Chairman, H5PCB hspch@hry.nic.in
2. | ShriSudhir Rajpal, IAS EECI, GMDA ceo.pmda@gov.in
| ACS to Government of Haryana H hve
3. | ShriVineet Garg, 145 | Environment and Climate Change L :
| Bébartiant psenv20le@gmail .com
_ | Commissioner, Municipal :
4. | Shri PC Meena, |AS : cmc@mcg. gov.in
| Corporation Gurugram = —
5. | Shri Dushyant Behra Diractor, LILB dulbhry@hry.nic.in
6. | ShriNishant Yadav, 1AS Deputy Commissioner, Gurugram Through IUIF ,
_ degrg@hry.nic.in
7. | ShriVikram, 145 Deputy Commissioner, Faridabad defbhd@hry. nic.in
8. | ShriB. K Kardam CE, MCF 9717170369
bab tial .
Technical Expert, Monitoring auusampHLisls £pma
S. | Dr. Babu Ram ; com
Committee of NGT
B - 9878344400
Regional Director, Central Through VT
10. | Shri Gurnam Singh,
& & Pollution Control Board, Delhi 7840015561
‘ laint Commissioner- y
| 11. | Dr. Naresh Kumar R e 9899220003
, Municipal Corparation Gurugram
12. | Shri Anand Aggarwar] Executive Engineer, ULB 2162138774
o S District Att O/a C5 H 9417398111
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| Bhardwai i orney Ofo aryana
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14. | Shri Anil Mehta CRnsRASD M MRS 9711005709
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Minutes of the review meeting regarding decisions made by the Committee constituted in 0A
No. 172 of 2021 titled as Poonam Yadav Vs M /s Ecogreen Energy Pvi Ltd. &0rs. held under the

Chairmanship of $h, PC Meena, Commissioner, MCG on 07.03.2023 at Camp Office Civil Lines,
Gurugram,

List of Participants is attached as Annexure-A
The Chairman weleomed all the partleipants.

The progress on the decisions taken 1n the previous meetings was reviewed and weekly targets and
progress were discussed. It was also deliberated that ewnership and accpuntabiling he definad with

clarity, including consequences lor not meeting the target

1. Waste To Energy Plant:
It was deliberated in the mecting that waork of erection of waste Lo enzrey plant is poing at very
slow pace. Even the site leveling work and designing part of the plant have not been completed
yet. In the absence of structural design and drawings the construction work cannot he executed:
M /s Ecogreen has not mobilized the project team for WEE hence: it appears that intention to prect
the pant in Ume bound manner is not there.
After detailed discussion the Chairperson directed that:
a. M/s Ecogreen will submit the detailed work plan, bar chart and procurement plan for
machinery and equipments within seven days.
b. M/s Ecogreen shall expedite the activity of designing and execution and mobilize the
progect team for WIE at site:

Z. Fresh Waste Processing:

[t was observed that average waste processing in MCG area in De-centralized was 300 TPD and no other
site could be finalized [or decentralized waste processing at Faridabad and Gurugram, The Pali site is the
only optien with the MCG & MCF to process the fresh waste hence the development of this site shall be
done in time bound manner. Commessioner, MCF informed that tender process have been started for the
development of Pali site- and worls will be allotted by 08.04.2023.

After detalled discussion, it was decided that:

d. Theworks at Pali should be allotted by 08.04.2023 and execution of the same may be done in
sich amanner that the site is available for waste processing woe. [ 25.04.2023.

3. Legacy Waste Processing:

It was deliberated that M/s Bhoomi Green has erected second unit to process the waste and capacity has
been increased to 5500 TPD. It was informed that the work of erection of plants of M /s GEC, Myfs DCC
and M/c AADARSH 1% in progress and waste will be processed hy these agencies w.ef 20.04.2023.
The site for 4 agency M/s Zigma has been finalised and this agency will install the plant by
30,04.2023.
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After detailed discussion, it was decided that:

a. Thetimeling given for the worle of waste processing by 04 agencies shall be strictly adhered to,

b, The disposal of ROF, inert and compost as discussed in the meeting shall be strictly monitored
through GPS portals and link of the same be provided in GMDA control room and MCG control
room by 13.03.2023. GPS reports of vehicle may be obtained from Mr. Amrik Singh of GMDA
before making the payments to the agencies.

G ARSDM will produced the photopraphs of disposal of compost and inert with Latitude and
ongitude in the next meeting

d. Three teams having one member each from MCG, MCF and Ecogreen be constituted for physical
verification of disposal of RDF. These team will visit the acteal lacation where RDF is disposed off
by the apencies and submit their reports in the office of CE MLG.

4. Leachate Treatment:

It was informed that RFP for procurement of 02 DTROs of 200 KLD each has been prepared and is in
process of approval. The tenders will be invited shortly. Legacy leachate s being disposed of to STPs.
10000 KL leachate is yet to be dispesed off, In the last week 650 KL Leachate has besn disposed in $TPs.
This work will be completed by 31.03. 2023,

After detailed discussion, it was decided that

a. Timeline given above shall be strictly adhered
G, Disposal of RDF;
[t was informed that transportation of RDF to waste to energy plant at Murthal was stopped in the
recent pastwhich has been started again. Mow 200 TPD RDE will be disposed off at WiE Murthal.

Afrer detailed discusgion, it was declded that:

a. EE-3BM /AE-5BM will ensure that transportation of RDF to WiE Murthal is done without any
interruption and GPS monitoring be ensured through GMDA portal,
& Development of 02 acre Land:

it was deliberated that the 02 acre land which was unutilized at Bandhwari so far has been taken in
possession. The measurement of land has been dane in the presence of Officials of MCG, Revenue

Department and Forest Department.
After detailed discussion, it was decided that:

3, EE-53BM fAE-SBEM will ensure thak the 02 acre land is developed in time bound manner so that
fresh waste could be dumped there wee.f, 01.04.2023.
b. The work being executed to develop site at Kherki Majra for fresh waste processing and has been

stopped due to public protest shall be shifted to develop to 02 acre land at Bandhwari. If there are
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any addition, deletion or alteration same will be approved by the competent authority in duc
course of time.

The meeting ended with vote ofthanks to the Chair and all the participants.
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Annexure-g

List of participants who attended the review meeting regarding decisions made by the
Committee constituted in OA No. 172 of 2021 titled as Poonam Yadav Vs M/s Ecogreen Energy Pvt.
Ltd, &0rs. held under the Chairmanship of Sh. PC Meena, Commissloner, MCG on 07.03.2023 at
Camp Office Civil Lines, Gurugram.

ST |
N, Name Designation Contact Details
(o R e '
1. | $heifitender Dahiya E-:mflmuss.m'u.., Municipal Corporation, 9999990035
Faridabad Through VC

|oint Commissioner-SBM, Municipal |

2. | Dr. Waresh K :
it H_T | Corporation Gurugram { 2899720003

3. | Me. Sikhs | Jeint Enn]m:ssmner, Municipal B16HBR5552

| Corporation, Faridabad | Through YC

A | Consultant-5BM, Municipal Corparation
4. |'Shei Anil Mcht

%) 1 nil Mehta | | Gurugram 97 L1005T09

5. |-ShriRakesh Kumar | IE, MCG 9810954286
| 6. Ehri Himanshu Rao | JE- MCG 8213955268
7. | Shri Padam Bhushan EE-5%WM, MCF (sl yadh
-~ 0 Through VC

#. [ Shri Sanjay Sharma Deputy Chief Executive Officer, Ecogreen 9899404979

Energy Py, L, |

9. | Shri Shivendu Operation Head Ecogreen t 9899979618
10, | Shei Vikeant Bakshl E:.’i:lm:ﬂnnl.ilﬁvt' of Ecogreen Energy Pyt BO01 449840
11. | LiwQuuptan Ecopreen BEETROZIES

! 12. [ Anand Suthu Eiogreen 4811415608
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Minmesoflho cevion meoting regarding decisions made by the Comundties constituted in 04 Mo,
FTe P 2020 Hihed a5 Poommm Yaskav Vs M5 Foopresn Enerpy Pel Lk, &0rs held under the

thairmanship af Sh, PG Meena, Commissioner, MCG on 15.03 2023 at Comp Office Civil Lines,

Glirmzram.

bzt of Partieipins i e heod as Anmesure-i
Fhe Ehairesm seeicomaed all Uhe parlicipants,

Pl prrdagieesss chne dhiee docmsmns Laken m e preriny 1I'||.-L'L|1||::-. wly roviovecd s u.ne!ul.tl}l Ly el
frisiress s diseissel 1 oweas dlso delthecated el oameesiiip ol sceounilalivg Be delfined swilh

cliiy, Hieluding: comsciueecs o nog s cking the Leepgel
1. Fresh Wasile Procossings

It s bl that averge wasie processing i BECG area in De-centralized wos 300 TPD and no other
stber gunlel B iy lsad e dlecentealied seaste processing ot Faribabard and Gurwiran The Pali silc-is the
waly ol moey vl Al B R BT s pemzess Ahe Tre sl vaste Benee e developoent of this sive shall lke
cagtee b b Baeoosd e e Carmrsissionor, SCE mbemed that tendor process liveg bgew startiz) for he

el ol Pl site il weorks et 1] Bz a i geel by OF G4 2029
Afley elesibed discossion, i1 was decidod 1liai:

# Theesaeadles Al %l shiovabel S Gllaiteed Sy 42022 ol aeceution of 1he samae may b done in
sch s asarn e Uk e sile s svalnhle dne weesle pEtesang e, P50 A0S

b, Evbcubive bgrioesee-5EM Do inform the MSs Eoogreen aceonfingtly soc e arrpngoment. (ore
Iresh st preocessing con e e ol Pl sl

& hopacy Wisste Iocossing:

i folitersied that Mg Bloomi Geeen las ereaed seoond veit (o process U waste and capacity hag
breen tereased Lo SGU0CTTR 1 was imformed Ueat che work of erection ol plins-of M /s GOC, Mjs DOC
andl Myfs ARSI ax a0 progress and waste will be processed by eso apences we 5 25.05.2023.
Plsssrte Joor <PV argeiicy NMys Aigmn has been Gnalised - and hls agency will insgall the plant by
SUOHEZIEE The BIE-SHM - nformwad that D3 1enders La prrocess 08 Lae MT waste in cach work ive

e bkl focd e work willbe sblotied afver takinge appreval Trom Siale Gove rnnent.
Alter detailed discussion, 10 was decided hat:

e T imselinegaanen o the shodc ol wastie processioe b a3 g pencics skall bestricihy adhered Lo,

b e elispuasal ol RIE, woet and compost as disgussed in the mectmg <hall be stricthy muamitirsd
Hervrughe GFS poc Ly pend Tek of Uie siome B pravided in MDA goniesl coom and MCG contrl
roa Dy A0SR0, GPS repocly of vehick: may be oblained [rom Mr. Amrik Singh of GMDA

lederre IIIviIlZII1."I (RETS JuRyTLIL LI O (T 1|:l!|1_-|5|_i:::-\._

e
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C.o CAESBEM vl produced the photoprphs ol dispess] ol ¢oespes and it with Lagiguce s
leenapribmade G Dhae netsd mceting:.

A, Thece tonms laving Goe member gach from MOG, MOF il Boagreon e constituted for ploysicat
virification of disposal of BRI These wam will vigit Lhe ocloa] locatin whoere REF s disposed ol
ll:" Ll7ae ﬂf{-,'l!.l,:il,:'h amd sl their coepurts L th esTlee af CE MEG

o, Exécuiive Enpinecr-SBR ocisure thil e Larpel of Wasile processing s per Seikon Plangf ol
ity s el ] D eetneangesd

4. Leachaic Troeameent;

v indermaed W BEP Ree procureanenl of B2 IXTROS of 200 KL cach bis Deen preprteed sl s jm
prcicess ol approwal,. The tenders wall e davibed shaethy Logaey leaghaoe s bomng desposed al o 51T
GO0 KL leachate is yet b b dhiapmsced oD BE-SEM fbrned (e o the Bhst week oo Leaclste eould
b disposod (i 517 due wo pepding peanent of thie apency, boveesier s weorks sl be completed Ty

AT A,
Adver detailod discussion, i owas decicded thal

i Timehne given abowd shall be siricily sdbiered
I BE-SBM Lo cosure the disposal of leachate throwgh Gankers shall be ensured and cepact of Use
gamie Lo e prodosed bn the next moeting.

A INsposabol RINE:
TUwedns inforsed et L ansperiaan ol Bk o wiisie o enerpey phiol ar Mot s xkel|1|1|:|_| TR
el ekl withiiely lsas B sLaried ..IH.I‘H. Mo 200 TP R sedl] b |;='|_4.||||3.;_=;I ol ot WL Murthal. 519
SEM informed tal oo BRDE was dispoascd-off oo fast weck (02032023 10 14032023) due Lo
Imanenaoe ol weiEue b crermy plimt o Murthals Alee the convgafeiion of WElS Rlortbed e BEE weill
bie climpreseil -0l v, LT HDE 2025

Afier detailed discussion; it sas decided Lhat:

i RESEM AAL-SEM will eosurd Uit teinspartation of BDF o WOE Morhal i dooe withenl s
imtermaption aud GRS e vt b ensured Urrougsh G poatal

5. Developirent of 02 acre Land:

It vy defiborated that the 02 acre lpmd which was uoutilized at Basdloeard =0 e has been gnken in
prssession, The measwroment of loned I been done in Use presence of Officals of MUG, Hevene

Pepartiiont aad Forest Pepartnaent,
Alter detatiod dhiscussion, Bowas decided that:

B

FE-5HM fAL-5EM will cosure that the 02 acre land is develeped in me bound mannere so Uil

i}

[resl waste could he dunwgsed e wee s 01042023,
B The wark heing execuiel o develop gite 51 Kherki Majen Tor oy wids e preescessing andd Junsbwical

stegrpedd tue ta pulbilic pretest shall be shifled W develop w 02 acee land o Baodlosiel 11 there are

I
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ary aubedivion, deleton or aliesnmon same il hieapproved e the competont authority in due
coiest ol Lagg,

f Wasie To Enorgy Plant
I widis debilverated oy tie mcting Hal work ol crection of wasle lo encrgy plant is Prringe ak womy
sleny e Mven the site leveling work and slsiiggining purt of the plinnt bave now been completed
yelodn Wi alsenee af stroclum | desdgie and drawings Uhe constretion wirk eammal Be exceated,
M Frogtieen has nol mnbiliodl the Prraapedt b foe WEE henge; it opponcs thilinten tion to ereet
thi quen b Lo Dovml pssemer is naot there,
After detailed discussion e Chairpersan divected that:
o MY Beogrecn will sulinil the detailed work plas, for charl and precercinent plan Tor
imchinery i comipmen s wihin soven doys
e s Ecopreen shall expedite the activity of designing ool execution aod mebilie the
frropect e B WS sile

T iMher miscelaneous issues;

Tl dssue of wasl presvessing byt Holk Wikig Gunera loesseans diseosscd and Chisirman crpreascd his
disisppoiniment el frosh veaste processing by Ballc Wasie Geneetons is pol being enloreed properdy
The ULy el Teosely aariasclas prencessing by Bullk Wasie Gonerilnrs has nol incruasing during kst fwg

EIEFT RIS

Alter detadled discussion iU was decided thal;
1 TEC acvivibnes vepaveiingg Wl Waste Goeerators sholl b intensifed i needed an Aoy
P iy B v excBisiecly b oot zioed for VEC of bl Wisie Sene st
B BESHM witl onssiee thil Uilawas site is assde operational withm 03 diys so that 80 - 100
TR freesly weaste crmlil Bie prscessed il this sile,
¢ JEARM will ensure thal soctor wise Bt of Balk Wasto Generatoes is propatisl showing
Phastistys ol freshowioste prosessing, complying. SWeT ule, Pepal action ke HHTRTTIEN S

The ek ving 3WHs el

A s eniod withivato ol tanks o the Chairand albthe pasiepanis

grfeerd
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AnncxrTs

List of participanis whe' atended the review meeiing regardiog decisions made by e
Committee constitutesd in OA No. 172 of 2021 titled a3 Peonam Yaday Vs M8 Eropreon Eneegy 1Ml
Lid. &0rs. held under the Chairmanship of Sh, PC Mocna, Commissioner, MGG on 15032023 at
LampiMee Civil Bines, Guragram,

5
: Mirme Nesigrnation Conlagt Detills
Nk,
o [ She. Badhe Slhymm Chicl BEngineer, MEG 07110057 Y
£ | M Shilcha Juisl Commiszicner, FMLCF E1GHATHERE
L ant-SEM, Mumicipal Carpesesiio
o R Rt i r_lrll't'u.ll IL-SEEM, Municipal 4 arpeseiion W IODSTY
(ELUI NI RN
Ao Rl phoenibor Sahag, FEE-511M, MG A 35275
14 50
T Sl Backiony Whgshan EE-5Wk, M{E T:IEH"“II | "":'
| ] Fhresinehi W
e &l Bamm hessain Aasislanl Engineer-5En, WG GHZ 145241
Sri : e Chiel Exveutive Ullicer, Foopreen | SR T
! shri Saegae Sharma .|_|1|.|1_-,-'If i cctillve Bilicer, ooy .IH gl IT.J
Engrpy YL 1l (TN RS
H =l :";Ili'l."l.'11l;|'|1 r'||:||:'|'.'| Lined e ool W5 I'-."-'“I'.'-"‘-""'" TSR T O T
Yo sl s L AlEnd Fipgimeering ol of M5 Vomrsen 1 LR IR I B
sl ..|.:..;..__'\:.;._,.| |
10, | St Vikrant Bakshi :"I' i bl b i A HEPO T 44081410
18
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Plintles of e review medting regarding decisions made by the Conmitice constituted in oA N,
T92 of 2021 tilled as Poonam Yaday Ve M/s Eropreen Energy Pet Lt &0rs held under the

Chairmanship of Sh. rC Mecna, Commissioner, MUG on 24.03.2023 at Conference Room, 30 Floor,
seetor-20, MGG OMico,

SISOl Piebicion ey b alachied i Annocxure-A
P Chivgrs o werelenmed all Ui participn s

The progeess oo the decistons Lrken i the provioys feebin s wiins nuv el s weCkly Brpels and
e weery dheeussed 1 wax alsoe deliberated that wwaership amil aceountahility b defined with

clarity mehading conseguences for oot miceting e el
Lo Fresh Waste Processing:

Repsiding doveiopnaeit ol 1% sile S MEF [nformed that 01 wender hos Baren gpened on
PRI nid there wiss nn respoisy in 03 enders. These O3 Londers are resciveduied with last dae of
L A TR e W P (e I T ernforenesed Eht foe Fesllings of Croes-the permission sas becn applicd with
BIECY Warddalgyl, svlin Baes iomured to L e L s Tor pmand of pocimission il te carkicsl 1o further

bdaarried that e seerk relsted wilh Ueebommmerit ol Falisite wall e alloibed Wy QR.04.2025
Ay detailed discoussion, it was dlecided

W Theworks at Pl should b allotted Ty D0.06.2023 and execution of e same enay be done in
suciva e Ut Lhe sive is dvnbalile Tor wisle s e e L BN 042023
e By 25 aene land s ey devielopeed n Phase-]a Pali komee Ui watimiaies for Phase ) L, N
Ulsee awavsa faingy Banad ot Pali shall b prrpared nmmediately e MOF so that thereis no bindsino
bob puness Lhie Dresh warste ol Faridabso s Gorugeram in Tutn e
e Rl RREL OCE will snseie (he chevelopment ol 02 dere B gl i r_'-u:ntni;llﬁﬁl ly
ST o tharl res<h weis e ciug Thee dusped] il this sbie woed 01042022 The chapge ol silg
ariler drom Khoed Mojeas Site 1o Had b e rary b dssued v the agenes in eonsiitation wilh
T MICE,
= legacy Waste Processing:
o dedsbierkced sl M7 s Bl Croc i preekresEing Al an avevige ol HO00 M wasie and has firocess
SHLHIEE B0 wwnste edurings the siomth of Masel 2003 Apingt the Lacget af V25000 M 1 was inlormed Fy
GIE-SRM MEG Ll the work ol orictinn of plants of Mty GOC, Mfs DCE and M#s AADARSIH has beon
Fain et snd (rocessing of waste has been startsd by Mfs GO while the teil pu s i gy o Toe
B gl ool M DT st S AR ISR, e mitis T ey MO Wi has heen Aaalised but ihe
ranmmels of an ald speney. M A Simemiia ae dnstalled a1 his Incation aoel bocal peopleare making
[rinelsice jn disnuinthing of existing tromels, The KESSEM infocme) that 03 wenders o [rrocess 05

fae WP ke i oied wark have been invited and the worek will b allotled afier taking approval

[Fevs Stabe Goverum eni. :‘(—,

i
S
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Alter detailed disenssion, it was decidod b

fo o KI-SIM, MEG Go eastne stict mntioring of wasie processing and (o schicve the Largel mentined

frr rerack i Ao process the lepacy waste T Himeling givien [or Ll weonrk of wakle processing Do 4

,|1l|_'|:-|;'i|:-.' shall fac -11.|‘|-'.'l|_'r' adhored .

b e disposal of RIE, ineet amd compost as dsenssed o e meetig shall he stoiety monitared

Ehireruply GES peoctabss el Gk ool The st providedd in Skl comrbia] o amdl MOGE comtesl
Fuom b BROE.202% G5 reports of vehicle may e oblasned Brem My, Auireik Sngh ol L EA
Leforre nmking the mayments e theagencios.

F. Leachate Treatment:

[ s inltnrmed Ty BIE-SEM, MO hat existing DIVTO e working satishetorily, Ligcy leachite ibeng

ehispongd ol e 81T FEO0RL epclate is pol 1o Ive dlisgamsed ol T EIE-SERY inifor i Cht in U Testweek oo

Femehate conld beep dizposed i STPs due Lo pending payoent of s agesey. The Lenglers sive Bejag

it il B LrRnasphod thie ||.'||;:-1|:'_|,' leachane ar ST
After detn iled discossion, il was decided Lhat:

g EE-ERM, MOG w0 ensure that leachaie ]"-"“:-‘: r,l:m'l':l!l'nl in volleetian i eallection wank pomt wo, 3
LN ||:|J'_c
b M Bropeoen o 0 up the Jeschatis cnHeetion ok existing i Do cosmarked for WiE
i IS EM e ensgre tie e posal of fscate gl denBers aeinls G5 eenitoromg ab GMEA Portal
aend reppert ol thie sz Les be proddoesd o e nest niceting,
b Dimposal of BIE:
b was dnformed that transgorlation of BRI o waste to onergy plat ol Moaribal was stepped i the
previd gl wehich hit Deoncstacted-dprain, Mo 2007000 REE sl b dispood ol oy Wit Ml B
SRR Trformesd thal ok BRI e adisgosed-of7 Ino Rise sk (OILOH 20T Lo ZEERARE] due 1o

mairies e of wiste W energy plint ab Murthal, Aller the complistion ol Wi Murthal the RIE will

lz el sl ol Dwee L 0102021,
Alter detaiicd discussion, itwas decided that:

A E1-SRM fALE-SEM will ensure that, transportation of Rt WiE Surthal is done without any
interruption and G5 monitorang; be casurod thoougle G ertal

o Wasie To Encrey Planl:
It v deliberated i the mectmp thatl svork ol coection ol widte i coceey phsil s pobib ol very
show poee, e e site feveliog seork and designige: pactol thesplant Buve oot heceeomphizied
ok [ she absenee of strsciural disigge b drawings e consimicting wirk Sonmol b exeduiied:
M5 Bospreon hasaol mobilieed e project eams T WOEhomed. M [0 W Beddy of M /s Ecogresn
irfeacred that detaled work plhan Pt e cthon of WO be Been salmitbesd gl H,nr-‘-i Efnpreci

T conphmmlb Ll ko cprnppbete Lhis s as pir imeline mentboged in the siork pha
o

A
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Alter detalled discussion Lhe Chairperson directed il
i WM Beogeeen will eevisic the cdetailod wark plan ol prepone e -activities ol
visl s tiom ol WIE and re-sulimal tho some im thie pext reviese mmeeli ng.
B TS Feapreons shall eapedine Ure actising ol desdgning and exeowticn amd niobiie iho

Pt Cosaas Don WeLE il site

Pheg voasetivgs eascked swit b veste ol Cluanks e the Clidrand-all the pacticipants.

/i m‘@?}&
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Annex e q

Lisl of participants who ationded he review mecting regarding decisions made by tho

Committes constituted in 0A Mo, 172 ol 2021 ttled as Poonam Yadow Vs M5 Ecogroen Tnergy Py

Ll B0z held wodor the Chairmanship of Sh, PG Mecns, Commlssioner, MG on 24002020 al

Cenlerepoe Room, 30 Flaor, Sector-34, MOCG Oilice.
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Minutes of the review meeting reparding decislons made by the Committee constituted in OA No.
172 of 2021 titled as Poonam Yadav Vs M/s Ecogroon Energy Pvi Ltd. &0rs. held under the
Chairmanship of Sl PC Meena, Commissloner, MCG on 06.04:2023 at Conference Hall, Camp office,

List of Partidpants iz attached as Anpoxure-A

The Chairman welcomed all the participants.

The progress on the decisions taken in the previous meetings was reviewed and weekly trgets and
progress were discussed, It was also deliberated that ownership and accoun@bllity be defined with
clarity, inciuding consequences for not meeting the target

1. Fresh Waste Processing:

Regarding development of Pall site EE-5WM, MCF [nfermed that tender to be opened 07.04.2023 and the
same to be alloted by 15.04.2023 and the development work should be complere within 1 month Le
15.05.2023. EE-SWM Farldabad Informed to the chairperson that the MCF Faridzbed identified three
additional sites namely Riwajpur, Pramapgarh & Munjeri and for the development work for these three
gites the t=nders has already bean floated, He also informed that for felling of trees the permission has
bean applied with DFO Faridabad but DFO Faridabad informed that the permission will grant for 8 acre

only.
Alter detailed discussion, itwas decided thak:

a. The works &t Pali should be sllatted by 15.04.2023 and execution of the same may be done in
such 8 manner that the site iz available for waste processing w.e.f 15.05.2023.

b. Only 25 acre land Is being developed in Phase-[ at Pali hence the estimates for Phase-11 ie for
the remakning land at Pall shall be preparcd Immediately by MCF so that there Is no hindrance
to procass the fresh waste of Faridabad and Gursgram in future.

¢ EE-5WHM, Faridabad will ensure to discuss with DFO Faridabad to graot the permission of 25
Acre land instead of B Acres.

d, EE-5BM, MCG will ensure the development of 02 acre land at Bandhwari Is completed by
15.04.2023 so that fresh waste can be dumped at this site wa f 15.04.2023. The change of site
order from Kherkl Majra 5ite to Bandhwarl may be Issued to the agencies in consultaton with
CE MCG.

Z. Legacy Waste Processing:

It was deliberated that M /s Bhooml Green Is processing at an average of 3500 MT waste and has process
93200 MT waste during the month af March 2023 agalnst the target of 125000 MT and 1% to 5* April

2023 agency has processed 14000 MT waste. [t was Informed by EE-5BM MCG that the work of
erection of plants of M/s GCC, M/s DCC and M/s AADARSH has been completed and processing of
waste has been started by the agencies approx. 20000 MT waste has been processed by the agencles
in the month of April 2023. The site has been cleared and the trommel machine of M/s Sussaja
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Enterprises had been shifted to Darbaripur store and land has been provided to the for 4 agency
M/s ZIGMA and the wark for installing the machinery has been started by the agency. The EE-5BM
informed that 03 tenders to process 05 Lac MT waste in each work will be opened on 10.04.2023

and the work will be allotted after taking approval from State Government.

Alter detalled discussion, It was decided that

a. EL-50M, MCG to ensure strict menitoring of waste processing and to achleve the target mentioned
in road map to process the legacy waste, The timeline given for the work of waste processing w 04
agencies shall be strictly adhered-to,

b. The disposal of RDF, inert and compost as discussed in the meeting shall be strictly monitored
through GPS portals and link of the same be provided In GMDA control room and MCG control
room. GPS reports of vehicle may be ohiained from Mr. Amrik Singh of GMDA before making the

payinents to the agencies,
EE-SHM to énsure to issus the penalty natices to the apencles for delaying the work as per the

mirgets.
3. Leachats Treatmient:
It was informed by EE-SBM, MCG that exizsting DTRO are working satisfactorily, All the Legacy leachate is
disposed of to STPs, Gurvgram and no legacy leachate is pending at SLF site and fresh leachate ts being
stered at Ponds and same has been treated through DTRO and LTP system by M/s Ecogreen .The tenders
are belng invited to transpori the legacy leachate at 5TPs. Representative of M/s Ecogreen has also

informed that the work of filling of Pond No 8 with sofl is under progress,

After detalled discussion, It was decided that

a EE-SBM, MCG to ensure that leachate being generated is coliection in collection tank point no. 3
& 5 only.

b, M/s Ecogreen to {11l up the leachate collection tank existing In the area earmarked for WELE

¢ EE-5BM to ensure the disposal of leachate through nkers with CPS monitoring at CMDA Portal
and report of the same to be produced In the next meeting.

4. Disposal of RDF:
It was informed that transportation of RDF to waste to energy plant at Murthal was stopped in the
recent past which has been started again. Now 200 TPD RDF will be disposed off at WiE Murthal EE-

SEM informed that no RDF was disposed-off In last week (08.03.2023 to 23.03.2023) due to
maintenance of waste to ensrgy plant at Murthal. After the completion of WiE Murthal the RDF will

be disposed-off w.ef 01.04.2023.

After detalled dizcussion, It was decided that:
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EE-SBM /AE-SBM will ensure that benspartation of RDF to WtE Murthal Is done without any
interruption and GPS monftoring be ensured through GMDA portal
EE-58M will ensure to find alternate disposal and engage more cement Industries of exisiting
RDF material without any delay and same may be produced In next meeting.
Waste To Energy Plant:
It was deliberated in the meeting that work of erection of waste ta energy plant Is going at very
slow pace. Even the site levellng work and designing part of the plant have not been completed
yet. In the absence of structural design and drawings the construction work cannot be exscated,
M5 Ecogreen has not mobilized the project team for WEE hence, Mr, |, N Reddy of M/s Ecogreen
informed that detalled work plan for construction of WiE has been submitted and M /s Ecogreen
has committed to complete the same as per timelines mentioned in the wark plan.
After detailed discussion the Chalrperson directed that:
2. M/s Ecogreen will re-visit the detaled work plan and prepone the activites of
construction of WiE and re-submit the same In the next eview meeting.
b. M/s Ecogreen shall expedite the activity of designing and exscution and mohillze the
project team for WeE at site.

¢ M/sEcogreen shall submit fnanclal closure report without further delay.

The meeting ended with vote of thanks to the Chair and all the participants.

G
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Anncxurg-A
List of partgipants who alténded the review meeting regarding declslons made by the

Committee constituted in 0A No, 172 of 2021 titled as Poonam Yadav Vs M/s Ecogreen Energy Py
Ltd. &0rs. held under the Chairmanship of Sh. PC Meena, Commissioner, MCG on 06.03.2023 at

Conference Room, camp office.

4s

r ]:Z Namie Designation Contact Details
1. | Shri. [ai Deep Kumar Additlonal Commissioner- IV adcmed@mcg gov.in
Z | Shri. Radhe Shyam _ET:iur Engineer, MCG 9711005719
:_ 3. | Dr. Naresh Kumar |aint Commissioner, MCG jesbm@mcg.gov.in
i 4. | Shri. 0.P Goel Consultant-Engincering & SBM, MCG 9212485300
& | Shri Narender Suhag EE-SBM, MOG 9821395275
6. | Shri Padam Bhushan EE-SWM, MCF ﬁﬁsﬁvg
7. | Bhwi RLEKm Mongia Assistant Engineer-3BM, MCG
o | ket Sanlay Sharmia gﬁﬂg ES:_::;TEUME Officer, Ecogreen ?ralfmjg
2. | Shri Shivendu Operation Head of M/'s Ecogreen 9899979618
10. | Shri Sumit Allawadhi Engineering HE-:II'J of M /s Ecopreen SE1E2907E0
11 | Shi Vikrant Bakshi ﬁj]fmsenun ve of Ecogreen Energy Pyt 8901449840
L2, | Shri JN. Reddy Chelf operating officer of M /s Ecogreen B303200322
13. | Shri Anant Suthoo Representative of M/s Ecogreen 9811141568
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Minutes of the review meeting regarding decislons made by the Commiitee constituted in OA No.

172 ol 2021 ttled 25 Poonam Yadav Vs M/s Ecogreen Energy Pvt. Lid. & Ors. held under the
Chairmanship of Siri P C. Meena, Commissioner, MCG on 18.04.2023 at Conflercnce Hall, GMDA,

GUFLEramn,

List of Farticipants is atioched as Annexyre:A

Thee Chaweman aalconed all the parbcyianks

The propress oo the decminns alken o the F:II‘L"'-'“'I'.H': |11|_'|.:'_~I':!15_1'l_-: weas revicwed and WE‘EH!}' i ] anil
progeess were discussed, 1Lowas also deliberated that awnership and accountability be defined with

clarity, including conseguences for ot meetang the targel

1. Fresh Waste Processing:

EE-svM, MCYE informaed o the Chairperson regarding the progress ol tender process for Pali,
that scheduled date of allotment of works was committed as 17.04.2023 bat the same is
reschediled due to mishappening with family af contractor, Now, the expected date of
allotment is 20,040,202 3. Regarding completion of development works for Phase-125 acre land,
i intimated that the same will be completed and fresh waste processing will be started by
20.06.2023 at Mall, Accordimgly, My/s, Ecogreen will be informed,

IE s alsanformed hy EESWM thn [ivr permiissional tree enkLig, s already applied and same
will be given on or belore 20.04.2023 as per the DFOD, Faridabad. 11is further informed that the
tenders lor developmens el additional 3 no. sites at Riwazpur, sfujedi and Partapgarch are under
process, Also preparaton of estimate for development of Pali site for Phase-[l {le for
remaming land) is wiler progress.

EE-SBM, MGG, has iiformed that the fresh waste dumping has buen started alter development
af 2.5 acves land o Bandlwarh Forihier, tender bad been invited for purchasing of trommel
machine far processing of fresh waste, but ne agency has partcipated in the tender, 50 Same
hias been resubmitied for approval to recall the tender.

It was infarmed that ng per the directions received during the meeling on dated: 13.04.2023
arder the Chalemanship of Chiof Secretary Maryana at Chandigarh, a committee |5 to be
constituled for exploring the availahility and feasibility lor alternate sites at Sohna and

WMagesar,

Alter detailed discussions, it was decided that;
q, Devolopment warks for above said 03 sites in Faddabad should be allatted on or before

20,04 202 4, and developiment works shauld be completed by 25.05.023 for Palisite and
29.05.2023 for other 03 sites, Fresh waste dumping be starved at Pali site w.ed
25.05.2023.
h. It isalso directed to prepare the giidelines for the agencies or contractors Lo gtart
ulilization of inerl waste, and reduce the waste 1o be dumped a landntl, and also
trivmmnel (o e ingtalled at Badshalspar site, immedialely.
Catch dviin and retaining wall be constructed immediately at 2.5 acre site as directed
during site visit dated 14.04.2023 by Commissioner, MCG.
4. ADCMC-1V will issue letter to MCF 1o stop sending the fresh wasie after commirted date
i, 25002044

Y
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Legacy Waste:

.It was deliberated that MJ/s Bhoomi Green is processing af an average of 3500 MT waste and
|-'|'¢|H-:‘,1-|-|::||_'E:-'r‘.'il:'[t-.,i.]lf‘,llq_l_'-: A2000 MT of |,-‘~=-|,;_-|{},| wasto fromy 14 kg 1720 April 2023 It was informed
by EE-SHM MCG (hat the work of erection af plants of M/s GCC, M/s DCC and M/s AADARSH
has been completed and processing of wasie has been starcted by the agencies. Approx. 46000
MT waste has been processed by the agencies from 1st to 17 April 2023, The site has beern
cteared, the trommel machine of M /s Sussaja Enterprises had been shifted to Darbaripur store,
land has been provided to the 40 agency MSs ZIGM A and the work for installing the machinery
has Leen searied by Lhe agency. Further, as infermed by the agency, the eraction work of
tromme: machine will by completed by 290 April 2023 The EE-SBM infarmed that 03 tenders
e process 05 Lae MT waste In each work will be opened on 10.04.2023. Due to the reasen,
stngle agency is qualilied in all 03 tenders, hence the tender hias been recalled after getting

appraval of the comperent autharity,

Alter delalled discussions, it was decided that:
i Lhairperson directed to adhere Lo Lhe time lines lor processing the legacy waste as
per revised road map submitied o NGT.
b EE-SBM, MCG, has been directed to clear the village road and construct a drain for

leachate along village road,
EE-5i3M, MGG, has been directed o get calibrated all the weigh bridges at landfill

L
site which are being usad lor frésh waste weighment by M/s Ecogreen and far
weighment of fractions oblained after bio-mining of legacy waste by agencies.

d. Chairpersen directed EE-SBM, MCG, to prepare the process for the payment of

electriciey hill at land il site.

3. Leachate Management:

It was informed by EE-58M, MCG that existing DTRO are working satisfactorily. All the Legacy
leachate 15 disposed-all to S5TPs, Gurugram and ne legacy leachate is pending at 5LF site and
[resh leachate is heing stoved at Ponds and zame has heen treated through DTRO and LTP
systam by M /s Ecogreen. The tenders are being invited Lo transport the legacy leachata at5TPs
Representalive ol M /s Beoprecn has also informed thal dhowork of filling of Pond No 8 &.7

with soil 15 under progross.

Alter detailed discussions, it was docided that:
To prevent leachate from golag into the forcest area, RCC drains shouid be

canatFicted at baundary wall of Bandhwar, L then a temporary bandh will be

il.

canstimcl el
b, ZDOTROS g be fngstalled arSTP far tréeatment of leachale waste water,

Q@ _




Y48
958

4. Disposal af RPF:

IUveas iniformcd 110 e e Ty e - -
et that transportation of RODF 1 WLE plantat Murshal was stapped in the recent

:Jiilll;lt;{lﬁtn:::;[l:itn SLarted agnin..m;nm:y have to transport 200 TPD RDF ot JBM Waste to
_ 0 ne sawme will he dispoged-off at WEE Murthal, EE-SBM infarmed that no RDF
was (isposail-off in las previous woeks by the agency due to maintenance of WtE plant at
Furthal, EE-SBM Mirther informed thal as per the dirgctions received in last meeting to find
.TI'.c-rr'.;'.'.l._- WL anvl cement industries for the disposal of RDFE, a Nle is initiated lor approval ol
he Cement on o terms & conditions of the previous agreement signed betwesen Municipal
Lorparation aned Cemeont industries.

Adierdetailed discussions, it was deciled Lhat:
i Fle for Shri Comont will be put ap with Provinus agrcement far LEZSIIDS:'” af RDE.
b, Chairporsen directed o write a letter to PS/ULE regarding tha WtE Murthal,
Sonipal is taking RDF from olther States, where the decisian was talken by the DULE
that RDF will be consumed by |BM from Sonipat and Panipat cluster anly.

5. Waste to Encregy Plant:

Toobtai and discuss the final work plan and names of EPC contractors as to be given in wriling
by M/s Beogreen. Major Umelines Nxed with EPC contractors and the milestones are to be
siven by Mfs Fcogreen by 20042023 as directed by W/CS Haryana in meeting dated
13.04.20232. Status of site feveling, soil testing and foundation work Financial closure status,
Regulatary clearances coples te be shared by Ecogreen 1o MEG. Status of discussion with Sh
Shard Bhatrapgar, Chaiviman HPGLL for PMLUSIE,

Software based mmvitoring to ke adopted 1o aehieve the timelines.

Status of mabilizatton of team for eonstruction of WiE amd Analization of designs and drawings.
Sintus of Legal advice as to he given by reputed legal liom,

Further, a representative from Mys Ecogreen has informed that the EPC details and financial
closnre was already sulmittesd by M/s Ecogreen to MCG inmonth of Dec-2022

Alter detailed discussion, it was decided that:
a. As the documents related to EPC have been submilted again in the meeting ilseir,
same will he examined by Additional Commissioner-1V, MCG.
b Al other documents related to financial closure, regulatory clearances also be
sulimitted by M/s Ecogreen to Additional Commissioner-1V, MCGat the earllest

The meeting ended with vote ol thanks (o the Chairand all the participants,

G
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i oomard ,
List of participanis wha attended the rOview Tooot(i

Lommitlee constitutod in OA No. 172 0f 2021 titled as Poonam Yadav ¥s M /s Ecogrecn Energy Py,

I:ll|. rﬂa{]l‘.‘:‘. held under the Chairmanship af §h. P. C. Mcona, Commissianer, MCG an 18042023 at
Conlercnce Hall, GM DA, Gurugram.

g regarding decisions made by the

: e ore P
___E. alo, M Designation
|

Additional Commissioner = IV

Dr. Naresh Kumar loint Cammissioner, MCG

|___£ | | Chief Engineer, MCG
| 3
==

i}

_":1':-' P, Goel Consultant - Engineering & 5BM, MG

I & . A Narender Suhap EE-5BM, MCG

| (3 A Shivenda Operation Head of M /s, Ecoareen
i______. ! S — - e ———— e e e
7 Al Ablaseadig Engineermg Head of M5 Ecopreen

g alt Yikrant Bakshi Representative of Ecogreen Energy Pyt. Licl,
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Minutes of the review meeting regarding decisions made by the Commitlee constituted in
OA No. 172 of 2021 titled as Poonam Yadav Vs M/s. Ecogreen Energy Pyt Ltd, &Ors, held
under the Chairmanship of Commissioner, Munmicipal Cerporation, Gurugram on
02.05.2023 at 3:30 PM in the Conference Hall Sector 34, MCG, Gurugram.

LIST OF PARTICIPANTS ATTACHED IN ANNEXURE = *A"

The ehairperson welcomed all the participanls,

Al the beginning of the meeting, the chairperson discussed the objectives of the mecting
and Lhe commitment ol MCG towuards resolving the issues in a timely manner as per the
directions of the Ion'hle NGT. The oulined agenda was discussed point-wise and the
chairperson was updated aboul the progress made by each stakeholder. [1 was communicated by
ihe Chadrperson that ownership and necountability would be defined with clarity and aclions
would be taken for any lapse in fullilling the responsibilities assigned, Comprehensive summary
ol cach apenda point. decisions taken. und directions issued are as under:

¥
. Fresh Waste Processing:

EE-SWM, MCF informed the Chairpersun about the progress of the tender process for
Pali, and a work order has been issucd.

It is also informed by EE-SBM MCT that permission for tree culting has already been
applied lor. and 13FO has sent the matter for legal opinion 1o the AG ofTiee, been alloticd, bt the
work has not been starled due to pending environmental clearance, [t was also apprisad JC. MCF
that CMC. Faridabad have iclcphonic conversation with AG regarding the Environment
clearance o ex pedite the work,

Further, the progress on tenders Tor the development ol addiional 3 sies al Riwazpur.
Mujedi and Parlapgarh was discussed. The work order for the Mujhedi and Riwazpur siles has
already been allotted. The tender for Pratapgarh is sill pending. but they commilted thal a work
order would be issued by the next week, The werk ai the Rivwazpur site could not be startet
because of public r_l:'nl_:,':j.l,. Il has been submined that help would be taken from the police

depariment, and work would be started again a1 the earliest,

It was informed that for the development of the Pali site for Phase Il (i.e. Tor he
remaining land). 2 estimates have been finalized and the remaining are under progress,

ET-ShM. MCG informed thot the Iresh waste dumiping hias heen sined alier the
development ol 2.5 acres ol land al Bandhwari and temporary drain has been construcied. the
work Tor the construction of permanent drain has been staried and il was commitled by AL
(SIM), that the drain work will be completed in one month, ond the work lor the detaining wail
is in progress, EE (SBM) informed that the tender [or purchasing rommel machines fur the
arocessing of fresh waste is under recall and will again be opened on 11-05-2023.

(&~
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I was diree i ; i

i rln"-_ﬂlr_ﬁul_ﬂr_] thal as per lhul dircetions reeeved during the meeting dated 13,0-40.2023

dcw:lu. Llﬁuulim?'mhl-]'l" ol worthy Chiel Sce retary 10 Govidlarvana at Chandigarh, MCF should
; _F. LI-.LIHT'I.. AluLres land and wse it secording 10 the requirements. but platning amud

preparation lor the cnire 32 acres land must be done.

Reparding the availability and fensibility for 100 acresMimesar site, # letter has been senl
'ilj'._"'t'ﬂ]. HETHC, E-'q'.l.!t_h"ll'diaig the 100 acre land acguisition at the Sohny site. the Tand lhes in the
Upna village in Nub Distriet, Aler appeoval Trom the woriths: CMO, MO, o proposal will be
et the Direetor. DEULB Tor diveetions regarding the land aeguisition. whetber it neads o he

dome wnder the preseribed policy Toe purchase of land on the e-BHUMI Poral or gl colleeur
Tille.

Alter detailed discussion, i was decided that:

A “ Wik l'..i'il'h'ﬁll."i.l- |.'-|:" 1.|5I'-.‘ f_"ﬂ-i.'lij'}'llli‘:'iﬂl] thal, s FH_'-| e tHreetion receivied dl.nil'l:_.l fhe l'I‘IL"I..‘l.-II!iE
dated: 13.04.2023 under the Chairmanship ol worthy Chiel Seeretury Lo Gove. Harvana al
l_‘_'|'|:c|;|'|¢iliil_g|_r|1. AT shaidd prepare live e I:il.."l.'l."li.:'r.rl'l'l'l.'1'l-l ot entipe 32 Berd Latand il use o
uceording 1o the requirements. but planning and prepacation for the entire 52 aere luud
mst be done.

B, Details of work orders for PAL] site development as jssucd by MCF should be shared
with the MCG

C. Peopesal for 100 acre land aequisition at Solma Sitwe, 1 be xent W the Dircewr, nRULRE
after approval 1em UM, Gorurgram.

2, legacy Wasic

it was submitied that M/s Bhoomi Cireen is processing an gy erage of 3500 MT waste and
has processed approx. 83723 MT af lepey wasie from 1™April 2023w 2 My 2023 I was
infrmed by FE-SIM, MO tht the worrk oberection of plamts by Mes GUC, M P30C aeh A s
AADIALRST] his been completed and the prucessing ol wasie s been started by the agencics,
Approx. 98730 M1 of waste have been processed by the agencics from 1 April 2023 w ™ May
20253, Mis Ziema hus sct up the processing plant. but the processing has not started yer. The LL-
SBM. MUG informeg that the file for 03 wnders 10 process 03 Lac MT waste has been sent 1o
the CIE MCCG.

After detailed discussions, it was decided that:

A BE-SIIM. MCG has been dirceted 1o submil agency wise reports on g dailv, weekly mwl
monthily basis for legney wWaste & reportal penalty impositon also b subanitied.

11 1S IEM. MO has been dinected 1o submil agency wise lnsping reports us per the road
map lor COrreCiinn.

. CE-SIEM, MCG has heen directed 1w issuc @ notice on the disposal of (ractions. A dat
Tus been linked 1o Mfs Bhoomi Green, -

. 15510, MCG s been directed W clear the village road and construel a drain lor
Jeachite along the village roud.

@
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o BE-SEML MOG his been dircered 1o ot all the weishbaadees ealibrated an the Landiil] =i

\_ﬂ!ich are being used Tor fresh waste weighiment by Mes Leogreen and lor weighmaem ol
_ lr:'l'-'l'i“"-’-' nbiained aller bio-mining of kegacy wasie by ageneics.
F. Linkage with the OMDA portal muse be expedited, EE-SBM. MOG is 0 sond e leiter w
CIMDIA regarding the sume s the maier must be resolved P the next meeting, '
G The ehiirpersan direeted L-S00, MOG o prepare the process Tor the payment of the
electricity bill an the kand (311 site.
O MUG was directed o expudite e file for e 05 Loe M.

o Lauchale Management:

Itowas informed by BE=-SHM, MOG that the existing 131 RO is working satislicuorily, All
the legacy leachale is disposed of at S1TPs. Guragnun and pe legacy leachale 18 pending at SLI
sites and fresh leachae 1s being stored ot Poneds and e same ks Tt treated through the LITRO
el | TP sweiems by Mig Feowreen. Tomders are being invited o tmnsport the legacy leachate
P A representanive of Mis Eeogreen s wlso informed than the wark of filling of Pood No. X

& T with sail i vnder progress.
Aller detniled discussions, il was deewded that:

AL A Ile for 2 IYTROS has been put up amd is pending for admimistenive approval.
B, Chairperson has directed 1o inerense the capacity of DTRO- & DTP. Infomed o0 Mfs
lreogreen accordingliy,

4. Disposal of R
i

It was infommed thar trnsporiation of BDE w Wil plant wl Murthal was stopped in the
recent past which has been started again, Agency hove 1o transport 200 TP RDE at JBM Waste
to Lnergy plant and the same will be disposed-ofT at WilMurthal. EE-S3M informed that smail
guantity of KD was disposcd-olT m lost previous wecks by the gpeney due to conimus
maitenanee of Wil plant al Muarthal.

After deinifed discussions, itwas decided that:

A It wns desired (o write a lener 1o the Commissioner & Secretary o Govt. Harvana, TR
Deporoent that WilEMunhal. Sooipat is tking RDE from other States. where the
checisinn was wnken by the DULD thin RDE will be consumed by JEM fram Sonipat 1]
Prnipal cluster only.

B, 1 wasinfonmed by the =S MCOG tha there is o teelmeal faw i Mosting e ender
for engaging other agencies for disposal of remaining RDF. Tuwas dinecied w discuss die
matter between Ul BE-SBM & Copsubiant-500. MO and pesolve the =ue 83
UpprOpaLe.

@
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2 l'.h:'."ql!f"--i- MUG s been direcred 1o gt all e welghbridges ealibrated ot ihe Tl sie
\}"Im.'_h ure being wsed for fresh waste weiglment by Mes Eeogreen and Tor weighment of
Irachions obtained alter biv-mining of legacy waste hy agencies.

I. Linkege with the GMDA portal must be expedited, ER-SBM. MUG is w0 send o letter 1o
LMDA reparding the sime and v mamwer must be resolved T the next meeting.

G The chirperson dirceted BE-SEM, MUG w0 prepere the provess Tor the pavment of the
electicity il an the landiill sie.

1 CE. MUOG was directed o expedite the e lor the 05 Lae M7

3. Lamchate Mapagement;

It was informed by BE-SEM. MOG that the extsting 1RO i working satisfciorils, All
the lepacy leachute is digposed of a8 S TP, Gurogeam and no lepacy Jeaclute 15 pemding ol SLEF
site ond Tresh Jeachate is being stored ot Ponds and the same has been treated through the 17RO
and TP svsiems h} Mis Feowreon. Tenders are i"'-'i-"'.l,! invited e transport the legacy lenehite at
STPs. A representative of Mis Beogreen has also informaed thist the seork of 1lking of Poml Mo, &
g 7wl soil B uider progress,

After detailed discussions, it was decided that;

Au A for 2 DTROs has been put ugr s is pending for administriive approval.
. Chaivperson has divected 1o ineresse te capacity of DTRO & TP, Intormed w M/
Bcodreen aecordinely,

4. Disposal of R
L]

It was infonmed that tansporietion o BDE o Wil plant at Muorthal was stepped o the
recent past which s been siaried apain. Agency have o transport 2060 TPD RIF ar JBM Waste
w Epéray plant and the same will be disposed-oll ai WilidMurhal, [ELE-513M indermed thet small
gaantity of RDE was disposed-afl in last previous wecks by the ageney due to contingous
aintemanee of WiE pli at Munbal,

Aler detaiied discussions, itwas decided that;

A 1 was desired o write a letter fo the Commissioner & Seeretary to Govt Havvana, UE
Pennrment that WiliMunhal. Sompan s takine R1IE [vom other States, whene the
decision was taken by the DULE e RE will be consunied by J3M from Sonipat s
Paniput cluster only. ! .

B, I wasinformwed by the EE-SBM. MO thoy there s aechmeal Baw in Noating the wender
for engoging other agencies for disposal of remaining RDF. Iwas dirceted 1o diseuss the
matter between Ul BE-SBM & Consulunt-53M, MOG and resolve the issue s
apprapriale.

@
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S Waste to Enerey Plant:
1

Whereas the documents with resprect W EPC contrictrs subisitied by e Sis Boveneen
are under study but the Gnancial closure and regulory clearanees ure yel 1o be submined by
them. Accordingly, Mis. Ecogreen has been requested 1w supply the copies of linancial closurn:
aned regulatory clearanees immedistely, 1t wag discussed that Sofiware hased monitoring to be
adopred to achieve Mie timelines, 1wy diseussed o espedite i proeess o ek legal mdvice by
the reprated leeal Bom.

After detailed discussion, it was decided thai:
A, The docments relaied w0 EPC may be examingsd by the Consula, MOG within a “"f'—'k-

13, AW other deeiiments velated s ||.'|-:||!r|:|! clisiine, |'L':_11|]1|:M'} cleasnoes ol b submmiited
b Blis Eeosreen o Consaliamnt 3100 within s week, _

. Mis. Feogreen will submit the (mncial closune repon ard copies o e
clenranees w1 onee without any furtber delay,

1. Necessary action may be taken lor saftware bused munitoning of
CE/EE, MO

. Status of legal advice be given by CF within g wech.

gt it orydslauiory

vmelines be wwken by

] 3 - - R B T ' e e 5
Fhe meeting endad with vote of thanks o the Cha il all the pariicipant

ko L= ¥
MeCy
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S Waste 1o Eoergy Mant:

1

Whereis the dosuments with respeet o BPC contractors subimitied by the M Bevensen
are under study but the linaneial closure and repulaiory clearmees ure yel W be submined by
e Accordingly, Mis. Ecogreen has been requested wosupply the copies of linancial closdre
Al regulatory elearances immediately. 1t was discussed that Sofiware hased monitoring la he
i'-'-"-"l-'-ll'-"[h oy achiove the vmelines 11 was eliseys=ed W ._-:-._11..-1“_1..' 1" preks e ki Ill.'j_!'rlll mdvice h"'

Hue reputed legal o,

After detailed discussion, it was decided thai:

The doctments related o EPC mav be examined by the Consaliant, MUG within a week,
Al wther doenments related e Bnancial elisure. repularory clenmnees also be submiticd
by WS Feowreen w Consulue, 3300 within @ week,

Mis, Lcopreen will subimit the linancial closune neport ad cop s ol regulaorydsiutory
clearanees a1 once without any furlher delay,

Neeessary action may be taken lor software persed muonioring ol Amelines be taken by

CEER, MO

starws of legal advice be given by CF witlin awech.

[l meeting ended with vote of thanks w the Chair and all the pe articipants,

4

Peor -
ey
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Annexure-A

List of participants who attended the review meeling

Commiktee constituted in OA No. 172 af 2021 itled

vegarding declsions made by the
Pyl Ltd, EOvs held under

s Foonam Yaday Vs M/s. Ecogroen Encrgy
] ; the Chairmanship ofCommissioner, Municipal Corporation Gurugram
o 02.05.2023 a1 3:30 PM in the Conference Hall Sector 34, MCG, Gurugra,

| | Name of Participants ! Designation |
| |
| 5 N, | ' ' |
i : .-._..___. — it S _ I it L — ——— e —————
| L _M"- 'r'“t._ll.'i:!]‘r Humar | fuldivional Commuissicner - I . . _]
2 \ Sh. RadbeStiyam ] Chief Engineer, MGG s !
'1} e _TJE._'E"E:'ILTEI.: Ht_nn'.u' I luint Commissianer, MoG e |
1A |1 §h. 0.1 Goel | Comsultant - Engincering & SBM, MCG
5

Sh. Marcmler Suhag | EE-S1M, MCL =y
e : s S -
& | Sh. RK Mongia

AE-SBM, MLU A=
!_ 7 ]I Br. Anita Phalswal Consullant - S5C MEG
: M |_5_]1._|'n1_.:.m_1:|_|'|.'|.'l Singh s | MI5-55C, MEG

g I Sl Shivendu _
in Uk, Somikh] bverndhl

i
11 | Bl ¥asin Aosari

Operation Hoad of Mfs Ecogreen
Engmevrimg Head of M/ ECogreen

| Praject Lead, HMS

e e

—n 1

Parleipamtsthroughve | oo
| 12 St Shikha | Juint Comeussinner, MOF i
' [;-:_ |E1. Machan Singl _ I':I-'-"_ﬁﬂ:"t' MLE —- !
"14 | Sh. Sunjay Sharma | By.CEO. Mys lcogresn |

(N _ -
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Minutes of the review meeting regurding decisions made by the Commitiee constituted in
LA No, 172 of 2021 titicd as Poonam Yadav Ve Mis, Ecogreen Energy Pyt. Ltd. & Ors. held
wider the Chairmanship on 09.05,2023 at 3:30 PM in the Conference Hall, Sector 34, MCG,
L UPLEE .

LIST OF PARTICIPANTS ATTACHED IN ANNEXURE — 44"
I'he chairperson welcomed all the partigipants,

Al the beginning of the meeting. the chairperson discussed the objectives of the meeting
and the commitment of MCG towards regolving the issues in a timely manner as per the directions
of the Hon'ble NGT. The outlined agenda was discussed point-wise and the chairperson was
tpclated about the progress made by each stakeholder. Tt was communizaled by the Chairperson
that ownership and accountability woeuld be defined wiih clarity and actions would be taken for
any fapse in fulfilling the responsibilities assigned, Comprehensive summary of each agenda praint,
docisions taken, and directions issued are as under:

l. Fresh Waste Processing:

EE-5WM, MCF informed the Chairperson about the progress of the tender process for Pali,
and 0wk order has been issued,

It is also informed by EE-SWM.MCF thal permission for tree cutting has already been
applied for, and DFO has sent the matter for legal opinion to the AG office, been allatted, byt the
wark has nol been started due to pending environmental clearance. |t was alse apprised by IC,
MCF that CMC. Faridabad have telephonic convérsation with AG rl_'grll'dinf,' the Environment
clearance 1o expedite the work.

Further, the progress on tenders for the develnpment of additional 3 sites al Riwazpur,
Mujedi and Partapgarh was discussed. The work order for the Mujhedi and Riwazpur sites has
already been allotted. The tender for Pratapgarh is still pending, but they commined that a work
arder would be issued by the next week, The work at the Riwazpur site could not be started becauise
ol public protest, [t was intimated tha elp would be taken from the police department, and work
wiould be stared agiin at the carliest,

It was informed that for the development of the Pall site for Phaze 11 (i.e., for the remaining
land ), 2 estimates have been finalized and the Temaining are under progress,

EE-5BM, MUG informed that the fresh waste dumping has been started after the
development of 2.5 acres of land at Bandhwarl and temporary drain has been construeted, the work
for the constraction of permanent deain has been staned and it was commitied by AE (SBM), that
e dlrain work will be completed in one month, and the work for the detaining wall is in progress.
FE (SBM) informed that the tender for purchasing wrommel machine for the processing of fresh
wiste is under recall and will again be opened on 11-05-2003.
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. Itwas direeted that as per the directions received during fiie meeting dated 13.04.2023
tnder the -:.‘|'|£'.FI'I'|1ﬂ||H|Pir.I of worthy Chief Sceretary t Gove, Harvana at Chandigarh, MCF shouid
develap the entire 52 acres land and use it wccording (o the requircments, bur planning and
Preparation for the entipe §7 acres land must be dope.

Regarding the availability and feasibiliy ¥ for 100 acres Manesar site, o fetter has been sent
to Mk HSHDEC Regurding the 100 acre land acquisition at the Sohna site. the land lies in the
Lijing village in Muh Lyistrict, Afer approval fegm the worthy CMC, MCG, a proposal will be zent
Lo the Dirvector, DULB for directions vegarding the fand acquisition, whether it needs to be done
vnder the prescribed policy for purchase of land on the e-BHUM| Portal or at collector rate.

witer detailed discossion, it waz decided that

Lot was directed by the Chairperson that, as per the direction received during the meeting
dated: 13.04.2023 under the Chairmanship of worthy Chief secretary to Gove. Harvana at
Chandigarh, MCF should prepare for the development of entire 57 acre Jand and s it
according to the requirements, but planningand preparation for the entire 52 scre land must
be done.

. Detsils of work orders for PALL site development as issied by MCF should be shared with
the MCG

L. Proposal for 100 acre land acquisition at Sahna Site. to be sent 1o the Dircetor, DULE after
approval from CMC, Gururgram

B 1t was directed by the Chairperson that, the progress of allotied works for developmen!
work of Pali site to be completed by 20052023, time line 1o be adhered Lo sirictly,

E. Fresh waste dumping must be stared a0 Palifother sites i Faridabad by 25032023 as
cammitted by MOF

F. MY Ecogreen is also asked 1o do data analysis at its own fovel also.

!.i'

Legucy Waste

Il was submitted that Mfs Bhoosm Creeen 15 processing an iverege of 3000 MT waste and
nas processed approx. 92297 MT of legacy waste from 1" April 2023 1o g May 2023, It was
informed by EE-SBM, MCG that the work of erection of plants by Mfs GCC. M/s DCC and Mis
AADARSH has been completed and the processing of waste has been staned by the agencies.
APprox. 1253969 MT of waste have been processed by these 3 agencies from |® April 2023 tn gih
wlay 1123, Mis Zigma has set up the processing plant. but the processing has not started yer. The

LLE-81M, MCG informied that the file lor U3 tenders to process 05 Lao MT waste has been sent to
the CE, MCG.

Alter detailed discussions, it was decided that:

A Since the progress achieved is very less in comparisan t the trgets. Hence, showcause
notices he miven to the defaulting agencies by the EE-5BM. Also, JC-S5BM, MCG may
issite displeasure notes to concemed IEAEIEE, MCG,

B. FE-SBM, MCG has been directed o submit agency wise reponts on daily, weekly and
manthly basis for processing of legacy waste & repart of penalty imposition alse to be
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submitted, 1'he Agency wise monthly targers must be intimated oy EE-SBM within 3 days
"0 various agencies as submited 1o NGT,

( I*F--F'{Hv]~ MOG has been directed 1o submit agency wise lapging reports as per the road
WA tor correction,

13, EE-SBM, MCG has been direcied to get all the weighbridges calibrated at the landfill site
which ape being used inciuding for fresh waste wiglghimaei,

L 1t was directed by the Chairperson that, linkage with the GMDA portal must be expedited
of all the agencies, otherwise pragress will be assumed as Nil. EE-SBM, MCG is to send

& letter Lo GMDA regarding the same and the matter must be resolved by the pext meeting.

F. AP date must be given by ull the agencies 1o MDA for placing live data in public domain
through GDA portal and MCG poetal, The earfier ik may also be checked for vehicles
duration and foading/over-leading data analysis. Al unethical practices may be checked
and stopped otherwise legal sction could be injtiated,

J. Leachate Management:

It was informed by EE-SBM. MCG that the existing DTRO is working salisfactorily. All
the legacy leachate i disposed of at STPs, Gurugram and no legacy feachate is pending at SLF
site and fresh leachate is being stored @ Ponds and the same has been treated through the DTRO
and LTI systems by Mis Ecogreen, Tenders are being invited 1o transport the legacy [eachate at
STPs. A representative of M/s Ecogreen has also informed that the work of filling of Pond Mo, 8

[ LS

e 7 with sol is under propress,
After detailed discussions, it was decided that:

A A file for 2 DTROS has been put up and is pending for sdministrative approval, Hence, be
espedite.

B. Chairperson has directed 1o increase the capacity of DTRO & LTP, Informed o M/
Beegreen accordingly

L. EE-5BM, MCG has been directed to clear the village road and construct a drain for leachate
along the village roac,

4. Disposal of RIVF:

It was informed that wanspertation of RDF to Wil plant at Mucihdl was stopped in the
ent past which has been started again, Agency have ta ransport 200 TPD RDF at J1BM Waste
o bEnergy plant and the same will be dispased-off at WiE Murthal. EE-SBM informed that small
quantity o RDF was disposed-alf in last previous weeks by the ageney due 1o continuous
mintenance of WiE planl st Murthal

Jhk

A iter detailed dise ussions if was decided thae:

A, The location of stock of legacy ROF be verified by the EE/AE-SBM and other EEs wha
have been assigned duty Lo visit cement factories and varify its disposal may be ensurad as
per the timelines given ta NGT. by Seplermher-2023, Penal actions may be taken against

{ ﬁ

i
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defaulting agencies. Also, house expressed displensure over inaction on part of JE/AE/EE-
ST

B. Also, action may be initiated by EE-SBM, MCG against the defaulting agencies for non-
disposal of RDF as awarded to them.

L. EE-5BM, MCG has been directed to issue a notice on the disposal of fractions. AP data
has been linked 1o M/s Blooemi Green.

I3

o The disposal of inerts from MRF may alse be ensured at proper place.

5 Waste to Energy Plant:

Whereas the documents with respect to EPC contractors submitted by the Mis Ecogreen
are under study but the financial closure and regulatory clearances arc yei to be submitied by them.
Accordingly, Mis. Ecogreen has been requested 1o supply the copies of financial closure and
fegulntory clearances immediately, |1 was discussed that Seftware based moniloring to be adopted
Lovachieve the timelines. 11 was discussed to expedite the process to take legal advice by the reputed
szl Firm,

Alter detailed discussion, it was docided that:

Ao The documents related to EPC and regulatory clesrances have boen examined by the

Consultants (SBM & WTE), MCG wd cxamination report sent o WICMC by ADCMC-
IV MCCG.

B. Alladher documents related to financiat closure, balance design and drawings, mobilization
plan and remaining regulatory clearances also be submitted by M/s Ecogreen to MCG
rmmediately.

ki

Mecessary action may be taken for software based monitoring of timelines be taken by
CE/EE, MCG.
1. Status of legal advice be given by CF within a week,

The meeting ended with vote of thanks o the Chair and all the participants.

B

7
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List "-'F p;]rtic-ip:mt:_-: who attended the review meeting regarding decisions made hy the Committee
constituted in QA No. 172 of 2021 titled as Poonam Yadav Vs M /s, Ecoprecn Energy Pot. Lid. & Ors
held nnder the Chairmanship of Commissioner, Municipal Corporation Gurugram on 09.05.2023
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Annexure-#

al 3:30 PM in the Conference Hall, Sector 34, MCG, Gurugram.

Mame of Fardcipants Designation 3
1 l-'Zh ]_au:le:'-p Kumar Additional C-}rnniLw'znnur -1V :
! p I}J. Ibllz-lre.ﬂlt Kumar Joint Eﬂnﬁals-s-‘inner. MCG
I:j sh. 0. P, Goel | Consultant - Engineering & SBM, MCG
i +__'ml-1-1_1:1:1 .I'!h Atnagar | Consultant — WeE, MEG .
! R | Sh R.K F!l; Mu:mgl'l = __-__-nE' SEM,MCG
-.nﬁ l‘J-r. .I'm!ta Fl1a.lsl.-."'|| = == '"nl:lnih tank - SSC, MCG

Sh. Manpreet Singh

MI15-55C, MGG

T
| A Eh Shusercin
(=]

Operation Head of M/s. Ecogreen

| She Sumit Allaeadhi

H_. Sh. Y L:l ant Ii:ﬂ-;;Iu

Engincering Head of b S5 ECU-_E"'E'ET'I

Representative from M /s, Ecogreen

m Sh. I, Fll.'-'dﬂ‘.- CO0Q of M /5. Ecogreen
= | E
[ 12 Sh. Yasin Ansard Project Head - HMS

T ]_5-1 ..lét.l'.!l;“[‘Ll'_
| ' Participants thr nl!gll 1-'E_

| Representative from M/fs. Bhumi Green

| '1=+ .‘:-mt shikha, lﬁs Joint Commisslgner, MFI?_
l 15 Sh. Padam Singh EE-SBM, MCF
16 Sh. Sanjay Sharma Dry, CEO, M{s. Ecogreen :
(17 | 5h Ajay Arora Representative from M/s Llﬁﬂ_ _
5 LB &h. Sachin | Representative from M /s Green Concrete
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Minutes of the review meeting regarding decisions made by the Committee constituted in OA
Mo, 172 of 2021 titled as Poonam Yadav Vs M/s. Ecogreen Energy Pyt Ltd. & Ors. held under
the Chairmanship of Commissioner, Municipal Corporation, Gurugram on 16.05.2023 at 12:45
PM in the Conference Hall, Sector 34, MCG, Gurugram.,

LIST OF PARTICIPANTS ATTACHED IN ANNEXURE - “A"
The chairperson welcomed all the participants.

At the beginning of the mesting, the chairperson discussed the ohjectives of the mecting and
the commitment of MCG towards resolving the issues in a timely manner as per the directions of the
Hon'ble NGT. The cutlined agenda was discussed point-wise and the chairperson was updated about
the progress made by cach stakeholder, It was communicated by the Chairperson that ownership and
accountability would be defined with clarity and actions would be taken for any lapse in fulfilling the
responsibiliies assigned. Comprehensive summary of each agenda point, decisions taken, and
directinns issued are as under:

1. Fresh Waste Processing:

JC & EE-5WM, MCF informed the Chalrperson about the progress of the tender process for
Pali, and 3 work erder has been izsued,

It is also informed by Smt. Shikha, joint Commissioner HCS, MCF that permission for tree
cutting has already been applied, and DFO has sent the matter for legal opinion to the AG office, been
allotted, but the work has not been started due to pending enviconmental clearance, the same is still
pending.

Further, the progress on tenders for the development of additional 3 sites at Riwazpur,
Mujedi and Partapgarh was discussed. The work order for all 3 sites have already been allotted and
the work of the development of the Pratapgarh and Mujhedi sites are under progress. The work at
the Riwazpur site could not be started because of public protest. It has been submitted that help
would be taken from the police department, and work would be started within a week,

It was infarmed that for the development of the Pali site [or Fhase 11 {Le.; for the remaining
land), 2 estimates have been finalized and the remalning are under progress.

AE-SBM, MCG has informed that the drain work will be completed in the end of the month
(May 2023), and the work of the estimate for retaining wall is in progress, for the 2.5 acre land,

Regarding the availability and feasibility for 100 acres Manesar site, a letter has been sent 1
MD, HSHDC Regarding the 100 acre land acquisition at the Sohnd site, the land liesin the Ujina village
i1 Muh District. After approval from the worthy CMC, MCG, a proposzal will be sent to the Director,
DULE for directions regarding the land acquisition, whether it needs to be done under the prescribed
policy for purchase of land on the e-BHUMI Portal or at collectar rate,

After detailed discussion, it was decided that:
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Chatrperson has directed to IC, MCF that to adhere the tmeline for the develapment of all
Sites !’nr the fresh waste processing without 2 ny further delayas committed during the review
Meeting on dt. 13.04.2023 under the Chairmanship of Chief Secretary to Govt, of Haryana,

B. Chairperson has directed to 1C, MCF ane [C-SBM, MCG to write a letter to the Chief Sacretary,
Lovt. of Harvana and ACS. LB regareding not providing the parmission of tree cutting applied
by MCF affer necessary direction given by Chief Secretary, Govt. of Haryana during the
eeting on dt. 12.04,2023, due to which MCG and MCF facing difficulties to adhere the
timalines given by the Hon'ble NGT,

L. Propesal for 100 acre land acquisition at Sohna Site, to be sent to the Director, DULE after
approval from CMC, Gururgram.

0. It wasdirected by the Chairperson that, the progress of allotted works for development work
of Pali; Mujhedi and Pratapgarh site to e completed by 20052023, and fresh waste dumpling
Must be started by 25.05.2023 as commirted by MCE.

. Chairperson has directed to MJ/s Ecogreen to make arrangemients for the fresh waste

processing at the sites developed by MCF and MCG as per the concessionaire agreement

2. Legacy Waste

It was submitted that M/s Bhoomi Green is processed approx. 1,002,084 MT of legacy waste
from 1% April 2023 to 15% May 2023. It was alse Informed by AE-SEM. MCG that the M/s GCC, M/s
DCC and M/s AADARSH has been processed approx. 1,59,21587 MT of waste from 10t April 2023 to
15th May 2023. M /= Zigma has set up the processing plant, and sturted the processing of legacy waste.
The AE-S5BM, MCG informed that the file for 03 tenders to process 05 Lac MT waste is under progress.

After detailed discussions, it was decided that:

A, 5ince the progress achieved is very less in comparison to the targets. Hence, showcause
notices be given to the defaulting agencies and imposed the penalties as per the agreement
by the EE-SBM.

B. EE-5BM, MCG has been directed to submit agency wise reports on daily, weekly and monthly
basis for processing of legacy waste & report of penalty imposition alsoto be submitted.

C. EE-5BM. MCG has been directed to sulnmit agency wise lagging reports as per the road map
for carrection,

D, EE-SBM, MCC has been directed to getall the weighbridges calibrated at the land Rl site which
are being used including for fresh waste weighment.

3. Leachate Management:

It was informed by EE-58BM, MCG that the existing DTRO is waorking satisfactorily. All the
legacy leachate Is disposed of at STPs, Gurugram and ne legacy leachate is pending at SLF site and
fresh leachate is being stored at Ponds and the same has been treated through the DTRO and LTP
systems by M/s Ecogreen. A representative of M/s Ecogreen has also informed that the
administrative approval of work of filling of Pand Mo, 7 with sodb s under progress,

After detalled disenssions, it was decided that:

A A file for- 2 DTROs has-been pot up-and is pending for adiministrative approval, Hence, be
expedite.
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Chairperson has dir .
A Srected ta incy - ; v
accordingly. nase the capacity of DTRO & LTP- Informedd to M/s Ecogreen

EE-SBM, MCG has been d
Along the village road.

o

irected to clear the wvillage road and construct a drain for leachate

4. Disposal of RDF:

- I.t was informed that transportation of RDF to WE plant at Murthal was stapped in the recent
past which has been started again. Agency have to transport 200 TPD RDF at [BM Waste to Energy
plant and the same will be disposed-off at WtE Murthal, EE-SEM informed that small quantity of RDF

'“*'*'":1 "“*]L:U:Ed'&fﬂn last previous weeks by the agency due to continuous malntenance of WiE plant
ab Murthal.

Aler detailed discussions, It was decided that:

A. Chairperson directed tender work of disposal of RDF may expedite.

B. [twas directed thataction may be initiated hy EE-SBM. MCG against the defaulting agency for
non-disposal of RDF as awarded to them.

. Itwas directed that CE-MCG initiated the file for hiring of PMU unit with immediate effect
writhout any [En;"liq:,r.

5. Waste to Energy Plant:

Whereas the documents with respect to EPC contractors submitted by the M/s Ecogreen are
under study but the financial closure and regulatory clearances are vet to be submitted by them.
Accardingly, M/s. Ecogreen has been requested to supply the copies of financial closure and
regulatory clearances immediately. [t was discussed that Seftware based monitoring to be adopted
to achieve the timelines, It was discussed to expedite the process to take legal advice by the reputed
legal firm. Further it was discussed that the EC of 15 MW is already granted for the erection of WtE
te M/ s Ecogreen enarpy Pet. Libd.

After detatled discussion, it was decided that:

A Chalrperson :-:I&uwmg [|I.‘i[:-|i:El.lillrl:! toswards the M/s Ecopreen éven aftér passing  several
months the Concessionaire not started the work of WtE plant,

B. The documents related to EPC and regulatory clearances have been examined by the
Cansultants (5BM & WTE), MCG and put up the queries/reports without any delay.

C. Al ather documents related to financial closure, balance design and drawings, mobilization
plan and remalning regulatory cdearances also be submitted by M/fs Ecogreen to MCG
iinmediately.

I, Chairperson has directed to concessionaire to start the work of erection of WtE plant as they
already have EC of 15 MW and same may enhanced after the legal apinion.

E. Necessary action may be taken for softwware based monitoring af timelines be taken by CE/EE,
MEG,

F. Status of legal advice be given by CE within a week.

The meeting ended with vote of thanks to the Chair and all the participants.
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Annexure-A

ket ﬂl.-pi]'rlit‘i.pﬂnts who attended the review imecting regarding decisions made by the Committec
constituted in DA No. 172 of 2021 titled as Poonam Yadav Vs M /s Ecogreen Energy Pyt Lid. & Ors.

held under the Chairmanship of Commissioner, Municipal Corparation Gurugram on 16.05.2023
At 12:45 PM in the Conference Hall, Sector 24, MGG, Gurugram,

5 No. Name of Fﬂ'[! cipants Designation
1 | Sh.Radhe Shyam Chief Engineer, MCG
2 Dy, Naresh Kumar [oint Commissioner, MOG )
3 Sh. Q. P. Goel Consultant - Engineering &SEM. MLG
4 Sh. Sharad Bhatnager Consultant - WtE MCG
5 | Sh.RK Mongia AE-SBM, MCG
[1 _“E.T-b-l.;u-vnndl_; L':I_pc.-l:u_rin_l'n_HJz:m of M /s Ecogreen
7 | 5h Sumit Allawadhi ‘,.El-i.g.:it!-ﬂl.'s'lllg Head of M/s Ecogreen
H Sh ".-’il-'..r..a-nlt- HaLE h-i_ | ﬂPpI'E‘-EEI'I:I.‘.‘IE‘i‘;! Frt;r;M,-": I'r:u-g-ll:'Eu
9 |sn. i
TEI__IEI;jtniI:G]: Sharma |E. MCG
11 Sh. Sarjeet IF:_Pa1CG
]2 ah. Yasin Ansari F"-I'I]'rE'{t Head - HMS
13 | 5h Fl'atrclc‘igﬂrw'ﬂl B -
=5 Participants i‘t.l.ruugh VC )
14 Sm't'.rﬁ'hikha, HECS |mint Commissioner, MCFE
15 | Sk, Padam Singh EE-SBM, MCF
R i-IS Sk Sanjay Sharma = D:.J CED, M /5. Ecogreen
L7 Sh. Nagarjuna Reddy _I:Elﬂ' of M /5. Ecogreen
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Minutes of the review meeting regarding decisions made by the
Committee constituted in OA No. 172 of 2021 titled as Poonam Yadav Vs
M/s. Ecogreen Energy Pwt. Ltd. & Ors. held under the Chairmanship
of Commissioner, Municipal Corporation, Gurugram on 24.05.2023 at
12:45 PM in the CMC Camp Office, Gurugram.

LIST OF PARTICIPANTS ATTACHED IN ANMNEXURE - A"
The chairperson welcomed all the participants.

At the beginning of the mesting, the chairperson discussed the objectives
af the meeting and the commitment of MCG towards resclving the issues in a
timely manner as per the directions of the Hon'ble NGT. The outlined agenda was
discussed point-wise and the Chalrperson was updated about the progress made
by each stakeholder. It was communicated by the Chairperson that ownership
and accountability would be defined with clarity and actions would be taken for
any lapse in fulfilling the responsibilities assigned. Comprehensive summary of

each agenda point, decisians taken, and directions issued are as under:

1. Fresh Waste Processinag:

EE-5WM, MCF informed the Chairperson about the progress of the tender
process for Pali, and a work order which was yet to be Issued.

The EE-SWM, MCF Informed that works have been allotted to develop the
site for fresh waste processing at Pali, but development works could not be
started due to pending permission for culting of trees from the forest department
and now status gquo to be maintained by both the parties as ordered by Hon'ble
aupreme Court vide its order dated:18.05.2023. Further, EE-5WM, MCF informed
that for felling of trees the permission has heen applied with DFO Faridabad for
the development of Pali land of measuring 25 acre but the permission is still
awaited and EE-5WM, MCF stated that permission for felling of trees will now be
asked subject to decision of Hon'ble Supreme Court in Pall land case, It is further
informed that the works for developmeant of Mujhedl will be completed within 15
days i.e. by 10.06.2023 and for Pratapgarh |evelling of site started. The works
for developmient of site at Riwazpur has been allotted but stalled due to public
praotest. It was infermed that for the development of the Pali site for Phase II (i.e.
for the remaining land), 2 estimates have been finalized and the remaining are
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Inder progress. EE-SWM, MCF also informed that tenders have been floated for

disposal of fraction aftar processing by M/s Ecogreen,

AE-SBM, MCG has informed that the drain work will be completed by
10.06.2023, and the work of the estimate for retaining wall is in progress, for the
2.3 acre land, AE-SBM, MCG has infarmed that it is difficult to construct the catch
drain at village read due to continucus collapse of waste. So, in lieu of that a

temporary drain has been constructed to collect the leachate.

Reaarding the availability and feasibility for 100 acre land at Manesar site,
a letter has been sent to MO, HSHIDC Regarding the L00 acre land acquisition at
the Sohna site, the land lies in the Ujina village in Nuh District. After approval
from the worthy CMC, MCG, a proposal will be sent to the Director, DULBE for
directions regarding the land acquisition, whether it neads to be done under the

prescribed policy for purchase of land on the e-BHUMI Portal or at callector rate.

Chairperson asked to AE-SBM, MCG regarding purchasing and installation
of trommel machine at MRF for processing of inert material. AE-SBM, MCG
infarmed the tender for the same has been floated twice but no bid has been
received. Accordingly, the RFP will be re-examined and necessary amendment in
RFF will done after necessary approval from the competent aukhoriby. Further, it
was directed to M/s Ecogreen to provide 1 trommel machine from Bandhwar
landfill site and same will be repaired and installed by MCG at Bad=hahpur MRF.

After detailed discussion, it was decided that:

A Chalrperson has directed to EE-SWM, MCF that to adhere the timealine far
the development of all sites for the fresh waste processing without any
further delay as committed during the review meeting on dt. 13.04.2023
under the Chairmanship of Chiel Secretary to Govt. of Haryana.

B. Chairperson has directed to JC-58M, MCG and EE-SWM, MCF to write a
letter to the Chief Secretary, Govt. of Haryana and ACS, ULE regarding not
providing the permission of tree cutting applied by MCF after necessary
direction given by Chief Secretary, Govt. of Haryana during the meeting
on dt, 13.04.2023, due to which MCG and MCF are facing difficulties to
adhere to the timelines given by the Hon'ble NGT.
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G Chaln :
PErson directed to prepare the cass of proposal for 100 acre land

at Sohna Site, same may be sent ta the Director, DULB, to seek
the direction that whether it needs to be done under the prescribed policy
for purchase of land on the e-BHUMI Partal or at collector rate.

D- It was directed by the Chairpersen that, the progress of allotted warks for

acguisition

development work of Mujhedi and Pratapgarh to be completed by
10.06.2023 and 25.06.2023 respectively as per the given timelines, and
fresh waste dumping must be started by MCF as committed,

E. Chairperson has directed to M/s Ecogreen to make arrangements for the
fresh waste processing at the sites developed by MCF, and disposal of
fraction to be done by MCF as explained during the meeting about tender
for the same,

F. Chairperson has directed to AE-SBM/EE-SBM, MCGE to repairfinstall
trommel machine at MRF given by M/s Ecogreen for processing of legacy
waste and re-submit the file to purchase 2 nos. of trommel machine with
revised RFP.

G. MRF should be salf-sustained as Model MRF and no waste/fraction be sent

to Bandhwari plant. Inert to be tested frequently.

2. Legacy Waste:

It was submitted that M/s Bhoomi Green has processed approx.
1,35,268.29 MT of legacy waste from 1* April 2023 to 23™ May 2023, It was also
informead by AE-SBM, MCG that the M/s GCC, M/s DCC and M/s AADARSH has
been processed approx. 2,10,820.49 MT of waste from 1* April 2023 to 23 May
4023, M/s Zigma has set up the processing plant, and started the processing of
legacy  waste, and the installation work of  weigh-bridge  of
Mf/s Zigma |s under progress. The AE-SBM, MCG informed that the file for 03

tenders to process 05 Lac MT waste is under progress.



€t

After detailed discussig ns, it was decided that:

A, b':rl'l.'.E thE I:-‘l'ﬂ-lngE.ES Hch“:_‘"u'E'lj ic 'u'-EW lass in {:Dn—lparigﬂ_n t.:. thE ta-rgetsl

Hence, show-cause notices be given to the defaulting agencies and impose
further penalties as per the agreement by the EE-SBM, MCG.

EE-SBM, MCG has been directed to submit agency wise reports on daily,
weekly and maonthly basis for processing of legacy waste & report of
penalty imposition alsg to be submitted.

i1

EE-S5BM, MCG has been directed to submit agency wise lagging reports as
par the road map for correction.
[y, EE-5BM, MCG has been directed 10 get all the weighbridges calibrated at

the landfill site which are being used including for fresh waste weighment.

3. Leachate Management:

It was informed by EE-SBM, MCG that the existing DTRO is working under
capacity. All the legacy leachate is disposed of at 5TPs, Gurugram and no legacy
leachate is pending at SLF site and fresh leachate js being stored at Ponds and
the same has been treated through the DTRO and LTP systems by M/s Ecogrean.

After detailed discussions, it was decided that:

A. A file for 2 DTROs has been put up and is pending for administrative
approval. Hence, be expedited.

i, Chairperson has directed to increase the capacity of DTRO & LTP. Informed
to M/s Ecogreen accordingly.

C. EE-SBM, MCG has been directed to clear the village road and construct a
drain for leachate along the village road.

4. Disposal of RDF:

It was informed that transportation of RDF to WLIE plant at Murthal was
stopped in the recent past which has been started again. Agency have to
transport 200 TPD RDF at 1BM Waste to Energy plant and the same will be
disposed-off at WLE Murthal. EE-SBM Informed that small quantity of RDF was
disposed-off in last previous weeks by the agency due to continuous maintenance
af WEE plant at Murthal.
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After detailed discussions, it was decided that:

Jl:'|- Lr'n'i'llrl:lErEC-I'"- d-lrE":tEd :;'F.ndEr |.|'|j-|:|1'|.{ f.:.,r' dispﬂﬁal ﬂF HDI: malr. EKpEditEdq

B. It was directed that action may be initiated by EE-SBM, MCG against the
defaulting agency for non-disposal of ROF a= awarded to them.

e}

It was directed that CE-MCG should initiate the file for hiring of PMU unit
with immediate effect without any delay,

5. Waste to Energy Plant:

It was Informed that work of site preparation  (temporary
facility/leveling/isolation) was scheduled to be started w.e.f. 31.03.2023 as per
the project schedule submitted to MCG. It was assured by the Concessionaire
that the civil work shall start from 25.06.2023. The Concessionaire has assured
that Waste to Energy Plant will be completed by 30" Navember 2024, whereas
the Government has extended the date of Commencement of Cperations (COD)
up to 31% October 2023, There is no visible progress at site and several notices
have already been issued to the Concessionaire by MUG,

The Concessionaire was directed to abtain the financial closure before start
of work. The Concessionaire informed that the financial closure is in the final
stages and will be obtained in June 2023 and submitted to MCG. However, the
Concessionaire requested for additional landfill site acquisition as EC also
required to be obtained for SLF site & to pass on the legal opinion regarding Asola
Wild Life restrictions and also the written assurance about providing additional

Sanitary Landfill {SLF) site for disposal of ash and octher inert products from the
WiE.

After detailed discussion, it was decided that:

A. Chairpersan showing displeasure towards the M/s Ecogreen even after
passing several months the Concessicnaire not started the work of Waste
to Energy plant.

B. All the other the documents related to EPC and regulatory clearances have

been examined by consultant — SBM & WLE, and put up the gueries/reports
without any delay.
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All other document related to financial

closure, balance design and
drawings, mohilizat

lan plan and remaining regulatery clearances also be
submitted by M/s Ecogreen to MCG immeadiataly,

Chairpersen has directed to the Concessionaire to start the work of
erection of WLE plant as they already have EC of 15 MW,
Software based monitoring ko be adopted to closely monitor the timelines

CE, MCG has to take necessary action at the appropriate time before start
af work,

Chairperson directed JC-SBM, MCG to form a committee for search of
additicnal landfill site.

The meeting ended with vote of thanks to the Chair and all the participants.
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Annexure=n

L[5td"-‘fhl-‘3"'-iﬂpantil who attended the review meeting regarding decisions
:rn:d e J the Committee constituted in OA No. 172 of 2021 titled as Poonam
av Ve M/s. Ecogreen Energy Pvt. Ltd. &0rs. held under the Chairmanship

ofCommissioner, Municipal Corporation Gurugram on 24.05.2023 at 12:45
PM in the CMC Camp Office, Gurugram.

| Mame of Participants

Designation

|
| Sh. Radhe Shyam Sharma

Chnief Engineer, MCG

. Maresh Kumar

|Jnir|t Commissioner, MCG

1
I_-l-_-Dr
i
|
|

——

5h, 0. P. Goel [ Consultant - Engineering & SBM, MCG
4 | sh. Marender Suhag EE-SBM, MCG
5 |Sh.RK Mongia AE-SBM, MCG - i
6 |5h. Shuvendu Operation Head of M/s. Ecograan
7 | Sh. Sumit Allawadhi Enaineering Head of M/s. EcogQreen
_H Sh. Vikrant Bakshi Representative -_'rf' M,-'s-.' Ecogreen -
| a Sh. Anant Suthoo Qperation Head of M/s. Ecogreen (FBD)
|_1D | Sh. Sanjay Sharma Represantative of M/s. Ecogreen —rs]
11 | Sh. Rishi Malik 551 (HQ), MCG
=12 150 Sudnir Kumar 551-| 51-!]. MCG
13 | Sh. Yasin Ansari Project Head — HMS
| 14 | Sh. Manjeet Singn | Representative of M/s GCC
| - participants through vC =
15 | 5h. Padam Bhushan EE-5WM, MCF
16 | Sh. Saurabh Aggarwal Representative of M/s DCC
17 | Sh, Pankaj Maan Representative of Mfs DCC
!_lE Sh. F-l.i.‘lhij.ee'.' Rapresentalive of M/s Bhumi Grean o
[ 1;__5h. Pénkaj Phalaskar Representative ul’. M/s Bhumi Green
20 | Sh. Magarjuna Reddy COO of M/s. Ecogreen i
l 21 | sh. Gopi Pandit | I_?_.t:prasentative of t';“lfs: .ﬁ.a;:larﬁh.
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Subject; -
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shr Yinect Garg, [AS
ALS Envirenment, Forest- & wild life Department,
Govt. of Haryana.

Shri Vikas Gupta. ] A%
Commissioner & Secretary, Urban Local Bodies Pepardiment,
Govt. of Harrana,

Shri Jitendra Kumar. 1AS

Commissioner, Municipal Corporation, Faridabad.

Shri Nishant ¥adav, IAS
Chepasty Comimissioner. Gurugram,

Shiri Vikeam. TAS Deputy
Cammissioner, Faricabad.

sh., Gurnam Singh.
Regiomil Dircetor,
Central Pollution Control Board, Delhi.

Sh, Sanjay Sharma.
Deputy CEQ,
Mis Ecozreen Enerpy Pyl Ltd.
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Minutes of the Meeting of the ‘Oversight Committee, canstituted in OA No. 172 of 2021
titled as Poonam Yadaw Vs /s Ecogreen Energy Pvt. Ltd. & Ors. held under the

Chairmanship of Sh. Sanjeev Kaushal, 185, Chief Secratary, Haryana, on 26

May 2023 at

11.00AM in Main Committea Room, 4th Floor, Haryana Civil Secretariat, Chandigarh.

I'he meeting of the committee constituted as per the orders of the [en'ble NGT in OA
Ne, |72 of 2021, was held under the Chairmanship of Sh, Sanjeev Raushal, IAS, Chigef
Secretary, Haryang, on 26" May 2023 at 11.00 AM in Main Committee Roam, 41h Floor,

Haryana Civil Secretariat, Chandigarh

The Minutes of the same are lvereby sent w you for infarmation-and NECCSSAry action

please.

Canmissioner.
Municipal Corporation,

Curugram.
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Erclst o CMOMCGr20237 VU2 Daled: ﬁ"l'[':réll“ At

Acopy of the above is forwanled to Private Seeretary o Worthy Chief Secretary, Government of
Huryvang [or submitting the saine befre Waorthy Chicel Secretary, Govemment ol Harvana.

el

Comniissioner,
Municipal Corporation,
CRLCLIALEALT)

Endst No. CMCMEG023/ YR42Y Dated: o |oéfrent

A copy of the above is forwarded 1o the follewing for infonmation and necessary aclion please.

I Sh. Radhey Shvam Sharns. Cliel Engineer, Municipal Corporation. Gurugram

2. Sh. B, K, Kardam. Chiel’ Engincer, Municipal Corporation. Fandabad.

3. 8h. Pardecp Kumar, HCS, Joint Commissioner-SBM. Municipal Corparation, Gurugram.
4. Sh. Ranbir, Executive Enginecr, Urhan Local Bodies deparment.

3. Sh. Anil Kumar Bhardwaj. District Atlorney, Chiel Secretary, Government ol Flaryana,

. Bl

Marender Suhag, Execulive Engineer-SEM, Municipal Corporation, Gueugrm.
7 Sh.

B. K. Mongia, Assistant Dngineer-SBM. Municipul Corporation, Gueugram,
8. Sh. 0P, Goval, Cansultant-Engg. and SB3, Municipal Corporation, Gurugram.
9. Sh, J.N Reddy, COO, M/s Ecogreen Energy Pvl. Lid,

0 Sh, Sumit Allawardhi, Engineering Head, ds Feogreen Lonergy Pl Luk

(1. PA 10 Commissioner. MCG Tor Kind information of Ld, Commissioner, MO

1o
s |-| nimissionee,

Municipal Corporation.
Ciuraagram
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Minutes of the meeting of the

as Poonam Yaday vs M/s Eco
Sh. Sanjeev

Committes

Oversight Committee constituted in OA No. 172 of 2021 titled
green Energy Pyt Ltd. & Ors. held under the Chairmanship of
Kaushal, 1AS, Chief Secretary, Harvana, on 26" May 2023 at 11.00AM in Main
Room, 4th Floor, Harvana Civil Secretariat, Chandigarh.,

List of Participants is attached ac Annexure-A

1.1 Discussion and Deliberation on Intervention and directions by Hon'ble NGT

The Commissioner MCG explained In brief, the directions issued by NGT on 30 January
2023 along with the action taken thereon. It was informed that there are 05 major Issues in the
directions of NGT such as [I) Processing of fresh waste at any other location, other than
Bandhwari so that dumping of fresh waste could be stopped; (ii) Processing of legacy waste
(Approximacely 32 Lac MT) in a time bound manner to complete the same by 30t September
£023; [iii) Bisposal of RDF; (iv) Proper treatment and disposal of Leachate; and (v) The necessity
of setting up of WtE when the processing of fresh waste is supposed to be decentralized for the

entire guantity by MCG & MCF.
Alter detailed discussion, the following decisions were taken:

a. Timelines piven by Hon'ble NGT may be adhered to stidfctly for varlous activities as
mentioned abave without any delay,

b, Thedirections of the Hon'ble NGT may be mentioned as buliet points in the agenda points
for next mesting onwards.

(i Processing of Fresh Waste:

The Commissioner MCG briefed thak the Fresh waste of Gurugram approgs 340 MTD and of
Faridabad approx. 20 MTD is being processed in a decentralized manner. MCG is processing fresh
wasite al 05 locations, ie, Beribagh, Badshapur, Carteérpurl, Sector-4+ & Darbaripur and also by
Bulle Generators. The total waste being processaed is around 430 TPD rom bath cities where as the
peneration ol [resh wasteis 2200 TPD [approx.) from both the cities.

Both the Corporations have tried their level best to identify and process the fresh waste at
altérnative sites but could not succeed due to large scale public protest. The only possibility at
present s processing of waste at Pali (Faridabad],

The Commissioner MCF informed that works have been allotted to develop the site for
fresh waste processing at Pall, but due to pending permission for cutting of trees from the lorest
department and statue quo order by the Apex Court vide its order dated; 1B.05.2023 SCF No
UOSE 12023, Further, Commizsioner MCFE informed thar for felilng of trees the permission has been

applied with DFQ Faridabad for the development of Pali land of measuring 25 acre but DFO
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Faridabad informed that the permission will be granted for 8 acre only and Commissioner, MCF
stated that permission for Felling of trees will now be asked subject to decision of Apex Court in
Pall land case. It is further informed that the works for development of Mujhedi will be completed
by 15.06.2023 and for Pratapgarh by 20.06.20£3. The warks for development of site at Riwazpur
has been sllotted bur stalled due to public protest,

The Commissioner MCG has infarmed that the fresh waste dumping has been started after
development of 2.5 acres land at Bandhwari. Further, it was infarmed that MD, HSHDE has been
requested to allocate/earmark approx. 100 acre land at IMT Manesar {near Panchgaon] to MCG
for Solid Waste Management. Also. it was informed that there is available approx. 100 acre lang at
Village - Ujina, Dist - Nuh as supgested by MLA, Schna for which directions will be sought from

DULE regarding mode of acquisition of this land on lease or purchase hasis.

After detalled discussion, the following decisions were taken:

3. The timeline given shall be strictly adhered 1o by MCF for development of 2 sites namely

Mujhedi-and Pratapgarh as committed.

The Chairperson expressed displeasure regarding poor progress af treatment of waste in
decentralized manner and direcied both the Commissioners to hnalize plans for processing

of total waste 2200 [1200 + 1000] TPD in a decentralized manner appressively within a
manth.

¢, The requirement of additional land for processing of fresh waste including land filling if

required, be assessed judiciously by hath the corporations.

Eor earmarkingfallocation of land at IMT Manesar, Commissioner & Secretary, ULB wiil
take up the makter with MI, HSHDC on prionty.

e,  Both the Corporations should motivate the Bulle Waste Generalars [BWGs) o process the

fresh waste within thelr premises as per SWM Rules, 2016 by making strict enforcement
and regular monitaring,

f, Both the Corporations must make continuois eforts o increase the level of segregation of

waste at source and pragrass of the same be submitted in the following meatings.

(i1} Processing of Legacy Waste

It wis informed that sincere efforts are being made for treatment of legacy waste and

approg. 7 Lac MT legacy waste has heen processed form jan 2023 to 23 May 2023. Now, the
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25.93 Lac MT lega C¥ wWasle remains to be processed. Present capaclty of legacy waste processing is
- m:_l TPD and MCG has floated 03 more tenders to progess 05 Lac MT each. Thus, the processing
capacity will be Increased to 20000 TPD by the mid of June 2023 and the entite legacy waste wil
be processed by Jan 2024, The disposal of fractions is belng monitored regularly and GPS enabled
vehicles are being used for disposal of all iactions. The GPS has already been linked with GMDA

conkral faom,

After detailed discussion, the following decisions were talcen:

Ok

The timeline given ahove to increase the capacity for processing shall be stricily adhered to.

Muore agencies may be engaged at the earlies! after following the tender process,

b. The Chairperson desired that the entire legacy Waste mdy be processed by Nov 2023,

[iii) Disposal of RDF lving at Plant

It was Informed that after bio-mining of waste by trommels about 40,000 MT RDF was

lying at plant since September 2022. 50 Far 14500 MT RDF has been disposed of by MCG. Balance
15600 MT ROF will be disposed-ofl over a per iod of 05 months in JEM plant at Murthal. CMC MCE
informed chairperson that |BM has now started taking the RDF at Wtk Murthal and 500 MT RDF
has been taken during the month of May 2023, To accelerate the disposal of RDF, MCG is also

poing to engage alternate disposal facilities like Cement Factories ete.

After detailed discussion, the following decisions were taken:

a The timeline for disposal of balance RDF shall be strictly adhered ie by 30 October 2023
positively,
b, To accelerate the disposal of RDF, MCG 1o engage mart alternative disposal facility far

speedy disposal of balance RDE m aterial a5 per the nerms.

{iv] Leachate Management

It was informed that at present leachate treatment capacity is 550 KLD which warks at
ahout B0% of its capacity and daily generation of the leachate 15 about 450 KL and only 300-4C0

¥LN is being treated, leachate stored in ponds arve being disposed off through tankers to 5TPs

GLUFLIETam,
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Further, fresh leact

a “€© ]
Energy. te treated is being done through the assets installed by M{s Ecogreen

After a detailed discusgion, the following decisions were taken:

i Entire lea Al ri
chate shall be treated /disposed-off in such a manner that every litre of leachate is

accounted far,

(R Waste to Encrgy Plant

It was informed that worl of site preparation (femporary Facility/levelling/isolation) was
scheduled to be started w.e.f. 31.03.2023 as per the project schedule submitted 1o MCG. 1t was
assured by the Concessionaire that the civil work shall start from 25.06.2023. The Concessionaire
and MCG to take requisite action for dlearing the WiE project site. The Concessionaire has assured
that Waste o Energy Plant will be completed by 301 Movember 2024, whereas the Government
has extended the date of Commencement of Operations (COD] up to 31% October 2023, There is no
visible progress atb site and several notices have already been issued to the Concessionaire by
MGG CMC, Gurugram informed the Chairperson that an expert lepal agency was hired by MCG and

legal advice has been obtained regarding Ascla Wild Lile restrictions.

The Chalrman inquired whether the constroction af the WtE Plant can be started (n view of
the present status of regulatory clearances. 1n response, the Commissioner, MCG informed that
although the major requisite clearances are available, however the Concessionalre has not yet
achieved the financial elosure for the WiE project. The Concessionalire was dirgcted to obtain the
financial closure before start of work. The Concessionaire informed that the financial closure 15 in
the final stages and will be obtained in June 2023 and submitted to MCG. However, the
Concesstonalye requested to pass on the legal apinion regatding Asola Wild Life restrictions atd
Alen the written assurance about providing additional Sanitary Landfill [SLF) site for disposal of
ash and other inert products from the WEE, which was agreed by the Commissioner, MCG if the

same [additional SLF) is required as per provisions of EC.

After detailed discussion, the following decisions were taken:

52 “Ihe EPC Contractor details/timelines, final work/procurement plans and work progress
will be discussed activity wise in the next meeting. M/s Ecogreen not 1o delay the project
further and start the work as per theic cemmitment ie. w.ek 25.06.2023 and complete by
Movember 2024
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Financlal closure may be obtained by the Concessienaire on tap priority and submitted to
MCG before start of worle,

MCG to engage a financial expert for examination of financial closure submitted by the

Concesslonaire,

- N | L paTREOnnEl
The IE/PMU be engaged by MOG as per the agreement and may add some mare peTSOL
for execution of WiE plant.
3 Erarae j 'E, ML io
Software based monitoring to be adopted o closely moniloy the timelines, CE, MCG has 1
take necessary action at the appropriate time before start of work.
]
’ i Tl : IOV [T e panseyed o the
Legal advice obtained by the MCL from the law apency may | !

Concessionalre.

[ TR - - il P . - L__—I.
‘The meeting ended with a vote of thanks to all the participan

bR
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Pvt. Ltd. & Ors. held under the

13

990

AnTLEXU e -

It meeting held Under the chairma nship of the Oversight
172 of 2021 titled as Poonam Yadav Vs M/s Ecogreen Encrgy
Chairmanship of Sh. Sanjesv Kaushal, 1AS, Chiel Secretary,

_ 26 May 2023 at 11.00AM in Main Committee Room, 4th Floor, Haryana Civil
Secretariat, Chandigarh

r.‘ir. |

|[‘-I|:1 Mame
!

Designation

L |
i

Sh. Vineet Garg, 1AS

ACS Enviranment, Forest & wild
life Department, Govt. of Haryana

Vikas Gupta, [AS

—|
r- 'Sh,

|
Contact Details [

Commissioner & Secretary, Urban

Haryana

'3 Sh. PC Meena, 145
I 1

Local Bodies Department, Govt, of

Through VL

Commissioner, Municipal
i'..:l'.!'l .|.'I'L'I ration Gury Bratn

5

1. Jitender Kumar, TAS

T11|'uttgh vC
pmcE IR Eo.in

ICommissioner, Municipal

Corporation Faridabad

Through VC

|"_|- Through VC

~ |5h. Nishant Yadav, 1AS Deputy Commissioner, Gurugram P R T

6. [Sh. Vikram, [AS Depuky Commissianer, Earidabad Through VG
defhdihrv.nicin

7.  [|sh. Radhey Shyam Sharma CE, MCG Through VL

8. [5h. B. K. Kardam CEMCE

Through VL

GFLF1T0369

Sh. Gurnam Singh,

[Regional Director, Central 7840015561
o, Poliution Contral Board, Delhi g i
I_-EI. IiuInL Commissloner-5HM, |
Sh. Pardeep Kumar, HES by, gicipal Corporation Gurugram |
171, ph Ranbir Executive Engineer, ULE
.12- Sh, Anil Kumar Bhardwaj o
District Atborney O/fo C5 Haryana 0417396111
13 fih. Narender Suhag Executive Enginger-S8M. MCG e SO
o : st sineer-SEM, MCT
14, [Sh R K Mongia Assistant Enginee |
' iConsultant-Engg and SBM, |
5. Sh 0. F Goyal Punicipal 9212485300

Corporation Gurugran

Coo, M /s Ecogreen energy PVL

' Engineering Head M /s Ecogreen
17, |5h, Sumit Allawardhi
18, |Sh. Sanjay Sharma Representative of M/s Ecogredn J

1
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Minutes of the review meeting regarding decisions made by the Committee constituted in
DA No. 172 of 2021 titled as Poonam Yadav Vs M/s. Ecogreen Enerpy Pvt. Ltd, & Ors. held
under the Chairmanship of Additional Commissioner-l, Municipal Corporation,
Gurngram on 29.05.2023 at 10:30 AM in the Sector-42 OMffce, MCG.

LIST OF PARTICIPANTS ATTACHED IN ANNEXURE - "A"
The cthalrperson welcomed all the participants,

At the beginning of the meeting, the chairperson discussed the nhjectives of the maeting
and the commitment of MCG towards resolving the issues in a timely manner as per the
ditections of the Hon'ble MGT. The outlined agenda was discussed point-wise and the
Chairperson was updated about the progress made by each stakeholder. [t was communicated
by the Chairperson that ownership and accountability would be defined with clarity and actions
would be taken for any lapse in fulfilling the responsibilities 2ssipned. Comprehensive summary

ol each agenda point, decisions taken, and directions issued are as under:

1. Fresh Waste Processing:

EE-SBM, MCG informed the Chairperson about the progress of the tender process for

Pali, and a work order has been issued by MCF,

The EE-SBM, MCG informed that works have beer allotted to develop the site for fresh
waste processing at Pali, but due to pending permission fer cutting of trees from the forest
department and now status quo to be maintained by hoth the parties as ordered by Han’ble
supreme Court vide its order dated: 18.05.2023, Further, MCF for felling of trees the permission
has been applied with DFO Faridabad for the development of Pali Tand of measuring 25 acre but
the permission is still awaited and EE-5BM, MCG stated that permission for felling of trees will
nmow be- asked subject to decision of Hon'ble Supreme Court in Pali land case. It s Rurther
informed that the works for development of Mujhedi will be completed by 15.06.2023 and for
Fratapgarh by 200062023, The works for development site Riwazpur has been allotted but
stalled due to pullic protest. It was informed that for the development of the Pali site for Phase
IT (fe. for the remaining land), 2 estimates have been finalized and the rematning are under

progress,

AE-5BM, MCG has informed that the drain work will be completed by 10.06.2023. and
the work of the estimate for retaining wall Is in progress, for the 2.5 acre land, AE-SEM, MCG has
informed that it is difficult to construct the catch dealn at village road due to continuous collapse

of waste. 5o, in lieu of that a temporary drain has heen constructed to collect the feachate.

Regarding the availability-and feasibility for 100 acre land at Manesar site,a letter has

boen sent to MD, HS1DC, Regarding the 100 acre land acquisition ak the Sohna site, the land lies



¥

it the Ujina village |y istr
‘ Be I Nuh District. After approval from the warthy CME, MCG, 2 proposal will be
Sent to the Directar,

DULE for directions regarding the land acquisition, whether it needs to be
done undar ek

e prescribe l
prescribed policy for purchase of land on the e-BHUMI Portal or at collectarrate.

Chalrperson asked to AE-SEM, MCG regarding purchasing and inswllation of trommel
tmachine at MRF for processing of inert material. AE-5BM, MCG informed the tender for the same
has been Doated twice but no bid has been recelved. Accordingly, the RFF will re-examine and
necessary amendment will have done after necessary approval rom the competent authority.
Further, It was direciad (o M /= Ecopresn to provide 1 trommel machine from Bandbwarl landfill

site and same will be repaired and [nstalled by MCG at Badshahpur MEE.

After detailed discussion, it was decided that;

A, Chatrperson has directed to EE-SWM. MCF thar 1o adhere the timeline for the
development of all sites for the fresh waste processing without any further delay as
committed during the review meeting on dt. 13.04.2023 under the Chairmanship ol
Chief Secretary ta Gove: of Haryana

B. Chairperson has directed to JC-SBM, MCG and EE-SWM, MCF to write a letter ta the Chief
secretary, Govt, of Haryana and ACS, ULB regarding not providing the permission of tree
culling applied by MCF after necessary direction given by Chief Secretary, Govt. of
Haryana during the meeting on dt. 13.04.2023, due o which MCG and MCF facing
difficulties to adhere the timelines given by the Hon'ble NGT.

€. Chairperson directed to prepare the case of proposal for 100 acre land acquisition at
Sohna Site, same may be sent to the Director, DULR, to seek the direction that whether
it needs to he done under the prescribed palley for purchase of land on the e-BHLUMI
Partal aor at collector rate,

. It was directed hy the Chairperson that. the progress of allotted works for development
waork, of Mujhedi and Pratapgarh to be complieted by 15.06.2023 and 20062023
respectively as per the given timeline, and fresh waste dumping musl be started by MCF
as committed

E. Chairperson has divected to Mys Ecogreen (o make arrangements for the fresh waste
processing at the sites developed hy MCF and MCG as per the concessionaire agreement.

F, Chairperson has directed to AE-SBEM/EE-SBM, MUG Lo repairfinstall trommel machine
at MRF given by M/s Ecogreen for processing of legacy waste and re-submit the file to

purchase 2 nos. of trommel machine with revised RFP.

2. Legacy Waste:
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was submitted thar M /'8 Bhooml Green is processed approx. 1,50.313.17 MT of legacy
waste from 19 Apetl 2023 b 2R May 2023, It was also informed by AE-SBM, MZG that the Mjs
GCE, M/ DEC and M/s AADARSH has been processed approx. 2,39,036.61 MT of waste from 1¢
April 2023 to 28% May 2023 M/s Zigma has sel up the processing plant and started the
processing of legacy waste, and the instaliation work of weigh-bridge of My

tigma |5 under progress. The AE-SBM, MCG informed that the file for 03 teniders o process 05
Lac MT waste is under progress.

Alter detailed discussions, it was decided that:

A. Since the progress achieved is very less in comparison to the targets, Hence, show-cause
notices be piven to the defaulting agencies and imposed the penalties as per the
agreement by the EE-SEM, ML,

B, EE-SBM, MCG has been directad to submit agency wise reports on daily, weekly and
monthly basis for processing of legacy waste & report of penalty (mposition also to be
submittecd.

.

FE-SBM, MCG has been directed to submit agency wise lagging reports as per the road

meap for correctinm.
N, EE-SBM, MCG has been directad to get all the weighbridges calibrated at the landfill site

which are heing used including for [resh waste weighment.

3. Leachate Management;

It was infortmed by EE-SBM, MCG that the existing DTRO is worlang under capacity. All
the legacy leachate is disposed of at 5TPs, Gurugram and no legoey lepchate is pending at SLF
site and fresh leachate is being stored at Ponds and the same has been treated through the DTRU
and LTP systems by M/s Ecogreen.

After detailed discussions, it was decided that:

A Adfile for 2 DTROs has been put up and is pending for administrative approval. Hence, be

gxpedito.
B. Chairpersor has directed to increase the capacity of DTRO & LTP. Informed to M/s
Ecogreen accordinghy.

EE-SEM. MCG has heén directed to clear the village road and construct a drain tor

leachate along the village road.

4. Disposal of RDF:

it was informed that transportation of ROF to WIE plant at Murthal was stopped in the

recent past which has been started again. Agency have to transpott 200 TPD ROF at |BM Waste
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w0 Energy plant and the same will be disposed

quantity of RDF was disp -off at WEE Murthal. EE-SBM informed that small

%[l i :
malnte : -0ff in last previous weeks by the agercy dua to continuons
sintenance ot Wik plant at Murthal,

After detailed discussions, It was decided that: -

Chairperson directed tender wark of dispasal of RDF may expedite.

was directe ' :
It was directed that action may be initiated by EE-5BM, MCG agalnst the defaulting
agency for nen-disposal of RDF as awarded to them,

It was directed that CE-MCG initiated the fle for hiving of PMU unit with immeaiate effect
without any delay.

5. Waste to Energy Plant:

It was informed that work of site preparation (temporary ratilil:,-,flnwhng,."isularinr.]
was scheduled to be started wae £ 311022023 as per the project schedule sybmitted to MCG. It
was assured by the Concessionaire that the cwil work shall start from 25.06.2023. The
Concessionaire has assured that Waste to Energy Plant will he completed hy 300 November
2024, whereas the Gavernment has extended the date of Commencement of Operations [COD)
upto 31 October 2023, There 18 no visihle progress at site and several notices hawe already been

isswed to the Concessionalre by MCG,

The Concesstonaire was directed to oblaimn the Arnancial closure before start ol work: The
Concessionaire informed that the financial dosure is in the final stages and will be obtained in
june 2023 and submitted ta MCG. However, the Concessionaire requested [o pass on the legal
apinion regarding Asola Wild Life restrictions and also the written assurance about providing

additional Sanitary Landfill (SLF) site for disposal of ash and ather inert products from the WiE.

After detailed discussion, it was decided that:

4. Chairperson showing displeasure towards the M/s Ecogreen even after passing sEVETl
months the Concesstonaire not started the work of Waste 1o Energy plant.

G, All the other the document related to EFCand regilatory clearanceshave been examined
by consultant - SBM 8 WIE, and purup the queries reports without any delay.

C Al other document related to financial closure, halance design and drawings,
mebilization plan and remaining regulatory cearances also be submited by Mys
Ecogreen to MCG immediately,

0. Chairperson hasdirected tothe Concessignaire to start the work of erection of WiE plant

as they already have EC of 15 MW.
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].'. :'Ii'll!".,".-';'ll'l'- M sed TGt |||E bo b Jﬁ"lp'_-_"'l_: ko ::Iil'_: ";'-\.:Ifn' manitor the LIII'EIIII'EEI. E.F MG has

to take necessary action at the appropriate fme before start of work.

The meeting ended with vote of thanks ta the Chair and all the participants.
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Anmexure-4

List “f_ participants who attended the review meeting regarding decisions made by the
Committee constituted in 0A No. 172 af 2021 fitled as Poonam Yadav Vs M/s. Ecogreen Eneray
Pyl Lid. & Ors. held under the Chairmanship of Additional Commissioner-l, Municipal
Corporation Gurugram on 29052023 at 10:30 AM in the Sector-42 Office, MCG.

[ 5. Mo, Name of Participants = Dresignation
| L Sh. Pradeep Kumar 3 [oint E;mlni551c;|1e r-5BM, MCH
2z Sh. Sharad H:mnugr-r hli:.::unnlt.:'.nt —WtE, MEI? )
3 5h. O. P. Goel Consultant - :;|1g||1?3 ering & SEM, MCG
_-1 Sh. Marender Sulag EE-SBM, MGG g
| ] ﬁﬂaﬁgiﬂ AE-SEM, MCG
E; | pr. Anita Phalaswal Consultant-350, MCG
Sh. Satjeet JEMCG
Sh.Rishi Malik | 551 (HGQ), MCS
Lx LI Sla.E.unhi--Hum:nr - | Sf‘i|_—||'::.'||,i'-i.f.|: | iy ¥
10 | Sh. Yasin Ansar| ll‘nv.'.-i-z-rr Head - HMS ]
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Minutes of the review meeting regarding decisions de by the Conun 28 Eﬂgsli;u:fdd;:dﬂé":
Ne. 172 of 2021 titled as Poonam vaday Vs M/5 Ecogreen Lnergy Pt L“." = r_r;rlru pam on
e Chalrmanslip of Additional Commissioner, Municipal Corporation qm“ B
0R.06.2023at 03:30 PM to e Canlerence Hall, MCL O ice, Secior-34, Gurlgear,

LIST OF PARTICIFANTS ATTACHEDIN ANNEXURE - "A°

T T rsen w Aol bl e parhicipiant s
b L o piie meeEng and the

',I|||'L"|1.|||'|'n.'|'l-.||.|!|1|I'-|1|_|H'.|‘I.||| i
Foabp chire o Trante ik

Ad e breainnang ol the weciing
com b Frnent ol MO ot s Dy e ess et TR T T LA L

U Tt e NGT The outlined agedia swis i e prim-svise and 1 BT g LT
|i|'-|-'.|.l.'!J Abnal Pl prssaress bk I.-_-.- pancl skak clioller, 1E s TR AR
Ul person tian wnerstig andd aveinntabihey svon i e eldipreth weth clamiey and ;
b 1k Tor any lapse b Tulliling the pespomsihilitics assignetl Comprehenyie SUMSIATY

ach apemda poing, lecisions Lk, and liretions isstied are 3% nir

1 =
paeel byt 3 T )
- ~ N ¥
1T EREe R

1. Fresh Waste Processing:

The prosress (rom the Municipal corparation Faridabad would be sought and melugesin

et meeting

AESEN MO has informed that the drabis work will b completed by iheepd of the luns 0z
and the work of the estimate fur retaining wall Is in prugress, frrthe 2.5 acre lang. B2 2.
trck moremanis

roblems that would anse due 16 massive fresh wasie

discussed the practical p
and 15 also i a bad shape at the moman:

hecause the avallable road is not wide enough
Begardimg the tromimzl machinery, it was updated by the EE-SERM.MCG thay M/ 4. Ecosresi'has
provided the framimel which has been shilted to Badshahpur, hoswevel Ball

campanent has nat been provided with the trammel. which 1s important for stlizauen ol ths
teammel taits full capacity and elMicercy

Jives R L
ISty Zobas caili

[tezarding the availability and feasibility for 100 acre land at Manesar site, a letter as beedt sent

<0 M0, HEHDC. [twas infarmed by the Consultant SBM that no reply has been received asyet

froam HEHDC,

T

Resarding the 100 acre tand acquigition at the Sohnasite the bandlies o thie Ui cillige in
[

sl uly District, After approval feom the worthy CME MCG, a propasal will besent tothe Direcios
BULE for directions regarding the land agquisition, whether it needs to be doneunder the
serihed policy for purchase of land on thie e-BHUMI Portal or oz callector rte,

phra

fteparcing the veply 10 he filed wilh HEPEE s Wild Lite depactment, Harvana i owas reparted
s el EE-SEM MEG, that a file hay bren shaved with the U0 DA, B il thee Ghses wliose

raptied have 1o b filed

after detatled discussion, it was decided that;

e Eh.'_'|||'|'|.|;l|'5-.'::;.|_'|, dirceted the EESEM, MCG ta adhere to the dmeline for the development of 2
acrt site for the fresh wasle provessing. 1T wiss directed Lo expudite the development of the
drain and the boundary wall and it mast be completed by 25-06-2023

Wy gommissionet
eGP Gﬂ"F":"ra“
L Gutﬂ'i‘am
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B0 sioecEed b gl O aopeesen o Bros] e flabdocedapiimitned el EIaS Pianaagat v (URRA LTSS
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LRty TR e v st T gl

O L L b TR | (N T LR o LR KLk Lt o e e (L S TR Yo Bvipeeisn sl allive,
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L LT T R B O TR o S o T e e e e (T Y PRI TS A R LR R CLA R R UL
TR Tn T LR TSR R T b TS T RN B LT I CTRRri T IR R I L B i s R i s Bk T
Sl ek bt e et W= b e et ol Bhe por el

u TR R SR R TR TR FT LA RTY I M BRI R TR T P BT R AR () [ A TER R LR DL LS R LR
I RTIRRTAR Reprementatove [esio fhay M Biwgieassrn eboe ppind ot e bl s i !
Padmat e o et by D s S e [y EREs prest 8 B I N R it il
Do ol st ates v il

! s T e e RPREREE Wit e B s T AT L, b gl e sl it Bl Lisga (HAR |
Py Tt s b b sies Bog Ul pnosd el iing

I bR P b el e Gl B WL Loy e bile Bl fria |

o RaE b b e Tl B e ey aweek
b P e e sl Bed Uwe Caosprsa e s HRL G setid o vesaiiy i ] el
o LRV aere ahnbEaaiesaioa AL KLangsanr s

Mo Praimeescl 100 LI eere Lol acsgiiisalioan oo Sobuyp Sitis Do B sarnffo b | e |
PR Lo GG, Gmruegemat 10w dipieted e wnte et te BEEY amid g
W T roy i |III:|1I'|k'|._|||.|1|| Baer Lhes Solainag Sefec 0ot ol=an dliga gl | R U il

LR L L""\-.|"n.|I|.II:|.=_'l thee restes] vwenks

b Bve Uhatrperso dhveetod thie Losal Gocsollang, MEG Ve Boal oy aop el B o !
thy e caEes e et e replies Biled swithin a woek
Choirperson bas divectel o0 MSs Edopreen beomaoke anrigements b ;
provessing b thad sites developoed by MEE e BGE S poer D concessaniiagre e

2, Logaey Whiisie:

i s st lnneged that Mds Blaoomn Geoeeinvds processod appeos a5 ST e g 0,

(SR | il

boAprd 20023 w70 fuowe, 20230 [0 was alse informed Dy ASER, MOG thar g
WG and M AATIARSIE has processed dpprtos 073100 MY al warste Dloas | A
[iites 2023 M s Aigma Bas seb upy e processing plant, anc bas s Uicbedd the puiocess

woastes Thie EE-SSBM MGG mlormed Chat thw prrocess g ol e Tesacy waste by e LY

sancle doe torhe Fatns

Tha ..1,|-:.H||,'l.-ll MOG mblormed Ha e (iles daovs DE fendops Lo SRR TRTEEN [ RN B W 18 R S R T i
pripress, e admoeappeevad T hoin eeceiveEd which stabes g the work shogbd e done o

Hie msdcapu eost of My Eoogreon limveve - a el b is eegprered v e respacE o o i

e e dnne s i Petteer pe el Co e soand fo e bt ation
Alter detailed discusstons, it was decided U

A BESSHM, MEG D beéen abivected e soboail Sy s R R R L B O L ST 1

monthly basis o processing of bepacy waste &orepwl of peeaniby enpositang alse e be

sihniited
B, BE=SBM, MUG Ras boeiv dipeoted o spbniil asciey saas [t e g panaf b s [t e 1Vimad (AT

Fol® coreeetion
(L EE=5EM, MOG has been dhrected o0 pet all fhie weishilofelpes cialibented Gl the Band bl site

wihineh g Beaeyg vsed v buediag Ton Fres Dy waste wyaglsne
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s 1 prscens B e BT saske e A e s dipegied the EE-
o ik o thee B ation
56 an lacer riid

I, Teandime dhe 03 eads
SIEM, RO, 1ot i dralt e gl el I ks peapoar el e

E. Tt vl paea s vl et bydd Has s Al b gt in e [(TTNRTTTER AT LR D AR kb
p e lan ek v e tng

e ot (rered el b TR PR TER T LA L LR WL e T Fral Lo v Teer Sl g {areess il ol presprcaid

&, L lvake Manageaent;

1 wasariormed by EESTEMLMOG i the esisting XTI b phiib st ety ik Al U leges
Lo diatir s dlisposed ol b ST, Giiigran ad e hesas Do ke i penrding 4 b T
ehi Lo sty Desan Dubee v dvpangt st ST PO PYRRESTY T L R U U ARG | FRr H |
BT I S TS R ) S Fangrensm, Ao esei aliv I s O B Rt R R i i
] -, T

peet pretiads Bave been sompleely vacated P Rt F RO B TR R RN

dipclsvogehd i v Abankoal e eatiibet

poavats anborired by fle EE-SBM, MEG thad o lemiparary cabehmiEnt Grair
alesng e village rodd The wirrk for pernuiiee ! dranii el sbar finly R B iCiE

wilbaee Tenad

Alter detabled discussions, it was decided that:

1 A file for 2 DTROS has been put up and is pending Tor admumstralive aaps.sd o
Claurpersen person directed ta get the files werk complited a1 the earipst An2 @iBooto T
rocess of purchase

B The Chairperson directed to increase the capacity of DTRO & LTP. The M = =00 2o
use the LTP to its full capacity and increage the treatment to 350 KL /pet 225

[l Chalrperson diracted the AE-SEM.MCG that the Derr porary drai-must-Ee’ ot
M06 20T R

[y The chairperson directed that 1C-HQ will get the fire tankers deputed a8 B s=ie T 0l
any possible fire siuations at the landil.

1t was directed to send notices ta the agencies to pick up leachate througt Uie lankers

4. Disposal of ROE:

it swars dfeermied thit transporiatson of REF o WIHE plant so Mol s siop et e

raant which b heen started again, A 1ot ol LE23 BT Do Desrel les pomased ] [ovm A b 202
oy NG 22 by GO T e 1% stk ||"|,:.Il.j,l' R ol 2RO MIT that e to B dispose] o
LR dedaarmed thot conall quan ity o RTHE seins chisposedott m last provions weess by the ageno

fe 270 T, dae to contimes mabintenasee of WE plant at Murthal,

Aler detailed discussions, it was decided that:

A b sods alire et L1k i vkl -I:'\c]:u'-h.ll gl BRI ghis] D -;'h.;'h:'\.||l:-.| Bt Agenin sk
ok skop e ek amd s T warlil e cleareil oo the eariesi .

(b, 01 wwas dirrcted b Bl oned ol Ui ds o penally clivse on e owisik sl b e exiscing
ARy that cin bie i11|||1-lu,-|1 i Line agrency lne q.||.-|.1}' 11 l.|i'~'|1l.H~:I| with

10 wens dieected Ty Ul Chasirperson that (0w need 1o bire sthe e agencies Tor dispasing the
Lugacy RUF, it st be done thratgd the tendering processenky, TRIT o be prepared after



%
1001

; in this DNIT
: uantity to he Laken |
discussinn reparding risk & cost of pxistmg agency and the qus =

must e assosgod,

3. Waste to Energy Plant;

' » M /s Ecogreen are
il o srtors submitteel by the Mi's
e 4 fer suhmirted by them.

af Financial closure and

Whereas the dacuments with sespect Lo E
under study but the financial clagure and regulatony clearaness arc yt :
Accordingly, M /s, Eeapreen has heen reguostod to supply the cophes
regulatory dearances immediately.

iewe the timelines. The
It was further

winrk a5 a beam
at the

Itawag discussed that Sofiware Basesd monilosing ta he aclopted 1 ach
Consultant WiE submitied that a schedule of activitios has been developed.
submitied that 2l stakehnlders must be on the same page for starting the WiE
It wag submitted that the areas where various trommels are working could he cleared
beginning and possibility of starting the worl should he explored

It wwas discussed Lo expedite the process to take legal advice Ty thi I"EPIJ‘.I'.-‘IJ legal firm. Furtherit

was discussed that the EC of 15 MW is already granted for the erection of WIE to M/f< Ecogreen
energy Pyt Lod,

After detailed discussion, it was decided that:

A. The documents related ta EPC and regulatory clearances have been examined by the
Consultants (SBM & WTE), MCG and put up the queries/reports without any delay.

B. All other documents related to linancial closure, balance design and drawings, mobilization
plan and remaining regulatory clearances also to be submitted by M/s Ecogreen to MCG
immediately.

. Chairpersan hasdirected to the Concessionaire to start the work of erection of WitE plant as
they already have EC of 15 MW and same may be enhanced after the legal opinion.

0, It was directed to call a meeting with all stakeholders including the agencies for discussing
the hurdles and laying out a plan for elearing the hurdles,

E. Mecessary action may be taken for goftware based moniloring of timelines be taken by
CE/EE, MCG.

F. It was directed to plan n wisit 1o Senepat plant for assessment and study of Waste
LitiiEeaticn,

G. Status of legal advice 1o be given by CE within a week,

H, Itwas directed to call the CAQMOG in the next meeting 1o discuss the status of FC.

LIt was directed to the AE-SBM.MCG 1o send notices to the M/s Geetanjali to remove their
trammaols from the site.

| A5 directed by the worthy €5 in last meeting it is directed ta enhance the on site
management of waste generated through the BWG,

¥, The MRFs have not been established yet. 2 committee consisting of ADA, Tehsildar, AE-SEM
and Consultant-S8M must be constituted to examine and expedite the work of MREFs.

he meeting ended with vote of thanks to the Chair and all the participams,
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Annexurg-A

view meeting regarding decisions made by the

Committee constituted in OA No. 172 of 2021 titled as Poonam Yadav Vs M/s. Ecogreen
Energy Pvt, Ltd, & Ors. held under the Chairmanship of Additicnal Com missioner, Municipal
Corporation Gurugram on 08.06.2023 at 03:30 PM in the Conference Hall, MCG affice Sector

34, Gurugrag.

5. Nu, : Name uanHicipnnu . R EES-IE_!'I&“':]" =
i Shy a.p. Goel g consultant = Englneering & SBM, P-'IIT |
?  Sh Marender '~'.u|.'|.a=I EE-SHM, MCG s S |
1 Sh. LK r-inng a ' r'-.E SEH HCE : e
4 Sh.Sharad Bhatnagar I:r:-n*-:u]'lmt '-".l't[.rnﬂf'-f. 3 Ll
5 Dr. Anita _. e I Canbultaﬂ MCG
6 | Manpreet Singh al MI5 Emecutive 3
7 ch, IP‘S_-.N_J'w‘_._n_!_d_c_I__-.- il Henrescnta,ﬂm I'-L."s Ecogreen

B . Sh, Sumit Allawadhi
9 | sh 'u'lhn:aﬁ.;.l-.;::lﬁ :
HA] l E:h. I;mlea'lgéqrt:!
fs | | gl Hajesh 5|':I.ﬂl-'l'l1.3 .
12 5
15 | Sarjeet

v, Yasin Ansarl

IEMCG

Engineering Head of M fs, Ecogreen

Representative of M/s. Ecogreen
. Legal Consultant-MCG

[E Z'-H

Pruject Head - HMS

N

Additional Commissicner-]
Municipal Corporation
Gurugram
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Minutes of the review meeting regarding decisions made by the Committee constituted in OA
No. 172 of 2021 titled as Poonam Yadav Vs M/s. Ecogreen Energy Pvt. Ltd. & Ors. held under

the Chairmanship of joint Commissioner, Municipal Corporation, Gurugram on 14.06,2023
at03:30 PM in the Conference Hall, MCG Office, Sector-34, Gurugram.

LIST OF PARTICIPANTS ATTACHED IN ANNEXURE - "A”

The chairperson welcomed all the participants.

At the beginning of the meeting, the chaivperson discussed the objectives of the meeting and the
commitiment of MCG lowards resolving the [ssues in a timely manner as per the directions of
the Hon'hle NGT. The outlined agenda was discussed polnt-wise and the Chairperson was
updated about the progress made by each stakeholder. [t was communicated by the
Charirpersen that ownership and accountability would be defined with clarity and actions would
be taken For any lapse in Tullilling the responsibilities assigned. Comprehensive summary of
eich agenda point, decisions talien, and directions issued are as under:-

1. Fresh Waste Frocessing:

The Executive Engineer, MCF updated about the progress from the Munidpal Corporation
Faridabad regarding development of various fresh waste sites,

Regarding the. Pali Site it was informed that the matter 15 516l pending in Lhe court and outcome
subjocted to the decisions made by the Hon'ble Supreme Court.

Abrout the Mujhedi site, it was informed that the drain and platform for setting up a trommel s
ready and the tender for weighbridge has also been Hoated by the MCF end. M/s Ecogreen has
yet ot provided trommel for the setup.

About the Pratapgarh site, it was informed that the platform will be ready by the next weele
There has been some resistance by the locals at the site, which is being managed by the
administration. [t was submitted that at bath the sites, Mujhedi and Pratapgarh, fresh waste
processing wark should start in next 15 days e by 30.06.2023,

IEwas sulmitted that 200 Metric Ton could be started from cach site once the processing starts
a5 Mujhedi and Pratapgarh.

EE-MCF also anformed that there is provision for Leachate Management through the STFs
Tender worlk for drain and pumping has already been dome,

AE-SBM, MCG has informed that the drain work will be completed by the end of the June 2023,
and the work of the estimate for retaining wall is inprogreess; for the 2.5 acre land, He also
discussed the practical problems that would arise due to massive [nesh waste truck movements
because the available road is not wide enough and is also ina bad shape at the mament

Regarding the tromme] machinery, it was updated by the EE-SBM,MCG that M/s.Ecogreen has
pravided the trommel which has been shifted to Badshahpur, however Ballistic Separator
camponent has not heen provided with the trommel which is impartant for utilization of the
tremmel o its full capacity and efficiency.




T

1004

About the stalus of purchase of o additional trommels, the file is under process. It was
informed by the EE-SBM that M,r'; Ecogreen need to bear the AMC expenses once the trommel is
selup. Mys Ecogreen raised queries about the site where the new trommels will be placed.

Regarding the availability and feasibility for 100 acre land at Manesar site, a letfer has heen sent

10 MY, HSHIDC, It was informed hy the Consultant SBM that no e ply has been received as yet
frem HSHDE,

Hegarding the 100 acre land acquisition at the Sohna site, the land lies in the Djina village in

Nuh District, It was informed by the Consultant SBM that repart has nat been recelved from the
DRO Az el

Regarding the reply to be filed with HSPEB and Wild Life department, Haryana, it was reparted

by the EE-SBM MCG. thata file has besn shared with the 0 /o DA, MCG with three cases whase
replied have to he filed.

After detailed discugsion, it was decided that:

A. The Chairperson directed that thé development work of Mujhedi and Fratapgarh be
completed and fresh waste processing must start by the 20.06.2023

B. It was directed that M /S Ecogreen provide trommels for both the sites within & week,

L LChairperson directed the EE-SBM, MCG to adhere to the timeline for the development of 2
acre site lor the fresh waste processing. It was directed to expedite the development of the
drain and the boundary wall and it must be completed by 25-06-2023,

L. It was directed that the |E-SBM will report regarding the sites where the new trommels
could be setup,

kIt was directed by the Chairperson to find out that development af this passage road comes
under whose scope of work. MCG or M/s. Ecogreen, and accordingly strengthening of the
already existing road must be done.

F. Regarding the difficulby in vehicle movement, It was directed that M /= Ecogreen, will allow
(o opena passage for enlry fexit of fresh waste vehicles nearthe LTP location and MCG will
E-.I-ipﬂf:i.lf_' thie worls to clear the '.-'|||:1_g|: road ot the same tivte as ik s the penmanent salution
for the long term dumping of lresh waste in the 2 acre land. 1L was also directed to clear e
RDF generated throw the M/s. Green Congrete at the earliest,

G.. The Chairperson directed M/s. Ecogreen to provide the Ballistic Separator alang with the
trommel . Representative from the M/s, Ecogreen informed that it would confirm the
possibility of providing Balllstic Separator before the next Meeting after a discussion with
L% htghtr]'ﬁ-ﬂ nagement,

H. The Chairperson directed the EE-5BM MCG, to put an estimate for the repair of trommel at
the Badshahpur site by the next meeting,

I The Chaivperson directed the EE-SEM to expedite the process of trommel purchase, to be
ompleted by the next weels

l.  The Chairperson directed the Consultant-3BM to send a reminder letter to HSIIDC regarding
the 100 acre fand acoulsiton at Manesar Site.

K. Proposal for 100 acre land acquisition at Sohna Site; o besent to the Birector. DULE after
approval from CMC, Gururgram. 16 was directed to write a letter to DRO and get a report
with the revenue information for the Sohna Site. It was also directad to aseign the duty of
Patwari for expaditing the related waork,

L. The Chairperson directed the Legal Consultant, MCG o follow up with DA office regarding
three cageds and to get tho replies Aled withiit a woek
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M. Chairperson has directed to M/s Ecogreen to make arrangements for the fresh waste
processing 2t the sites developed by MCF and MCG as per the concessionaire agreement.

2. Legacy Waste:

It was submitted that M/ Bheomi Green has processed approx. 1,896,380 MT of legacy waste
from 18 April 2023 to 13th June, 2023 It was also informed by AE-5BM, MG that the M /s GCC
has processed 122041 MT, M/s DCC has processed 86727 MT and M/s AADARSH has processed
approg. 145005 MT of waste from 1% April 2023 to 134 June, 2023. M/s Zlgma has set up the
processing plant. and has started the processing of legacy waste. M/s Zigma has processed has
processed 1733 MT dll 13 June, 2023, The EE-SBMMCG informed that M/s Zigma has been
significantly lagging behind the arget.

The AE-5BM, MCG informed that the file for 03 tenders to process 05 Lac MT waste is under
progress, the admin approval has been recelved which states that the work should be done on
the risk and cost of M/s Ecogreen, however a clarification is required with respect to one point,
forwhich a letter needed to be sent for clarification. The latter draft has been sent to the worthy
CME for further acticn.

It was informad that report from 1T Guwahati has been peceived.
After detailed disenssions, it was decided that:

A. EE-5BM, MCG has been dirccted lo sulvml agency wise reports on daily, weekly and
monthly basis for processing of legacy waste & report of penalty imposition also Lo be
submitted.

B. EE-SBM, MCE has been divected to submit agency wise lagging reports as per the road map
for correction.

€. The chairperson directed all the agencies w expedite the processing worl; else more
pendlties and actions will be imposed for the delay in the alletied work.

[x. IC85 (o be decided whether the C&D waste retrieved al the Bandhwari site could be used 4o
construct the existing road at the site, which isin a bad condition,

E. Regarding the PMU Hiring, the JC-H), MCG will fallew up for the approval of proposal

3. Leachate Management:

It was informed by EE-SBM, MCG that the existing DTRO is working satisfactorily. All the legacy
leachate is disposed of at STPs. Gurugram and no legacy leachate Is pending at SLF site and anly
the fresh leachate is being stored at Ponds and the same has been treated through the DTRO |
and LTP systems by M/s Ecogreen. A representative of M/fs Ecogreen has alse informed that
baro ponds have been completely vacated and filled with 0il, Pond aumber 6 s 60-7 0% vacant
and would be vacated at the earlpst

It was dizcussed that the agencles are not lifung the leachate through the tankers as is directed.
There is a dedicated schedule but the number of tankers taking the lsachate out to the
tedicated site is very low as compared to the target. All agencies need to 1ift the dedicated
number of tankers,

It was informed by the EE-SBM, MCG that a tempaorary catchment drain has been developed
alonp the village road. The worle for permanent drain could start only after the clearing of
village road.
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After detailed discussions, itwas decided thai:

A, A file for 2 DTROs has been put up and is pending for administrative approval, The
Chairperson person directed to get the fles work completed at the eardiest and ex pedite the
process of purchase,

B, The Chairperson directed 1o increase the capacity of DTRO & LTP, The M/s Ecopgreen must
use the LTE to its full capacity and increase the treatm ent e 350 KL/ per day.

C. The Chairperson directed the AE-SEMMCG that the temporary drain must be linad by
20.06:2023,

D. It was directed that all the agencies will adhers 1o the target given for lifting of leachate
through the tankers and a report will be submitted for woeekly review. The target for each
AEENCY musk be increased to 400 KLD,

E. The chairperson directed that [C-HOQ will get the fire tankers deputed at the slte o manage
any possible fire situations at the landfill

F. Itwasdirected to send notices ta the agencies b pick up leachate through the tankers,

4. Disposal of RDF:

It was informed that transportation of RDF to WLE piant at Murthal was stoppad in the recent
past which lias been started again. A total of 13524 MT has heen disposed off from 13.102022
Lo 13.06.2023 by GCC, There iz £uill legacy RDF of 25000 MT that need to be disposed off. EE-
SBM Informed that small quantity of RDF was disposed-ofl in last previous weeks by the agency,
Le 271 Tom, due to continuous maintenance of WtE plant at Murthal, The agency has stopped
transportation since last week, citing payment of previous bill issues

After detailed discussions, it was decided that:

A, Chairperson directed that the work af dispasal af ROF muost be oxpedited. The agency must
not stop the work and its payments would be cleared at the cadiest.

B. It was directed to find oul if there is a penally clause in the work order of the existing
agency that can be imposed on the agency for delay (o disposal wark

Lot was dicected by the Chairperson that ifwe need o hire othier agencies far disposing the
Legacy RDF, it must be done through the tendering process only. DNIT to be prepared aftar
discussion regarding risk & cost of existing agency and the quanticy ta be taken in this DNIT
miust be assessed.

L. All ether agencies involved must dispose off their fractions on regular basis and these must
not e further collectiom.

5. Waste to Energy Plant:

Whereas the documents with respect te EPC contractors submitted by the M /s Ecogrees are
under study but the Anancial closure and regulatory clearances are vet to be submitted hy them.
Accordingly, M/s. Ecogreen has been requested to supply the copies of financial closare and
regulatory clearances immediateiy.

It wias discussed that Sofware based monitoring to be adopted to achiove the thnelines. The
Consultant WEE submitted that a schedule of activities has been developed. 1t was further
submitted that all stakeholders must be on the same page for starting the WIE work as a team.
It was sulimitted that the areas whers various tromimels are working could be cleared at the
Beginning and possibility of starting the work should be explored.
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It was discussed to sxpedite the process to take legal advice by the reputed legal firm. Fu ritherit
was discussed that the EC of 15 MW is already granted for the erection of WIE to M/s Ecogreen
cnergy Put. Lid,

Alter detailed discussion, it was decided that:

A,

The documents telated to ERC and regulatory dearances have been examined by the

Consultants (SEM & WTE}, MCG and put up the queries/reports without any delay.

All other documents related to financial closure, balance design and drawings, mobilization
plan and remaining regulatery cearances also to be submitted by M/s Ecogreen to MCG
imnacdiately

Chairperson has directed bo the Concessionaire to start the work of erection of WIE plant as
they already have EC of 15 MW and same may be enhanced after the legal opinion.

1t was directed to call a meeting with all stakeholders including the agencies for discussing
the hurdles and laying out a plan for clearing the hurdles.

Mocessary action may be taken [or software based monitoring of timelines be taken by
CE/EE, MCG

It was directed to plan & wisit te Sonepat plant for assessment and study of Waste
Deilization,

Statug of legal advice to be given by T withina week,

It was directed to call the CAD MCG In the next meeting to disouss the status of FC,

It was directod to the AE-SBM,MCG to send nobices o the M /s Geetanjali to remove their
trommols from the site.

As directed by the worthy €5 in last mecting, it is directed 1o enhance the on site
management of waste generated through the BWG.

The MEFs have not been established yet, a committee consisting of ADA, Tehsildar, AE-SBM
and Consultmnt-SBM must be constituted to examine and expedite the worlk of MREFs,

The mseting ended with vote of thaiks to the Chair and ol the participants.
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List of participants who attended the review meeting regarding decisions made by the
Committee constituted in DA No, 172 of 2021 titled as Poonam Yadav Vs M/s Ecﬁgrmn
Encrgy Pvt. Ltd. & Ors. held under the Chalrmanship of Additional Commissioner, Municipal
Corporation Gurugram on DB.06.2023 at 03:30 PM in the Conference Hall, MCG office Sector

34, Gurugran.
5. No. Name of Participants Designation
1, | Sh PradeepYaday [6-MCG i
i 2 Sh. Padam Singh Executive Enginecr, MCF
i 3 sh. 0. P Goel Consultant - Engineering & 5BM, MCG
4 |ShMarenderSuhag  [EE-SBM.,MCG
5 sl RK Mongia '_HE-EBE. MGG
& sh. Sharad Bhatnagar Consultant, WtEMCG
2 Dr. Anita Consultant,MCG 1]
B | Manpreet Singh MIS Stalf, MCG 3 1l
¥ E_ EFEI‘\‘- F{_ead_l.-r ™ _l_:@i.'p_ﬁ!_l_'::l:n l_a_li_'.-'l: ofM/s E_Li'.r_[_:.'_l"_{'l.'; i

10 | 5h. Sumit Allawadhi Engineering Head of M/s. Ecogreen
11 sh. Vikrant Bakshi Representative n.':f M /5. Ecogreen
| 12 |ShAnam = Reprosentative of M/s. Ecogreen
| 13 | Sh.Sarjeet | M0
__H Sh. Sachin = . Ern:!c!;f..;w.rnre Constructions
F 15 EJ'I..l"'I.lJ_]'IllF'E'D_'."E._'_;jEﬂI.'_ M/ s Bhumi Green Enerpy
f_I?ll_STIEr;weén Suhag M /s Daya Charan and Comapany
17 | Sh. Prince Singh M /s Adarsh Bharat
18 | Sh.Vijay Sharma M/s Zigma
_Iq__S!:F;r_ﬂM-ashwp M/s Zigma
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LA Minutes of review meeting regarding declsion made by the committes, constituted as per the
grdar of Hon'ble NGT in OA Nao. 172 of 2021, held under the Chairmanship of Additional
Commissioner-l, MCG, on 21th Jun 2023 at 11.30 AM in the Conference Hall, MCG Office,

Sectiore-34, Gurugram

& raview mesting regarding decision made by the committee, constituted as per the order o
wan'nia NGT i 04 Mo, 172 of 2021, held under the Chasmanship of Additional Commissioner-l,
PACG an 21tk lun 2023 at 11:30 AN in the Conferénce Hall, MCG Office, Sectore-34, Gurugrarm.

Thz hinutes of the came are hareby sent to vou forinforeation and necessary aChon as per thie

decisions 1aken during the meeting please,

aclelnesd
Additional Commissioner-|
Municipal Corporatbon,
GUFWEram,

Endst.Ne.ADMC-IfMOG/ 10230 ~] 7 Dated: ;I{:If‘ﬂl{/‘j o
focopy of the abowve is forwarded to the following for infermation and necessary action please.

1. Coenmissioner, Minigipal Corporation; Guragram,

2. FE o Addl. Commissiones-| Municipal Corporation, Gurugrany
3, Joint Commissicner-5B&, Municipal Corporation, Gurugram
4, Chief Engineer, Municipal Corparation, Gerugram.,
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g pite s ol Ll ey s e eting vegard g deeistons mide by the @ TH 1 L LLERER copstituted in 0A
Mo 174 ol 22 1 bithed s Possann Yadiay Vs Mfs, Ecogreen Energy PYL Lid. & Ors. hetd under
(e Clhanrmanship of Addittonal Commissioner, Mundcipnl Carporalion, Gurugram  an
Skt 2023w TEEM e the Condedence 1], MO0 Office, Sector-34, Gurugrani.

CIST OF PARTICIPANTS ATTACHED TN A MNEXURE - "A"
Ul e son wetleanned all e pai iy uants;

st e bepmmigg o the meeting the cludrpersan discussed the objectives al the meating and the
ot ol MEL tvwiarsls rosolving Uy dssaes Tnoa mnely manner o5 per the directions of

Pie Popc il WG T, Theoutlined agienda was dincussed puint-wise ek thie Chamrpersomn was
abatesd ahoul the progiess ke Dy ¢ achystakehalder: B wns cammuicated by th

Ul persisi that ewnership and acouuntability would be defined with clarity and actions wiolbd
buge adeer Toar i Jagisee i Tablilling Lhe responsibilities as signed, Camprehensive SUmimacy of

s i age el point, decisions Giken, and dircebions prsued are as under-
1. Fresh Waste Processing:

{oneultant STMMOG has assured thiat the dram work will be completed by the o af che Juna
2027 anil for e 2.5 acre Tand, He also dsgussed the ;u'.'ml,'!all prablems that would arise due ta
o eerue rech waste Lok movements {pcause e available rosd is not wicle cnough anclis also
i o bael shape near LTE.

fegariing the trommel michinery, 1T was wpdaterd by M/s.Ecogrecn that trommal provided hy
tivom s snll Tying oot side the Fandismr plant andd i has not hioen shifted to MRF Badshabpur',
s eagresn canlirred that it would providia balliste separator Which will he erected by MCG
at Bels bk

Aisut the status o prechase af twe additional trommels, the file is under process. It was
infarmet Iy the Consultint s phat Mg Boogreen need o bear rhe AMC expenses once the
irramm o i St up M S Erhgreen aigod queries ahout the site swhire the new trommels will be
|||':| il

i the 104 acre land acguisition at the Sohm site, the lind lies in the Ujina village in

ook Dicteit. 11 was infonnod by the Consualiint SEM that report l1as nat been received from the
[rteta e et

[ ey 1he realy e be il el swith [ISPEIE and Wild Life department, Haryana, for the troe
eoittirg and eschale survoun Iy .5 acr lamel o file hias Been shared with the Ofo DA, MCG,

Alter detalled discussion, sy elesided Pty

ATl FES ML M was sllrected o expedine the deselopment of the deadn il the bowndary
sl st AL T D cnpnpletad by 300020525

W Thie EESSEM, MGG La pnsiee e shiftigs ol Lol oo ek plane (o MRE

lerelshatpnararied wiill et i eepann i vegaieed,

Phoe EESHR wall cuppiest e sites welere e new Erninninet b cvainlad Tae st ap,

-

—
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Beparaiins e aiscn oy i velaele soverenst, 11 was shirecbesd it B Brogeoes, will altow
B e ok ey Sesil o] Bk sl el des e Ciate EE 1 i MG wedll
LS TR R T T LT R T bt Pl 10 vears als dliepetion] b e lecie W0 BURE g pemalivel
M s e Cotberete Dy g el WOTL avisn b gl corchieesl

P wmaiepieson direated 35, Feogreen to peoeidie e Ballisiie Separsior aloag wath e
iroisel

i!‘-l: EESEM 10 oxpedine the process of tromniel parcliise sholl campletel] by the 1403
pd | feu
o DL wath VR st wisit the site tor-adeitienal L (i1
Progosal I 100 acre Ll acouis i a1 Sobea Sice, o Be sent 0 U Deectoe, DVEH aller
I Ao Lol Garnrgeint 0t was directed Toosorile o fettor oy DIRER ek sl i fe et
v th the revemue imbormatien forthe Solin Sine
WS Erogreen o make arrangenents for the leesh waste prodessing ot thie sites develogsedl
b MO aniE N Ch s ver the concession:as apLrarenel

2. bepaoeWhosle:

Caeassuinitied tbat M0 Bhooma Greembias processed approx, 2088Z5.33M 71 ol legacy waste

o 10 Apnil 2023 fo 20th June 20230 Ms GEC has processed 130806 KT, M DUG s

Arocesicd LO2EBI MT and Mg ANDARSH has processed approx, 166062098 T ol wasie [rom
A Z0EE 0 200 fune B IREE M Lipma o processed 3TTE06 KT GLEZ0 e, 2024

After detailed discussions, it was decided that:

L FRASHM, MCG has been directed to submit agency wise reports on daiby, weckly andd

ety bEsis Tor progessing of legacy waste & epors of penally aposition alse o be

syt ted,

M EE-SEM, MUG fos e divectow Lo sobomil ageicr wise Tieeig eports s per the ot g
fur enrractio

. Tee chaifpeeenn divcered el the apondies o expodite the processmg wark: slse e
prnaltios and nenons will be impased e the deliy in the alloried work

[ The EE-5HM Tu |_'x['-||:1:|' ke "II'.I:".:‘HI'IIIH'_'.' Lo uth e thie T8 waste retvleved ab HoaidBeaes lare
rriaad Pt riead LT

E. Pesarding the FERE LN lll'lllll. 1hi JI", I![}_, B il fer | g s o [T Ao ol |L|'|_l|1|,:|,-;,,1'|_

3. heachate Manapgemncnl

Howeas informed by Consullant-SEM, MG that the exisling DTRO §s wiirking satistactirily, All
tie Bepaey leachabe Iy disposed ol at STPs Gondgram aod o legacy leaclatie s pending at SLF
ete aeed wanly the frech leachiane ds Beang stored ot Ponads aoned e same Jas Been Created thsngh
the ITRE aned LTP systerns Iy My B 10w discossel Hel e apencies are ml LT
the leachate thruugh Ehe tidoers as i directed, There s o deshwssted sehwedule Bt the b of
vardters ol ng e leachate sut to i dedicated site s veey Lo s compared B the Birgit, All
agmentnes g L B Ehe e ted muaher ol Ginlirs,

I s ol dommesd Lhia b o e g ey caleliemer i abising s DsEvii |||"I.II.'II|I||II .I|||1I|'_1|'-|' '|."I'|!.l'r:|.' ol
The werele bur geranent e conld st only alter the dleargg of villinge rooed

Al r detailed discussions, 10 was decioed Chil
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sefinl e dont o lmnimes frad e appransl Tl

Atk Ton o TR Brass Tasen qon gy sl s
gt et amd et e

L preesaen persein dwectesd b el the gihes oot I ikl

L AR WL NI lbsir
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Anngxure-A

List of participants who attended the review meeling regarding decisions made by the
Commitiee constituted in OA No. 172 of 2021 titled a5 Poonam Yadav Vs M/s, Ecogreen
Energy Pyt Lid, & Ors. held vnder the Chairmanship af Additional Commissiontr, Municipal
Corporation Gurugram on DH.06.2023 at 03:30 PM In the Conlerence Hall, MCG office Sector

F4, Gurupran,

5 r-.'-n. Name of Participants I Designation |
v, Sk Pradeep Yadav | JC-MCG N ol
z ' Hhﬂ{m 5i|i,-sh E;itcllllfil_ﬁrlgil;.?ﬂr. MCF |
3 §h.0,P.Goel Consultant - Engineering & SBM. MCG
4 _i.h Anil&lﬁ1€ Ennsuitanr-t&ﬂ. MCG - =3

“wh Shared Rhatnagar | Consultant-WIE, MCG 5 ]
E” _:.‘}:.-.‘u'..-l:.x | Consultant, MCG _.!
T Gun.{l.ruei Sirgh -'1"r;|l3 staff, MLG
8 sn E'é."-! ﬁ-m’h;ly_ _-ilcprEEEI1taTI1'E of M J= Ecopreaen e
"% 5h Sumit Allawadhi Engineering Head of M/ Ecogreen
10 ';'_:!'-!r..nl Bakshi | Representative ol M/s. Ecogreen
-:.J - E-h. :.n;mi' 2 i :_anlp;nura-t:;uf r-[,.-'s._E:cngruu{n_
1:‘ - Sh. Szl.:hm_ - | Green Concrete Constructions |
1:-.-_;5h: .abhlieet Hitkar _: E-!,.fs Bhumi Green Energy
1. 4 Sh !5':'31';:; ':iuhag_ -k!,-.fs Daya Charan and Comapaty =
15, iSh ért@:}gg_r}_ _|_i'~T /5 fdarsh Bharat
_]."_. ] l;-'.-'p;u;.' Hharma __ | r-1j-';-' ?Imlﬂ B I

17 Sh. Praveen Kashyap | M/ Zigrmi
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deechsbons manlé by the Commlttee constituted In

Minutes of the review meeting regarding
vt Lid, & Ors. held

OA No. 172 of 2021 titked as Poonom Yadav Vs M5, Ecogreen Energy
ander the Chalrmanship  of Commissloner, Municipal Corporation, Gurugram on
11.07.2023 at 0:3:00 M in the Conference Hall, 3+ Floor, GMIDA, Gurugran.

LIST OF PARTICIPANTS ATTACHEDR IN ANNEXURE < "A"

The chairperson welcomed all the participants.

the chairperson addressing the meeting's goals and emphasizing

The meeting commenced with
5 promptly In accerdance with the dircctives of the

MCG's dedication to resolving the issu
E

Hanble NGT. The apenda was presented in a step-by-step manner, and cach slakeholder

provided an update on their progress, which was shared with the chairperson, The chairperson
strossed the impertance af clear ownership and accountahility and assured that any failure (o
fulfill assigred responsibilities would e addressed through appropriate actions. lere is a
comprehonsive summary ol each agenda item, including the decisions made and the directives

iszucd:
1. Fresh Waste Processing:

cted that JC-SBM will be taking progress report from the Muznicipal

The Chairperson dire
de an update regarding develapment of more Fresh Waste

Corporation Faridabad and provi
sites at Pali, Mujhed), Riwazpur and Pratapgarh,

It was submitted by the |C-SBM that the Concessionaire agreement and 5WM Rules 2016 both
have mandated to develop processing facilities for reducing the waste to the minimum guantity
before transporting it to the fandfill site in Bandhwari. However the precessing facllities have
seithor beer develaped nor been utilized by the Concessionaire as per the SWM rules 2016.The
Chairpersen directed that the ACMC, |C-5BM, EE-58M and Consultant will visit all the
Processing sites provided to the M/% Eccgreen to apalyze and report the development,

functioning and operations of the sites.

that nen development and under utilization of the processing
facilities is the breach of contract by the Concessionaire and it is absolutely not acceptable. The
nan-scgregated waste being transported to the landfll site &= not only aver burdening the site

but also 3 missed opportunity for recovery and recycling value of the solid waste, These
practices are also against the mandaies of SBM rules. [t must be taken seriously and a natice

must be served to the Concessionaire regarding non-development ol processing facilities at the
Secondary Points where land has already been provided to develop such facilitics.

The Chairperson emphasized

sAM. that M/s Ecogreencontinued dumping the fresh waste till
for 2-3 days in April 2023])at the alder site only
loped and assigned for fresh waste dumping and
cre land allatted for fresh waste should have
ations of the Concession Agrecment, however
£ had to start the development

It was informed by the AE-
05.07.2023(although dumping was donc
iistead to utilizing the 2.5 Acre land deve
processing. Since the development of the 2.5 A

been done by the M/s Ecogreen as per the oblig
due 1o ite failure to take any steps for the said development. M
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work on the risk & cost ol M /s Ecogreen. e also informed that the drain wark is completed for

the 25 acre land

M/s Ecopreen has also failed to develop any processing facility, which arc being usc as Material
recovery fachlity so MCG has to purchase additional trommels at the risk and cost of M/s
Ecapgreen for processing of waste. About the status of purchase of two additional trommets at

the Risk and Cozt ol M/s Ecopreen, tie file is under process.

Regarding the 100 acre land acquisition at the Sahna site, the land lies in the Ujina village in
Wuh District, It was informed by the [C:SBM that he has visited the site and submitted his report
along with the Pros and Cons related to the accessibility to this site. The Chairperson directed
that if there are no issues and abjections from relevant sellers and stakeholders, the landshould
he purchased / acquired at the earliest as per the state Government policy as it could serve
multiple purposes for the Solid Waste Management. for future requirement for MCG & MC

Sohna.

The Chairperson also directed that smaller alternatives for plastic waste management should be
explored like establishing a unit for shredding waste particles that could be used in bituminous
mixes for road construction. Various guidelines for such usage have been issued by the Indian
Road Congress which has also been endorsed by the Minisiry of Transport and Highways, Gol
and Mational Highway Authority of India, Alter due research, An Expression of Interest should
be Noated and proposals be asked [rom agencies/organizations which could hetp MOG to setup
plastic waste shredding unitAlse, enguiry be made from NHAI & PWD (B&R] Haryana
regarding possible usage of shredded plastic for their road ¢onstruction projects.

2. Legacy Waste:

Az on 30.04.2023, the balance legacy waste was 27.20 lacs MT at the Bandhwari Landfll site
From 14 May 2023 o till date (10.07.2023) total 557 lacs MT of legacy waste has been
processed and 10806121 MT fresh waste has been dumped weel 19 May 2023 to till date thus
balance 22.57 lacs MT legacy waste is to be processed by November 2023,

It was submitted by the AE-SBM that M/s Bhoomi Green has processed approx. 234503 MT of
lepacy waste from 1+ April 2023 w 10%July, 2023, M/s GCC has processod 132413 MT, M/s
DCC has processed 147964 MT and M/s AADARSH has processed approx. 201189 MT of waste
from 1% April 2023 to 10%[uly, 2023, M/s Zigma has processed 6866 MT till 100t july, 2023, EE-
SEM informed that the road near LTP is being repaired using the C&D retricved the site iusell,

The chalrperson dirccted that the processing of the balance legacy waste must be expedited so
as 1o achieve the target of processing of cotire legacy waste up Lo November 2023, The [resh
waste must be dumped separately on the 2.5 Acre land and it should not keep accumulating on
the older dumps. [t Is the responsibility of M/s Ecogreen to ensure that waste ks processed at
the Secondary Processing sites and only 20:25% non recoverable, nen recyclable waste should

he dumped at the Bandhwari site.

3, Leachate Managementk:

It was informed by AE-SBM., MCG thal the existing OTRO and LTPE of Ecopreen are ol
Munctioning since this week, The situation of leachate is aleo warsoning due to the anpoing
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maonsaon. M s Ecoproen has heen direeted multiple times tn increasc the capacity of leachate
treatment as required for the site, bul it has laken no additional measure for the same,
morcover the existing st up of DTRO and LTP is alsa halted by it in this month. The
Chairperson directed that a Notice must be served to M/s Ecogreen for its failure to manage
lcachate that is geserated at the site, as per the obligations of ConcessionaireAgrecment.

It was discussed that the agencies are not lfting the leachate threugh the tankers as is directed.

There is 3 dedicated schedule but the number of tankers taking the leachate out to the
dedieated site is very low as compared to the target. All sgencies noed to §ift the dedicated
number of tankers.

1t was informied that a temporary catchment drain has been developed along the village road.
The work for permanent drain could start only after the clearing of village road.

4, Whaste to Encrgy Plant:

Whercas M/s Ecogreen has not submitted the financial closure report despite repeated
instructions and various notices served to It Accordingly, M/s. Ecegreen has been directed to
subamit the copies of financdial closure immediately,

The Consultant WLE submitted that a sketchy schedule of activitics has been developed but
\here has been no progress on the work despite a detailed discussion with the M/s Ecogreen 1o
start out the WtE work . M/s Ecopreen has been explicitly informed that they could start the
work ta establish the 15MW Plant as per the original plan and approvals. However, instead of
starting the work, M /s Ecogreen is indulging in multple delaying tactics. There arc no conerete
steps being taken by it 1t ig highly doubted that it intends to start the work on WiE plant
construction and opération,

It was directed by the Chairperson thata notice should be issucd to the M/S Ecogreen regarding
its failure to submit Financlal Closure report and its complacent state and delaying tactics for
starting the work for establishment of the WEE Plant.

Fallowing action points and directions were issued during the meeting:

1. EE-SEM, MCG has been directed to issue Notice ta the M/S Ecogreen regarding development
of 2.5 Acre land for fresh waste dumplng citing its obligations for the develapment.

2. EE-SBM, MCG has been directed to submit agency wise reports on daily, weekly and
monthiy basis for processing of legacy waste & report of penally impasition alsoto be
submitied and notice to Ecopreen to deposit the cost of work done by MCG at the Risk &
Cast af the Ecogroen

3. EE-5BM, MCG has been directed to issue notice ta the M/5 Ecogreen for no n-operational
DTROS at the landfill site, hampering the leachate Managemant, citing its obligations and
environmental consequences of peor leachate management, ILmust immediately start the
aperations of existing DTROs and LTP (o its full capacity and increase the trealiment to 350
KL/par day.

4. Itwas directed that all the agencies will adhere to the target glven for lilting of leachate
through the tankers and a report will be submitted for weekly review. The target for each

E
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agency must be increased to 400 KLD. 1t was directed to send nolices to the apencies il they
[ail to picle upleachate threugh the tankers as per the target.
The chairpersan directed that JC-HQ will get the fire tankers deputod ot the site te manage
any passible Nre situations at the Tand il
EE-51FM, MLL has been directed to |ssue notice to the M/s Ecogrecen for Lhe clearing of site
for Waste to Energy Plant site by removing the tromimels or any other hindrance il exists
any ciling its-ahligations.
Accounts Officer was directod that an assesament of all the worls boing done at the Risle
and Costof M /s Ecopreen should be done,
Accounts DHficer was directed (o expedite the payvmoenis of the Drone Surveys of the landhll
site done carlier. And get the drone survey done atleast once a month for analyzing the
progress of processing works.
Chalrperson directed that the ACMC, JC-58M, EE-3BM and Consultant will visit all the
Mrocessing sites provided to the M/S Ecopreen to analyze and report the development,
functioning and operations of the sites by 15.07.2021
It must be mandated that every wehicle engaged in tho transport work to and from tho
Land[ill site should be GPS onabled, No bill related to the site will be processed without GPS
coabled vehicles and tracking detadls provided to MCG,
JC5EM o expeclite the process of FMU hiring and engagement of Transactional Advisors
fram the govt. list of empanelled agencies.
To ompanel the processinge apencices for BWGs | 5h. Sahil Gopla, 1AS, Commssioner MCM has
lseen piven agsipnment, JC SBM o speak to 5h Sahil Gupta, 1AS Commissioner MCM and also
advertiso inthe newspapers for both MCG and MCM.
[t was directed that the Audit of all BWG must be done whether these ane processing their
waste at the site and what lacility kave they developed for the same, 10was declded that the
Human Matrix Team would be conducting this audit work.
AE-5BM has been directed to frame an estimate for village road clearing through [CHs and
tako furtlier necessary action to expedite the worl,

. |C 50M to write a letter to Advisor SMART Cities regarding installation of CCTV cameras at

all Secondary Collection Points and Processing facilities,

EE-SBM directed to develop and submit an EOI for plastic waste management through
shrodded waste particle usage in road construction threugh mixing in bituminous mix.

A notice be served to Eeogreen 1o manage the secondary cellection points/Lransfer station
in the elficient manner and fencing/sheeting should be done at all the sites.

The meeting ended with vote of thanks to the Chair and all the participants.

B
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List of participants whe attended of the review meeting regarding decisions made by the
Committee constituted in 0A No, 172 of 2021 titled as Poonam Yadav Vs M/s. Ecogreen
Energy Pvl. Ltd. & Ors. held under the Chairmanship of Commissioner, Municipal
Corporation, Gurugram on 11,07.2023 at 03:00 PM in the Conference Hall, 3~ Floor,

GMDA, Gurugram.

5. No Name of Participants Desienation
- L | 5h Amardeep Ad. CMC, MCG
2. | 5k PradecpKumar | IC-MCG
3. sh. Vishal Garg EE-58M, MCG
i, Sh. RK Mongia AE-50M, MCG
_5-_ ] Eh. Sarjoet JE-SIEM, .i'-'l EE_ }
6| Sh O.F.Gosl Consultant - Engineering & S8M, MCG
7. Sh. Sharad Bhatnagar Conzsultant=-VWiE, MCG
8. | Dr.Anita Consultant, MTG
"u‘;'.lq.w "Eh. Rajesh T5-MCG Fe
10 ShSunil -l"lb :-'5{:_5 i
11. | Manpreet Singh MIS Stalf, MCG
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Minutes of the review meeting regacding decislons made by the Committee constituted in OA No, 172 of
2021 titled as Poonam Yadav Vs M/s. Ecopreen Energy Pvt Lid, &0rs. held under the Chairmanship
of Commissioner, Municipal Corporation, Gurugram on 21.07.2023 at 11:00 AM in the Conference Hall,
A Flaar, GMDA, Gurugram.,

LISTOF PARTICIPANTS ATTACHED [N ANNEXURE - "A™

The chairperson welcomed all the participants,

The meeting began with the chairperson addressing the meeting's ohjectives, underlining MECG's
commitment to swillly address the issues i compliance with thie dircctives from the Hon'ble NGT
{Mational Green Tribunal). The apenda was presented in 3 systermatic hshion, with each stakehabler
offering updates on their respective progress, all of which were shared with the chairperson.
Emphasizing the significance of clear ownership and accountability, the chairperson reassured
attendees that any filure to meet assipned responsibilities would be met with appropriate
actionsHere is a comprehensive summary of each agenda item, including the decisions made and the
directives issued:

L. Fresh Waste Processi ng:

IC-58M provided an update regarding development of more Fresh Waste sites at Pali, Mujhedi;
Riwazpur and Pratapgarh in the Municipal Corparation Faridabad.

It was submitted (hat at the Pratapgarh cite, BDW construction wark has been completed and at the
Mujliedi site 60-70% work has been completad. Doth the sites are expected (o be completed with the
next 15 days Le 15082023,

|t was submitted that the Fall site is in status quo and no firther development has taken Mace, Alons
with it Riwarpur site work could not progeess due to public protest,

The Chairperson directed thatthe Concessionaire sgreement and SWM Aules 2016, both, have
mandated to develop processing lacilities for reducing the waste to the minimun quartity before
transporting it to the landlill site, so frésh waste processing facilities must be developed along with the
dumping site, which sheuld work as Model MRFs. The goal must be to process the waste mtacimally
before it is transported to the landfil. The MRF and processing Ficilitles should Funetion optimally
such that only 10-20% of the solid waste reaches the landfill site in the end,

It was jnformed by the AE- SOM, that M/s Ecopreen continwed dumping the fresh waste till
05.07.2023 (i hough dumplog was done for 2-3 days in Aprl 2023)at the older site only instead w
wtilizing the 2.5 Acre land developed amd assigned for fresh waste damping and processing It was
eimphaszeed by the Chalrperson that the fresh waste dumplog must be dene only on the 25 Acre land.

Meanwhile the Big-mining and Bio-remediation work ab older site should be expedited to reclaim the

" o L [T T -
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M{s Ecogreen has also failed to develop any processing Facility, which are heing use as Material
recovery [acility so MCG has Lo purchase additional trrommels at the cisk and cost of M /s Ecogresn for
precessing of waste. About the status of purchase of twa additional trommels at the Risk and Cost of
M /s Ecogeeen, the lle bs under process,

It was informed by the JC-50M, that roeutine works of the Concesslonaire such as door to door
collection, clearance of secon dary collection points, MRF centre and fresh waste processing facilities
are. not satishactory and maultiple complaints arc being received from various platforms. The
Chairperson directed to serve the notice to M/s Ecogreen reparding its failure in solid waste
management on all the fronts despite mubtiple directions and notices. 1t was directed to serve the
notice for action and correction within 3 days, otherwlse MEC should deploy 15 resources for the
management at the risk and cost of the Concossionaire.

It was informed by the JC-SOM that the seconda ry collection points are poorly maintained and there is
no fencing around the designated area leading to waste being scattereid beyond the designated area,
also encroaching the nearby roads. The Chairpersan dirccted that it is the responsibility of the
Concessionaire to ensure proper fencing of all secondary points: A notice must be igssued to the
Loncessionaire to do the fencing around all secondary points. IT not done, MCG will get it done at the
risk and cost of the Concessionaire through the concerned Executive Engineer.

Regarding the 100 acre land acquisition at the Sohna site, the land lies in the Ujina villapge in Nuh
District It was informed by the JC-5BM that he has visited the site and cubmitted his report along with
the Pros and Cons related to the accessibility to this site, The Chairperson directed that iT there are no
issues and objections from relevant sellers and stakehalders, the land shauld Be purchased / acqulred
at the earliest as per the state Government policy as it could serve multiple purpozes for the Solid
Waste Management for future requirem ent for MEG & MC Sohin,

JC-SEM Infurmed that we have not received any reply from HSIDC regarding the Manesar site 2
remiinder will ke gent apain in this weok,

2. Lepacy Waste:

A e 20042003, the balance lepncy waste was 27,20 lacs MT acthe Bandhwarl Landfill site, From [»
May 2023 1 il date (21.072023) total 6.1 lacs MTol lepacy waste has been processed and 126396.8
MTiresh waste has been dumped woefl 1 May 2023 1ot date thos balance 21.06 lacs MT lepacy
waste [s o be processed by November 2027,

1t weas subunitted by the AE-SHM it MAs Bhowanl Green has processed appros. 244392 MT of lepacy
waste Trom 1 Apeil 2023 1 200 uly, 2023, Mfs GLE has processed 132413 MT, M/s DCC has
processed TABOGT MT and K /s AADAISIT Lias processed approx. 200089 MT of waste Trom 1« April

%

il
1

(| i, A S
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2023 to 20%uly, 2023, M/s Zigma has processed 8122 MT 1] 20%yly, 2023, EE-58M informed that
the road near LTP has been repaired using the C&D rotrievod the site itself

The chairpersen directed thar the processing of the balance legncy waste must be expedited 50 as w
achieve the target of processing of entire legacy waste up to November 2023 The fresh waste must be
dumped separately onthe 2.5 Acre land and it should not keep accumulating on the older dumps. It is
the responsibility of M/s Ecogreen Lo ensure that waste i pracessed at the Secondary Processing sites
and only 20-25% non recoverable, nor recyclahle waste should be dumped at the Bandhwari site.

it was inforimed by the EE-SBM that drone survey report has been received. The Chairperson directed
toanalyze the report and a manthly survey of the site shoutd be conducted w monitor the progress of
the processing werk being done.

It was informed by the EE-SBM that a 10% deductian |s being made on the payment of all processing
apencies for the day in achieving the tarpots,

3. Refused Derived Fuel:

It was informad by the JE-SBM that the agencics are disposing ofT RDF at the Delhl sites. The
Linirperson discussed that disposal of RDF s a bip challenge and must be dane as per the norms and
puldelines and we need to be vigilant of where the agencies are disposing their RDF. It was directed
that JC-5BM should visit the Delhi sites where the RDF is being disposed off, meet the counter-part
afficials abrout the disposal and verily that the disposal is being done as per the norms.

It wag also directed that all vehieles earrving RDF must be GPS enabled, their tracking details must be
pravided to GIS lab for analysis, EE-SBM has to ensure that no payment is made to any apency without
atequate verification of GPS data, There is no scope of laxity in the GPS conditions for payments, As
per the terms and conditions of the work order, GPS enabling and tracking is mandatory and it must
be followed for payments to agencies. The rule applies ta all vendors engaped by the MCE.

The Chairperson direct to résearch if RDE generated st Bandhwari site could be utilized by the NHAI

in road eonstruction purpeses ag per the specifications.

4. Leachate Management:

It was informed by AE-SBM, MCG that the existing DTRO and LTP of Ecapreen are nat functioning

since 3 weeks. The situation of leachate is also worsening due to the angoing monsoon. M /s Ecogreen

has been directed multiple times to increase the capacity of leachate treatment as required for the site,

hut it has taken no additional measure for the same, moreover the existing set up of DTRO and LTP is

also halted by it in this month. M/ Ecopeen submitted that there is some electricity issue, 5o the

DTROs and LTF are not operational. However it was refuted by the JC-SEM as all ather processing

work by other agencies are being carried out and there is no electricity (ssue at the site. The
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Chairmperson directod that those unsubstantated excuses by the Concessinnaire are not acceptable and
A wotice must be served Lo M/s Ecogreen for its failure te manage leachate that s penerated at the site,
as per the oblipations of Concession Agreemaent. Also the cost being horne by MEG for the leachats
dispnsal ﬂlr[:-llnl‘l Eractars 1o STR site must be deducted from the concessionaire hills,

It was directed that power consumplion data of the site could be analyzed [0 assess the warking of
DTRO and LTP of the Concessionaire,

It was informed that a temporary catchment drain has been developed along the village road. The

work for permanent drain conid start only after the clearing of villape roail,

5. Waste to Energy Plant:

It was informed by the Consultant-WTE that M/s Ecogreen has not submitted the financial closure
Report despite repeated instruction and varied notices served to itThe Chairperson discussed that the
Concessionalre had to submit the financial closure report within 180 days of signing Lhe agreement,
however it has failled to provide the reports despite & years of the agreement signing. Accordingly,
M /s Ecopreen is hereby directed to submit the copies af linancial elosure immediately.

M/s. Ecogreen representative informed that it will be submitting the financial closure report in the
next 7 1o 10 days, positively.

The Consiultant WIE submitted that a sketchy schedule of activities has been developed but there has
been no progress on the work despite a detailed discussion with the M/s Ecogreen to start out the
W1iE work. M /s Ecogreen has been explicitly informed that they could start the work to establish the
15MW Plant as per the original plan and approvals. However, instead of starting the wark, M/s
Ecogreen is indulging in multiple delaying tactics. There are no concrete steps being taken by it It is
highly doubted that it intends to start the work an WIE plant construction and operation.

It was directed by the Chairpersan that a notice should be issned to the M/S Ecopreen regarding its
[aflure Lo submit Financial Closure report and its camplacent state and delaying tactics for starting the
wark for establishment of the WIE Plant.

Follewing action points and directions were issued during the meeting:-

| ."'Lp,i:m;-i.a ' Action Points : i Responsibility
Th':F_ Waork (or the development of fresh waste sites ap the Pali I-:i-;,]]'i-u;-;ii, G, MCE

Pratapgarh, Riwajpur must expedite and fresh woste dumping at these sites
o beinitiated by 10082023

Aung witlh the new sites, processing facilities and MRFs should be developed | |G, MCE

in the MECE jurisdiction to ensire only 10-20% waste reaches the end point in
vannd 16 sies

e Bl i . FoR R
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| M nofiee ““f"ﬂ.—'—‘_'_h_'___'_'__“
Waet i SUDe issee| 1 ha Concessinnaire o
SECON Ay noinge. Othenvise AaEce to

tothe landpi) sile,
— i

Legacy
'rlﬂjtﬂ'

| the Risk & Cost of the Ecegreen

prog es_sing_r-'

— e

da e fenicing araund all

EE it the thye fencing work iy ratgh comeernod

: MEG 1 g
Fisk and east of b P Lcopreen

Jﬂ:ﬁ‘lﬂ_”-ﬁ!n of CCTV Caimg
facility

EE-SBM, MCG

s A T Py . ;
SR, tall Secondary Collection Points, Frocessing
— =
[ *fs Ecopreen MUt ensyre |

IC-5BM, McC

— e

T
qu:!:qy n
Fs 50 that

=

ﬂ-”:. T o Sl
| ehrecessing facilities ang Mg ey 10-20% waste is transporte:d

ASSIZN a team for weekly visit 1o

——— .
rocessing of the Tresh waste ar |

M/s Ecogrern

prn-:c:isﬁ: facilities, MRFs and submit a
wioglkiy a ati
veekly report gy Segregation, pro CLssing. compasting,

[ i T . TR
| Submit SEENCY Wise reports an dhaily,

|C-5BM, MCG

—r e -
Bl Weakly and monthly hasls for
-F"”:-'-'-:'_Ez--n'.‘, af legacy waste & report of penalty imposition alko o be
| submitted and notjce "0 Ecogreen to deposit the egst of wark done of MCG at

EE-5BM, MCG

=

To frame an estimate for villape road clearing through |CBs ang take further
NECeSsary action to ex pedite the wark,

EE-5BM, MCC

A drone sunvey must be conducte

d every month to monitor the progress of
Tk al the site,

EE-SBM, MCG

Leachate | [ssue noiice to the M/S Ecogreen for nen-operational DTROs at the landfill | EE-SBM, MCG
site, hampering the leachate Managemen: titing its obligations and
B L Environmenial cansequences of poor leachate management.
i It was directed that pover consumption data of the site could be analyzed o | EE-SEM, MCG
a55ess the working of DTRO and LTP of the Concessionaire. Get the random
sampling checked by the Pollution Contral Board to for qualitative
dssessment of leachate treatment.
Issue notices to the agencies if they fail to pick up leachate through the EE-SBM, MCG
tankers as per the target,
5 Cost being borne by MCE for the leachaie disposal through tractors ta STP | EE-5BM. MCG
site must be deducted from the concessinnaire hills. -
Logsheet must be malntained by the b/s Ecopreen at all siles, transfer | M/s Ecogreen
stations, MRFs, Processing facilities and for DTRO and LTP nperations. |
nDF

Visit the Delhi sites where the RDF is being disposed ofl, meet the counts o
part afficials about the dispesal and verily that the disposal is being done az
perthe norms.

|C-5BM, MCG

It must be mandated that every vehicle engased in the transport work ti:! and

frem the Landfill site should be GPS enabled. No bill related to the site will be

processed without GPS enabled vehicles and tracking detalls provided to
| LG, Get the GPS tracking analyzed by the GIS Lah

EE-SBM, MCG

To research if RDF generated at Bandliwar: site could he utilized by the NHAI

Consultant-S84

in road coRstruction purposes as per the specifications.

snalyze the work done by various processing apencies, hased on the
T ; ; :
perfunmance, the extension of werk of pood performing agencies could be
»

eonsidered

EE-5B», MCG
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lssue nolice to the M/s Ecogroen for the clearing of site for Waste to Ercrry | [C-5BM, MG

M5 Ecogreen

WTE
Plﬂ'l'lt ":-“ - al}' TE IO i HH lh‘& Lrom I'I"Iﬂ'l.s ara I'Ij" oth B ]1 in[lrnnf{_- i F Pxist @ |'|l'r' fiiiﬂ = |
its ablipations,
Submit the financial closure report within one week
w6 Ta empanel the processing apencies for BWGs, Sh. Sahil Gupta, 1AS,

jC-5RM, MG

Comimissioner MCM has been piven assignment, 1C SBM 1o speak te Sh. Lahil
Gupta, TAS, Commissioner MCM and also advertise In the newspapers for both

MEG and MCM, : -
It was directed that the Audit of all BWG must be done whether these are JC-5BM,

processing thair waste at the site and what Facility have they developed for
the same. |t was decided that the Human Matrix Team would be conducting

Rhis kit wark.

The meeting ended with vote of thanks to the Chair and all the partizipants,

EndstNo.  JC-SBM/MCG/2023/ D55

il
[oing I:.'r'.l_llnmisg-ia:l'lli:r-SEl-l,
faradditonal Commissioner-1.

Municipal Corparation,
Gurugram

batets 51 o) 2023

A vopy of the above is farwarded to the lollowing for information and necessary action

pleaze. . . :
1. Additional Commissioner-1, Municipal Emlfpural.m n, Gurugram.
2. |oimt Commissioners, J'-Tunlcip;! Carpaoration, Fa:rld:flhmi_

3. All Jelnt Commissioners, Municipal Corparation, Gurugram,

4, Superintending Engineer, Municipal Corporation, Gurugram.
& EE-SHM/AE-SEM, Municipal Corporation, Gurugran.

L} Consul tant-SBM, Municipal Corparatio, Gurugran,

7. Consultant-WTE Municipal Enrpnra_tlcn. Gurugran.

H. Consultant-55C, Munlcipal Carporatian, Gurugram.

o, PRO, Municipal Corporatinmn. Gurugram, _

10. PA le Commissioner, Municipal Corporation, Gurugram.

11. Representative. bs Ecogreen, Put, Led.

JointEommissioner-S8M,
forAdditional Commissioner-[,
Mumnicipal Corporation,

Gurugram
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List of participants who attended of the review meeting regarding decision
constituted in OA No. 172 of 2021 titled ag Poonam Yadav Vs M/fs. Ecogreen Energy P
under the Chairmanship of Commissioner, Municipal Corporation, Gurugram on 21.07.

in the Gonference Hall, 3+ Floor, GMDA, Gurugram

5. No. Name of Part] cipants Designation
1. Sh. Amardeep Ad. CME, MCG
e Smi. Shikha JC. MCF
3, Sh. Pradeep Kumar |C-MCG
4, | Sh. Vishal Garg EE-SBM. MCG
5 Sh. RK Mongia AE-SBM, MCG
6. Sh. Sarjeet |E-5BM, MCG
7. Sh. 0. P, Goel Censultant = Engineering & SBM, MCL
8. th, Sharad Bhatnagar | Consultanl-WiE, MCG
5. | 5h.RR Rohilla | PRO. MCG
10. | Dr. Anita Consultant, MCG
11- §h. Manpreet Singh IS Stall, MCG
12- 5h. Sumit Representative, M/s Ecogracn

g

Annexuresh

¢ made by the Commitiee
vt Ltd, &Ors. held
2023 at 11:00 AM
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Minutes of the review meeting reparding decisions made by the Commiitiee canstiintod 1n
QA No. 172 ol 2021 titled as Poonam Yadav Vs M /s Eeogreen Energy Pyl Ll & Ors, held
under the Chairmanship of Commissioner, Municipal Corporation, Glrygram  an
24082023 At 12:00 noon in the Mumicipal Corporation, Gurugram.

LIST OF PARTICIPANTS ATTACHED IN ANNEXUILE - *A"
The chairperson welcomed all the participants,

The session commenced as e chaivperson highlighted the goals of the meeting, anderscoring
MCG's dedicatinn o promiptly resolve concorns inacenrdance with e dircetives of the Hon'hie
NGT (National Green Trilwunal). The sequence of Loprics wasintraduced In an arpanised manner;
with each participant providing insights inta their indivicual advancements, all of which were
eommunicated to the chairpersen. atressing the Importance of <istinct ownership and
respansibility, the chaimersen reassured fFrticipanis Lthat any lapses in fulfilling assigned
duties wonld be mel with suitable measures, Here's a detailed averview of each itern an the
agenda, encoempassing the conclusions reached and instructions dispensed:

1. Fresh Waste Processing:

|C-58M was directed to take an update regarding development of more Frech Waste sites at
Pali, Mujhedi, Riwazpur and Pratapgarh in the Municipal Corporation Faridabad

The Chairperson issued a directive stating that both the Concessionsire agreement and the
SWM Rules of 2016 mandate the establishment of processing facilities Lo minimize waste before
its transfer (o the landfill. Hence, it s imperative to devolop new waste processing facilities
dlongside the disposal site, which should serve as exemplary Material Recovery Facilities
[(MREs]. The primary objective must be to process waste extensively pricr wo ity transporiation
ta the landiill, aiming to limit solid waste at the site (o only 10-20% eventually,

According to information provided by the EE-SBM, M/s Ecopreen continued to deposit Tresh
waste at the older site until 05.07.2023, despite having 2.5 acres of desipnated land for this
purpose (although there was briel dumping in April 2023). The Chaimperson stressed the
necessity ol confining fresh waste disposal solely to the allotted 2.5 acres. Simultancously, the
Chairpersan emphasized the vrgency of expediting Bio-mining and Bio-remediation activities ot
the old site ta reclaim the land.

Furthermuore, M /fs Ecogreen has nol established any processing facilities lunctinaing as Material
Recovery Facilities, leading MCC Lo acquire additional rammels at the vapense of M /% Ecogreen
ta facilitate waste processing. As for the acquisition status of the two additional trommels, the
miatler is currently In progress.

The [C-58M reported that the routine operations of the Concesslonaire, including door-to-tdoor
collection, clearing secondary collection points, MRF centers, and [resh waste processing
facilities, have been unsatisfactory, resulting in numergus complaints from various sources. In
response, the Chairperson directed that MCG would allocate its resources (o manape (he
situation, with Lhe Concesslonalre bearing the associated risks and costs, Secondary points
wienld ho cleaned at the earfiest. CE-SBM informed that tenders have lesn opusied e
deployment of vehicles Tor teansporting waste from the secondary colleciion [edints 1o ihe
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Sandhwari Landfill site, It was directed that the pracess must be completed in a timely manner.

A monitoring mechanism should he ceveloped to ensure regular monitaring to the worl once
atlocted.

It was directed that tendering process for Primary Waste Collectian should be started and
terder should be Noated. The MCG shauld ba ready bo manage any uaprediciable circumstanceos
should they arise because of the mismana pement and failure of the Concessionaire.

Regarding the 100 acre land acquisition at the Sohna site, the land lles in tha jina village in
Nuh District. It was informed by the [C-5BM that he has visited the site and submitted his repart
along with the Pros and Cons related to the accessibility to this site. The Chairperson directed
that if there are no issues and objections from relevant sellers and stalkebalders, the land should
be purchased / acquired at the earliest as per the state Government pelicy a5 it could serve

multiple purposes for the Solid Waste Management lor future requirement for MCG & MC
Sohana.

&, Legacy Waste:

As on 30.04.2023, the balance legacy waste was 27.20 lacs MT at the Bandbywari Landfll site.
From 1st May 2023 1o till date (24.08.2023) total 6.14 lacs MTof legacy waste has been
processed and 1BGBZIMT fresh waste has been dumped waf 15t May 2023 to till date thus
balance 21.28 lacs MT legacy waste Is 1o be processed by November 2023,

It was submitted by the AE-SBM that M/g Bhumi Green has procested approx. 2814722 MT of
legacy waste from 1st April 2023 1o 24thAugust. 2023, M/s GCC has processed 132413 MT, M/s
DCL has processed 157154 MT amed M/s AADARSH has processed approx. 201189 MT of wasie
from 1st Aprill 2023 to 200hjuly, 2023, M /s Zama has processed 19033MT il 20thluly, 2023,
EE-SBM informed that the road near LTP has been repaired using the C&D retricved the siie
{Esalf,

The chairperson directed that the processing of the balance legacy waste must eex pedited so
a% to achieve the target of processing of entire lepacy waste up to November 2023, The fregh
waste must be dumped separately on the 2.5 Acre land and It should not keep accumulating on
the older dumps. It is the responsibility of M/s Ecogreen to ensure that waste js processed at
(e Secondary Processing sites and only 20-25% non recoverable, nor recyclable waste should
be dumped at the Bandlnwari site,

it was Informed by the EE-SBM that drone survey report has been received. The Cheirperson
directed to analyze the report and a monthly survey of the site should be conducted 1o monitar
the progress of the processing work being done.

It was informed by the EE-SEM that a 10% deduction is being made on the payment of all
processing agencles for the delay in achieving the targets.
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3. Belused Deorivod Fuel:

The Chairpersen discussed
:un'lm nd guidelines and wie ned o be vigilant ol wher the AReheies ave dis posing their RDF,
£ 'l.'-'FI'Eldn'r.lctn:'-d that |C-SEM should visi Lhe Dol zitee wilrere tha DT s being disposed off,
meet the counter-part officials about e disposal and verily that the disposal is heting done as
Peerbhe norms

that dispasal of RpE 1% a hip challenge and mus) e dane as per the

I was also direcred that all vehicles carrying ROF must be GPS enabled, their iracking detalls
must be provided to GI5 lab for analysis. EE-SBM has (o ensyre that no payment is made to any
JBEncy withowt adequate verification of GPS data, There Is no scope of laxity in the GPS
canditions for payments, ; 5 of the work order, GPS enabling apd

AS per the terms and condition
tracking is mandatary and it mist hia lollowed for payments o Agencies. The rule applies to all

vendors engaped by the MCQ,

4. Leachate Management:

It wasg infarmed by AE-SBM, MCG that the existing DTRO
functioning since 3 weeks. The situatio

te i Lo increase the Capacity of leachate
freatment as required for the site, but it has taken no additianal measure for the same,

moreover the existing set up of DTRO and LTP i5 alsa halted hyitin this month, M /s Ecogeen
submitted that there 15 somo tiemrir-.ry i35ue, 50 Whe DTROS and LTP are not aperational,
However it was refuted by the JC-5BM as all ather proe Bising work by ather agencies are being
carried owt and there is no electricity issue at the site. The Chairperson directed that these
unsubstantiated excuses by the Concessionaire are not aceeptable and a notice must be servad
to M/s Ecogreen far its Railure 1o manage leachate that is generated at the site, as per the
oblizations of Concession Agrecment. Also the cost betng borne by MCG for the leachate
disposal through tractors to STP site must be deducted from the concessionaine bills.

It wag direciad that Prower consumption data of the site could be analyzed to assess the warking
al DTRD and LTP of the Concessionalre,

iCwas informed that a temporary catchment drain has been developed along the village road.
The work for permanent drain could start only after the clearing of village road,

5. Waste to Energy Plant:

It was informed by the Consultant-WTE that Financial Closure has dlready been received
fromM /s Ecogreen but the same would be strutinized by the team of consultants and a repart
will be submiited to |C SBM.The matter was discussed in detil |n this meeting and more
clarification needed to ba submitted 1o IC SBM by the consyliants,
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Following ae
Raction polnts and dhrectinns were tssued during the meeting:-
Agenda |
|

119

I Actlon Polnts Responsibllity
{
VCE | Work for =
' Nwainut:: l:f:w‘onmenl of fresh waste sites at the Pali, Mujhed!, Pratapgach, | 1€, #ACH
' stexpedite and JC-SHM must take status report fram the MCE
et
'. t:;"&‘:""‘ the new sites, processing laclities and MRFs should be doveloped in | 1C, MCF
, 'CF jurisdiction 1o ensure anly 10-20% waste reaches the end point In
' landfill sites
s L
= e | et —
We:s:e  Tender process for collection of primary waste should be started £F-SBM, MCG

- and MRFs.

4= e —— T el
| Yender process for transportation from Secondary collection point must be
| expedited

| Monitoring mechanism for waste collection through tendering to be developed _lgﬁg—gx T

,.‘. = e P o = -
| Installation of CCTV cameras at all Secondary Collection Points, Processing facility | JC-SBM, MCG

EE-SBM, MCG

legacy | Submit agency wise reports on dally, weekly and monthly basis for processing of | EE-SBM, MCG
Waste legacy waste & report of penalty imposition 2150 to be submitted and notice to
| fcogreen to deposit the cost of work done of MCG at the Risk & Cost of the
| Ecogreen
|
7o frame an estimate for village road clearing through JCBs and take further EE-SBM, MCG
| necessary action to expedite the work.
| A drone survey must be conducted every month to monitor the progress of EE-SBM, MCG
\ processing work at the site,
EE-S8M, MCG

Laachate | Tssue natice to the M/S Ecogreen for non-operational DTROs at the landfill site,
hampering the leachate Management, citing Its obligations and envirgnmental

‘ conseguences of poor leachate management,

‘ It was directed that power consumption data of the site could be analyzed to
sssess the working of DTRO and LTP of the Concessicnaire, Get the random
samgling checked by the Pollution Control Board to for qualitative assessment of

EE-SBM, MCG

leachate treatment.
i Jssue notices to tha agencies if they fail to pick up leachate through the tankers | EE-SBM, MCG
as per the target.
EE-SBM, MCG

. Cost being borne by MCG for the leachate dispesal through tractors to STP site

must be deducted from the concessionalre bills,

T3 )

o
=

3

o YYEY
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2 i;F E‘ st be mamtained by 1he M/ Feopresn at all stes, transtor statians,
MRS Vracessing lacilitics and for DTRO aned (TP apecatinne

YVis 1 : I
311 the Pelhi sstor where the RDE s being disposed off, meel the counter-part

Biiciate about the disposal and vesify (hag the disposal is being done as per the
morms

Trmust ba mandated that every vehicle engaged in the transport work 1o and

from the Landiil siie should be GPS eaabled Na Dill refated 10 the site will be
processed without GPS enabled vehicles and tracking details provided ta MCG
Get the GPE fracking analvied by the GIS Lab

WTE

Issum notice to the M/s Ecogreen for the clearing of site for Waste to Encrgy Pla nt

site by removing the trommels or any other hindrance if exisi any citing s
oblgations

[1o
1032

PASS Fengrann

IC-SRRE, FACE

EE-5BM, MCG

JC-5684, MG

Anahyas and reporfing about the submitted Financial [Iasurgr{rpﬂrl Tradm the
SCogreen

The meeting ended with vote of thanks to the Chair and all the participants.

lo
Jor Camgimissioner,
Mur

| Cornsirltant-"TE

]?J\;siu‘ner-smﬂ.

uHpal Carporation,

Gurugearm.
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List of participants why attended
Committog constituted in
Encrgy Pt g, & Ors,
Corporation, Gurugy

anoon 24.08.2023

kS

the review meeting regarding decisions made by the
OA No. 172 of 2021 titled as Poonam Yadav Vs M/s Ecogreen
held under the Chairmanship of Commissioner,

Municipal '

at 12:00 noon in the Municipal Corperation,
Gurugram,
3. No. | Mame of Participants Dcsiguﬂliqn
L. I 3h. Pradeen Kumar

JE-MCG

Sh Wishal Garg

| CE-58 M, MCG

5h. 0. P. Goel

Consultant - Engineering & SBM, MCG

Sh, Sharad Ellmlu:ﬂgnr

Consultant=-WiE, MCG

o | en | e [t | b

sl Vijay Garg

Finance Consultant, MEG

|

Sh, Sunil Goel

Accounts Dficer, MCG
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Minutes of the review meeting regarding decisions made by the Committee constituted in
0A Na. 172 0f 2021 titled 8% Poonam Yadav Vs M/s Ecogreen Encrgy Pyt Lid. & Ors, held
under the Chairmanghip of Additional Commissianer, Munkcipal Corporation, Gurugram
on 06.09.2023 at 04:00 PMin the Canference Hall, Municipal Corporation, Gurugram,

LIST OF PARTICIPANTS ATTACHED IN ANNEXUTE = "A"

The chairperson welcomed all the participants,

The mesting commenced with the chairperson outlining the mesting's ahjectives, emphasizing
MCG's commitment to promptly address issues in line with the directives of the Hon'ble NCT
(National Green Tribunal]. The agenda items werg introduced systematically, and each
participant shared their progress updates, which were relayed ta the chaivperson. Emphasizing
the significance of clear ownership and responsibility, the chairperson assured participants that
any lailure W fulhill sssigned tasks would result in approprate actions Below, you'll Tind =

comprehensive sumimary of #ach agends ilem, inclwiling the oucomes and Instructions
priovided:

1. Tresh Waste Processing:

PC-5BM was direcied to talke an update regarding development of more Fresh Waste sites at
Pali, Mujhedi, Riwazpur and Pratapgariy in the Municipal Corporation Faricdabad.

The Chairperson issuesd a dirsctive stating that both the Concessionaive agreement and the
SWH Rules of 2016 mandate the establishment of processing facilities to minimize wiaste before

its transfer to the landfill, Hence, it is imperakive to develop new waste processing facilities
alengside the disposal site

According ta information provided by the EE-SBM, M/s-Ecogreen has been dumping the Mresh
waste at the 2.5 acre land and It has almost been covered with fresh waste, [L was discassed that
that huge amount of waste in being dumped on the site without dwe processing before the final
disposal al the site. Whereas, the primary obiective imist be tn process the waste extensively
pricr to its transportation to the landill The iy should be 1o lhmn selid waste ab the site to
only 10-20% eventially Simulianeously, the Chairparsan emphasized the urgendy nlexpediting
Bla-mining and Bio-remediation activities at the old site Lo reclaim’the |and

Furthermgre, M /s Ecopgrean has not established any processing facilities functiohing as Material
Recovery Facilities, leading MCG to acguire additional trommels at the expensa of M/s Ecogrean
to facilitate waste pracessing, As for the acquisiticn status of the two additional tremmeis, EE-
SBM informed that the matier Is currently in progress. | was directed thag the render must be
expedited, with technical appravaland financial opening at the earliest

‘The filg related to shilting of Ecogreen trommel to Badhahpur site is pending at the AE-SEM
loval 1Emust be expadited and shifting needs to be done within a week

The |C-5EM reported that the routine operations of the Concessionaire, including dozr-te-door
callection, clearing secondary collection points, MEF centers, and fesh wasts processing

| wal Coppapissiorat:
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facilitias, have been unsatisfactory, resulting in numerous complaints from various saurces, In
response, the Chairperson directed that MOG would allocate its resousces to manage the
situation, with the Concessianaire bearing the associated risks and costs. Secondary points
would be cleaned ab the earliest EE-SBM [pformed that tepders have been opensgd for
deployment of vehicles for transporting waste from the secondary collaction points bo the
Bamdhweari Landfill sie, |4 was directed that the precess must be completed ina timely manner.

A monitoring mechanizm should be developed Lo ensure regular manitaring to the warl ence
allotted.

Regarding the swatus of CCTY Installation at the Secondasy Collection Points and processing

gibes, ilwas informed Ly the G =568 that the e is under process and: has been sent (o the
Accounts Branch

It whas directed that tendering process [or Primary Waste Collection should be started and
tender should Be Noaled. The MCL shauld be ready to manage any nnpl'n:lirfal}le circumstances
shosld they arise becavse of the mismanagament and failure of the Concessionaire.

Regarding the 100 acre land acquisition at the Schna site, the land lies in the Wjina village in
Nuh District. It was informed by JC-58M that the the repart is still awalted fromthe DRO.

Lepacy Wasle:

Ao 30042023, the balance legacy waste was 27.20 lacs MT at the Bandhwar Lancdfill size.
From Llst May 2043 (o kil date (06.00.2023) total &.14 lacs MT of legacy waste has been
processed and LBGEZIMT fresh waste has been dumped wiel Ist May 2023 to til date thus
balance 21.28 lacs MT logacy waste is to be processed by November 2023,

It weas submmitied by the CE-5BM thal Mfs Bhumi Green has processed appros: 283471 MT af
legacy waste from 1st Aprit 2023 10 06.09.2023. M /s GCL has processed L1324 13 MT, and M /3
DCC has processed 162747 MT of waste from 1st April 2023 1o 06.09.2023. M/s Zigma has
processed 20337 MT il 06.09.2023. EE-5BM informed that the road near LTP hés been
repaired using the CED venieved thesite isell,

The chairperson directed that the processing of the balance legacy waste must beexpedited so
as to-achieve the target of processing of entire legacy waste up té November Z023. The fresh
wasta miust be dumped separately on the 2.5 Acre land and 1t should nat keep aceumulating on
the older dumps. It is the responsibility of M/s Ecogreen to ensure that waste is processed at
the Secondary Processing sites and only 20-25% non recoverable; nor recyclable waste shovld
be dumped at the Bandhwarl site.

It weas infarmed by EE-SBM that 03 tenders for 05 Lac MT waste processing have (o be recalled
again, AE-SBM would he floating the tendlers 1oday

it wag informed that the repart shoit weigh hridge calibration fram T Guwahati has bean
recaived, [t staves that all installed weigh hridges are caliberated. It was directed that one more
cross check could be done from a certified weigh bridge.

1
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it was informed by the EE-SBM that drong survey repert has been received. Tha Chairperson

directed to analyze the report and a nionthly survey of the site should be conducted to maonitor
the progress ofthe processing wark being done.

Regarding the staius of dearing of the village roadl, it was discusses] (hat the new processing as
pert the 05 MT tenders would be starced at the village road side. Also M/5 Zigina Global Is
planning to install ancther trommels at the village road side and they will process the village
road waste as well.

It was infgrmed by the EE-58M that a 10% deduction iz being made on the payment of all
processing agencics for the delay in achieving the targets.

The current incidents of fire putbreak at the landfill site on 03.09.2023 and 04.09.2023 were
discugsed, Consultant WTE informed that the lire incidents usually take place when the waste is
dumped in haphazard manner without proper compaction while dumping. It leads to treation
ol air or methane pockets which result in fire outbreaks during high temperaiures. Proper
wasie management inchuding vents, slide cuts in the waste, methane gas detection and adequate
compacting mav help to minimize the inciderts of fire at the site, JC-5BM informed that a fire
mitigation plan would be sought from the Consultant and we may proceed accordingly. |t was
suggested by the 5E MEG that DLF fire station is the nearest o the landfill site, a letter may be
written ta them to provide immediate assistance in case-ol any fire at the landfill site,

£, Refused Derived Fuel;

The Chairperson discussed that disposal of RDF Is a big challenge and must be done as per the
norms and guidelines and we need to be vigilant of where the agencies are disposing their RDF,
The Committes constituted for assessment of quantity of RDF lying at present on the sie
submitted its repart. [C-SBM submitted that there is no balance RDF lying at the SLF site except
the RDF of agencies currently working in processing of leascywasts

I8 was subrmmtted that the reports from various conumittees formed for RODF disposal sites is still
flas i Liss] excapl conunittes  for |E."-1 Muvthals I owas directel o send a remindes Lo abl
commpiittess and collect the reports Irgm all commiticos in one week

It wirs also dircoted that all vehicles carrying ROF sisust be GRS enabled, their tracking details
miest beprovided o GI5 lab for analysis. EE-SBM has-to ensure that no payment is made to any
agency without ncequate verification: of OPS dats, There |s oy scope of faxity o fhe GPS
wonditions for payments, As per the terms amd condiions of the wark order, GPSensbling and
tracking Is mandatory sl it must be followeil for payments Lo agencies, The rule applies 1o all
vendars engamed by the MCG.

3. Leachate Management:

It was inlormed by AE-SBM, MCG that the existing DTRO and LTP of Ecegreen are not
[unctioning since & weeks The situation of leachate |5 also worsening due to the angeing
minsoaon, Huge pond i farmed around the site which is filledwith leachate and monsoon water
which will require approximately 100-120 tankers to liftitall. M/s Ecogreen has been directed
multiple fimes to Increase the capacity of leachate treatment as required for the site, but it has
taken no additional measure forthe same, moreover the existing setup of DTRO and LTP is also

N
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halted by 1t since 3 months, The Chairpersan directed that these unsubstantiated excuses by the
Concossionaire are not acceptabile and a notice mst be servadto M /s Ecogreen for its failure o
manage leachate that Is generated ar the site, as per the obligations of Concession Agrasment.
Al the cost Being Borne iy MCG for the leachate dispasal through fractors to STP site’ tnust be
deducted fram the cancessionaire bills.

It was discussed that the quantity of leachate lifted by various agencies must be assessed and a
meeting should be convened with all agencies to lift the remaining leachate as per their target.
A advance short term tender must be Noated Co lilt the huge collection of leachate. 1t was also
directed that the payment ta all agzencies must be made taking in all the observations and
directions ag ralsed by warthy CMCin the M/s GCC payment file,

[ was nformed that a temporary calchmenl drain has been developed along the village road.
The work for permanent diain could startonly afier the clearing of village magl.

4. Wazte to Energy Plant:

it was informed by the Consultant-WTE that Financial Clasure has already been received from
M /s Ecogreen but the same would be scrutinized by the team of consultants and a repart will be
subinitted to ] C SBM. The matter was discussed indetail in this meeting,

Regarding the commencement ol wark at thesite, the trommel, RDF, DTRY of Ecopreen has not
yet haen shifted. Two sipn boards have been erected at the site and no real works has started. 1t

was direcierl to issue a notice forclearing the site to Ecogroen,

The WTE cansultant submitted tal the Calarific Valie analysis of RDF done by the [1T reports
the HCB walue whicl is below tlve ideal NCE. The guadity of pracessing must e improved

Fallowing action points and directions were issued during the meeting:-

Apenda. | Actian Points ﬁgpﬁﬁgihl!iw ]

MICE | Wark for the develepment of frash waste sitas at the Pali, Mujhedi, F'fat_a?:.arh.
Riwajpur mustexpedite and JC-56M must take status report fram the MCF

1
|
iJE. WCF

Algng withithe new sites, processing facilities and MRFs should be developed in 1C, MEF
the MCF jurisdiction te ensure only 10-20% waste reaches the end paint in
iamafill sites

Freszh Tender process lor collection of primary waste should be started ES-3BM, MCG
Waste g =
Installation of CCTY cameras at all Secondary Collection Points, Pracessing facility | JC-58M, MEG
and WRFs.
Tender pracess for tra asporation feom Secondary collection point must be EE-SHM, MCG
expeckiad

Technical a i:.pml.ra.’ and fimancial ops ning necd to be #IPEdiTEI'j- EE-5BM, MCE




138

| File for shifting of Ecogreen tromme| from site to #adshahpor must be expedited. | AF-SBM, MCG
| ronitoring mechanism for waste collection through tendering 16 be deveioped | MC-SBM, MCS
|
Legacy Subrit agency wise reports on daiy, weekly and monthly basis for processing of | EE-SBM, MLG
| \hfasba legasy waste & report of penalty imposition also to be submitted and natice to
| Ecogrean te deposit the cestof work done of MOG at the Risk & Cost afithe
| Ecogresn
1
i To frame an estimata for village read cleanng through JCBS and take further EE-SAM, MLLG
i necessary action to expedite the work,
I Vi=izh-bridge calibration need Lo be ross checked 11om 2 certified agency FE-58M, MCG
Work order for drone survey for next 6 cycles need to be issued EE-58M, MOG
i File for Firing PMU and traneaetional advisor need 1o be expedited | EE-5BM, MLG
EE-SBM to r,hm:l-..'f an-alder propasal fi file for wall eanstruction can be used for | EE-5BM, MCG
B censtruchien al the '|l'|'l|'.||| towards the village 3 i 3
| Fire miligationplan o be jtl-'ﬂDFlt!ﬂ through the congultant | JC-5BME, MG
1
| = Motrce to Ecogie En 1::-r FAilure in mana gement af f| i r||;_||_I|_|II;‘§. JCSEM
| ' Letter to the DLF ¢ fire station for providing immiediale assistance in case of fire | EE-SBM, MG
| | incident.at the landfill site |
e . = — :
[Leachate | Getanassessment of how much quantity each sgency has picked, Agencies must | EE-SBM, MCG
| complete their target for leachate picking thecugh tankers —
Call a maetg |:-f all agencies working for processing ;m:l leachata I'I1-=‘||1‘4EEI'r'|E'nt EE-SEMI, MG
| on Saturday 11:00 A in the Sector 3 Qdfice. =
I P.rl‘-.-arr:E short term e nder should be fleated lor IJT"EI'II """'I""'E‘-l "'"3""'- of leachale | EE-SBM, MCG
'__ {transport through tankers)
& weakly meating with @l agencies must be conducted (o keep the pace of the I EE-ZBM, MCG
R processing and leachate management work
Cost beirg bome By MCG for the leachate disposal through tractors to STR sita | EE-5BM, MCG
must be deducted from the concessionaire bills..
Logsheet must be maintamed by tha b/s Emp,reen at all.sites, transfer slathons, |"«'1f5 Ecogreen
WREFE, Pracessing facilifies and for DTRD and LTP operalions, i
Worthy EME has raised seme chservations and issued directions in the payment EE-58M, MCG
file of na/s GEE 21l those ahservations must be follawed inall cther paymentsta
! all-agencies
| A notice must be fesued o Ecogreen for management of leachate ai the site EE-SEM, MCG.
| RDF I".EFH:H"E me all eommiicers forrmed for ROF disposal assessment at wanous EE-SBMI, MOG
plants outside the city must be eompiled and submitied in a week. & reminder {o
be sent taall the committees.

-an@ 0. MCGIADCME [doty | 3
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-~ Repart fram the committes formed for assessment of ADF quantity present at | JC-SEM

the bandhwari landfill site must be submitied
11 migst be mandated that every vehicle Engage.-i.l-n"ﬂ{é-in;é ﬁ.s.p::;rl-'.-;.-:n;'-h kD 3.an- EE-EIIH MCE =
frarm the Landfill site should be GPS enabled. Mo bill related 1o the site will be

| processed without GPS enabled vehicles and tracking detalls provided ta MOG.

| Gel The GPS tracking analyzed ty the GI5 Lab
Plastic waste shredding unit lile need to expedile EE-58M, MCG

WTE lssue notice bo the M/s Ecogreen for the clearing of site for Waste to Energy Flant | JC-580, MCG

site by remeving the trommels or any ether hindrance if exist-any citing its
obligations,

Anabysis and reporting about the subrmitted Financial Closure repaort from the
Ecagresn

E;:unsuha nt-WTE

The meeting ended with vote of thanks 1o the Chair and all the participaints
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Regor! from the committee formed for assessment of RDF quaniity present at

JC-58N
the Bamdhwari landfill site must be submitted.
It must be mandated that every vehicle engaged in the transport work to and EESEM, MCB
from the Landfill site should be GPS enabled. Mo bl related to the site witl be
procéssed without GRS enabled vehizles and tracking details provided to MOG,
Get the GPS tracking analyzed by the GIS Lab
_ | Plastic waste shredding unit file need to expedite EE-SBM, MIG
WTE | lisue potice to the MYs Ecogresn for the clearing of site lor Wasta 1o Energy Flant | JC-5BM. MCG
| site by removing the trommels or any other hindrance if exist any citing its
obligasions,
| Analysis and reporting about the submitted Financial Closure report from the | Consultant-WTE
| Ecogreen.
k= |

The meeting ended with vote of thanks to the Chair and all the participants.
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Anexure-04

Lisboof participants who atlesded the review meeling regarding decisiong made by the
Comudilee constituted in OA Mo, 172 ol 2021 titled as Poonam Yadav Vs M /s Ecogrocn
knergy Pl Lud, & Ors. heid under the Chairmanship of Additional Comnrissioner,
MLt pal Corporalioo, Gorageim ot 05092023 a1 04:00 PM in the Conlerenoe itall,
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Subject; -
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Shri Vikas Gupta, 1AS
Cammissioner & Secretary, Urban Local Bodies Department,
Govt. of Haryana.

Mrs. & Mona Sreenivas, 145
Commissioner, Municipal Corporation, Faridabad,

S5hri Nishant Yadav, A5
Crepuly Commissioner, Gurugram,

shri Pardeep Kumar, 1A%
Member Secretary, HSPCH

Shri Vikram, IAS
Deputy Commissioner, Faridabad.

Sh. Gurnam Singh,
Regicnal Director,
Central Pollution Control Board, Delht,

Memo No. CMC/MEG/2023/25 03T Dated: 1] =)@ - 1m27

Minutes of the Meeting of the 'Oversight Committee, constituted in DA Mo 172 of
2021 titled as Poonam Yadav Vs M/s Ecogreen Energy Pvt. Ltd. &0rs. held under
the Chairmanship of Sh, Sanjeev Kaushal, 1AS, Chief Secretary, Haryana, on 13th
October 2023 at 11.30AM in Main Committes Room, 4th Floor, Haryana Civil
Secretarlat, Chandigarh.

The meeting of the commitiee constituted as per the orders of the Hon'ble NGT in
04 Nao, 172 of 2021, was held under the Lhairmanship of Sh. Sanjeev Kaushal, IAS,

Chief Secretary, Haryana, on 13th October 2023 at 11.304M in hain Committee
Room, 4th Flagr, Haryana Civil Segretariat. Chandigarh.

The Minutes of the same are hereby sent to you for infarmation and necessary action
please.

PRV P s

Commissioner,
Municipal Corporatian,
Gurugram.
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Endst o, CMC/MCG/2023/ 55 G Dated: A3~} 0ralB@LL

A copy of the above is forwarded to Private Secretary to Worthy Chief Secretary, Government of
Haryana for submitting the same before Warthy Chief Secretary, Government of Haryana.

Pieoo

Commissianer,
Municipal Carporation,
Gurugram

Endst No. CMC/MCG 2023/ TIC G '-._‘I.IKJ.L' Dated: 7] -y D=2020Q
A copy of the above is forwarded to the following for information and necessary action please.

L. 5h. Vishal Bansal, Chief Engineer, Municipal Corporation, Gurugram.

2. 5h. Jaideep Kumar, HCS Secretary, Municipal Corparation Faridabad.

3. Dr. Naresh Kumar, HCS, loint Commissioner-SBM, Municipal Corporation, Gurugram.
4. 5h. Ram Babu, Technical Expert, HSPCE.

2. 5h. Apll Kumar Bhardwaj, District Attorney, Chief Secretary, Government of Haryana,
6. Sh. Vikas Malik, Executive Engineer, Munitipal Corporation, Gurugram,

¥.5h. Vishal Garg, Assistant Engineer-SBM, Municipal Carporation, Gurugram,

8. 5h. Anil Mehta, Consultant-MCG, Municipal Carparatian, Gurugram.

250 0.F. Goyal, Consultant-Engg. and SBM, Municipal Corporation, Gurugram,

L0. 5h. Sharad Bhatnagar, Consultant-WiE, Municipal Corparation, Gurugram,

11, PA o Commissioner, MCG for kind information of Ld. Commissioner, MG,

R a0

v_é::u'n missioner,
Municipal Corparation,
Eurugram
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Minutes of the meeting of the Oversight Committee constituted in DA No. 172 of 2021 titled
as Poonam Yadav Vs M/s Ecogreen Energy Pyt Ltd. & Urs, held under the Chairmanship of
St Sanjeev Kaushal, IAS, Chief Secretary, Haryana, on 13%h October, 2023 at 11.30 AM in
Main Committee Roam, 4th Floor, Haryana Civil Secretariat, Chandigarh,

List of Participants is attached as Annexure-4

1.1 Discussion and Deliberation on Intervention and directions by Hon'ble NGT

Commissioner, MCG explained in brief, the directions issued by NGT on 30 |anuary 2023
along with the action taken thereon. [t was Informed that there are 05 major Issues which need 1o
be tonltored In view of the directions of NGT; - (i) Processing of fresh waste at any other location
pther than Bandhwari 5o that dumping of fresh waste could be stopped:[ii) Processing of legacy
waste [Approximately 32 Lac MT] in 3 thme bound manner to complete the same by 300
September 202 3; (iif) Disposal of RDF;(iv) Proper treatment and disposal of Leachate; and {v)The
Hon'ble Chabrman desired to know the necessity of setting up-of WiE when the processing of fresh
whaste is supposed 10 e decentralized for the entire quantity by MCG & MOF, Commissioner, MCG
explained that waste processing and disposal of RDF s only a temporary arrangement and
erection of "Wasta to Energy Plant® or any waste to compost/Bio-remediation is the need of the

hour to have a permanent solution forthe disposal of waste/ROF.

[s5ues mentioned above were discussed a5 ander

[0 Processing of Fresh Waste:

Commissioner, MCG briefod that Gurugram and Faridabad Is having processing capacity of
processing of fresh mix waste' in a decentralized manner to the tune of approx. 370 TPD and
approx. B0 TPD respectivety through MCs/BWCs, MCG is processing mix fresh waste at 05
locatlons, Le, Beribagh, Badshapur, Carterpuri, Sector-44 & Darbaripur and segregated waste by
Bulk Generators. The total waste being Handel is around 458 TPD {rom both cities where as the
generation of fresh waste i5 2200 TRD (approx) from both the cities. Commissioner, MGG also
briefed that multiple notices have been conveyed to concessionaire to utilize these sites for
processing of segregabed fresh wastein decentralized manner.

Both the Corpoarations have tried their level best to ideatilfy and process the fresh waste at
alternative sites buk could mot succeed due to large scale public protest

Cranunissioner, MCF informed that site selected at Pali for [resh waste processing is under
litigalion due to status quo to be maintained by both the parties as orderad by Hon'ble Supreme
Court vide its order-dated 10.05.2023 SLP No. 9953 of 2023, It is further informed that the works
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for development of Mujhedi has been campleted and for Pratapgarh and Riwsazpur have been
stopped due tw public protest. MCF has floated tender for waste to compost and i§ has been
dacided that MCF shall itself process waste in case of not-performance of cancessionalre in other
sepregated sites cluster

Commissioner, MCG has informed that the fresh waste dumping has heen started after
development of 2.5 acres land at Bandhwari.

After detailed discussion, the following decisions were talen:

3. Chairperson expressed dissatisfaction over progress af works and for not flling the
application in Hon'ble Supreme Court for vacatlon of status quo by MCT.

b, 1twas directed to file an application for early hearing regarding vacation of status quo in
SLP Mo 9953 of 2023 within 15 days. Commissioner, MCF has been direcled to fix the
responsibility of officer concerned to [ile the application at onge and, il need be an

Advorate of good repute may also be hired for filling the application.

£, Chairperson while expressing displeasure rega riling poar progress of treatment of waste in
decentralized manner and under utilization of sltés by the concessionalre, directad the
Commissioners (MCG & MCF) to finalize the plan within a month for processing of total
fresh waste in decentralized manner aggressively in place of material recovery facility,

d Both the Corporations should motivate the Bulk Waste Generators (BWGs] to process the
frech waste within their premises as per Solid Waste Management Rules, 2016 by making
strict enforcement and regular monitoring.  Thme bound target shall be fixed by both
corporations to increase 25 MT waste processing by BWGs every month. Both the
Comimiseloners shall fix the responsibility of officers concerned, The Commissioner, MCE
will inferm worthy Chiel Secretary about the total number of BWGs and their target of

waste processing within 3 days.

{ii}  Processing of Legacy Waste

It wat (nformed that sincere efforts are being made for treatment of legacy waste and
appros 7 Lac MT legacy waste has been processed since May 2023, Now, 21.43 Lac MT legacy
waste plug fresh waste remaing to be processed. Present capacity of legacy waste processing Is
4000 TPD and MCG has re-invited 03 more tengders to process 05 Lac MT of legacy in each weorks
I'hus, the processing capacity will be increased to 12000 TPD by the end of November 2023 and
intent will be to process the entire legacy waste by April 2024. The disposal of fractions Is being
monitored regulardy and GPS enabled vehicles are being used for disposal of all fractions and

inilead with GMDA control room to monitar oo real time basis and payment (S linked tothat.
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after detabled discussion, the following decisions were taken:

3. It was divected that both the Commissioners (Commissioner MCG and Commissioner
Faridabad) to give specific timeline to increase the capacity Tor processing and the sameg
chall he strictly adliered to. More agencies may be angaged a1 the eariiest afer following

due process and fix the responsibility of agencies/ officers, If target are not m et

k.  Chairpersan desived that the entire legacy waste may be processed by April 2024 positively

and depute competent officers for this purpose to aet the desired results.
[iii] Leachate Management

[t was informed thar at present generation of the leachate is about 450 KLD only and the
same |5 being treated, Leachate is stared in ponds is being disposed off through tankers to 5TPs
Gurngram whicl is belng manitored by HSPCR, The Conunlissioner, MGG informed that there s no
over flow of leachate and leachate drain at site has been constiucted.

District Attorney CS informed that recently an application has been filed before NGT about
leakage of Leachate in Foresl area endangering wildlife for which NGT has summoned the

Commissioners to remain prasent in the Tribunal on B7 Novem ber- 2023,

After a detailed discussion, the following decisions were talen:

2. Entiee leachate shall be treated /disp ased-off in such a manner that every litre of leachate is
accounted for

b Menber Secretary, HSPCB was directed to inspect the site regularly and take samples of the
same (o Hime B0 Gnge.

[vi) Waste to Energy Plant

It was Informed by Commissloner, MCG that EPC Contract agreéement has not been
subbmitted by M/s Ecogreen, However, they have informed that they intend bto enter into a
mitually beneficial partnership with M /s Vandana Infrastructure Py, Lid, Thane, for investment
& comstruction of WiE plant. A detalled actvity-wise schedule/ timelines are still awaited from the

concessionaire. The concessionaire has not yet achleved the [i nancial closure for WtE project.

The Financial closure documents submitted to MCG by the concessionaire on 04, August

2073 to MEG have been examined and found malor faves, Deficiencies abserved in the same were
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conveved to the concessionaire on 15, September 2023 The re ply/clarifications submitted by M/s
Ecogreen on 26, September 2023 are being examined.

After detailed discussion, the following decisions were taken:

3, Municipal Corporation Gurugram has already subimittad a proposal to Government for
termination of concession agreement a5 agency has failed to deliver major deliverables
(neluding setting up of WiE

b, Commissioner, MCG shall explore the possibility of substitulion agreement 45 plan B. The
interested agencies for construction of WiE shiall be invited for discussion and to make an
alternative plan for the same. The agencies working in the field of WIE not only from

Haryana but also from other States may be (nvited with their proposals.

Meeting ended with a vote of thanks 1o all the participants.

[T TR
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Annexure-4

List of participants who attended the 4thmeeting held Under the chairmanship of the Oversight
Committee constituted in OA No. 172 of 2021 titled as Poonam Yadav Vs M/s Ecopreen Energy
Pyt Lud. & Ors, held under the Chairmanship of Sh. Sanjeev Kaushal, [AS, Chief Secretary,
Haryana, on 13% October 2023 at 11.30AM in Main Committee Room, 4th Floor, Haryana Civil

Secretarial, Chandigarh
IS5t | |
!Nu Maimne Designation [Contact Details _
a |
: Al Vikas Gupta, [AS Commissionerd Secretary, ULE felg@hry.nicin '
iz I’J{I'lfl;. of Haryana.
|
- Commissioner, Municipal
s, P C Meena, 1AS ! : : b L
e _ Forporation Gurugram : el
Mrs. A Mona Sreenivas,  [Commissloner, Municipal cinc.mefbd @pmaicom. |
.5' i Lorporatien Faridabad
' ; degrad@hrynje in
it [5h. Nishant Yadav, 145 Deputy Commissioner, Gurugram |
5. i Yikram, [AS Deputy Commissioner, Faridabad Through VE
L . slefbhd@hry.nle.in
o Bk Pardeep Kumar, 1AS,  Member Jecrerary, HSPCB B | hspehrms sl conm |
F. Bh Jaldeen Kamar, HES .s::El'l.;tar].r. MCF | Through Ve ]
L [V ! e melbd@gmai.com.
& |3h.Babu Ram Technical Expert, HSPCD |h:||11||':11n|'mun|i||".{'&g|||e|irc_um
Sh. Gurnam Singh, Regional Director, Central 7840015561
K fie __[Pollution Control Board, Delhi
L0 Sh Navesh Kimar 1icS ffoint Commissioner-SBM, I .n_ _ oo
= ' '. : Municipal Corporation Gurugram Jcahin @i porin
11 [h. Vikas Malik Executive Engineer, MCG 0971673513
S, Anil Kumar Bhardwaj || i
17 il Ristrict Attorney 0 /o 3 Haryana 9417398111
- : Consultant, MCG 2
i3 ShAnil Mahta | OT11005709
14, I, 0.P. Goyal Cansultant-Enge and SBM, MCG | T il
5. Sharad Bhatanager Consultant WtE, MCG ' 9316479104 |
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Minutes of the review mecting regarding deeisions made by 1he Commities
constituled in OA No, 172 ol 2021 lided as Poonam Yaday Vs Mf. Ecogreen
[Ereray P L & Ors

£ the subject cited above, niimites o the réview meeling regarding deciioe iade by
thie Committes constiuted i 0A No. 172 of 2021 tled 45 Poonam Yadav Vs M
Feopreen Encroy Pel Ll & O beld ueder si Chairmanship ol WA Bmnyssioneg,

unsicipal Corpamtion, Faridabad on 03012023 o 1200 Rava i (he, Bl
Lo (11 site. Curusruh ane Tevels submitivd st vourinformation phsse
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The detailstannesure of tie meeing is attached hereswith

MOGIADCMCR0I N GE T Dated: D1 —-.E',n:t;

A eopy of the sbove is forsirded w Telidwing For inlormation ml negessEn - action
please:-

Worltly M, Municipat Corporation, Fardabad

Secrdtary, Municipal Corpoetion, Faridabued

Chicf Eogineer, Municipal Corposgion. Crrugeam

b Dol Convimisstomer-5 0L WL 18, W SEM & T, Mupicipal Cocporation,
Cinrere,

5 Digner Revenne Officer, Municipnl Corporation. Gurugram.

& Exeeutive Fngincer-iISW-1, Municipal Corparation. Gusugram.

T Executive Engineer-ISW-11 Municipal Corporalion; Gurigeam

& Assistam Englneer 15Wh-1 Munneipal Carparmion. Gurugrani.

g, Assisian Fagineer- ISWH-1], Municigal Corporauon, Gurgeim.

i |executive Ergineer-SEM, Municipal Corporation, Gurugrum

1 Al SSTs Municipal Corporation. Gurisian,

12, Consubinnt Wik, SEM. 5500 Muonicipnl Corporation. - Cuirugram
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Minutes of the review meeting regarding declsions made by the Committes constituted in DA
Ne, 172 ol 2021 titled as Poonam Yaday Ve M5, Ecogreen Energy Pvt. Ltd. £0rs. held under

the Chairmanship of Commiissioner, Municipal Corporation, Faridabac on 02112023 at
12:00 Noon at the Bandhwar Landnll Site, Gurugram.

LIST OF PARTICIPANTS ATTACHED IN ANNEXURE - “A*

The chatrperson welcomed all the participants.

The meeting commenced with the chairperson deliversng an introductery bricfing on the meeting's
obieclives and undeifining the MCF and MCG's commitment 1o expeditiously atddressing 1gsues in
accordance with the directives of the Honorable NGT {Matignal Green Tribunal). The agenda items
were introduced 0 a structured fashion, and evar ¥y participant shared their propress updates,
which were analyzed bythe Chawperson. Emphastang the signilicance of ¢lear ownership and
accountability, the Chairperson emphasized o the attendass that any failures in Tulfsiling thew
assigned responsibilities would result in necessary actions being tken. A comprehensive summary
of each agenda llem, including the outcomes and associated directions, is pravidecd belaw:

1. Fresh Waste Processing:

The agenda started with a discussion about Fresh Waste sites that are to be developed at Pali,
Mijhedi, Riwazpurand Pratapgarh in the Municipal Corporation Faridaba

The EE-MCF Infarmed that the works for development of MSW Processing Facility at Pali site such
as constructlion of Prefab Boundary wall, leveling worlk, laying of granular sub-base, construction of
REL Fleor and leachate tanks and drains at Pali site have alroady been allotied, The reEmaining
works Lo be allotted includes the Construcuon of compost pits, Tramgportation of RDF, campost,
mert for [t utilization/disposal and Hiving/purchase of trammels.However, Lhe status QU is
maintainad ab present as the matter is under [udicial consideration,

The chairpersen directed that the application for vacation of status qua in Hon'ble 5C must be
expedited.

Aboutthe Statug of Development works at Mujer; it was informed that moee than 80% of civi]
works have been completed, including removal of trees &bushes; Leveling, Platfarm fortrommels &
drafps, 7 nos. of Compost pits, construction of [eachate tank oie. The Remaining development works
at Mujeriincluding installation of weighbridge and connection of supply line to 5TP is in progress
These remaining works.are expected to be completod by 15112023 Further, an estimate for hiring
of trommels has been prepared and submisted for administrative approval

The chairperson directed that the process ef engaging trommels for Mughedi site must be expedited
and it mustbe operational by 07112023, The trommels could mcanwhile be hired from the
agencies currently warking for MCG at the Bandjhwari site by 07.11.2023, Frocessing of waste at
Mujhedi mwst be sarted at the earliest as this site is at the disposal 6f MCE and its must be
utilization for wasle managament in an eflicient manner b’L’.—

ffuh Cﬂ_m missioner
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[t was [nformed that at Pratapgarh, mere than 70% of works have been completed including
removal of bushes, leveling work laying of GSH, HDPE liner, RCC work The drains, leachate tanlk,
leachate supply tine and installation of weighbridge shall be completed by 30.11.2003 if protest by
lecal representatives end.Police assistance in this matter has been requested and joint visit by MCF
and-Police officials-has been conducted to plan nexk steps.

twas dirocted that 2 crammels could be purchased and placed ar the Pratapgar site ag well,
tendering process-far ibmust be started by-the next weel

The Chairperson directed that the MCF should work on improving source segregation and waste
processing hefore the disposal at the and il site. 1L should also develop s cwn sites Tor compoesting
the solid waste. The Chairperson emphasized on the wrgency of expediting Bio-mining and Big-
remediation activities at the Bandhwari site to reclain the land

it was informed by the EE-MCF thal an application for perimission for felling of trees at Pall cirge has
been submitted to OFO for-approval. Further, BFC has forwarded the Proposal to the Directorate
for necessary perinissions.

For the MCG, regarding the acquisition status of the two addinonal trammels, EECISWM-1} informed
that the re<tender opening date was 03.10.2023 bul again ne bid has been received. Re-tendering
has been done and so far oo bid has beon recoived,

The trommel and Ballistic separator of the Ecogreen trommel have been shifted Lo Badshahpur. For

instaliation and repair of the trammel, pcender was called but no bid was received. The tender has
been withdmwnand re-cailed.

Regarding the status of COTV imstallation at the Bandhwari SLF, Secondary Coltection Pelnts and
processing sites, it was informed by the EE(ISWM-I)that tendering has been done by the GMDA lar
execution of the work,

Regarding the 100 atre land acquisition at the Sohna sie (or fulure requirements, Lhe land fes in
the Uina village in Nub District, DRO [nformed that the land has been checked and wverbal

cornmunication with the land owner has boen tone. A written consent fram the owner may. be
taken, Then the MCG could proceed to purchase the land as pér the E:Bhumi Pertal gutdelines,

2. Legacy Waste:

TheEE[15W M 1] MCG submitted the following information regarding the status of legacy waste the
theBandhwari Landfil site:

[1} Total legacy wasty assessed in fanuary 2023 = 30.43 Lac MT,
(1] Fresh waste dumped [rom January ta 315t 0ct 2023 = 5.20 Lac MT
[1I1] Waste Processed from [anuary o 3180 et 2023 = 1467 Lac MT

(I¥] Balance waste to be processed on 315t Oct 2023 = 2096 Lac MT

W
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The above details shows that during the lase Ten month (£l 31st Oct, 2023) approx 1.23 lacs MT
{approx, #6.7 % of the waste assessed in [an; 2023] has been processed,

It was submitted by the EE{1SWM-H)that M/s Bhumi Green has processed approx, 383299 MT of
legacy wasta from - ist April 2023 10 31.10.2023. M/s GCC has processed 152413 MT, and M/= DCC
has processed 173755 MTof waste fram 1se April 2023 Lo 31.10.2023. M/s Zigma has processed
FRFEEMT eIl 31, 10,2023.

The Chairperson expressed s disappolntment with the worlk of MJfs Zigma for its really low

processing figwres. It was directed to issue a nouce to M/ Zigma and penalty for delay in
processing must be imposed,

The chairpesson dlected that the processing ol the balance legacy waste MU=t bepxpeditedso as to
achieve the target of processing of entive legacy waste, The fresh waste must be dumped separatcly
arithe 25 Acre lend and it should not keep accumulating on the older dumps. 1L s the responsibiliny
of M{s Ecogreen Lo ensure that waske 15 segregated at the source and at the processing sites and
omly 20-25% non-recaverable, nor recyclable waste should be dumped at the Bandhwarn site.

- weae Informed by EE[ISWM-11] that 03 tenders for (5 Loc MT waste processing have heen rocalled
after necessary approvals. All tenders have been apened.d agincics have applicd for the lender
The technical evaluation is approval from the competent authoritics

1t was Informed by the EE[ISWM-11) that the report for the drone survey done i Aug, 2023 has
heen received, Apency has assessed thal approx 22 Lac ol leaapy wasteois still kaying at 5LE it 23
on Mid. Aupust,2023. Noxt survey will be done aller release of the payment.

Regarding the status of clearing of the village road, As Adarsh Bharal Envieo has completed s
work, now M/s GCC has taken over thelr cxisting tromiets and GCE has heen directed: o reglaim
theland of village road by processing the waste lying a8 the site.

a3 I_%f:lused Derived Fuel:

Al the agencies weie direceed to expedite the RDF disposal, The Charperson dizciussed that
dlsposal of RO is a big challenge and must be done as per the porms and guidelines and we need to
be vighant of whete the agencies dre dispasing RO e from Lmml I itk Lgellil gite RDF shoubl
be disposed ofMy the agencies ol only Wose coment plings ol pperational Wl pliiswith swiom
the apency has an Mol Further, for disposing off the Gamdhwari RDE at an apérathonal WL plant,
the NOC of the concerned/linled Municipal Corparation sheold wandalorily be obtaingd. Oaly the
WiEplants whose generation is scheduled on the State Load Dispatch Centre (SLDC) shoutld be the
authorized recipients of the ROF lifted from Bandhwari. The agencies should dispose the RDF to the
authorized sites/plants by themselves and not delegate the disposal tothivd parties,

It was directed that 2 daily off take report must be analyzed and alse included in the weekly
progiess report which is presented in the weekly meetings.

It was Informed that the Clheck-list that must be attached with each and every Mlea related to
payments w.il to Waste Management and processing has been developed and final inputs are
saught from EE(ISWM-1). Is would be finalized in a [ortnight

chn_mmjssinnar
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It was also dlrected that all vehicles cariying RDF and other fractions must be GPS enabled, their
tracking details must be provided to Gi5 1ab for analysis. EE{(ISWM-1]has ro ensure that no payment
|5 made to any agency without adequate verification of GPS data; There is no scope of laxity in the
GPS5 eonditions for payments. As per the lerms and canditions of the worl order, GPS enabling and
tracking Is mandatory and it must be followed for payments to agencics. The rule applies to all
vendors engaged by the MCG,

4. Leachate Management:

[t was informed by AE-(ISWM-1), MCG thal the existing BTRO and LTP of Ecogreen are not
functioning since Mud une. M s Ecoproen has been divected multiple times to inciease the capacily
of feachate treatment as regquired Tor the sito, bul it has ken no additional measure for the same,
moreover the existing set up ol DTRO and LTP is also halted by it since 3 months. The Chairperson
directed the excuse making behavior and laxity of Ecogreen is not acceptable. [t was directedthat
the cost being borne by MCG for the leachale disposal threugh tractors to STP site must be
deducted Tfrom the concessionaire bitls, 1L was also directed that the Environmental Damage caost
shiould be pul on Ecogreen and must be deducted Trom it immediate mumning il

IE s diferied that a telal of 17100 EL leachate hag been shifted sinie 02092023 o 30102023
i B4 trlps. Leachave Teomcthe back pondis boing transported usimg tankers on daily basis; hatfol
tvedeachate has been shifted already.

It was informed that an cstimate (or construction of driun for leachate dispesal and retaining wall
alang e revenue romd ol village Banchwart as oo puk up for adminstirative appeaval, The work
for permanent drain could start only afier the clearing of village ol

5. Waste fo Encrgy Plant:

It was informed by the Consultant-WTE that the Wikplant should have been sel up in 2019 as per
the cancessien agrecment, However even thie Binancial Closure tor the WTE Mlant has nol yet been
achicved by the concessiomaire The Tmanoal cleswt docoments subimatied by Edogreen in August
2023 were cramined by MCG asd comam discrepancies fshorioomings were observed, which werg
conveyed e Ecogreen.Clamfications submitted by Ecogreen are heing examincilactoal work of
construction of WiE plant has not started at site inspite of availability of clear fronts. The work of
arricading Sisolating of WiE plént construckion arca has boon$larted, bulis progressing at a very
slaw pace. There i3 5o movement of manpower, machinery, and ether resouwrces at-the site as vet,
even Lhe design/drawings have not been submittod by Ecogreen,

It was directed by the Chairperson that & valid hinancial elosure plus conerete mobslization planfor
plant/machinery, manpower and other resources should be submitted by Ecogreenal the earficst A
report and documents must be sought regakding the Wikplants the technglogical partner
engagedby Ecogreen has established, and what vgle il played in e cstablishment of the said plants.

Iwaasdirectod that the Consultant WTE will conduct meetings with Ecogroen techmcal parcner and
discuss with them about concrele steps that could be tnken for contmencement of comstivcton of
WLE: plantl was alse divected that imevediaie steps requiced to be taken by eengreentMOO to
miothilize the commensement of construction wark of WEeE plant. should bo prepmared amd 5 ubmitied
[y the WiE consilLant lor the informmten fagiian v allstkdholders,

{::l‘;’ Commissioner
Municipal Corporation
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The Chalrpersol: expressed disappointment ar (he complacen| artitude of Ecogreen despite
arcumulation of dumpsites in both the cities due to its failure in waste manzgement. The situation
can only be rectified if there is scientific disposal of waste with adeguate processing before
dumging at the landnll The Chairperson exhorted upen Ecogreen to display a willingness to-start
concrebe work instead of passing the buck during moctings

Following action points and directions were issued during the meeting;-

Agenda | Action Points Responsibility .:
2, . L . |
| MCF The applicalion for vacalion of status quo in Hon'ble SC must be EE, MCF
cxpeditad,
The process for ".I'IE,EHFE trommels for Mujhedi site must be EE, MCF
expedited and it must be operatianal by 07.11.2023 B |
Tendering process for procurement ol Trommels for the Pratapgarh | EE, MCF '
site must be started S
long with the new sites, processing faciities and MRFs should be | EE, MCF
develpped [n the MCT jurisdiction 1o ensure only 10-20% wasle i
reaches the end point in landill site:
Fresh = -
Wacia - |
| Installatien of CCTY cameras at all Secoidary Collection Paints, EC{15WM-1] i
Frotessing {ntil.iL].r ancl MREFs.
Purchaze of two trommels for fresh waste procossing re-tendering EE(ISWM-11}, MCG |
to be dane
t Re-Tender for the regair of Ecogreen tremmel at the Badshahpur site | AE-SAM, MCG
| must beexpedited J |
e : =rp ' |
| Legacy Subimit agency wise reparts on daily, weekly and menthly basis for EE[ISWM-1T, MCG |
Wastie processing of legacy waste & report of penalty impositton also 1o be
submitted and notice to Ecopreen (o depasit the cost of work done of J
| MCG at the Risk & Cost of the Ecogreen |
! - |
A meeting must be conducted with-all the agancies to expadite the EE(ISWM-I), MCG |
processing world
| Village road cleaving thiough 5 Lac vender plus M/ GCC Trommel EE[15WM-1), MCG_]
installation at the site, Far
Weigh-bridge calibration need to be cross checked from a certified | EE[ISWM-I}, MCG |
| agency
1 [ ]
3 Wark order for drone survey for noxe 6 cycles rieed Lo be issued EE(ISWM-1], MCG |
| Motice to MJ5 Tigma for delay In processing and penalty accordingly | JC-SEM |
Leachate | Agencies mustcomplete their target for leachate picking through EE[ISWM-1), MEG |
tankeys i
L A wreelily meeting with all agencies must be conducted to keap tho EE[ISwWM-1), MCG |

M
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pace Df_lhe precessing and leachate management worl ]
LI:DEEFI;M'”E borne by MCG for the leachato tisposal through tractors EE(ISWM-1}, MCG
v gite mustbe r!t.--rlu-::{-d franythe concessionaire hills,
!“F'gghm[ '_“"":Ft be maintained b_'rf the M/s Ecogreen at all sites, M5 Ecopreon
transler stations, MRFs, Processing facilities and for DTRD and TP
Cperations,
Checklist 1o be reviewed and submitted for Approval EE{ISWM-1)
A notice must be issued to Ecogreen for management of |eachate al EE{ISWM-1]
the 5ile i
sampling and quality check for the leachale free Nowing beyand the | EE( ISWM-1)
| bandfill site _
Environmental Damage cost should be pul on Bcogreen and must be EE(ISWM:land 1] |
deducted from its immediate run ping bill. I
ROF Daily uptalee of RDF must be monitored and ite e port must be | EE(ISWM-1) i
included in the progress report in each meeting I
|
Reports from all committees farmed for RDF disposal assessment al _E-E{IS'-‘.-'M-I] |
various plants oulside the city must be compiled and submitted in a |
weele A reminder Lo be semt to all the committees ;
- _ ol =i m
Ensure that the RDF is disposed ofl at the cement plants or ondy at | All sgencios » |
the WTE plants that are scheduled al the SLEC and with the | EELSWM:D) !
approval /MOC of the Municipal Commissioner Concerned. i
It must be mandated that every vehicle engaged 15 the Uangport EE(ISWM-1 and 1), |
work to and from the Landfill site showld be GPS enabled. Mo bill MEG
related to the site will be processed without GPS enabled velicles .
and Lracking details provided ta MCE Gel the GPS tracking analyxed | i
by theGlES Lab | |
qﬂ"l-l_:lgl!f'-ties must expedite the disposal of ROF along with the. | All Agencies =
| processing i, _i | [
WTE |'
seek report Mrom the EL'I:IEI'I:'E'-JL regarching approval of inance and the | EE(ISWM-1) and
expertise ofits technical partner with detalls of work done for plant | Consultant-WTE
gstablishment at other sles 4 |
Conduct meeting with the Technical partnerof Ecogreen forchalking | EE[ISWM-1] and
ouL the concrete steps to-be talien in the current phage of WTE Consi|aat-WTE
developmont

The meeting ended with vote ol thanks to the Chair and all the participants,

-
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Municipal Corporation
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AnnexereA

EisL uF_;Jm‘til:'t]:mnts wiie attendecd the reviow moeting regarding decisions made by the
Lum_nuttec constituted In OA No. 172 of 2021 titled as Poonam Yaday Ve M/s. Ecogreen
Eoergy Pyt Lud. &0rs. held under the Chairmanship of Commissioner, Municipal

Eur;mratiun. Faridabad on 02.11.2023 at 12:00 Noon at the Eandhwari Landfll site
urigram. I

___5_.&0-___'_@'@& afl Fa rLlci!':t_Fl_nl.'s . = ] _-I_'.I?s.ignntiun |
Sh. Jaideep Kumar | MCF =
:'I Sh..-‘-.:-11:||'-:|e-.'=.t|:-5ingl'| !_A_Eltr_lrr.;ﬁr“ = ]
3 zh -I:JE'H{H-LLIIHHL:" ,'.C-EB-'H i
7 | ShVikas Malik | EE(ISWM-1) g
I B | Sh.vishal Garg ~ [EE(swM), =
3 Shi Padam 5 ngh- . E __Ir_'ﬂ-:,r' L= ST
3 g Sh, Ralesh qu-|-1- =T -i-;:LE[:[:'i].-'".TM-”] L2 A=
| 10 | 5h.55 Rehilla | PRO, MCE s
11 | Sh.RK Mongia | AE(ISWN-1),
12 She Anil Mehia Consuliant - Engingering, MCG
© 13 | SN Sharad Ehatnagar [ consultant-wiE, MCG
' 12 | Dr Anita Phalswa - | Consnitant-MLG
15 | Sh.Saneel !jE-5ou
Sh. Sumie -_; F-.%plé_:j_lr-._t_ivcf.‘iv:n"grl:'rrl y
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= M s e T S iy
MCG IMPOSES #15K
FINE FOR FLOUTING
WASTE DISPOSAL

Leena Dhankhar
1I!'{'I'|.'I..I'1h.'|Ii]':hulr@h|I\|ﬂU1.l.-.I\ﬁl:1r-||:'1_L|,‘.|rI|

GURUGRAM: The Municipal Cor-
poration of Gurugram on Thurs-
day imposed a fine of 315,000 on
190 bulk waste generators (BWGs)
for not segregating waste, said
officials,

Officials said out they visited
220 locations, of which 190 were
found violating the Solid Waste
Management Rules, 2016 Of those
penalised, 70 were residential
arcas. PC Meena, MCG commis-
sioner, said: "We compiled a listof
465 BWGs in the city. Only 70 of
them were found doing compost
and were segregating wet and
solid waste. We have decided to
take strict against these offenders
and they will not be allowed to
take out waste from the societies if
vehicles are found carrying mixed
waste.” he said.
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Annexure-F53

Action Plan to treat balance legacy waste

a) Total legacy waste assessed in January 2023 = 30.43 Lac MT,

b) Fresh waste dumped from January to'Nov 2023 = 5.63 Lac MT

€] Waste expected to be dumped Dec 2023 to June 2024= 3.0 Lac MT
d)  Waste Processed from January to Nov 20223 = 15.60 Lac MT

e] Balance waste to be processed on 30® June 2024 (a+ b+c - d) = 23.46 Lac MT

Manth Targetfor Work  Total |[Target | Cumulativ | Remarks

Five expected target |iachieved| e
agencies in tobe  |{In ortobe  Achievem
operation  allotted | MT) achieved ent (%)
since to new (in MT) |[[AEainst
March ApEnCies ' itotal
2023 {In in Dec. waste .o
MT] 12023(In [30.43+5,
MT) 63+3.0])=
39.06 Lacs
MT to be
processed

) in MT]

Enhancement by 2,00 lacs MT overzall bas been
Dec-23 100000 ] 100000 100000 2 45.55% approved during the meeting of High powered
works Committee on 06.12.23, however
proceedings are awaited. Further, works of
allotment of 15 Lacs MT to 03 agencies is under
consideration by High Powered Works
Committes [HPWC)

Work against enhancement will be carried out by
the respective agencies as well as 3 agencies
engaged for processing 5 lacs MT each legacy waste
will be executing the processing work
Work against enhancement will be carried out by
Feb-24 100000 300000 400000 400000  §5,12%  the respective agencies as well as 3 agencies

pngaged for processing 5 lacs MT each legacy waste

will be executing the processing work

Wark against enhancement will be carrled out by
Mar-24 100000 360000 460000 460000 76.76% the respective agencies as well as 3 agencles
engaged for processing 5 lacs MT each legacy waste
will be executing the processing work
Work against enhancement will be carried out by
the respective agencies as well as 3 agencies
engaged for processing 5 lacs MT each legacy waste
will be executing the pm::-e-'ising work

= 3 agencies engaged for processing 5 lacs MT each

May =24 378000 328000 328000  93.47% legacy waste will be executing the processing work

jan-24 100000 260000 360000 360000  54.8%%

TApr-24 - 100000 300000 400000 400000 86.559%

3 agencies engaged for processing 5 lacs MT each
June-24 300000 300000 300000 100%  legacy waste will be axecuting the processing wark

Total 2348000
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Checklist tor dlearing bills of processing agencies for the work of processing/hio-mining of
municipal solid waste st Bandhwar| SLF, MC Gurugram: -

i,

w

in

11.

5

13,

14.

15

Details of work order with name of work, nama of agency, work arder number, date of start
of werk, date of corpletion of work, date of record entry, date of preparation of absiract
afcost raquired to be meationed

Ensure the work considered in the bill s for the perod with in the time period of completion
Pamalty) LO1o be imposed d e to non-extension of time perod

Logbook for various fractions weighed for disposal to be checked, logbook for bio
remediation and bin mining to be checked whether malntained properhy &f not.

Lab testing & imspection record) 1AA reports 1or vanous reguirementsfcompliances (e be
checked.

Challan and weight: slips for various fractions to be checked, weigh bridge colibration,
supervizory staff remarksfcounter signed be checked

GPS datails of wehicles for Biossail, CED, irmert aod RCaf wehicles (o bo ot attached and gross
weight 1o be talied with weighslips

GP5 report of Vebicles [in KML format or any other format as prescrobed: by MOG fod
giample screcnshal of monilering software showing the location of wehicle with time
stamp ) to be verficdfchecked theough PACGE. GIS Lab/GMDAICE (analysis report of GRS be
taken from GI5) for all fractions. E-way hillsy/ tollslips may alsa be eonsiderad in case of any
amBlgdity in GPS.

Contour Swrvey record and valume summany o be chedked,
Affidavits of land owners foringrt and compost disposal to be attached .

Fhysical varificetion of ROF, inert and compost be done by the committesfcancerned
offlcer from time to time . Actual processing of Waste s to be linked with KDE disposal

Disposal Certificate fconfirmaticn mail of ROF receivied from avthornzed & functional cement
plants/WiE plants, where conventsonal fuel can be replaced with ADF,

Latistaciory report from' JE & AE after Weghment, o maning/bia remediation, CCTV
manitaring, leachate management, fire prolechion medsures, ground water test repor,
commumty parccipation, FEAT apalysis, HIPCRMNGT/MHHRC/MEW rule 2016 directions
compliancas thereof.

Whetherdedustions made {or withholding payment an dzcouent of, non-verfication ol RDF &
othier Tractions, WA observations& ather nan-performance of WO/ agreement cenditions,

AE Lo certify the actual lapd reclaimed, The payment of the waste processed should be
raleasad in proportionate to the actual land reclaimed.

. i dxwz € “R_f!_]r

€2
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16.

I

18

15,

20.

&l

22

/ 1076

AE to-ensure that there should be ne vialaticn of any order of an
all the legacy waste should be processed & disposed off a5 [ar
the puidelnes ssusd by CPCERHSECE,

¥ court & Hon'ble NeT and
SWM Rules-2p1g and a5 per

JE shall gnsure that fraction arising out of the processed wasie sueh 55 ADF, Compost fsail
onriches, CAD waste and Inert aro Being disposed off sciantifically as. por the norms of CRCR,
Due sampling of the soil enriches/compost ste, i being done by the Loncessionaire as per
CPCB norms,

IE & AE to ensure that paymant of the work shall be made ox per sctual quantity of the
waste procassed by the apensy,

IE & AE shall ensure that the ROF i oeing utilized in the Industries/Plants wherp the
comventionagl fuel can be repfaced with ROE as prescribed by CPCB/SPCE Ha/She shall obtain
a declaration from the Cfficer-in-Cherge conterned that the fraction arising out of the

procesied waste (s not being dumped in Upen araas unséientifically by the contractar within
o outside thip BC limit,

IE & AE shall ensure the stendards such 25 Mmoisture contents, ash content, size, ol
cententsete. of the final product/iractions arising after the Processing/Bio-Remadiation o
the lepacywaste should nat axcosd tha guwidalines of CPHEECYCPCB/HSPLE ofc,

IE shall ‘ensure that sereened ROF should nal contain: ashysoll cantent mare than: 10% ax
provided in the ROF guidelines for Grade-1 ROF. The final RDF should be shrodded to
maximuny size of 1520 mmas per tha ROE guidelines and the same should be praparly
balled and transported ta the RDF users |n covered wehicles in a compacted mannar

immediately after the Processing. MO RDF, bip-earth, CRD waste, Inert etc  should be
aecumiglated at the site,

A checklist of all the above vompliances duly signed by JE & AE ba - attachod and
Lonsultant/PML shall verify the checklist EEMC/ADCMEC shall ensure the checkiist is attachod
while recemmending the bifs
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Ia‘rl:gi-.'cn above are true and cofrect

It is Ceﬁgifl&éﬂem. t
AadarsBharat En wi. Ltd. Main Gate.security Verifigd Ky MCG..

; L2y X w p_u-rh,“_/‘
R puthorsed Sipnaturs orised Signatura

rhﬂ"_ll [DISPATCH CHALLAN]
4% AADARSH BHARAT ENVIRO PVT. LTD.

R e vgr gandhwari SLE Site, Near Gurugram - Faridabad Toll Tax, GUrUram Haryana

Sr, Nﬂ. 3 Mobile Mo, BE08535512, 7350053633, 9810335807

:rnspmemm%, <l Balant Eogrmicic [one 37 [0S (2925

oee, 060749190

_ShiceNo.  pR Y 794G _d
.EMme

Mobile pe

| 0bile No, |

| Consignor name: Aadarsh Bharat Envire Pyt bid. Consignee Name: Municipal Corporation Gurugram
Address: pandhwan EL'FEH.E Near Gurugram - Facidabad Toli Tax, Dispatch To: . ]
_'*?E_'—'ll;_ram Haryana Il,ﬁu.-',r'?'hqq-)f ) ﬁg,fry Bﬂ"nﬂlhhﬂﬂﬂ
el lhert | | Compost [ | cap Recyeling Plastic Etc.

Grossa(ve) do Bo Tarewt kGl (| Y oo netwt (k) [FJoB0
(o)

GURUGRAM MUNICIPAL CORPORATION

AADARSH BHARAT ENVIRO
GANDHWARL SLF SITE GURAUGRAM HARYANA

RST No. 2490 VEHICLE NO HR B4 7943
|| CUSTOMER MIRMAL SINGH BANDHW MATERIAL  COMPOST
| GROSS Wi JD;E-.{I.EII.‘.' b ke | NS0 000
| TARE Wiz 11464000 Ke Time F2i05:A0: AN
| NET Wit 1302000 KE . Wekght In Worils  Nineteen Thansamil Eishiv Galb
i =

Thig is computer generated and varified slip

L L
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|
: AADARSH BHARAT ENVIRO PVT. LTD.

Bandhwari 5LF Site, Near Gurugram - Fasidabad Toll Tax, Gurugram, Harvana
5r. Ma. 53 ﬂ E Mobile Mo, B808535512, 7350053635, 9810335807

TansporterName o' by sy Ra ooy Fodbirpydpat | Do 31 /65 /3038
4

MoblleNo. = o fo794/98
vehiceNo.  HE Y, F Y63

Driver Name
Wbl N,

Consignar Mame: Aadarsh Bharat Envire Pt Lid,

Canslgnee Name: Municipal Corporation Gurugram L
" Address: Bandhwari SUF Site, Near Gurugram « Faridabad Toll Tax, | Dispatch Ta: |
Gurugram, Haryana Ay j]-".l-?.g’ljr Jrm g}'t E*‘f'ff‘i'{f.it': g d -
Matesial: nert |  Compost |v CED Recycling Plastic Elc. |
TNt KG) )04 O TareWe(KG) 2SO0 netwtikg) 205l @

Main Gate Security Verifie MEG
g /j}"
Authar ignature

Authorised Sigoatura

GURUGRAM MUNICIPAL CORPORATION

AADARSH BHARAT ENVIRO
BANDHWARI SLF SITE GURUGRAM HARYANA

EST No. 249

VEHICLE NO HTL 46 F 4103

CUSTOMER  MIRMAL SINGH BANDHW MATERIAL  COMPOST

GROSS Wi 310d0,00 Kg Tnkc FMESI0ES diknt:m
TARE Wiz 1050000 lp Time 122 F2:56:AN]
MET Wiz 084000 kg Welpht In Worids  Twenty Thausand Five Huwilred Forgy Lnls

This is computer generatad and verified slip
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il [DISPATGHICHALLAN|

Ak AADARSH BHARAT ENVIRO PVT. LTD.
ANEAESH MR O Bandhwari SLF Site, Near Gurugram - Faridabad Toll Tax, Gurugram, Haryana
SnNo. K3 4 7 Moblle Mo. 8808535512, 7TA50053635, 3810335807
Tansporterome Jooi'sh o Eopbyprisds | 0% 3] ] 05/J028
Muobile No. T EL079 9 90
Vehicle No. HE 3¢ AE 9’346
Driver Mame
Mobile Mo,
Ennsi;r-.‘u-:r Mame: Azdarsh Bharat Enviro Put. Ltd, Consignee Mame: Municipal Corporation Gurugram
Address: Bandhwari 5UF Site, Near Gurugram - Faridabad Toll Tax, | Dispatch To:
Gurugram, Haryana Sty Ipq |
Material: Inert || Compost C&D Recycling Plastic Etc.

tike) o 2620 Tare WE(KG) [/ B 0@ MNetwriks) & | DOO
: tuilar given above are true and correct

Pt Lt Pain Gat CUrity

Author Signature

-

AADARSH BHARAT ENVIRD
BANDHWARTSLFSITE CURUGRAN HARY ANA

| T GURUGRAM MUNICIPAL CORPORATION
|

RST No. 2492 ~WEHICLE NO HE 38 AF 0346
CUSTOMER SEEMA PALI MATERLAL INERT

i CIOSS W 32600.00 Ki vt - VRS2 Wil
TARE ¥t 1180040 Kp T 2zl heAnd

i NET Wi 400000 I Weiane in Wards  Vwen bv-Cine Thussand Dnly

This is computer generated and verified slip

I -



AADARSH BHARAT ENVIRO PVT. LTD.

AROAEIH BHATAS GAOUF Bandhwari SLF Site, Near Gurugram - Fand_.al:rad Toll Tax, Gurugram, Haryana
Sr. No. 53 "$8 Moblie No. B308535512, 7350053635, 9810335807
Transporter Name T+ ooy Ry bt Bvdoirn nIC pats 7/ /95 /9933 .
Mabile No. 84079990 :
Vehicla No. HE UWLE 2677
Driver Name
Mabile Mo,

Consignar Name: Aadarsh Bharat Enviro Pvt. Ltd.

Consignee Name: Municipal Corporation Gurugram

Gurugram, Haryana

Address: Bandhwari SLF Site, Near Gurugram - Faridabad Toll Tax,

Dispatch To: .
Mlymal SIngh Bondhwsar|

e

~BY B

Matarial: Inart Comnpost |4

C&D Recycling Plastic Etc. |

r

g
Gm&sWt{H‘"} 1) !':.LHJ

TareWt(K8) |0 foo

It is Celig llar given above sre true and correct

Aadars # Pyt Ltd Main Gate Security verifieddy MCG-
T ised Sigrnatur

.m, Signature futho Slgnature Authorised Signature

netwiikg) 210V o

- ? J
GURUGRAM MUNICIPAL CORPORATION
AADARSH BHARAT ENVIRO
BANDHWAR] SLF SITE GURUGRAM HARYAMNA

RST No. 2413 VEHICLE NO HR 46 F 2077
CUSTOMER MIRMAL SINGH BANDHW MATERIAL COMPOST

CROSS Wi 3164000 lKp [Kite FAER02S D000

TARE Wj- 10600.00 e Tinie [2327:0 12851

NET Wi M 4000 Kg Wieight In Wonilé Twesry.One Thouzand Farty Ozly

This is computer generated and verified slip
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| IDISPATCHICHALLAN
' AADARSH BHARAT ENVIRO PVT. LTD.

A RFEH A AT A1 Bandhwari SLF Site, Mear Gurugram - Faridabad Toll Tex, Gurugram, Haryana
St No. 2348 Mobile No, B808535512, 7350053635, 9810335807

Transparter Name b o hos gy EorchirDad S ¢ Date: T/ fo5 /o]

Mahbile Mo, '?ﬁ{;ﬂ??f?l’?-ﬂ

[Yehiclelio, T HE BRI [L96

Criver Mame

fviohile No:

Consignor Name: Aadarsh Bharat Enviro Put. Led,

Address: Sandhwarl SLF Site, Near Gurugram - Faridabad Toll Tax, Dispatch To: F
Shiima P ol

Gurugram, Hansana
C&D Recycling Plastle Ete,

: Material: Inert
vikg) 326Y o Tare w{Ks) // oo Net Wt (KG) 227 Yo

Consignes Name; Municipal Corporation Gurugram

ular given above are frue and comrect
Miain Gate Security

il GURUGRAM | <

Aadar§h Bharat Enyirtf Pyt Lid.

Authorised Signature

Authotized Slgnature

S o R .E. @

GURUGRAM MUNICIPAL CORPORATION

AADARSH BHARAT ENVIRO
BANDHWAR] SLF SITE GURUGRAM HARYANA

"""" RST Nao. 2454 VEHICLE NO HR 33 U 1296
CUSTOMER SEEMA PALI MATERIAL INERT
G ROES V' = 32640.00 kg [hsite FEDE2023 D0:00:00
TARE Wt 11800.00 Ko . Tirme 1213528 AM
II NET Wi: 20740.00 Kg Weight In Words  ‘Tawenty 1Thousaond Seven Hundeyd |
I|r This is computer generated and verified slip




]

[DISPATCH/CHALLARN

& AADARSH BHARAT ENVIRO PV, LTD.

Bandhwari SLE Site, Mear Gurugram - Faridabad Toll Tax, Gurugmm, Haryana
Mabile Mo, 8808525512, 7350053635, 98 10335807

B REH AR K] GRDUT

sehNo. 535D
Transporter Name L'l F‘Hﬁ_-r;ﬂh"."_{f oate: 3/ /05 /3023

Mahile No. 7hbo P iY O
vahiceto. HR 327 5117
Driver Name '

Maohbile Mo,
Censignor Name: Aadarsh Bharat Enviro Pvi, Lid,

Consignee Name: Municipal Corporation Gurugram

Addrass: Bandhwari SLF Site, Mear Gurugram - Faridabad Toll Tax, | Dispatch To:
Gurugram, Haryana -51'-#-1 ma Hl il ?
Material: Inert L] Compost ' D | ; Recyeling Plastic Etc. E
Lwiives) 32570 Tarewe(ke) /2300 nerwriks) 20270
It:is i ular given above are trus and correct
Aarda ¢ i Pyt Lid, Main Gate Security Verified by MCQ
r ; __,—'-"Pd-
isad Signature Authoried Signature Authorised Signatura

GURUGRAM MUNICIPAL CORPORATION

AADARSH BHARAT ENVIRO
BANDHWAR] SLF §ITE GURUGRAM HARYANA

RST No. G T3 VEHICLE NGO HR3IET 5117
CUSTOMER SEEMA PALI MATERIAL INERT
CROSS Wt : 32570.00 Ka Date 317052023 A0:00:0 Al
TARE Wi 12340.00 hg Time IR ETIAM |
NET Wiy 20270.00 Ky Weight In Wurds  Twenty Theusasd Twa Husired Seventy Onlk ;
i I

This is computer generated and verifiag slip o
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/ Ta

\DISPATGH CHALLAN)
AADARSH BHARAT ENVIRO PVT. LTD.

Bandhwarl SLF Site, Near Gurugram - Farldabad Toll Tax, Gurugram, Haryana
Maoblke Mo, BBORSISE12, 7350053635, BA10335E07

e

éﬁ&

APl pnkil [ Riyr

sr.No. D48 1

| Transporter Name | £~ lynag ,G et Date! o 4 gl 05 ]'riﬂ‘l 7
'l Mobile Mo, -;;11_]-11-{‘;@;1*?? A
Vieicle No.

HR 28 T 7717

Drbver Name
|| hohile No.

|| Consignor Name; Aadarsh Bharat Enviro Put. Ltd.
] Bddress: Bandharari 5LF Site, Mear Gurugram - Faridabad Toll Tax,

Gurigram, Haryana
Inert |/  Compost

Pazterial:
29 610

Consignee Name: Municipal Corporation Gurugram

DispatchTo:  Lopmg (ol

C&Db Recycling Plastic Etc.
VLB Nerwriks) LR 3ID0

angecuriw
Authofesd Signature

Tare Wt [KG)

Verified by MCG

Authitrised Signature

— e —

i g

! GURUGRAM MUNICIPAL CORPORATION

] AATPARSH BHARAT ENVIRO

| BEAMDHWAR] SLF SITE GURAUGEAM HARYANA

| RET No. 2496 VEHICLE NG HR 38T 7717

|. CUSTOMER SEEMA PALI MATERIAL  INERT

|| CROEE W 126 40,00 I (REET SLAETINED Dk (Hk:n

‘ Taltke Wiy 123060, 00 Iy Flamie 125020 a0

| PEE A 20:310.00 by Weighn I Words Ty I hessaidl Theee Hisdred Ven £inly I
I_ -

This is computer generated and verified siip
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AALETH EHALLT L

_ST.HI:'. 5352—

iDISPATGH CHALLAN

AADARSH BHARAT ENVIRO PVT. LTD.

Rancihwari SLF Site, Mear Gurugram - Farldabad Toll Tax, Gurugram, Haryana

hobile No. 8808535512, 7350053635, 5810335807

Tmnspunerwamﬁ:_ﬁi 'U-'.'TE.LE ﬂ o EM'E ; Date: -1 HI_QL" Jlﬂ"lﬂ
Maobile No. %ﬂﬁi'l'_-é‘-l

VehideNe. (Rl 63 ) 0Ub3

Orver Mame

Plokile No,

Consignot Name: Asdarsh Bhamt Enviro Put. Ltd.

Consignee Name: Munfcipal Corporation Gurugram

Guragram; Hargana

Address: Bandhwari SLE Site, Near Gurugram - Faridabad Toll Tax, | Dispateh To:

Ml‘?ﬁwgﬂ Y

gl tlﬁ_zﬂ'-_&ﬂ Jh'—‘jﬂ‘t’f

Material;

Inert |I Compost |,/ ' C&D

Rebleling Plastic Etc.

Authorised Signatur

\?b‘#tlﬂﬂj B0%30 rareweis)  1OMID netwe(ke) 9 0430

Main Gate Security

Authur&gnaiu re

"~

Verified fiy MG

el

Authorised Signature

e ———

GURUGRAM MUNICIPAL CORPORATION |

|
AADARSH BHARAT ENVIRO
BANDHWARI SLESITE GURUGRAM HARYANA

RST No. 1457 VEHICLE MO HR &3 D 0463 |
CUSTOMER MIRMAL SINGH BANDHW MATERIAL COMPOST |

GROSS Wi 20230.00 g Date B10ET023 Sb:00: |

TARE Wi 10400.00 I Fimp 12:56: 1R A M |

MET Wit FOAI0L0 kg Weight In Wards  Tieaty Thousand Four Hundred Kinety Qnfe i

SR —— i

This is computer generated and verified slip
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ADITY A TURLA

Eiitr=vaaly

certilicate N Utfl.l'ﬁﬂ,l'ﬁl’ﬂ.fﬂl:,.'hl.l-[l'u'lH-I"u'l'-.lLF?-l-ﬂ'.l‘l'!}"'l.l'M

This |s 16 cernify that wea have receieed material faf co-peocn

5 545,340 MT of Sortod MEWIRDF sent by “AREARSH FHARAT T

Aditva Cement Works during the pariou 0105 20723 1o 30.06.2023. Thie cortificale gu

not issue Lo any othed cntity.

AT IUREII0S |

Type ot Waste Pt
Girted MEW

T virmicle wise recmipt dodadls &6 piurn bielow

Cate: QA00. X023

ssing, the following guantities
RGO FRIVATE LEMITDY, 3t aur
wanbity 2

F:I_I:-:_l_:; wed Oty (1A ii £
£ 345340

e e T

158 A5EED

(e [ | o | G [ [t

T T Orhacis | MLOSAEMIGE 3 35 340 LT ,

z T7.baaeds | Hedoaelds B4 22530 35 A1 =

5 { 07059028 [ RACHIUTA &5 30360 FEEE !

el E A EEEEE 13620 3T 44: ]
T TR0l | PRnaAGodZT | 1320 WEW ETEEE]
= i EFRTE 3% 820

0z 31,780 TEER =]

E 16 480 ATRED. -

) 1565 25 150 ]

E] REE A _i

! =) R EER A |

e Lt = r—l = = L — H

| i RIS rf_. ';:wj._!.._.m SAEen | ¥ 00 _'L

3 TEDE Gl s | Y s 34ET i 4E 43 650 10030 I

0L e G aEs | TR 05 13182 AT !

T AT W 1I 3 34,550 = j

e

16 TR-OE-20H3

7 —
Yorrner
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T wagKRsl
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'.-’ ADITYA BIRY A
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el el 1
T I e e St T oy, et (47
17 a0 0ra | HERSARR g AT i nTI0
\'1_5' RG] Raveeingt | i L TEGT
— T W | W | e
gy ne0ey | RIOeCEMRT | TXT S Y MaEn.
3| 2050 | HRESAFSAAT R | arTem 35 487
=5 | Go-0u-20238 | RJODGDEETT vl 35 020 37 370
‘I o3 | 35052003 | RIOSGE IR 121 w100 | G40 |
S5 | 2og5-2003 | RJOBGEITI 118 3 Gl 35790
ag Se.05-20aY | AMAnDIAIT 172 2a.920 ARG
23 27052023 | RIOSGUZET 124 32 A3 31344 _-l
27 SA05.0008 | RJODECEERT 125 00 31 170
i 23-05.20%1 WL EAEGDEY 123 kTR 1L} 2maid
=3 | 23057000 | RJDEGDMEIT ] 32710 32950
T3 | 23052023 | WRIBAZEEDT 178 1820 78 740
a7 | 23052023 | MLOTAAESTS 11z 3% GEd 0250 |
I3 | 23052023 | HRGSAGRENT 133 36 350 T
73 | 2ad5-20ed | RIODECHEIV 12 M 230 A% 350 —
) 25-05-2073 | HLOIAEEDZD 138 33 400 ] A3 140
4] FE.R-F0E RJiEEC332T iCh SRE40 37.510
ik e 062023 | MLOVAETZST 140 33100 34250
37| 25-05-2003 | RJOGGLIERT 135 38,720 35 760
e | 25052023 | RASGEITRT 152 13 B0 33020
3 | E5-052025 | MLOLAEE02E 155 19 BES SEann |
a3 | 25452023 | RJOSGEINET 154 CTIRFLL I5.540 I
24 TS05 3073 | RALNEEAGIT 153 37,760 17 a0
i SEOb2he: | RARGLABI! 187 A5 460 35010 '
3 57062023 | HRSSAHIOSE V0 37 310 36,520
T 7063033 | RJOUGERT 15 1 470 3B BG0
L= = .

i 'ql' ]-.-r--l-.llﬁ
-t -._._."'“l

l:,'.'lllﬂ'l' 25,

GLFRATECH CEMERT LIFITED
[Unit - Aditya Cemend Warkih
A A - 113 G1# Chisiossarh d2a) ) ity

L QAR 2T ]
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didmadimenicbai e arpm

i
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% | Clogatis | ASGERRr | 182 TS 763 |
£5 . | GoLG20d: | MLDVAEGDZ] 161 X 3£ 170
| DRO3o0gs | Hrasvosld 125 A5 450 35770
7 Omoe-anes | MLaveiTTE o | 6+ 32 360 LS
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TS [Oa0B2023 | HEshAr2EIT T IETETT 33 EED
E5 | G50ERdrd | RaOnGELT | 307 I 210 37250
b7 | D5-0b5-Au23 :-haaw:-:ﬂs_l’ a8 35 850 33760 .
PR | 055023 | PROGAGIAZS an 45 380 33 it
I'_'Erl_ "DEte 2028 | RirRGDNEET 210 FEEL Al |
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B3 PS02-2073 | HRS5AHBIEY | F ] 40,530 36 421
o BO-0F-2075 | HARSAFDOET 727 32,10 51 210
B% | 09-05-2070 | HRIZAAZIZT ] 38010 3R 250 l
En DO.LE-2073 | HADGLALE | 729 a0 TED 40 450 1
&7 {006.302] | RJDUGCInET | 215 0| T3 EIE |
BE 10-05-2023 | HLO1AEEdZ3 | 337 33 230 32070 ;
88 | 10062023 | HRIBABFAZT 5 37240 ‘e |
%0 | 10-05-2023 | HI33vomos z51 31270 NI .
57 j00E2021 | RIDIGGEESS ETE 35,010 3700 i
T2 | 10-05.2023 | HJwG0I027 353 38,120 15 300
B3 11-06-2023 | RJAGOISIT 254 32580 33 050
B 152023 | HRGSAGZEAT 252 33 944 3T 320
Y3 \Z-0G-202d | HR3BATGAST PhT 25360 43710
FH 12.05-2023 | HBSSAFSIT 60 21 P80 20 050
a7 17062025 | FRIEAHEXDT 383 38020 FERES
a0 9062021 | RJOGGCIEZS 50 30,520 0620
B | 3062033 | MLDIDEITY 2z 33 410 11 10 |
WO | j306-2023 |_ﬁJnuur;;run 773 0 550 30,040 i
HE ]
a -.‘||u'|-|:‘i-5
ULTRATECH CEMTHT LIMITED R o
[t Aditya Cemen earks) i LUE 3473 13003 :
Adibpapuram = 212 B3R Chrasargali {R] I | T o | E W AbsraCenim, Seaf il

Iyt i rem

Faiske Caves B R iSey
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2 | AOE 20PN | ST B TR 37 4h0
T TLBAaE | T | 21 13 IR0 TLaT0
o7 | Eraanid | wLbiAEGe2l | WrR | Maain &9 Ben
[ 105 | 15052003 | RLOTAREGTE 700 FRETCTH T2 840
_'u."-E e ﬁl:'ﬁlf__llﬁ:.--.m' T o7 ﬁ;_ ae _1,;:';} 1A g
E}' ETF iSOG | MLDIAETTET a7 37 20 A I
68 | 16:05-2023 | RJOOGEXI7 757 37 540 e A '
08 | 16-052003 | PAOIAEZS FETS 35w 34970
TE | 1507021 | RoOsGRInY ZED | T TR EhD 28 .0aD
11 | 15-06-2023 | HLOWQS772 Rz 33920 33 &30
112 | 5052071 | HRSSAHIE0YH ZHY 36 090 iF, 550
EE 1508021 | HRIGRFLAET Ly h| [ P 54037
T | 2087023 | MLGIAETEOE ] a7 820 T6.700
75 | 17002003 | HRSLAGZERT 76C TR CEYEL] . :
TI6 | 7.05 2023 | HRIBARAIET 7] FRET] LT
57 | 17-062003 | HROEAFSIZT 10 41 480 FRE T
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2y | 1E-05-2023 | HRSSAFDUEET F A1 100 SmEal
52 | 10057023 | RAsGeindT ETH 13050 =7 530 =
193 | \emazn2d | RMSGL2ETT 33 34670 35 530
Ge | 1E06.2093 | HRREAHEIET TE 15310 I AED
175 | t00A-GeE | RAOEZSAEAT ] 35200 15770
55 | 15052023 | MLUIAFEDZS i%a 1450 3500 ]
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113 | 70062023 | HRGGAMEaEa | | 363 | 244050 EEET
R T T T T G O T 30 200 i
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5 | 21062003 | RmteheriT || ¥ | 2683 L
137 | 21062023 | HOOBCDACAT 34 34 024 1 a0
A0 | 2L0Gwabed | WLUIGSHTIZ ) REET) 32 203
138 | 21.00-2023 | RXO0PGDISET 3837 =090 f 12510
Tl | 21-05-2023 | HRGEAGIFET 264 36.670 38 002
: 41 | 22052023 | RJGZGABTOZ 366 R 23 511
i 147 | 22082023 | MJOEGLESSD 370 | 33720 32 020 ."
[ a3 [ 22062023 | HRSSAA4EE ) 33,559 37 000 i
:‘- R 22-06-2023 HEEEAERAT 57 X 35 120 an il
A3 | 2306303 | NiOiAEen fiz R 1T 05 |
25 . | 23067008 | HHRAAHERIT 370 R B, 750 |
147 | #3408-2003 | MLOVAEGIZY 52 3 81 35 570
128 | 24082020 | HRIZAETADT T SE 030 36 oo
1£0 220E-2023 | HR55AGZRZT LT 3T ES0 32230
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165 | P6-15.2023 | RJIOGCHSAT 310 33,320 32.740
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ete: This.comiicale i nof vold for any EPR Heneils AT
,lu.ul Pnrized Signolory. o ‘./
B Gl % ?'
Ry grhaging e
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A S 00, FEROT, 5000 & OHE JTHRDE Cortlfivd Cevnpaiy

Mooy, Qo
DANGUT MACTAR, POST 0030 DI, NIEARAF anshot, TAJRSTHAR, INDIA

Ref No: SCL/R023-24/10005 Date: 4'= Julp-20E3

Gartilicate of Co- Procossing

SCL Ros i cngaged W ihe Co- processing of Fafiime Oorivnrd Fuel (1206 a8 per the guddlines of Go -
processing in Cemenl (Power Sioal mdusing CPCE 2010, Thi hazardoierand oler washe onegenes!
anil handiing Rulas - 2016, Plasiic wasle Managoment £ handling Rulos — 2016,

The quaniity of Reluse Dorived Fual (ROF) maledals bas baen recevesd during he persg of % June
2023 Lo 30" Junpc- 2023 ie 10550 T fram ks Aadarsh Bharat Envirg: Private Limaod ol cur pan in
SCL Ras. The same shall ba Co-Processad al our plant in due course af pesiod

@ Thadelails of the Valwele afong with the Crusnlily ame indicated bafsy
I ) N — el "T._..r.-_- ] fizcinpl | I::i1j.'rn:|:!;|__:“ .'J:*l_f_ﬁi_:n::ch
hirierlzl kL i i Oste | Dato | T =
__RDF | AADARSH BHARAT ENVIRD PRIVATE LIMITED m:ﬂcnﬁ:' Sdun-23 | M.May33 | 3687 | 1578
ADF | AADARSH BHARAT ENVIRO PIIVATE UMITED | RIDSGLIEAT | 3dun2d | 2-dun-33 | A31% | 2176
_ABZ | AADARSH BHARAT EHVIRD PRIVATE UMITED * MMO1AAS67G | 3dun?3 | 1-us2i | 3005 | 3138
ROF | AADARSH BHARAT ENVIRO PRIVATE LIMITED | HR38AAZPZT | Seun23 | foumdd | 38.24 | anas
RUF | AADARSH ERARAT ENVIRD PRIVATE UMITED | MIGDGLASTY | Sdun2d | 1dunds | 353 | 3240
e s 1 | Tetal | igSse | if
o if

For Shres Cemeant Limite:d a5

i s - — L

JALFUR OFFICE § 5B-18T, Bapu Bapar, Opg. Rajasthan Waivarsive, JLI &rp, Jatwa: 302M2
Phomg ; 01 4249200, 2812304, Faz 20141 5249297
HEW DELHI GFFIEE = 1222423, Hono Bhavedn, 4, Bahacuseiah 2adar bty ri Hew Bab 14500
Pl 00 23370038, 23370290, I3AVRTTE, Fas 041 23370458
CORP. QFFIGE @ 21, Stramd Road, #¥olkats TOSG01 Phona 7033 32208401 < Fex - D23 T34 54730
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E-Mall i ehroaldrahrsasrmshloom
Whalrglin 5 Wi AL OEFALECTA

sf, SHREE CEMENT LTD,

AR 190 0004, 12001, S0001 £ QNS 18001 Crwlitad Carpeny

feygd, DrTco:
BARGLUER MADAR, TOET OOX M, BIEARAT Anmial, RAJASTHAR, 1NTIE

Ref No: SCLIZ023-24/0095 { Dale: 47 July-2023

Cerificaln of Co- Procensieieg

ZCL Ras is engnged in the Co- procussing of Reluse Dorivord Fual (ROF} B por tnG aquidefnes ol Co -
processing in Comeant IPawod Steal industiry CPCE 2010, The hazardous ant tihaor vaate Manegemant
and handling Rides — 2016, Plasic vasle Management & handling Rules = 2015,

The quaniity of Reluse Derived Fuel (ROF) maledsle has been receved during e poriod of 1 June
2024 ba 304 Juse- 2023 is 165.58 MT, from Mis Aadarsh Bharat Emvire Private Limied ol our pland s
50CL Ras. The s&me shall be Co-Processed al o plant in elue cowrss of period

Tho dolgils of e Yohick algng with the Quaniity ere indicatad below

| | HAstizpt pispaich | Mat | Dispatch
ent| Sugslics R e pate | Wy v |
REF | AADARSH DHARAT ENVINO PRIVATE LIAAITED | MIDSGDZEST | I-un-23 | 33-hiey33 | 3683 | 397
RO | AADARSH BHARAT ENVIRO PRIVATE LIMITED | RISGCIEZY | 3aun23 | Lhedd | 4213 § 3570
ADE | AADAESH BHARAT ENVIR PAIVATE UMITED | FOLAASE?S | 3un-33 | B-dundd | 3106 | 3135
T inr | AADARSH DHARAT ENNIRO PRIVATE LIMITED | HR38AAZT27 | Sdun-23 | T-un-23 | 39.24 | 2003
BDF | ABDARSH BHARAT ENVIRD PRIVATE LIMITED | IUGAGLASET | S-hwn-23 -hn-2i | 383 | 3FCT
= . I. e - ] i Tatal | 185.58 | 4f
Autkonzad Signatory 7
v it (} :
- £

Foe Shrep Cement Limited

i B

JAIEUR OFFICE : 88-187, Bapu Mapar, Opp. Hujaslhan Walvorakty, JUH Marg, Jaipuoe JE0IE
Prioma 0141 4245200, 4331304, Fa= . 0141 4324131%
WEW DELHI GFFICE : 122-123, Hams Bhawan, 1, Bihscurahah Xatar Rarn, Hew Dams 109003
Phans 1 01 2317062E, 235TA10, 2AFTOTTE, Faz @ 041 23570455
CORP. OFFICE : 24, Strand Read, Kalkats 700601 Phors - 033 231095044 Fax 7 63322434330
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Whnapnl Corporaton Chugecn Mail - Sonlemalon degandng CoePiochsding Canbhicae
\> m ol |_|' Asaistant Engineer SBM <assbmi@mcg.gov.in:

Confirmation Regarding Co-Processing Certificate
2 Messsges

Assistant Engineer SBM <ap stmi@meg.govin Man, Jul 24, 2023 a1 2:14 P
Toi okhlesoulhdelbijirdalanergysla@gmad.com
G bhumigresnenergy@gmal.com

O tha subgect clted above it i requested that a Co-Precessing canificate has bean received from Mis Bhurm Green
Energy from daied 20-04-2023 to 31-05-2023 has been generaled from your organisation ie, Okhka Waste
Managament. May kindly give your etafirmaben regarding the above mentioned Co-Procesaing cerlificale whelher
issuad from your arganisalion or nol

<4 B Okhla pdf
-} FA9K

Qichla south delhl Jindal energy plant =okhlasoulhda hijindalenergypla@gmail.come Tue, Aug 1. 2023 at 12:55 P
Too Assislanl Engineer SEM <ag shmi@imog.gov.ine

s, | confirm
|I:||.'r.l|;l I Fbckditen|

hrtpe e googie comimabiuilifike ol 23aR elvieweptl samch=aldparthudeihrasd.a: L 567 286 AE0 2154 YA 108 simpl=msg-a 15106804150 14
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W2 T et Aszzistant Englnesr SEM <ae.sbmilmcg.gos.in=

dunicipal Corporation Gungaon el - Cenfimalion Regarding Co-Prec it msg Celifceis

Confirmation Regarding Co-Processing Certificate
< messages

Assistant Engineer SBM <ag shaiEnoggovin®>

To; sasldelvmcdenengyp el Eyahos.com

Coe: Tarun Dwivad] tarundwivedi2 19i@gmail cams

Wed_ Aug 2, 2023 at 2:11 P

Cm thie subject cited above |t |s requesied Inat & Co-Processing ceraficate has been receivid ram 8% Bhumi Green Energy from dated 20.04-2023 |0 31-05-2023 has baen

genereted from your srganisation e East Delhj Wasle Processing company Lid, May kindly give your confirmation regarding the above mentioned Co-Procassing certidicate
whelher lneued ram your arganisaion o nol

...H.._ T East Dwelhi (1) pdf
BROE

easldelhimcdenergyplant@yahoo.com <eastdalhimcdanargyplantiiyehoec.com:

Wied, Aug 2, 2023 1 4:10 Pa
To: Assistant Enginaar SBM <ag sbmi@mog.govin=

Ok the recenved ROF
Fhussinad it hedaen)

hikggurmasl.googie comimaluriific BT it el vewrplbsearch=ald perethid = ihnesd-a:r 51 ST0I0EEEE DS 35ANH B4impleens p-a7-514 A74 BT MERANTEL smptomage |- | 77311 15220 1 TR 7RG
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B3, 4223 g rraoipel Corpomtion. Gurgaon Mail - Canfrmalion Regatding Go-Processng Cerifcaln 1 1 08
Lﬂ':“.a [l Assistant Englnesr SEM <ae sbmmeg gosine

Confirmation Regarding Co-Processing Certificate
4 massages

Assistant Enginear SBM <38 sbmdiimecg.govine hion, dul 24, 202F at 1:53 P
To! sumil,singh ik cament.com
Ce: bhumigreananergyi@gmail.com

O the subject cled above Ui reguastad that a Co-Processing carificale has been receivad om Ms Bhumi graen
Energy rom dabed 20-04-2023 {0 30-06-2023 hes baan ganarated iram your arganisation i,a.. K CEMENT WORKS,
May kincly give your confirmation regarding ihe above mentioned Co-Processing cadificale whether issued from your
organisatan or nod

2 attachmants

#) 1 JK Cement 20 April to & June,pdf
& A0

= 2 JK Cemant G-june to 30-juna-2023, pdf
27K

Assistant Engineer 5BM <ae sbhmi@imeg,govins Fl'i.:l.ul EE.E. -EEI.E-:i.m :J_-;.-_H (=¥
Tex: zapal kanhebadifkesmant.com
iz hurnbgree nen erg g rmal.com

[ET T A T

2 attachments

w1 JK Cemant 20 April to 5 Jumne.pdt
TIH9K

3 2 Jk Cement G=jumng te 30-jume-202 3. pdf
822K

Aszsistant Engineer SBM <as.sbrmimogaovin Fri, Jul 28, 2023 at 5:21 PM
To: sejal kanthalia@ikcement com, fay kumarf@jkcemeant com
T bhumigreenenergnilgmail com

(it iml hidghen

2 attachrments

4y 1 JK Coment 20 April to 5 June.pd!
1488HK

- 2 Jk Cement B-june to 30june-2023.pdi
B22K

Jay Kumar <Jay.Kumar@jkoement. com > Fri, Jul 28, 2023 at 547 P
To: Assistant Engineer SBM <ae.sbmimog.gov.ine>

4 “sajel kanikaiE@jkcemant: com”™ <sejel kanthala@jksement.com>

ves Sin, cerlficates are releasad fram JK.

P i m A g 0y o m b i 0T =i i‘-‘-iH-aﬂm-pn!-:umth:ulﬂ.nnnrd:d:lhma-ﬂ:rlEM?Mﬂ&E’Jmmnimgﬂnm; S [
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i &
.1 ,1 U’g'l 2:25 Py Pelirsd el Cegacers Lot Gurgacn Ml - Confirmation Regarding Co.Procassing Conificabe

{__:;”"ld || Assistant Enginear SEM <as shm@meog.qowin=

Confirmation Regarding Co-Processing Certificate
2 Mmassages

Assistant Engineer SEM <ag.sterngmeg.qov.in> fbom, Jul 24, 2023 at- 210 P
Toe abihishek palifishrascemenl. com

O the subgect ciled abave It s requested to you thet a Go-Processng cerificate hes baan received from Mis Bhumi
green Ensrgy fram dated 01-05-2023 to 31-05-2023 has been generated from your organisation e Shres CEMENT
LTR., May kindly give your confirmatian regarding the above mentioned Co-Processing cariflcate whather issued
from your orgamsalon o nal

= § Shree Cement=1:05:23 ta 310523 pde
52TH

Abhizhek Pal <Abhishex. Palfishmecemenl com= Tug, Jul 25, 2023 at 10:04 AWM
Ta! hsssianl Engineer SBM <ae.sbmifimeg.govin
Ce Arpil Kunar Dixg <Apit Daibiishrescemenlcom=

[Desar 5,

e have recaiverd the vehicles of ROF as mentioned in your attached lectes a1 aur Cement factady at Ras, Rajasthan for
SO P OCR REHIG Thee naf vecained '.i.ln_1'1_;h|: s 15408 8T anjivingt the desprich wright of 144 51 84T The minor saralsn in
guantity can be due to ksatian (o locstoan welghbndge etc

Idany Thanks

ahhishazk Pal

Himnes Development - AFR

Shres Coment Limitad

[OLE Epitonie Tova -0, Buikding Ma.5, =1 F e,

Gvier Gy, OLF Phpsa-2, Glrgrsm

Hinyeaig - 1 22003
Erpall ¢ Abhishak.palfisshrascemant com, Mobila @ 8108010261

Frem: Assistant Englneer SBM <aa shrmimog. goeins
Sent: 24 july 3023 14:10

To: Abhishiek Pal <akhishek pal@shragcameant. corm=
Subject; Confirmation Regarding Co-Processing Certificate

hilps il google comimaili i ik=Thl § 23al dedvewspiS search=a FApenmihid =ihmead-a eA5H 1021 548256 Z0e03 Reimpimmag-ar-H22 1 19454774 172



197

Motes Linked with this Document | <henes

,'Ull'rah'luninipaIE. B

£y

A5 1 24 P Municpal Conperatn Gurgaon Mail - Confinmaban Regaeding Co-Brosessing Ceiblcns

-

(Zmall Assistant Engineer SBM <as.sbm@mcg.go

Confirmation Regarding Co-Processing Certificate
A mossages

Assistant Engineer SBM <ae sbm@meg gov.ins Man, Jul 24, 2023 at 1;
To: aanchal, susheengladilyabina, com
Lo bhumigresnesengyiigmail.com

On the subject cited above It is requested that a Co-Processing certificate has been recaived from Mis Bhumi G
Energy from dated 15-05-2023 to 24-06-2023 has been generated from your arganisation i.e LraTech Cemant L

#lay kindy grve your confirmation reganding the above mentioned Co-Processing cerfificate whethes issued from y
arganisation or nat

i attachmenis

wig 3 Uitratech Cement 15 May to 5 June,pdf
L TR

| @ Ultratech cement & june to 24 june.pdf
428k

Assistant Engineer SBM <sa sbm@meg.govin> Frl. Jul 28 2023 at 5:1
Fe nilin.malpanig@adityabirla.com
Co. Bhumigreenensrgy@gmail .com

<o el 1w FedaEn]

2 attachmenis

-;-] 4 Witratech Cement 15 May to 5 June.pei
FH1K

b 4 Ultratech cement 6 june to 24 june.pdf
ATER

| Check out [ Fuil view Versions |




EAST DELHI WASTE ENERGY PLANT GHAZIPUR
JAGH « 2635, Ghatipat Daity Fanm, Ghagiper, Nevr Delbi, Do | 10E06

7 I
1111 i

—-—._.-.-.-.-.-.-
T ™
Rt M. £ oo poe: 1622022

Certificate of Destruction
Issued o - Blwmi Greep Energy

Cenifieare No - EDMC/IDGRIANR223[65

Dawe - 9.6.2003

. Sl"*" 10 centify that we have successfully used the following quantity of REF seni by
.'l'-_““l Green Enerpy Unit-6 {Biomining plant) at Bandhwari dumpsite, Gurugram,
Faridabad Road, Harvana-122102 in our unit during the period 20-April-2023 TO 31-

P'f”lﬂzr‘:l{I13 TILL located st — 18GH +265 , Ghazipur Dairy Form , Ghazipur, New Delli,
Delhi-110096.

RDF quamity :484.580 MT

The same receipt quantity would be safely and completely disposed of within 90 days of
receipl & thereafier will not exist,

FOR East Delhi Waste Energy Plant Ghazipur .
\ku“i":f'
Ez:ﬂi"?l!‘t!ﬁa:hl’mmm[rlﬂ
Corracny Limbcd
Authorized Sigﬁ%ﬁﬁuﬂf

{3 Scanned with OKEN Scanner
o
(¥ scanned with OKEN Scanner
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J3UURIS NIWO Yum pauuess )

BHUMI GREEN ENERGY EE_,—_um |
Flant Add- Bandhwari Dumpsite, ¥ear Toll Tax, Gurugram-Haryana
RDF DISPATCH DETAILS MONTH OF Z20-APRIL-2023 To 2-May-2023 -
r Gross | Tars et
_M_..._. Pate  |Party Name H“_._ﬂwnal Lr.NofVehicle no. weight | Weight | Weight
1 (47202023 |East Duihi waste protesying company i1d, |Dew Enterarises | 556 |HA. 3H-5-1793 1130; | 30570 11680 18880
2 142002023 |£ast Dethi waste processing company lid.  |Dev Engorarises | 557 [HR-38-%.3505 | 1131 | 33860 11460 17450
I 3 142102023 [East Dethi waste processing comipany B, |Dev Enferprises | 560 HE-38-W-350% | 1135 84150 11400 17050
| & Jar212029 |East Delhl wasty processing company id. |Dev Emerprizes | 562 |HR-38-5-1793 1142 49350 11680 17700
{5 1472272023 |Enst Delni waste processing compary fid. |DevEnerprises | 364 |HR-38-W.3503) 1145 | 30350 | 11400 158580
6 14/22/2023 |35t Delhl wasts processing campany b, [Dev Enterpeisos. | 567 [HR-3B-W-35031 1151 19130 1140(F 17830
7 147293023 |Enit Delhl waste propessing compary itd. | Dew Enterpricos | 568 |HR-38-5-1793 | 1 154 | 30540 11680 aggsn |
& |4,23/2023 [East Delfi waites processing company il [Oeov Entorprisos | 570 |HA-38-W-3503 | 1161 sa3a0 11400 18400
G |4/23/2023 |E8st Deinl waste processing company lid. |Dev Enierprises | 572 [HR-38-5-1733 | 1163 | 39540 | 11880 17EED
10 |4/24/2023 | East Delbi waste processing company Jbd.  |Dov Enterprises | 573 HR-32-5-1793 1174 2040 11580 18380
11 |4725/2023 |East Delhi wasts processing company itd. |Dev Enterprises | 574 |HA-38-W-3503 | 1176 | 20060 | 11400 17660
12 {42523 [ Eass Delhi waste processing compary itd. |oev Enterprises | 577 |HA-35-W-3503 | 118§ 22910 11400 17510
13 [4/25/2073 | Eass Delhl waste processing compary Tid.  |Dev Enterprises 57E |HMR-38-5-1703 1157 30470 11620 15790
14 _._.___.u_m.___u_uuw Ea«t Dalkil waste procossing compary il |Dev Enterprises | 581 [HA-38-w-3503| 1191 30514 11400 187440
15 |4/26/2073 [East Dalhlwaste pracessing company td. [Dev Entarprises | 553 HR-38-5-1753 1152 23300 11680 17620
16 |4/26/2023 | East Delhi waste procassing company itd, 1Dev Enterprises 5831 |HR-3B-5-1753 1198 10 11680 18120
17 1452772023 | East Delkl waste pracessing company iid.  |Dey Enterprises | 585 |HR-38-wW-3503 | 1200 ZE0E0 11400 1760
18 [4/27 1033 [Ease Delkl waste processing company ‘il |Dey EntErprises £87 |HE-3B-5-1723 =07 060 11664 1E8al
19 |4/28/2023 |East Delhl waste uamimﬁnﬂnu:ﬂ jtd, |Dgv Enterprizes | SBE |HR-3B-W-3003 | 1213 | 28964 | 11400 17350
20 |4/28/2023 |East Delhi waste processing company itd.  |Dey Enterprises | 38% [HR-38-3-1793 1218 30260 11880 12580
21 |47287 2023 [£ast Delh! waste processing company itd, |Dev Enterprises | 532 [HA-30.WW-3503 | 1221 17950 131400 15530
77 h___m_._m_._w_umw Eqet Dalki wwaste ﬂqﬂﬂnﬁnm_.._n n_u_._..__“__m:_.‘.m._n_. wﬂ..m... m_-_nnqﬁq_E 503 |HR-33-3-1783 1225 ZR3E0 136ED 18880
33 |4/2972023 |£ast Dathi waste processing company fd, |Dev Enterprizes | 595 {HR-33-W-3503 | 1329 29480 11400 1EDED
19 (4fi8 2033 |Sast Dl weastn pracessing eampany ld. ey Emtarprisas | 537 iHR-38-5-1753 1230 28930 11hED 15380
35 14/30/2023 |cast Delhi waste processing company id, | Dev Enterprises Gl |HA-38:51753 1237 263960 11630 17280
36 [4/30,/2023 |East Dedhi waste processing company iid.  [Dev Enterprises | 600 |HA-38-W-3503 | 1233 | 28660 | 11400 17260
27 |5/2/2023 |East Dedhi waste processing company lid, |DevEnterprises | 603 |HR-28-51793 1240 29650 11680 12010 . F =
" | TOTAL aBa5E0| , T T i
e 2, .u.ul. - 'f___.—_;_;_.ﬂ._ﬂr
s2¢! Rethi Wasle Prucessing East Dethi Wadie Profeks -

@ HIFHE any Limited

e

Comp =

o et
Ghazipe
e



TIMARPUR- CIXHLA WASTE MANAGEMENT COMPANY LTD: el re
(000% subsidinry of JITF Uirber fafeastruciun (1)

4 - - . 10020
ROME Compon Plaat, Pathana Rozd, Debind CARL DEAL Dirposal Anea, Jasala, evr Defti Hagees

il 1 1' r@ Eir.:n-g-r-ius

ATl mALIT EANAE mRmE

1] B oA R

iy

Certifiente of Destruction
lssucd tn— Elhlhl.ﬁ aTee Eﬂf_-[g}.

Cenificate Mo - NDMCPANENG/ANZZ23/250
Dale~ 362003

This i? 1o certify that we have successfully used the following quantity of RDF sent by
Ehl}““ Green Energy Unit-f {Biomining, plant) at Bandhwari dumpsite, Gurugram,
Faridabad Road, Haryana-122102 in our unit during the period 20-April-2023 TO 31-

Nay-2023 Till located at ~ Old NDMC Compost plant Mathura road Behind CREJ Okhla
Disposal Area Jasola New Delhi-110020.

RDF guantity :434.120 MT

The same receipt quantity would be safely and completely disposed of within 90 days of
receipl & thereafier will not exist

FOR Timar Pur Olhla Waste Mapagement Co,Ltd,

L B =B e 8 e

v sl WASEN e |
CE Scanned with OKEN Scanner
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Certificate of Destruction

lesued ta — Bhumi Green Energy

Certificate Mo — JKCL/MGRLAAFR/O7/2023-24 /0005

Date = 04/07/2023

This is to certify that we have successfully used the following quantity of RDF sapl by Bhumi Grean Energy
Umit-6& (Bigmining plant] at Banchwari dumpsite, Gurugram, Faridabad Road, Maryana-122102 in cur unit
during the period 20-APRIL-2023 TO 05 June-2023 Till locaied at — Cld KOMC Composed plant Mangro,

Tehzil-Mimbahera, Chittorgarh, Rajasthan India

Year

| Challan Oty (MT)™

20-APRIL-2023 TO 05-June-2073

| 2842 520

**This quantily is tonsidered on basis of LR date

The same réceipt guantity would be safely and compietely disposed of within 90 days of receipt & thereafter

will nolb exist,

For JE CEMENT "WORKS BAANGROL
[& unit of JE Cement Limited)

Head - Shared Services

i JK SUPER  msmm )
0 Fadaf = & CEMENT . H“: 1]
& nd Fadanic .: 1l
£ e & } :
LET e hamiy N TP st - 2 T2 3 At LA -SEeEEL e " =

IR ) (LR T e A L




The annaxure of this certificare will aler inciude betow details -

1116

AHLA GREEN ERERSY LINTT-6

Piart Add Bangtwari Dumpsan, Neae Toll Tax, Guragram-Haryana
Aok His 9310JOM00TTTS0A650

e USPARCH DETAILS MONTH DF 20-APRAL2023 10 5 IUNE. 2043 Til Dot

S Mg,

Nama

TramipeT Hame

| rm.

Wehihe i

Chabian

Ho

Greas
wight

TTane | NesWeight
| Weight | [Challan
Qzankity]
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ADITYA BIRLA

Certificate of Co-processing
Certificate No.: UTCL/AC/AFR/DC/BGE [UNIT-8)/ [MAY-IUNE|-23/01 DATE: 13.07.2023

This is to certify that we have successtully used the following quantity of RDOF sent by Bhumi Green
Energy Unit-6 (Biomining plant) a1 Bandhwari dumpsite, Gurugram, Faridabad Road, Haryara-1221032 in
our unit during the period 15-May-2023 TO 05-Jure-2023 Till located at— Did NOMC Composad plant
Adityapuram, Shambhupura, Chittorgark- 312622, Rajsthan fridia,

RDF guantity: 1256020 MT.

The same receipt quantity would be safely and completely disposed of within 90 days of receipt &
therealter will not exiat.

{ B!HLIMI GREEH ENEHG'I' IJF-IFI'-E

Mant Add- Bandhwari Du Durnpslm. Mear Tall Ta:,ﬂw“rnm “Haryana
Mob.No.-9519070990/ 77750492692

RDF DIEP‘ATEH I]ETAIIj MONTH OF 15-MAAY - 2023 TO I:IE-JLIHE ll.'IH-

i 5tNo. | Date Transport Name Vehicle na. ool Net | .
| | : Il £ No. | Weight
|1 15052023 Shyam Brase | HRS5-AG-6327 | 1320 | 34810
| =3 16-05-2023 _ ShyamBrose | HR.S5-AG-1027 | 1330 | 32070 |
| 3 [ 17053023 |  Shyam Brose | RD8-GO357F | 1332 | 37380
e, || .]E-DE -2023 Hl _Shyam Beose . R-D%GC-3427 | 1336 | 4DSOQ |
[ s | 1805-2023 _ Shyam Arose | MNLOL-AE3100 | 1339 | 33990 |
[ 6 | 19052023 Shyam Brose | NLD1-AB-2127 | 1342 | 38630
i_? | 19-05-2023 | Shyam Brose . WLOLAB-9756 | 1345 | 33520 |
8 | 19-05-2023 | ShyamBrose | WA-S5-AG-3727 | 1350 | 30890
| 9 | 19-05-3023 | Shyam Bn:rse . HE- 55, AE_I':_'-_J_I_{_ 1?3_:_ 31?'313
10 | 20052023 | Shyam Brose N1-O1-AE- 7281 | 1354 | 38130 |
_ 11 | 20052023 | Shyam Beose . HR-55-AG-7027 | 1355 | 37860
12 | 21052003 | Shyam Brose | NLOY-AE-3094 | 1368 | 27370
13| 21052023 Shyam Brose | NLOLAD-2071 | 1370 | 34100 |
14 | 2105-2023 __ ShyamBrose | HA-38-U-0006 | 1371 | 3%00
|15 22052003 Shyam Brose RI09.GC3427 | 1372 | 3a610
16 | 22.05-2023 Shyam Brose | HR-55-AG-1727 | 1373 | 32840 |
| 17 | 25052023 ShyamBrose | HR-55-AG-5327 | 1383 0280
18| 7605-2023 Shyam Brose | RID9-GCS227 | 1386 | 33110
19 | 38-05-2023 | Shyam Brose | NL-D1-AE-3082 | 1394 | 34900
| 30 | 24052073 | Shyam Srose | NLOD1-AE-3100 | 1385 | 3g79p
| 21 | 29052023 | Shyam Brose __RI-03-6C1827 | 1400 | 39330 |
22| 29052023 | Shyamrose | MASSAG7027 | 1408 1 41210
33 | 29052003 | ShyamBrose | NLO1-AE-3094 | 1405 | 37350
% | 30052023 _ SmyamBrose | HRS5-AG-5327 | 1406 | 36190
25 | 30.05-2023 | ShyamBrose | HA-S5-AG-3727 | 1407 | 3a000 |
LLTRATECH CEMENT LIMITED Ti +31 1472 FREOQ 10130 13715 Fagdl G
(Linit - Aditya Cement Wogks) Fu 01 1672 210k B Mg A-"r.| a Canber, Tod Flar,

Adityapuram = 313 672, Tharicegant (Raj} frdi Lenal  asdayacernpii@adingsbirls com flzhakahi Cawes Road, andhan Eacj,
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ADITYA BIRLA

Sr.Mo. | Date i rr:;’::“ Vehicle no, | Challan Nu. | Met Waight
| 76 01-06-2023 | ShyamBrose | NLO1AE-3444 | 1434 | 34680
27 | 01062023 | ShyamBrose | HR.S5-AG-7027 | 1419 | 3ds00 |
' b7 03-06-2023 | Shyam Brose | HA-5 ,Ar_sje_._s_.z_*,r____ 1423 38130
] 2 03-06-2023 | Shyam Brose | NL-OL-ABG755 | 1424 | 37900
=——an 03062023 ShyamBrose | HAS5-AG-2827 | 1425 | 41130
3 | 03062023 | ShyamBrose | HR-55-AG-3727 | 1426 | 35440
Erd c-aans- 2023 | Shyam Brose | RJ-09-GC-3427 | 1427 | 37710
33 | 04062023 | Shyamirose | RIOS-GD3527 | 1430 | 40640
T | _D5-06:2023 | Shyam Brose | NL-DI-AE-3444 | 1433 | 34710
| 35 | 05052023 | ShyamBrose | RI09-GD-1037 | 1434 | 38380
| 30 03-06-2023 | Shyam Brose | WR'55-AG-2827 | 1435 |  auzg |
;  TOTAL = | ase020 |

This certificate is not valid for availing EPR credit,

G:Uf‘lﬂ‘"k_ﬂ'_,_
s e 'L"l|

Authorized Signatory

ULTRATECH CEMENT LIMITED
[Umnit : Aditya Cement Warks)
Addyapueam « 312 532, Chitiaigarh {Raj ) Esha

e *HL AT AAELL A1 1E

+O13473 321030
Eomall  adiyacerrsendudepabiracom

Spnn Ot
B W Altaa Carer, Aod Flioon
Klahptak Caves Boad, frdheh |Eacn
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SHREE CEMENT LTD.

A IS0 W, 14001, 50007 & OMS 14001 Cart/ad Cormipamny

Rogd, Offica:

BAHOUR NAGAR, POST BOX HOL.23, DEAWAR J06%01, RAJASTHAM, (MO
Fef No: SCL2023-24/0086

Certificata of Co- Processing

SCL Ras Is engaged in the Co- processing of Refuse Derived Fusl {(ROF) as per the guidelines of
Co — processing in Cement Powen' Steal industry CPCE 2010, The hazardous and other waste
Management and handling Rules - 2016, Plastic wasie Management & handling Rules = 2016,

Date: 27° June-2023

The quantity of Refuse Derived Fuel (RDF) materials has been received during the perod of 1"
May 2023 to 31" May- 2023 is 134.08 MT. lrom M's BHUM| GREEN ENERGY, PUME at our
plant in 5CL Ras. The same shall be Co-Processed at our plant in due course of period.

The delzils of the Vehiclke along with the Quantity are indicated balow:

el

For Shree Cement Limited ‘?f_:.w;;—f;}

—

Heciept Bispatch Dispatch

e s Trieck Na I}at: 'l.?-"l' Met WT l :;r

RDF BHUMI GREEN ENERGY, PUNE | RI0IGC1947 | 26-Miay-23 | 24-May-23 | 4266 | 47 54

ROF EHUMIGHEEM EMERGY, PUNE | RIOSGCAB4A1 | 27-May-23 | 25-May 23 | ‘36.B5 36,44

RODF || EHUM| 'G-ﬂI':EN EMERGY, PUNE | RI4TGALRIES 27- P.'ea-,- 23 | 24-Mayg- 23 | 1"-1!.'9 3504

RDF | BHUMI GREEN EMERGY, PUNE | GI128v¥4730 | 30- May-23 | 25-May-23 | 2968 | 2949

e i | votal | 13408 | 18451

Authorized Signatony

JAIFUR OFFICE : 58-187, Bapu Nagar, Qpp. Ralasthan Univorsky, JLN Marg, Jaipur 503015
Fhone : 0141 4241200, 4341204, Fax ; 0741 4241210
HEW DELHI OFFICE ; 112-133; Hana Bhawan, 1, Bahadurshah Zafar Marg, New Daelho 1510003
Phona 1 011 23IT0RTE, 33379210, 23370776, Fax : 011 23370432
CORP. OFFICE : 21, Strand Road, Kolkats 700001 Phona @ 033 222096090 Fav ;013 22434225

(E scanned with OKEN Scanner
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Municipal Corporation Gurugram

Bhumi Green Energy

v, W Address - Bandhwar SLF Sie Near Gunigram - Fandabad Toll Tax, Gurugram, Haryana
L =
: 5 | AHUMI GREEn EHI“,hu't Mob. No, 9519070000, 7775092647

£ (v .

Trane 7

h'mspuna. Hame TE““‘q'l‘l__G_]"”rL.“Li‘fp"'_Ed‘j :Da!.e- 19 1lau] 407 3
Ptebs 23 YURIS2] |

_"'-'TEI:-N:: |”;]I % - T "J}.ﬂ |

Oriver Name I

_—-—‘_ - I

Mobile Mo : B T S
o e T
I___“”s“"ﬁ”“r Naaeee - Bl Green E urm ':qrs:g'uee Name: Municipal Corperation Gurugram
Addrees. Bandhwari SLF Site, Mear Gurugram- Faridabac Toll |Bispateh To - _]f‘"_,l, |Lt i 4
Tax. Gurugram, Harpana 13 e
| ) Jc-';f‘L_ Fkuu 8
= r e L T T (i —— PEE e —
M“lﬂnal - ._J_ﬂﬂl'l‘lf.lﬂﬁl: c:E_f" Inert '::::h‘ CLD “::’ Jﬂncrr:n liefy Plastic I'IEI::}

Gross Wi (KG) 3{ ?_L':Cl' Tare Wi {KG} 1 J iﬁD Net Wt (KG) ":-I ¥ r u.'f;l

Itis Cenified that partizular given sbove are lrue and cosrect

Main Gate Securily Vedfied By MCG

At ) n
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&=

GURUGRAM MUNICIPAL CORPORATION

BHUMI GREEN ENERGY
HAMDHWARI SLF SITE GURLOGRAM ITARYANA FH-

RST e T F4GT VEHICLE RO HR-38-T-5751
CLISTOMER Jegipai Malzlllad y Bro-Sn
rrt-ll_lhb \‘.' : 31124000 ke 11:1“!. Time = 28.04-2033 00;11:00
TARE Wt 1110000 kg Date & Time ¢ 3804-2003 001100
et Wi 2014009 kg Welght in werds. Phecsity Thommns Che

Huamdred And TForty kg

i o e S T B R e B R Ty S S i - e e
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Aigh Signalare e Adah '-I-ﬂluﬁl
; — — e -
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GURUGRAM MUNICIPAL CORPORATIN
- ' BHLME GREEN EXERGY 1
EANHITEART ELF SITE GUREIGEAM ILARYANA Fils
EST Ne TEEE WAL Ml 2 CENERS T |
-:.‘LI sTOMER sggreli oty 1y Bmerpy Flast wATERIAL - ROE
e 2a532 00 By Pt & Tiewe 200021 31400
3 L Madt & Trise Bo2050 250
TARE Wt rase i ke . . arTs Rasiat Wi
e Wt SN0 b Wepdt mimirsl S miend A Thiny o
ML T e L o PR e — P—
i iv cEmpefer genvrated ond vendfied dip
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mm Municipal Corporation Gurugram

Bhumi

an 119
EfﬂEﬂ Eﬂﬂfﬂ}" L=

Addross - Bandhwar SLE Sito, Noar Gu

sragram - Fasidntad Toll Tax, Guivgram, Haryana

TOOB0, 7T Te0a2692

| Bt - tob, Mo, 05
S NG ST

Transperer Name ﬁ'llu;'.ﬂ; _[;” ety [ onej []]_A_j

P

Mobile Mo ___TABMSMBISR
Vahicia No HE- 55-w- 0037

—

Driver Name

.-_‘_-_-_
Mobila Mo

Consignor Name | mani-érum Energy

- —

Conmgnee Name: Municipal Corporaton Guugram

-'::-ddres5~ Bandhwari SLE Site. Near Gurugram- Faridabad Tol
Tax, Gurugram. Haryana

DispatchTo, “J €0, ol
rﬂ:}-r '}ﬂ Pai-N

Material Compost <0 |inent< L~ >

GrosswekG) Z8T5C mrewime) (2500  mawixg iS50

I It ig Cervfed that particutar given above are true and coeract

Main Gale Security

Aulhﬁ%g!%*gna:ufe

Fi B Eo 0TS Recycating Pu:u:-.. EM{::}

Venfieg By MCG
%ﬂlfm
Auttidnsed Signature

< —
GURUGRAM MUNICIPAL CORPORATION
BHUMI GREEN EXNERGHY
BANDHWARI SLE SITE GURUGRAM HARYANA PH.

RST No 27168 VEHICLE NG FUR-53-W-D099

CUSTOMER Jectpal MATERIAL C&D and lnert
GROSWL © apamke | Dusktee  rotsHm R T
TARE Wi, I2500.00 ke Dute & Tune ¢ I3-052023 12:12:00
Net Wi le0ks Wi s SR e IS

Uhis is computer generated and verified slip.

e s e

(E Scanned with OKEN Scanner
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W Municipal Corporation Gurugram

_"l_*l:rul GREEN FNEaGy
SN DRI
rensporerNane [Thum) Gireen E ned g [Poei o nfo5] 202 s
il No F34RMEI57

Vehiclo Mg = R_ i ?3 |

Dirieae Na.m.ﬂ = R

Mobile Ne
=

Cop B 5 ; . .

-..UE_'E'“"' Name : Bhwmi Green Energy Consignee Name: Municipal Corporation Gurugram
Mdrﬂ&g. Bang hwanh SLF Sile - E 5 —— "

Z e, Near Gurugram- Fandabad Toll |py; , o F

X, Gunigram, Haryana Dispatch To ety Yal

E T
Material t
L a |Compost < > Inert L5 L2D 5 [mecyesling Plastic Erc ==

it e C‘Eﬂlﬁﬂ'ﬂ that Pareilgr Qiven ahﬂ'ﬂ! ora tm__, and correct

1Y

2 "o Bhumi Green Energy
Address - Bandhwan SLF Site, Near Gurugram - Fandabad Tol Tau, Gurugram, Haryang

e

Mol No, 9510070890, 7775082662 —

Tre———

—— ____y__‘mw_ﬂ.ai ]ru:u or 't.!.

-

Gross Wi (KG) 77 SUYo Terewiing) |||oo Netwrkgy (644 e

My GEI-E' E rit ]
Ji S VerifiseBy MCG
AuthofSed Signature CfaXr

Authonsed Signature

GURUGRAM MUNICIPAL CORPORATION

BHLUML OREEN EXERGY

BANDITWARLSLF STE GURUGRAM HARY ATA TH-

RST No, = 27169 FEHICLE NG | HR-3RUT573
CUSTOMER, Jeetpal MATERIAL - C&ED and Iniert

RS Wi 2154000 kp Duate & Time : D3-052023 12:22:00

TARE Wi LTIOL0G g Dae & Time : 3-05-2023 122200

Nei Wy, 440 U0 kg Wesght in words Sixteen Thiusand Four

Hundred And Foay ke

et L LT a— e e P R o e S e i e,

—— = - —————— T B L =m e s e e e v

Uhis is computer generated and verified slip,

R e e e e R

R T T ——
i e o i M PO T B b -

(¥ Scanned with OKEN Scanner



DSPATCH CaLLan |

Municipal Corporation Gurugram

R T i e

Elhuml | Groan Enufg]r

| BN CRern EnprG Y

Bthe. ol —

Mnh N'lu fFH‘HI'-'ﬂEFHF ."”"rfl'l'}?flfl-‘

T”‘“““““““’“*‘ﬂ laf\  FaYerfsises  (oae- o3]os| 9013
B Ko I:fd;“fﬁ'"ica’fl _

Ve Fif-03-HB 3812 | “

Driver Nama

Mobile No -

e

Consignar Name : Bhumi Gresn Enurgy

Avddross - Bandhwtl SUF Site, Niar Gurigeam - Faridabad Tol Tar, Gusageam, Hargaria

218

1128

Adtrese- Bandhwari SUF Site, Near Gurugram- Faridabad Toll
1"":!1. Gunsgram, Harvana

Dﬂﬂamhm ”m;r;n i |
HJ,J'U HaoV

§ pmm o = = 4

|' Material }I Eﬂl’l‘lpﬂﬂi {::' J{nnﬂ":::__-_:ﬁ CAD CEz- | Hm:-;::l_lng Fia llll: Etc 1:::.'-'
[
GosswikG) 0420 Tamwtike) | lio Mot Wt {KG) !‘Eﬂ?—ﬁ
s Comifed thal nartlcdae given above are Tree and comect
i
} Man Gale Security ferifiey By MCG
2l @“’*‘*‘
Avthorisgd ture Autnbrised Signaturg
=
GURUGRAM MUNICIPAL CORPORATION
BHUMI GREEN ENERGY
BANDHWARL SLESITE GURUGRAM HARYANA PH.
BST Mo £ 2Ti6

VEHICLE RO MP-07-LEE 38T
CUSTOMER, Ciirien) Bhadana

MATERIAL C&ir
I: ROYSS G0 kg D & Thrpe L3 '.I‘h Il"l 1ls 1IH'J-
[ARE Wt (2500 kg [Dnte & Time GIN5 2021 114000
Sl W

L832000 ky Weight in werds : IJEIL:.EEI;E‘:;?H“"J Ihl-.‘::
LARES Anid Pwigily g

e

Thin is compoter generated snd verilled shp.

= EamnE

(E Scanned with OKEN Scanner



216
M Municipal Corporation Gurugram

1 ; Eh“’g‘ﬁ_"ﬂun Enurg}r ] —

| Address ;- Bandhwar SLI1 Silo, Noar Gutugra, . i"ﬂmmd Toll Tow, Curmarse i —
DA Gregn enenoy 2 Mob. No, 95 1907063 1980, 7775092600 =i
Ef h‘n E t: i"" ——

Tmns.nnr'lerwﬂ'm:- ﬂf]"“ 3'[1 I.l_‘nifi{"h{ r5€5  |Dat - &Bfﬂ-.'f'_ri”?j
_‘:‘l—_ﬂ_h.ujuwn ?ijé’q_{E’IE?_f ' L - e
Vehicle No | Lthﬂ- of- HB-8655

Driver Name =

'__'_‘—-—\___
Mobida Ng WEEE T

e,
——

E—'Dnﬁdgrmr Name : Bhumi Green E'ﬂ.mg-,.-
e e
ﬁdd &%~ Bandhwari SLF Site, Near qu_;mm Fandabad Tou

s '

1Emslgme Mama: Municigal Corporation Gurugram

Tax, Gurugram, Haryana Dm]pa!fl:TE fﬂ;;u Piberd Theda n e
=1 e b Y
Hal.:-rial c .
e A _l ompost et leap O Rocycallng Plastie Eoc {::}-

Groes Wi(ke) “ZoF 1o Tare Wi Kg) |Z.070

5
A Netwrikg) (2RO 0O
! ; :
iz Cerified tha particuiar given above are trus and cofrect | }

ol IJ l ha

:.l.r:
GURUGRAM MUNICIPAL CORPORATION
BHUM! GREEN ENERGY

BANDHWART SLF SITE GURUGRAM HARYANA PH-
R5T No. © ITI6S VEHICLE NO - MP-D7-HB-8653
CUSTOMER - Gririr) Diadang MATEIIAL CED
GROSS Wt - A0ETO 00 kg Date & Time 03-05-2023 11:49-00
TAHE Wi, 202400 ka Pae & Time C03-05:2023 11:49:00
Met Wi PBRS0.00 kg Weight in words : ., BERteen Thousand Eigh

:Hum.]n:d And hﬂ} kg

This is computer generated anid verified stip,

P e T T T N i s e e 0 B B o e ——ma T e N e e s e i i T o

[}'- Scanned with OKEN Scanner



mm il
TtH:Hnu.‘m = n
FERTS Municipal Corporation Gurugram 1130
Bhumi Green Energy =

"L e -
1. r il e
F' '31Ir= Near Gurugram - Fandabad Tokl Tax, Gurugram, Haryana

SIEREA Acdress - Bandhwar S)
B GREEN eneRGy Mols No, 9510070500 7775692692

S Na 2 l{}""ﬂ' " g
Transporer Name l%m-,“ {_”.' F"?H E—H[ iﬁri'_E Data :- ?_EQIJQL{;‘?G?.B

Eﬂﬂbr’eﬂa F34YEUG]I57)

e PR A 507
Driver Mame | L
e |
Mabile Nn |
- |
c““ﬂ-ﬁ nor Name ; Bhami Graen Enesgy C wisianee Nama: Munisiaal Corporaticn Gurigram
Address. Banghw an SLF Site, Near Gurugram- Faridabad Toli 'D spalch To: ~ ) CF j f’i’ L1

Tax, Gunugram, Haryara | Fsl:‘}-lquﬂh_tl"‘-.& |

— : _ =
_"1‘3‘“*‘_“’ Compest <175 |inent D |C8D <> |Rocycaling Pinstic EteC

Grozs Wi (KG) _g'j 5 EE‘D Tare Wi [KG) {ﬁj E:'I 2 Met Wi (KG) E'ﬂ '1 :I'{:I

I
| L es Certified that parizular given above Gre rue and comect

fiod By MCS

hamn Gate Secunty
Aiy

Authorised Signatee Ay

nefised Signature

B
GURUGRAM MUNICIPAL CORPORATION
BHUSGREEN EWERGY
BANDHWARISLE SITE GURLGRAM HARYANA PH

RS5T No Tagh] VEHICLE NO HE-72-A-3472
CUSTOMER Jeuinyl MATERIAL ¢ Bio-Setl

;f:'TH”b'ﬁ ---_ 305000 ki Diate && Tame . "L}l 2025 00200
TARE Wi 10380 00 Ly Dot & Time 75042023 00:02:00

f i et Y : Nieteen Thontand Nine

et Wi, ) 19970.00 ke Weght i words Fiupdoed Arad Seventy kg
This is eomputer generated und verilied ship.

L LE P A RLELEE]

= ki e S
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HEART A7 .3
FARL RAM $o
SH BNDER SIHNGH
ALT : Toa Fakd Lha Ty IMT:

i 1RADE2014 Mantiliciuring Dt 092014 Road ‘atdey 2002

DATSEL

Geoods Cumier - TH

OFER BOOY

b BT TATA MOTORS LTD

fis MAT44B0G6EAEDLS S

LTI sipeatsT2R0 - @
Sl T T ——I
. =
‘ B

i Rkl

Feanghy Ty

S

=5« Hypothecated To Unladen Wi R 9000

Cubic Capacity Q0ba00
Seat. Capacily 003 no. Of Cye g‘:‘ Wheel Ease mmx
g ks Stand, Capacily 00 owner seriat Y1 RLW "

Form-23A

“‘1

H NO-334/1, VPO-ANANGPUR FARIDABAD HR O Ty

RTA FARIDABAD e

Issuing Autharily Signature Of Issutng Authanty




[}
=5

N

o 00) .
REQD Number HR3822193 LR I0B8E76
Regd Owner KISHAN LAL RANJI il b
S/D/W of RAMJI LAL ;

Purpose ALT/ Tax Paid Up To  ZD/06/2019
Regn. Date 05/02/2012 Vanufacturing D1, 01/2019 Regd. Validity 04/02/2021

Colour YWHITE

Fuel CHG OMLY

Vehicle Class Goods Carrier - TR
Bady Type TIPPER
tManufacturar ASHOK LEYLAMG LTD

Chassis No, MB1HTDHD2KFIGGDIE M
Engine No.  JWPZ156505 o 9 3
ModelNo. 2518 THD SR E
a }.!r. [ S
sealed To YES BANKLTD, Unladen Wi 0600 EG_..
Cubic Capacity ,..._...n,mwmm_
‘1 Lapacity 002 No, OfCye 06 Wheel Base 003800
cand Capacity 00  Owner Serial 01 RLW 025000,
; e
B ; e
f o | : s
; Addiess VPO-DHANWAPUR .. .. Gurgaon HR 122001 &

RTA GURGAON : : w

ﬂ— AR - i Issuing Authority Signature Of Issuing b:u._oa,,:...__

29
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@

Reglatration Ma,

Doalers Hanio & Addross
Dramier Mamg

Full pddress; (Permanent)

Full Address: {Tempaorary)

B —

Womlnes Hame

Mobile Ha.
RC Cancel Detalls:

a) Data
Hypothoe lunﬁ Detalls:

a] Flnancer Hame

&} Finanger Addrass
The Matar Vahlcle 15,
Elaswe af Vehicle

Mo. Of Cylingors
Chazeia Na
Engine M,
Makers Home

Fuol Used in Englng
Cuble Capacity
Seallng Capaciny

Slpaper Capachty
Wildih
laden Wi -

Gross Vahicls VW

o0

FORM 24 [MOTOR VEHICLE REGISTER)

HARYAMA TRANSFORT DEPARTMENT AUTHORITY « ATA, FARIDABAD

: HRZAAEDIAN

Dinle of Roglstratien

: OF-Apr-2023

s PASCO MOTORS LLESHOR HO. 0-145 OF VARDHMAN PLAZASEC-19 FARIDABAD

1 BABA GLOBAL GROUM

Sonlwilnldaughier of

P HA

B, MANGAR 15 FARIDADRADCURSADN HOADNILLADE- MANEAR, AL

RUACLATR F i rk o, B2 BEITLE

O, KANTAIL 15, PAMDADATGUIGA DN ROADVLLAGE- MANGAR, AL

WACAR Farklobat, 12100

Humbar & Descrptien of slze of byres ;

a) Franl= 2

folationshlp with the
redrlng &

; G716 050 O1d Reglatratlon Ho
bl Cancel Moason :
RIS BAMKLTD L) Flnaacer Type T HYPOTHECATION
S IUDA MARKET “SECTOR 16°, FARIDABAD FARIDABAD, 121002 HARYARA
. NEW (TRANSPCRT] © Salo Ameiunt s 4 B4ESA1
: Goeds CormlenHGY) Monlh and Yoar of i s
Manudagtans
=8 Marma : BHARAT STAGE W1
P ALATTOTOSSPICOT0GE Calaur ¢ TITAMILIM_WHITE
+ B5,GEGAZZOO001ITCEIR2GTE0  Typo O bady : TIPPER
- TATA MOTORS LTD hied sl Hamo : SIGHA THI3 K BSVLITWHD
180X
:DIESEL Hargo Power{B.H.F) g I
: BE35.00 Whoel Bass ;a8
o Standing Capocily B
L ¢ Lergih + T30
;2558 Halghi PR i ]
1 28000 kg Wrladon ‘Wi 11175 Kg
LHG Owrear Sr. A |
b] Roars 2 o) Ciker: 0 d] Tandem: 1

Rogistered Axle Wolght {In respoct of pach axlo):

m) Froml: 1 kgs

b} Rear: 1 kgs

c] Other: 0-kgs

d] Tandem: 1 kgs

| Purchass Daly 1 28har 2033 Policy Ha. :
| INSURANCE COMPANY INSURANCE TYPE '
Insurance Yality :Fram To
Fes Dalalls:
Recelglifppl Na, Tax Recolpl Na. s HRISRI 04 0002 254
Pagticular { Ampuni Penalty Tatal
Beracallzor Chago ' S00 0 500 |
| Sman Cavd Foe i 200 o 200 |
I|' Hypathoeation Addilian 3000 0 3600 |
| Filness tnspechendCertiicata Ho0 ] B3O |
Illﬂ"w Rgrairnfian 1500 a 13000
I|| MV Tawf Tax Uplo d04Jun-2023) 5610 il 5810
] — ———— ]

L]

Registeation valld upto 06-Apr-2038  Fliness valid upto 08-Apr-2023

GRAND TOTAL jin fa): 11610~ {ELEVEN THOUSAND EIGHT HU KORED AND TEM QHLY)

Naine and Designation of the Inspecting Oficar whe ceriifies the vehicla as fit for roglsiration:

fnspocior Name
Owner Signalury




21|

|
1
t

2 FORM 24 (MOTOR VEMIELE REGISTER)
@ I'I-l'l.H."I'AHh.THhN SPrORT DE PARTMEMT AUTHORITY ATA, FARIDABAD 1 1 34
[RARAE 325 [rate of Raghiiretion. - [T A pe-T0T]

Reeglatration Ho.
Cealers Wams & Reddress FASCO MOTORS LL 5O b0 G35 F WAHEIHMAN PLATA GEC-10 FATILA BAL

Lrarnet Hpma pna GO AL {iRoisr B arweiladil wpiphier ol LA
Full Address [Fermanent] f RAABGCRARL 15 ¥ AIEANADC AL frAl ILLASIE LA ICIATE AL

BAACLAE T artadead | J i
Full padreas: [Termporaryl A RARNLAR 1Y r.hJ':IUMI-A[:lr'.I..IrUMﬂrIF':H-n,'ﬂ L AGE - LA GAF AT
I-Il.{'-'ll'l I el 121004

Harmines Heme falationahdp witds fha

AT
| Mokils Ko R L Oifel Maglatralion Mo
BT Cancel Delafa: K
e
] Diate ] Cangal Renigh
Hyretecption Delalle
u) Frasces Hams ANIS IANK LTD b Finsncar Type PO THECATICN
g} Founscer Loarril S ELATA MEATERT TS EToM 16° FAR [ARALFARIDABALD, 87 AT HAFTALIA
T Bt oo Wehhcln by, REW [TRANSPORT) fale Armaunt dpLniat
Claanof Viiche Coacdn CarmetfHoY] Manth ard Tear ol yen
Marudacture
Me O Cylinden & Harms BHAPAT STAGE W
Chavses Mo I'.*.-'I.‘I'I'?TI:'E-'.‘F'JCDI"I}ED Colalar TrTAsA TS
Engine Mo B4 SReA T 00001 JIGEITFLOTEO  Type OF booy TFFER
Makrrs Mami TATA MOTORS LTO Madal Hame  EInHA TR K BEVEITAMD
1EECX
Frael Unied in Engine fEESEL Horse Power(B.H.P} i BL ]
Cctue Capeelty + SEA5 00 Whanl Bare Jef.Lo
Sastog Capacky i &landing Capaclty 10
Elee ot CAp0EE] ) Langih =TI
Wi i 588 Halght 3353
Lien + FBODO Ky Unladan ¥ -1 TS Eg
G Yehich ¥ 1Ay Civaniar S 5 |
Hurmber L Daseription of skoe of fyres ©
a] Front I b] Rears 2 e] Dlher: 4 d} Tandem: 1
Frgistersd Aris Walght [In fe spact of sach sxle):
) Froert: § kg b} Aear: 1 kgs ¢} Dehen 1 kg d} Tamdam: 1 kg
Puechase Date : gE-KAar-3023 Palicy Ma, .
[HEURANCE COMPANY - IMSURAKCE TYPE -
Lnnwrbnca Valigry Fioem Ta
Fee Cmtan’
Feceipt'hppd Ha. ] Tax Macalpt Mo, MR OGN TEED
| Farvodsr Amguni Penalty | ceal
r Cypracafuer Chalgs ' £ o i
I'_!:I':I'.irl'l Lard Fes zm a LR h
t LM A :
| Hppesthotaton ASaain L Q gle n
I.Fr.r-m iraparsiaoniCendicale Ll i =E'
Hirw FlEgisiralon TEO0 a l LE00)
| 14 TasfTas Upio 30-Jun-2023) 5810 a| 0

Reglstration walld wpie QA pr 2038 Fltness walld upto ﬂﬁ-ﬁph![ﬁﬁ-
GRAND TOTAL {in fis]: 11840 - (ELEVEN THOUSAND EIGHT HUNORED ANO TEH OHLY)
Mame and Designation of the Inspecting Offlcar who cé rlflas tha vehicle as It for regls trallon:

Inspector Nama : R;t
\

qi aring Autherity -

Owner Signalure a
=
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Risgn Number HRSSMIB8] T TE R
Head Chwner BABU RAM BHADANA £ F e o«
S0 of MNOER SINGM) BHADAMA,

f-';..r' gy id= ¥ 1
H Tar [Fast (b Te
Regn Date 23-08-7011 Manufactynrg Dr 05:2011 Flayd Wawsn, B3 per FRoesa
Calpwr ra,
I el CHRG O LY

Vohicle Clats Gooda Corriar - HCY
Bedy Type  BSULTI ANLE (TRAN ER)
Manulsciurar TATA BOTORS LTD

hassis No MAT44B085B2E 90849 “
F ruiries Mir 111EB 178409 o i
LAl Hoo LPK 2518 —— 2
— The ey E
*’.I 1] -;"*.!.-'- E H‘,f'm:h'('-fﬂlu‘.“lf-:.'l Ulsilirten Wit S . LT 'T_..

Salzy! . Cougter: Capcpomy ™ B m

Seal Coapaity 1 Mo OfCyc 6 Vehesi Baws I
Stan Capachty 0 Crarer Sarial 3 R LW b
000

B Addrens VPO MANESAR, GURGAOM. GGH, Gurgaon, HIL
hfrirgsioh |

RIAGURUGRAM  #=e—"




223
1136

Ve 683
Reqgn. Numbar HR3853 |
cecd Owner  HARVEER SINGH HR7101814
Sowel | SHRIMEETA SMNGM
Purpose ALT/ ] Tax Paid Up To 3IMM22021
Regn. Date 220172013 Manufacturing Dt, 122012 Regd. Valigity 14/11/2022

o o onay
Goode Corler - TR

Vehicte Class
OPEN BODY
Hody Type
Manutaciurar TATA MOTDRS LTD =
Chassis No. EEWB;EEBE <
Engine No 26283 e o
Modal No,  LPK2518TC e e =
M " o 3 : S =
E% 'rﬂh D .Ju_.-' Hypothecated To ICICI BANK LTD Ur-fac:enWt R
#_“ Lk Cubic Capacity W
'::-1' % Seal. Capacity. 003 no Of Cye g‘g Wheel Base  oovand-.
% 1% Stand. Capacity 00 Owner Serial R.LW mﬂ\ “

Addrass H NO 879 WARD NO 13 BLOCK-1 PREM NAGAR
COLONY VILLAGE ANANGPUR Faridabad HR 121002

RTA FARIDABAD ,,,a-m_:;i_ﬂ—t —

. ¥ i } Ay
Isg iy Acithes iy Sl L7 s - _,J
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1137

S ————— : -

e s e s

Ry Momabea HF" 1 1"1 5 ? D .|.’il i
Rt Camger MAIBAEY137
ke WRISHNA ENTERPRISES
;'"-.lqv-':r NA Trx Paidl U Te
. recpl Walulie
:f:::'- [ate e BAnufmcturing 13 032033 Fleecy ! As SRR e
iy FITANR WHITE
e hiche Clawe HEREL
Mok, Type Gooos Corrier - HOW
Lk wmLlechomar T ER
Chassis NaTATA BOTORS LTD -
Engme No. MATTT024P3C08249 g o
Mol Ma BS.GI3RAZZ0DOG1I2COIGZG02Y _‘—--.._‘_:'-.__H_‘ £
SIGHA RT3 K BSVLIOWHD 1 Il[l.ll'.:}.'ﬁ e :;\-.._"“h..x ';_'_:
Hypathaecaled Ta pfacken Y >
E HOFE BANK LTD Cuble Capacity ~..1_'_“:{‘f 1744
: Seal. Capacily Mo, Of Cyc Whaeel Base 563500
* Stand. Capacily g Cwner Serial s R.LW laas._ -
i 28000 .

b Address 5
2 { PROP- BABU RAM ) C-108, MANT ENCLAVE, |

o]
. SURAJHUMD, FARIDABAD, Faridabad, HR, 121009

ATAFARTDARAD Signaty o€ Tiziinn Authanty
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1138

2884
Resd Owees ppasmon GHADANA

S af MOER STHGH BHADANA Tas Paet Up To 4427018
B ip i i

i e M ’ fieliF raoie
|;,:-,-_-;|-| Dain ﬂ?.l';?rfﬂ'“r L sveq etz [ q 'lﬂﬂ'” Hpnd. Walchty Qs
[ TN LA,
Fij=i [ EFL
Vehilcls Chisy poods Cgrier - TR
Riody Teps CFTH 820
e AT TATA MTTOE LT - ﬁ
Criansie Na MATAZGI25ESNZARLES ——— o
Engow NO 44L0 305799 s -n,h £
Mol Mo I',,FH 1'52: ' L:E'

IJ”II' I|l||| 11.1 ""\. M{lm

1 *'Iﬂ E Hypolhecntd To Colise Capoclly 3
£h ha o ‘ am-ﬂrm__
r""' 2 5 '” 07 Soat Cape=ly o3 N OfGys 06 Hf“—.,.rm i nw’trc?“m
ik 1:1 L Sianl Cagasty gp  Qwner Soral 02 kA n:rsumnh
S

.l"i. "q J'- S #‘7 AN VILLAGE AMANGPUR,

= L5
e li,_\» e o e R T 331 BIGHAEH KI

: _#Eﬁf_;.? 1 _-,,ﬂE L | ‘ﬁ‘- =
1 L L% .--4: RTA r.!ﬂ..ﬁlil:_lﬁt_a-ﬂﬂ Srrnftize O [s5ueng :frl..'”“-"'il'!-;
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FORM 24 (MOTOR VEHICLE REGISTER}

@ HARYAMA TRANSPORT DEPARTMENT AUTHORITY - RTA, FARIDARAD
Raglstration MO, :HHEMEEETE Date of Registration. ;05 Apr-2023
Deater's Hame L Address ¢ PARCO MOTORS LLP.SHOP hO- £-35 GF VARDHMAN PLAZA SEC-19 FARIDABAD
Dreeror Hame - BABA GLOBAL GROLUP &onhwifaidaughtor of | b
pull pddress: |F|-nmntrl.'l] g, MANGAR 15, Fﬁ.HImE.Aﬂ-EuRGnDH ROADVILLAGE- MANGAR, AC

H.ﬁ.Ghﬁ.Faridah:Id.ﬁmﬂ-i
l"ull.P.ddﬂH'- [Tlrnﬂnfnl'_l'i - MEMGAR 15, FAHID.AE-"‘-‘IJG‘I.'HGFLGH H.CP."-D,U.EL,-’-GE— BLAMGAR, AC
HP.EﬁH.FrIﬂmid,ﬁ'ImH
Haminea Rama : Golallonship with the -
pominn
- Moinile b, | gT11521959 ald Reglatration Mo ,
_H"' RC Cancsl Detalls:

a} Date by cancel Regsan -

Hypothacailicn Dalalie:

af Flnanced plama . eI BANK LTR b} Financar Typd rH\'PDTHE{lATﬂ.‘.‘H

£} Flepnecnr AddroEs o #5025 IMPERIAL pUIRED®, 2N FLODE, MOHAN CMFEP.R*-Tru'E'.'.mTHLmA

ROAD™HEW DE'-I-IJ-'.HDI:I-tt.ﬂ-ELHI
The Mator Vanlcle s, L HEW (TFL-‘HEPI}RT] Gpla Amaent - ABEESAT
Ciess of Vel - Gands Camier(HGW) Month snd Year ol ;& 7023
Mamul achura
Ha. OF Cylinders . Hemm3  BHARAT sTAGE ¥l
Chaysie Mo !J'.'I.‘-'I'TE?'-DS-'JF':IE-!ITI]?!' caleur ! iIT.u.lJur.r__wl-uTﬁ
Engiae No :E&Eﬂ-ﬁ.ﬁ.ﬁm}ﬁm:tﬁﬁzﬁ!?! Type Of bady s TIPFER
pgkars Hama - TATA BOTORS LTD Medal Hame ofeshla 2AITK e FVHD
1EEHOE
Fusl Used In Engln& - ESEL Horis Power[B.HP] =719.7E

Cubic Capasdy ; B5A5.00 Whical Bag® 3480

Sealing Capucily =2 Seanding Capacley ;I

Eloapar Capaclty 0 Lopglh 1 TEND

wildih 1 2%38 Holght + 3350

ladnn ¥l  pppod ko Unlzdan ¥ £ 111TR Ky

Gross Vehicle L] r0Kg Orermvt S i |

Humber & Deseripifan of size of HFE3 i

ap Front: & 1] Rear: 2 c) Db d] Tandem
frepishered Axle pelght (In respect of aach axlel:

a} Fromt: TROD RES b} Rear 1000 ka= ] Dthar: 1 g o} Tondam: Vg8
Burchaia Data b 75-Mas202d Podicy How - 1:1:-:-!]&-122&1&:1133-1-1:3
[HEURANCE COMPANT + The Mow kndia AssuEact [HSURANCE TYPE s THRD PARTY

Campany Limilod

ingurance Yalfdiy : Fram 75-03-7023 To 24-03-2024

Fan E'uylr_:_

E”EIM Tax Raezelpt Ho. : Hm-ammmcmm'a

e e
i Fatoiar Ponalty |I Tam!
g - S _____._—-——'—'

Garvice/ser Charge

gt Gard Fae

Filnes.alnspﬂn:[r'ﬂn.fl:eﬂiﬁcala

wew Rogistration
aa0-d

plo Dd-Apr-2025
D EIGHT HUN pRED AND TEM OHLY]
fit for reglatration:

o e & Bt
e E—— i

w2023}

e A T S
i T T PO e

Registration yalld uplo o4-Apr-2038
GRAND TOTAL (in Re): 11610/ (ELEVEM THOUSAN
o and Dasignatien of the Inspeciing Officer who

Ham
fnspecior Name
Qe Signature
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Cegn Number

1140

r @

it

Regn Owner HRISUTAAT HeStd 5
=N ol BABU RAM
ELUrpose SH INDER SIHGH Tax Pald Up Ta
Rean Dabe AT Manufacluring DL Regd. Validity anmaness
Colour 26/032015 0272015 18/09/2024
Fuel P,
Yehicle Class MESEL
Body TyPe  Goods Carrler - TR
Manufaclurar mecy go0y
Chasgie MOTATA WOTORS LTD E
Engne No.  MAT448066F ABO1045 et @ 5
Modet No 51884207400 e L e
LPK 251 T =
: £219 Hypothecated lo Unladen Wi e L_ﬂ_
Cublc Capacity ™+ -
No. Of Cye Wheel Base ;‘E-EEE-\
':’i Siand, Capacity 003 Owner Sarial 06 R.LW DO000T-.
- o0 o1 07E000

AT RIS ABAD

Signature faauing Authonly
A ———
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1141

Teme 8 mme HEIAX0NOS
< arme RANGY KURBAR
. DULMCHAND '
s NEW HPA i
- 15407 2018

- e

e n T 3
Manufacnng Oy 112017 Feed jaes, oI
i i '
S DIESEL
e iR AT T - TR LT
B Syeme  SPEMN

L ey AT 2 WSTORE OTD

acee n-  MATAS6135HIN2S03T i

e A s

.- vo  ISBES.91804071L63639090 ' '
o e

== ’
TATA LPK 3118 CR 8X4 BS4V .

P - —
Hypothecated ToMAGMAFIRCORPLTD « - on-- = e
s A= ‘m
Seat. Capacity 002 Np OfCyr 08 Wrzoi 3 spazes
atand. Cﬂpaﬂlt}' oo Cryner Senz! 01 5L 0

Address H NO.1108 C BLOCK SGM NAGAR . Fardabed 4R
121004

*

RTA FARIDABAD e

l35uing Autnor Ty
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1142

Regn Nomba ynamrg e
Bt L BELAMOL HTMmAAR

SEIA of oM UL CHAMD ) ’
O arpeaer HET rl"‘ i '_' F 1M 2rrn
oo i 1 7HASTS Ranuinclunng Y o4r2015 i 1l 1L rren
e [ ¥}

£y == ;

Yieririe D03 ety Carier - TR s

Frey Tvre OFEN BODY :
Manufachr ™S TaTA MOTORS LTD A

whesss NO mAT44E138FIA01817 - ' J/““‘
FhigmiE MO BSP1803251AG3418827 C— \H#)

Made Noo LPK 2518

J alese] T Uniarder W
B [®] Hypothecated To Jniarcie L ceom

]l S Ui Tk ek
..:- r 3 "d&:ﬁfﬁ;’ﬂ 3 Cubic Casacty
I gt ‘a"ll'i- y Seat. Capacily go3 No OfCyc g VWhes! Base mmaﬂ
. ':';- """r' Stand. Capacity pg Owner Serial g9 R.L.W

o VoTh)

o
.q-""' T Address  H NO-1108-A BLOCK-C SGM MAGAR FARIDABAD “F

RTA FARIDABAD -
Issuing Authority Signalure O issur
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1143

R
Reon Number HRAGF4103 HER58847¢8
Regd Owner  UNTVERSAL CONSTRUCTION COMPANY
SDAY of NA
Purpose NEW [ HPA Tax Paid Up To  20/06°2072
Regn Dale  22/07/2021 Manufacturing Dt. 0372021 Regd, Validity ~ 21/07/2023
Colour YW E
Fuel RESEL

Vehicle Class Gonds Corrier - TH
Body Type TIEPER
Manufacturar ASHOH LEYLAMND LT

Chassis Mo, MB1HALHDAMPJMTTIISG | o - =
Engine No. MJIPZ105708 ——— e
FMadel No UEZEB2038 T TIP .- “-“"""--..:""H =
+ L+ o b o, —_
S pruthecate_d To YESBANKLTD Unladen WE™ >a11840 &
% T o b } Cubig Capaciw“ﬂ&ﬂm
i &.‘F arato FSeal Capacily 002 pno OfCyc  08Wheel Base 0o
g en oh Stand, Capacily 00 Owner Serial 01RLW
I s - ~
Maer tﬁ'ﬂddress H NO- 1257/18/6, ROHTASH NAGAR ROHTAK Rohtak ™.
Ll o 4o HR 124001 ; 1
<2
RTAROHTAK s

Issuing Authority Signaturg O Is50ng Autr'u:rmyd



4

E.M__.._._ Number HRIBABSOGE el | >
R&d Owner JAI SHRI BALAAJI ENTERPRISES HRG//76435%
S/ID/W of KA
Purpose NEW / HPA Tax Pad Up To 31/12/2021
_Mm_m: Date dﬂ%gﬂwm Manufacturing Dt 93/2021 Regd. Valigity 10/082023
e Sy 5
Vehicle Class T°0ds Carrier - TR
Body Type  TFPER
Manutacturar TATA MOTORS LTD
Chassic No. MAT797028MGC00435 S i
EngiieNo, B9 EB6A220D06112C63883800 ey =
Model No SIGNA 2823 K BSVL,39WWHD 18BOX —— 9 i
e P, _ . T m
LSRG e Hypolhecalted To INDUSIND BANKLTD | jnjaden EY.}E&“ 2
gl e Cubic Capacity
S Seat. Capacity 002 o, Of Cyc 00 \Wheel Base
Stand. Capacity 00  Qwner Serial 91 RLW ;
=% . ......f
P Address PROP RAJU, R-203 ADARSH COLONY NH 4 .

FARIDABAD FARIDABAD Faridabad HR 121001

RTA FARIDABAD \Muﬁ\.lh.

lssuing Aulhority Signature Of Issung Authonty
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1145

= = |

Sean Numbe: HRAEBF0TY
Reon owne:  UNIVERSAL CONSTRUCTION COMPANY

SN A MA

ErmosE HEW { HPA Tax Pad Up To.  J0MERTS
Regr Date 18072021 Manufacturing 01, 0412021 Regd Yaldity 180772023
,:_' | v rl|l-'|""i"|;|'-.|_|=

:::,m' DHESEL

Vehicla Class Goode Cerrer - TR
Body Type  TPPER
Manulactprar  ASHOM LFYL AND LTD

Chassts Ne. ME1HILHDBEMPHN1228
Engine Na MJPZI0E214 T
Mode! No ULEZE2038 T TIP e e ‘__:1._

§ n'n&-‘.‘l’g E]anmhﬂ-:a ted To HDFCBANKLYD  piagen Wi > a1 1840 L2
Cubic Capacity

FSeal. Capacity 002pp, OfCye  DBWhee! Base “"ﬁ‘\\!
ﬂﬂsﬂ s

fi «Stand. Capacity 00 Owner Serial 018 LW

Fourin-23A

= T
b
}Mdress H NO- 1257/1/6, ROHTASH NAGAR ROHTAK Rohtak ™
"-' HR. 124001
STy MG
RTA ROHTAK 1y =

Issuing Aulthonty Signature L8 Issuisg Authiiy
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4
mﬁ: Number HRE3IDO463 HR 1675340
Regd Owner JAl SHRIBALA JI ENTERPRISES IR Repa
SDAW of MA
Purpose NEW / HPA Tax Pad Up To 1902019
Regn Dale 19/12/2018 Manufacluring D, 04r2018 Regd. Vabdity 12/122020
Colour MNA
Fuel DESEL

Vehicle Class Goods Cermiar - TR
Body Type  TWFPER
Manulacturas TATA BOTORS LTD

Chassis No. MAT448207JADOSS0G %
Engine No.  B1D84473687 e — 6 o~
Mode! No TATA :.m 2548 CRE BS4V .,.r;.ﬂ.,z,“// E

: - _ Hypothecated To TATA MOTORS Unladen Wt ™~ e

5
FIRANCE LIMITED Cubtic Capacity Hﬁhﬂ
¥ J E
=BH- Sland Capacity 0@ Owner Senal 04 RLW n_“ M ,f
oy o S
. W

b
Address E 106 VISHWAKARMA COLONY MLEB ROAD DELH NA A
V.P.0 PARNALA BAMADURGARH Jhagar HR 124507

Bahadurgarh -

Issuing Authonty Synature OF issuingg Auliondy
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=

PREVENT
POLLUTION

Repart Mo.:-53
Dated = April 18, 2023

1, hereby, certify that | Narender Hooda as Board Analyst, duly appalnted under sub section
{3} of saction 53 of Water (Prevention and control of Pollutien) Act, 1574(6 of 1374} received on the
11™ day of April, 2023 frorm Sh. Sidharth Bhargave AEE, a sample af domestic efflyent of M/s 120
MLD §TE Behrampur, Sec-48, Gurugram, collected on 10.04.2023 from the Inlet & Outlet of STP For

FORM |

Franegne = ﬂ(l;;

{See Aule 20

analysis. The Sample was in a conditlon fit for analysls reported Delow:-

I further certify that [ have analyzed the afore-mentioned sample on 11/0:4,/2023 b0 18/04/2043

end declare the result of analysis to be as follow:-

T2 Mo, | Farsmeber Trletod STR'| Qullet after | Dubet afer | Proseribed | Mathod of
| secoradny Lt lany Lirniks Testing
treatmers | trestment
l. | Coloar Greyish Alerst hlmask hg por relgvant
. — Coloress Colorkess parts of 151005 |
. | Odour Pl Odourkis Odaurbsie - (Par-f) L&y
T— e Stardard
3 | pH Wake B3 7.2 T.l S.0=9.0 Hatheodd Tor the
=5 Examination  of
4, | Conductivity iS/cm 4260 1050 Lo o i NenATE
. -
5. | Toral Suspended Solds mg/| FE3 i ¥ 0 :;l“b;nﬁmz*
B | G001 Davs ak 270 C) maul 110 ] 7 10
== | Chemica Oxygen Demand mgyl q7L.2 475 %16 50
|
@, | Total Hitregen mgil TE T2t 1.5 10
™5, | Fecal Colfarm RPR/100 Ml &30 LT

=100

The condition of the seals, fastening and container on racel

Concalner had ks seals found intact in order; sl on
representative of the incdustry and the board represeéntative.
Signad this on 18" day of April, 2023

Haryana State Pollution Contred Board Laboratory,

Sector-16 A, Fardabad

T
The Membar Secrelary,

ph wes 25 follow:

e container had the signature of khe

:%E! :,.:'.lﬁ :

HSPCB, Panchikule/ Reglonal Office, HSPCB, (’sﬁ{rﬂm South

Endlst. No. HSPCBJLAB/F[2023/ U3 7

This test report ©

slate only to the particular sample submitted for

Dated: | §-4 rdud X

Lesting

234
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| e
A i,

- PREVENT
@ FOLLUTION FORM )
‘%#’ S {5ee Rube 20}

Report Mo.:-52
Dated - ApAl 18, 2023

1, hereby, certify that [ Narender Hooda as Board Analyst, duly appointed under sub section
(3} of section 53 of Water (Prevention and control of Pollution) Act, 1974(6 of 1874) recelvad on the
1™ day of April, 2023 from Sh. Sidharth Bhargava AEE, a sample of domastic effluent of M/s 50
MLD STP Eshrampur, Sec-48, Gurugram, collacted on 10,04.2023 from the Inlet & Outlet of STF for
analysis, The Sample was i & Sondition Mt fer analysis reported balow: -

1 further certify that I have analyzed the afore-mentioned sample on L1/04/2023 to 18/04/2023
and declare the result of analysls ko be as follow:-

Gr. Mo, | Parhimater [ Inistaf STF | Qwtles after | Outlet after | Prascribed | Mathod af
secondey rartlary Limifts Tasting
- brpatmgng treatment =
1. | Colour Groyish Almast Almast R e retevart
Codori=es Coloriess pans of 153025
L | Odour Faul Ddurless Ddouriess [Part-l] 1587
arel Standard
3. | pH value B.Z 7.3 7.5 5.5-9.0 Methaods for -the
—— — Examinaton af
4, |’ Conductivity pSficm £170 SHn Al s water and wapte
5. | Total Suspended Solids mayl 175 BE, 14 =r5y ater APHA[23™
i a s e i editiar} P17
E. | B.O,D.(3 Daysat a7 C) ma/l 95 E B 10
7. | Chemscal Oxygen Demand mgy 801 1546 ) 50
1
. | Totel Miragen mal §732 1.6 2.2 BT
3, | Focal Colfoomn MPeG 1 mi — 5 374 <100
|

The condition of the seals, fastening and container on recelpt was as follow;

Contalner had its seals found Intact In order; slip on the contalner had the signature of the
represantative of the industry and the board representatve.

Signed thiz on 18 day of April, 2023

Haryana State Pollution Control Board Laboratory, Ao,
Sector-16 A, Faridabad aaaﬁﬁk‘hf

Ta
The Member Secretary, HSPCB, Panchkula/ Regional Qffice, HSPCE, G‘ﬁ"é-:ﬂrl South
Endst, No. HSPCB/LAB/F/2023/ y T Dated: |-y --Lot]

This test report relate only to the particular sample submitted for testing
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—
Sherrann ot PREVENT
e

POLLUTION

Repart Mo =156
Dated - May 19, 2023
[, hereby, certify that I Narender Hooda as Board Analyst, duly appointed wnder sulb section

{3} of section 53 of Warer {Prevention and control of Pollution) Act, 1974(& of 1974) received on the
11" day of May, 2023 frém Sh. Sidharth Bhargava AEE, a sample of domestic effleent of Mfs 50
MLD STP Behrampur, Sec-48, Gurugram, collected on 10.05.2023 from the Inlet B Qutiet of ST for
analysis, The Sample was in & canditian fit for analysls reported below:-

T further certify that 1 have analyzed the afore-mentioned sample on 11/05/20¢3 to 19705/2023
and declare thiz result of analysls to be as follew: -

FORM J
[Sea Rube 203

5¢. Mo, | Faramaier | [nlet of TP | Cutlet afer | Duthst affer | Prescibed F"I'l:'ihl:'l: ol
| sacandry tertary Limiits Testing
Lo traaiment Erpalment
1; | Colour Greylsh : Alirsast Alrmosd fie per releyidl
| Coferlets Cokiless | partd o 15:3025 |
i | Oudcar Foul Odourleds | Odiewrdess | (Part:l}) 1997
and Standand
30| pH Ve B4 74 7.1 5.5-8.0 Yathods for |:|'|Er
- Examinatios o
.| Conductivity wSfcm L% | o0 | Tan mea maber and waste
i i veater APHA{ZT® |
£. - | Tetal Suspended Salds mg# (55 ! 15 r 12 20 ediion) 1017 |
§. | B.0.0.[3 Days at 270 C) mg TH B 7 10 il I
1| Chemical Dxpgan Demand mgf 41¥ &l 323 7] |
1
&, | Total Mibrogen mgf L&A 2.8 2.5 10
|
|_ &, | Fegsd Colform MPHF L0 mi &7 45 =100 |

The condibion of the saals, fastening and conbalner on recelpt was a5 follow:
Contaimer had its seals found intact in order siip on the container had the signature of the

representative of the (ndustry and the board representative.

Signed this on 19" day of May, 2013

Haryana State Pollution Control Board Laboratory,
Sactor-16 A, Fardabad

To

Eﬁarﬁhﬂﬂﬁrﬁi’

The Member Secratary, HSPCB, Fanchkulal Regicn E}ﬁ-;;!:ﬂ. HSPCE, Gurgasn South

&

Endst. No. HSPCB/LAB/Ff2023) £8 1 Dated: | § I” S‘JL:. z7

This test report refate only to the particular sample submitted for testing



237
— 1150

PREVENT .
POLLUTION FORM j

' 20
I“#’ (See Rule 1U)

Report Ko.i-330
Dated - June 19, 2023

1, hereby, certify that 1 Narender Hooda as Board Analyst, duly appointed under sub sectian
{3} of section 53 of Watsr (Preventlen and control of pollution) Act, 1974(6 of 1974) received on the
10" day of June, 2023 from 5h. Sidharth Bhargava AEE, a sample of domestic effiuent of Mfs 50
MLD STP Behrampur, Sec-48, Gurugram, collacted on 09.06.2023 frem the Inlet & Outiet of STP for
analysis. The Sample was In & condition fit far analysis reportad belows-

{ further certify that I have anatyzed the afore-mentioned sampie on 10/06/2023 to 19/05/2023
and declare the result of analysis to be &5 fellow:-

[&r. Mo, | Parsmeter Thiee of 5T | Dwalet amer | Cullet after | Prescrived pethod of
| | | S penndry ety Limnits Tedking
| reatment treakimank ;
| 1. | Colour Graylsh Aot At A5 per rebdant
| olgress Cokiriess : parts of 1513025
| 2. | G Fawl Ddourkss ilourkess (Part-1} 1987
amd  Stardand
3. | pH Wakue B.1 Tk T4 £.5-50 Methads far the
Cxaminabon  of
4, | Coedutthaby pSiem 2520 BED A0 I s e A WEeta
= waner APHALIYY
5. | Total Suspended Sofds el 185 14 19 40 adition) 3017
. | DD Days at 27 C) maf 115 7 i T
7. | Chermical Drygen Demard maf [T 431 %5.1 5
&, | Tota Hrogen mafl 156 2.4 ) i
3. | -Fecad Cliform MPRTOD mi b Tz 5.0 LU0
. | . D)

The condition of the ceals, fastening and container on recelpt was a5 follow:
rontatner had Its seals Found intack In erder; slip on the container hed the signature. of the
representative of the industry and the beard represankative.

gigned this &0 16" day of June, 2023 |
Haryana State Pollution Contral Board Laboratory, [g; ;ﬁ:",
Gactor-15 A, Faridabad 5 o
To

THe Member Secratary, HsFCE, Panchkulal Reglonal Office, HSPCB, Gurgaon South
st Ho. HISPCB/LABIFI2023/ 1§90~ iy 2 pated: 9 |6 ¢[2-072

This test repart relate anly to the particular sample submitied for Egsting

o
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e dE.  PREVENT

= POLLUTION FORM j
1Sea Rule 20

= J
Report Na.:-717

Dated - July 27, 2023
I, haraby, cartify that | Narender Hooda as Boarg Analyst, duly appainted under sub section

(3} of section 53 of Water (Prevention and control of Pollution) Act, 1974(6 of 1374) received on the
18™ day of July, 2023 from Sh. Sidharth Bhargava AEE, @ sample of demestic effiuent of Mfs 1
MLD STP Behrampur, Sec-48, Gurugram, collacted on 10.07.2023 from the Inlet & Outlet of STP for
analysis. The Sample was in a condition fit far analysis reportad bl

1 further cartify that I have analyzed the afore-mentioned sample on 1B/07/2023 to 27/07/2023
ard declare the result of analysis b be-as folkow:-

Sf, Mg | Poramater T Tnlet of 5TF | Cutie:  after | Outiet ahar | Prescribed | Method of
apeandry bartiary Limits | Tearing
traakment Lreagmient |

L. | Colour Greyish | Adreest Mrrogt A5 per pelgvang |
Coinrlass Cilio| 853 | parts af 153025
2 | Eour Eowl Odourlass Odeurhass - fPaer-l) 2987
| | amgd  Standard
3, | pH¥ale 8.5 7.1 13 L5580 Methods for tha
: 3 Braminalion of
b, | Conduthiity WSicm | K ] q40 TER e water gl washe
1 - ¥ wiphr APMLL24™
%, Toms Sysperded Salids wall 235 1§:3 12 20 aditian] 2023
| g, | B.0.0.03 Days ab 2@ C) eyl 105 B & i |
7. | Cremical Owpaen Demand Mg/ d1b.1 457 41.3 50
5. | Total Mzrogen megl 149.4 1.1 1.3 i
5 | Fecal Collioerm MPRY10O mi e g7 TR0 2100

The condition of the seals, fastening and container cn receipt wis 25 folbowr
Containger had its seals found Intact in order; slip on the container had the signgture of the

reprasentative of the industry and the board reppazentatice,
atkh
B afyst

Signed this on 27 day of July, 2023
The Mamier Secretary, HSPCH, Panchieay HE?IUH‘E{.;:EE. HSPCH, Gurgaon Scuth

owt 37)072n22

This test report relaze enly to the partioutar sample submitted for testing

Haryana State Pollution Control Board Laboratory,
Sector-16 A, Faridabad

To

Endst. Mo, HSPCRLABIFF2023 8 7.6 8
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— PREVENT
POLLUTION FORM |
{See Rule 20)

=

Report No.:-951

Dated - Augusk 28, 2023
1. hereby, certily that 1 Narendar Hooda as Board Anaiyst,

{3} of section 53 of Water (Prevention and control of Pollutlon) Act, 1974(5 of 19
1&™ day of August, 2023 from Sh. Sidharth Shargava AEE, 2 sample of domest
MLD STP Behrampur, Sec-48, Gurugram, collected on 16.08.2022 from the Inlet & Outlet of STP for

analysis, The Sampie was in 2 condition fit for analysis reported below:-

1 further certify that | have analyzed the afore-mentioned

and declare the result of analysis o be as Faliow:-

duly appainted under sub section
74) recelved on the
¢ effluent of Mfs 50

ampie on 19/08/2023 to 28/08/2023

| 5r. mo. | Paremeter Enlet ol STP | Cuniet aiter | Cutlet  after Preseribed | Method o
SECoredny tertiary Limitg Tesking
freatmant trapbment

1, | Coloor Groyksh Almask At me f per reheand §
Colorless parts of [5:3025
2 | Datour Fiit] Debouriess Ddaless [Partl)  E9E7
- - = and Crapndard
3. | pH Vakie 31 73 T4 5.5-9.0 Mathocs far the
Examination of
1. | Conductivby pSiom | 640 B0 S0 - e weates mid WE
= T Totel Suspended Solds ma/l 3 waber APHALZ
o pe mg TE 17 L5 ] edition} 2023
5| 80045 Days at 27 L) mofl a3 E | 10
¥k Chemical Thoygan Demand marl 196 4H 1% s
i, | Cil & Groass mgft ) BOL BOL 10
§, | Totad fErogen migfl 17.2 2.5 1.2 ]
111 | Fecat Codifcarn PPN EGD ml —r— e TE.0 = 400
| 1 1

Tha condition of the seals, fasténing and container on receipt was a5 follow:

Container had Its

Signed this on 28" d

Haryange State Pollution Cantrol Board Laboratory,

gaals found Intact In order; s
representative of the industry and the board representative,

ay of August, 2023

Sector-16 A, Faridabad

T

Tha Member Secretary, HSPCE, Fanchkula

Engst. No. HSPCB/LAB/F/20237 SHBG~ FH3T

lip on the container had the signature of the

1
ptes

{ Ragionzl Office, HSPCH, Gurgaon South

Dated: ;E|e—%f I8

This teet report relate only o the particular sample submitted for testing

ol
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==

e

|| .
“anvarn zimg PREVENT
— ——— POLLUTION

Feport No.i-157
Dated - may 19,2023

FORM j

{Sea Rule 20}

1, hereby, certify that | Marender Hooda as Board Analyst, duly zppanbed undér sub section
[3) of section 53 of Water (Prévention and conkral of Pollutlon] Act, 1974(6 ¢f L1974 received on the
11" day of May, 2023 from Sh. Sidharth Bhargava AEE, a sample of domestic effluent of Mfs 120
MLD STP Behrampur, Sec-48, Gurugram, collected on 10.:05.2023 from the Injet & Cutlet of STP for
analysis. The Sample was In 8 condition fit for analysls reported below:-

I further cerilfy that | have analyzed the afore-mentioned sample on 110572023 to 19052023
and daclare the result of analysis to be a5 Follow:-

| 5f, o, | Parameter Irimt of GYF | Outlet ailer | QuDSt after | Fraseribnd | Method of |
{ sRLnndy rartary Limiks Teatit
|—- — _ | trgtmant__| tregtment o
L. | Cakar Greyish Almest Blrrerst - A per refavant
t CGRorRE Colorigss parts of 15:3025
2. | Odour Fowl Oicyrinss Ddoorigss - [Pam-1] 1507
! R s i and Standard
T | pHl Vahse B.5 71 E.0 5E-4.0 Methads for ihe
2 1)t rar e Examungiian  of
4, | Conductiwby B8fem 0 1330 Bal 0 |oeaus westar Bnd wass
1 water APHA{ZZ™
5. | Tetal Susperdsd Solids mg/l 210 17 . 15 20 i
5 | B0 Oaysat 20 0} mgl L5 ] £ L0
I TR - -
| 1. | Cnemizal Qxygen Damard mg/l 43%.6 46.2 4.6 50
i @ | Total Nitrogen mg/i 10,3 1.7 [1= 16 |
| G, | Facsl Calfarm MPRGLOD m] N 0.0 <100

e U

The condition of the seals, fastening and container on recsipt was as fotlow:
Container had its seals found intact in order; slip on the container had the signature of the
representative of the Industry and the board representativa.
Signed this on 18" day of May, 2023

Haryana State Pollution Control Board Laboratory,
Sector- 164, Faridabad

T

LA
Enarr&rﬁ‘i\wsr"l
The Mamber Segretary, HSPCE, Panchhkula/ Ht@*ﬂfﬁt:. HSPCB, Gurgaon South

Endst. Mo, HSPCB/LABIF/2023/ §49 )

Dated: |'fg'|l|l¢ r]q_.ﬂ,-;_.j
This test report relate only 9 the particular sampli subrmitted for testing
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N
POLLUTION FORM |

Repart Mo, -335
Dated = June 19, 2023
1, hereby, certify that 1 Narender Hoada as Board Analyst, duly 2ppointed undés $ub saction

(3) of section 53 of Water (Prevention and contrel of Pollution) Act, 19746 of 1974) recalved an the
1 0™ day of Juna, 2023 from Sh. Sidhartn Bhargava AEE, a sample of domestic effiuent of M/s 120
MLO STP Behrampur, Sec-88, Gurugram, collected on 09.06.2023 from the [nlet & Outlet of STP for
analysis. The Sample was in a condition It for analysis reported below:-

I further certify that 1 have analyzed the afore-mentioned sample on 1070672023 to 19/08/2023
and declare the resulk of analysis bo be as follow:-

l
| e— pEEVENT

B No. | Paramater |1ﬂelul' m'FT Dutiet after | Gotiet BRer | Prascribed | Hethod ef
secondry tErilany Limits TEsling
irestment | trestment

1. | Coloue Grepish Almagt Almnst = AR por relevend
Colpriass Colorfeis parts of 15; 3023
T, | Qdour Faul Chjpuriass Okl id fe [Pam-i) -~ E9ET
) ! and  Standard
1. | i Vaue g3 3 | B TN Maethods for the
e : E Inatign  of
2, | Conductivity y5/em 3140 am L= sl
Total SuspEnet SOIRS Fyt 18 1 0 water APHA{23™
3 ol Su an 235 . 3 n edition) 2017
B | B.O.D.[3 Daysat A7 C) mpf 126 1|£. 5 0 &
1
¥ | Chemical xvgen Doman mifl 5118 1p.2 P 50
B.. | Totad Mibrogen mail 173 FA. i 10
9. | Fecal Cotiform HEMZLOC Ml BE.0 53,0 <100 |
1

The condition of the seals, fastening and contalner on receipt was 45 Folbow:
Container had Its seals found intect 0 ceder; slip on the container had the signature of the
representative of the Industry and the board reprasentative.

Signed this on 18" day of June, 2023 1
Haryana State Pollution Control Soard Labaratory, P@&ﬁ”ﬁ/
Saczor-16 A, Faridabad B alyst

1
.
" Thie Mermber Secmra‘éptﬂr Panchkula/ Reglonal Office, HSPCR, Gurgaon South
endet. No. HSPCB/LAB/Ff2023 [T 3B — 1S%) Dated: 9 !ﬂ & |r'3"‘ﬂ'='3

This test repart relate only to the particular sample submitted for testing

t:'f o
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I_ i
|  ——
m— PREVEMNT
POLLUTION FORM j
“" iSee fule 20)
=7

Report Mo -T18
Dated - July 27, 2023
1, neraby, certify thet i Narender Hooda a8 apard Analyst, duly appeinted under sish section

{3} of sestion 53 of Water (Prevention and cantral of Poltution) Act, 1974(6 of 1974) racelved on ne
L day of July, 2023 feom SH. Sldharth Brargava AEE, @ sample of domestic effluent of Mfs 120
MLD STP Behramput, gar-48, Gurugram, collecked on 18,07.2023 from the Inlet & qutiet of STP for
analysis. The Sample wasin 2 eondition fit for gnalysis reported pela-
1 further certify that 1 have gnalyzed the alnra-mentionad campla on 18072023 19 2710712023
and declare the rasult of gralysis bo DE 85 faliow:=

—— —_'__,_'I_—_
[ =c Ho. II Farameter — [ imie of STP ToAlet aiber | Qutiet after | Presoriled pethod af
| spcondry tertiary LIimiis Tasbrrd
——

I == |Mm:|‘l', |I:r|;ut-l11=rl: |
Ii i |i:muur iGreyisn Almist Al by par relgvant
| | Copeieds | Colofesd e parts of 153025
| FI Odpur Foul Wnurlﬁs Qdouriess —aan (Fam-i] 1987

and  Standard

l 3 [ Walug | 7.3 | 7.8 | 55090 pthads Tor 1he
e oy uSfem ye = T G wntpr ang wate |
5, [ Toal ouspanded Tgids myf| 14 ™ water APHA(ZE
’ adition} 2023
f— B il - _— R —
& | B3 D 2 C) mglt 120 | [} T 1

[ 1 1
——TrnemicH Qrygen Demins ] T50.8 —rdl.ﬁ | A (7

e Lo |
| 5. |'Tﬁm_rpgenm.,,u 16,5 Ilg Ij.e. IT_u |

| e

| M ] |
[~ 9. | Fecak Coliorm Ry 10 il ]_ | 0.0 [ 730 [ EL00
R [ S = e __| = | |

Thi condition of the goals, fasbening and containes on recelpt was a5 faliow:
Cantaines had (s sesls Faund intact n order; sip on the container had the sigaatura of the
repregentamive gl the Industey and the board raprasentative,

Signed (s on 27" day of Julby, 2023 Ilt

Haryana State Poilution control Board Laboratory, An;?f—-
Sactor-16 A, Faridabad Ba et
Ta

The Member Secreiary; HaPCE, panchkulal Regicna Qiffica, HSPCB, Gurgaon South

Lar tio, HSRCB/LABIF2023) O P8 Dated: ¢ 7 /ﬂ? /Miﬂ

This test report relate only L the particular sample supmitted for testing
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4 SHRIRAM INSTITUTE FOR INDUSTRIAL RESEARCEH

(A unit of Shriram Scientific and Industrial Research Foundation)

R L L BT s T

o e - R L TR

COHEGRAR SAMPLE OF EFFLUENT DRAWN BY QLR REPRESENTATIVE ON 15.1 1.2023
FROM GMDA, ENGINEER = IV, SEW. DIVISION INFRA 1L GURUGRAM, W G N0,
TWEMWOZ223205B0GMDA 120 MLD Q&b DTD 06, 122022, allB: REGULAR COLLECTION

DO A0:11.2023

19, University Road, Delhl - 110007 (India)
A 150 - 3007, 14001 & 45001 Certified Instilute

LLR WO TCS448 2300001 2855F TEST REPORT
tasscil ‘T

Clignl Codle ..f"_.l.lﬁl:'il“]l:'h'!-‘v'.'| e

CipdI, il Wt
SEWERAGE DV S10H, INF =1L kg, Wi
GURLICRR A Banking Bat:
|1.-1._5‘E‘|"-1N.-'|.~HE{I':E : Custoaveer Fel Mo
Kl At - EENGINEER - |V Custormes Hel b
spmple Description: Joby Mo, 23H1-1-411-205Y

OF SAMPLES FROM 120 MLD STP EEHRAMPUR, GURUGRAM, MARKED AS "INLET WATER

DREAWHN FROM INLET CHAMBER", WAS RECEIVED

EN-F.I - Tesls Besulis

I il : 6.3

3 Tolal-Suspended Solids, mg 2000

3 Chemical O ygen: Demand. mg/ 4800

| Bigehemical Oxvaen Demand, ingfl 62

(at 20°C for 5 days)

g RAPN-Colifopm s 100 il S0
Chraiiransy

& MEN Fecal Coliform £ 100 m 214000
rEnnisng

D02 20.44,2003
OS5 20112623

—End of Repart =
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Waebsite : www.shriraminstitute.org
E-mail id : customercare @ shriraminstitute.org
qad @shriraminstitute.org

NO @ C1/0000343754

'H."ll"l"ll.'hf.'l.-

o N )
e T
S ..\__"‘alq___-r" £

—
E-,.Eﬁ@ =

Wi 1 1-3023 Saf it
T30 12089

HL 23R G0 S S

M= =25

GiMDAA L V2013216

11 1-2023

|
|
|
[

T i e

Prolocul
IS 1025 Pr-11-2023 -I

I5; 3025 Pre17=2022 i
APHA 241h Ed., 5220 I
APHA 24th Ed., 5210 ,
]
IS 1622 1941, RAZOID i
IS 1622 1981, RA20ID
i
!

o
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© SHRIRAM INSTITUTE FOR INDUSTRIAL RESEARCH

.3; (A unit of Shriram Scientific and Industrial Research Foundation)
Gl 1, 19, University Road, Delhi - 110007 {India) Website : www.shriraminstitute.org
Bl An 120 - 9001, 14001 & 45001 Certitled Institute E-mail id ; customercared shriraminstitute.org
gad @shriraminstitute.org
ULR NG, : TC544423000012933F TEST REFORT NO : C1/0000343754
i
]
Nasgpeat Ton: - -
Chiovd Gk - (OURGI 35T ane Wi-11-2023
GiMDA, Juls M 33011 12089 _
f SEWTRAGE RIWESHR, IMERAA ] Humkjng i [ L{Ar i B A8 1T s
i GUELLGEAM : Hendking Dulg 20:11-2023
HARYANA-129002 " | ; Tustonser Ref bk, GMIAAE-FVZOIAL I
; it Al - ENOINEER - 1Y Custsser Ref 1, 18-11-202
" i
|
E
| Yo e Dieseripd ens Job Moo 2311-1-411-2089 :
ONEGRABSAMPLE OF EFFLUENT DRAWN BY OUR REPRI SENTATIVE QM 4.1 120235 'i
FROM GMDA, ENGINEER - IV, SEW. DIVISION INFRA 11, DURUGRAM, W OO i
TWEIWOIEZE20584/GMDA 120 MLD O&M DTD 06,12.2022, UL REGULAR COLI hf!f.“ ri‘.'ﬂfll '
OF SAMPLES FROM | 20:MLD STP BEHRAMPUR, GUR LR AM MALKED AS " INLET WATER
BREAWN FROM INLET CHAMBER", WAS RECEIVED |
: i
! Erda; Tasiz Mesulis Profeca| :.
E [ iH ' 5.3 1S: 3025 Pr-11.2002 |
i ; : L =
:- 2 Tatal-Siapended Solids, mgd 2000 53025 PL-1T-2022 I
:1 | Chemical Oxygen Demand, mz/l [&00 APFHA 231 Ed,, 3220 i
4 Blochemical Oxygen Demand, mg/| 2620 APHA 2410 Ed., 5210 I
(@ Z0°C for s days) !
G AN Colifarm & 100 mi 20K ) & phT2: 1Al RAZD D

8] RIINSITE

e 8PN Feeal Coliform /160 ml 210000 SI6IREI5Te Bactiy
: ; irznnisms

DOR: 20111 2033
POS: M1
BiOE: 30112023

T e N S ———

—End of Report—
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SHRIRAM INSTITUTE FOR INDUSTRIAL RESEARCH

(A unit of Shriram Seientific and Industrial Research Foundation)

AL 18, University Road, Delhi - 110007 (India) Website : www.shriraminstitute.org
Rk Ar'1S0 - 8001, 14001 & 45001 Certified Institute E-mall id : customercare@shriraminstitute.ory
gad @shriraminstitute.org
ULFRNQ. ; TCE44423000012832F TEST REPORT NO : €1/0000343753
[ L et S L P e e o i, e ”..--5--.7""_#"*-“_‘. 2
e L ?k. ¥ |
i = T il e
|9835a] T }:HF T
Clapd Codé ; [GURGOIG1IE7) Paase Nk 1-3025 g Ay
i, fils His 330 1= bl 1| 208K |
SEWERACE DIVISHIMN, INFIEA-11. Hesibing B [EIRRRE PR k] i
SRR LRGHARL Beaking Date B | 1=H23 |
AR YARNA-1 22020 Crdtdiner [Rof Ma DA A E-D A2 1 8 |
1 B AL -.I:r-'-'.il-“\-ll.'i_'li - |4 Ciminser Rel I 15-11-2023
1 Sotple Deseription: Jab Mo 2300-1-411-20558
l CMEGRABRSAMPLE SFEFFLUENRT DRAWM BY OUR REPRESENTATIVE O 8 20 i
1 FREOMGMEA, EMGINEER - IV, SEW DIVISION INFRA L1, GLIFLGRAM, W0 RO,
TWEAN D223 205841 MDA 120 MLD O&M DTD 06,12,2022, SUB: REGULAR COLLECTION
OF SAMPLES FROM 120 MLD STP BEHRAMPUR, GURUGRAM, MARKED AS "TERTIAKY i
i WATERDRAWN FROM TERTIARY TANK”, WAS RECEIVED i
' |
SN, Tesrs Results Protogal |
! gl e 6.9 1S 3025 Pi-11-2022 |
] 2 Tatal-auspended.Solids, mg & 15 3025 [4-] F=2022 .
1 Chemical Goeveen Demand,; mgl E)r) APHA Zdth Ed., 3320 !
! i Eiochemisal Oxpeen Denvand, szl i APHA 243l EdL 5310 ;
E (a20RC e 5-dys) |
i 5 RAPR-Coliform #2100 ml 30000 Crpanisms 15 16221 1981, RAI0TS :
] ] PP Fecal Califarm ¢ FO0m] 33000 Organisms 15 1622 1981, RAZ0ED i
D 201 1 2003 : ]

Caosz 200 L2023
B ] e T el
—End of Repert —
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From,

Commissioner,
Municipal Corporation,
Gurugean,

Ta,
Mfs Ecogreen Energy Gurgaon Faridabad Privale Lirnicesd {“Cﬁncess[unaim”j,
¥ 160, Tatvam Villas, Sector-48,
sohna Road, Gurugram
M/s Ecogreen Energy Private Limited ("Selected Bidder™),
419, IInd Floar,
vipul Trade Conlre, Sohna Road,
sector-48, Gurugram

Endst. Mo.  MCG/IC-SHM/2023/ ' ¢f 0L Dated:- L)) 200 3

Reference; Concessian Agreement dated 14.08.2017.

Subject: Preliminary Motice of Termination under Clause 12.4(a)(ii) of Concession

Agreement dated 14.08.2017 for the repeated Events of Defaylt by M/s
Ecogreen Energy Gurgaon Faridabad Private Limited.

1} This bears reference to the Concession  Agieemeant  dated 14.08.2017 ("Contract/

Concession Agreement”| entered inper Jiig Delween Government of State of Haryana
{represented by Director of Directorate of Urban Locs| Bogies ("ULB"), Haryana); Municipal
Corparation Gurugram{"MCG { Designated ULB") (acting through its Comirmissionar);
Municipal Corporation Faridabad  (“MCF/ Partiv:[pating ULB™) (acling through  its
Commissioner)  and Mf=  Ecogreen Energy Gurgacn  Faridabad  Private  Limited
("Concessionaira”), & Ecogreen Energy Private Limited . collectively hersinafter referred
to a5 "Ecogreen”,

2] The Contracl was executed with the sple objective of devefoping, designing, and sElting up

of an integrated salid waste management facility for the Faridabad ang Gurugram clusters,



1163

3]

4]

d)
&)

g)

h}

1

5)

260

MCG was appointed as the Pesignaced ULR to discharge obligations =st o0l under the
Lontractk,

The present Preliminary Notice of Termination i being issued under Article 12:4{a) (1}, (i,
Wi} of the Contract for termination of the s3id Lontracl on account of muitiple material

breaches and events of defaults committed by Ecogreen in both Faridabad and Gurugram
dusters.

As per the extant terms and conditions of the Cantract, the Concessionaire was inder afa
contractually obligated ta perform the fallowing:

settng-vp of a ar pressing faality induding a power plant for processing of Municipal Solid
Waste {"MSW"™) priar to il final disposal at the sanilary landfill site:

Undertake daily collection door-to-door ) of MSW generated within the project area:

Ensure dedicated mobile transfer slations/dumper placers] contairier bins of 2 (two) cubic
meters capacily (or starage of waste al scrongary collection points which shall receive
MSW from the vehicles and davices engaged I8 the prmary collection of waste, ncluding
setting-up of transfer stations, |f required;

Ensure that ail transfer stations ! secondary storage poinls are covered and clean at ail
tmes, sa that dust and litter 15 effectively contralled:

Transport MSW from secondary collection paints 1o pracessing facility on a daily bases;
Selup pracessing facility ang sanitary landfill sites on designated lands Rrovided by ULB;
Selip at least 1 Lone) complaint redroessal cente which would Be functional From Lne
Lemmencement  date for (i) Easy monitering ‘of  operations of - project and; [{IF}
establishment of standard protacal to address customer complaints:

Undertake to organize and manage varfous Information, Education & Communication
(“IEC") activities for sufficient and effective awarenass of the citizans;

Comply with all public laws n force related to health, safety and canitation and be
responsiiie for Lhe hoalth, safely and environment aspects of the Projocts:

Promptly rectify and remeady the defects or deficendies, if any, painted out by the Praject
Management Unit ("PMUT) Parficipating ULE and furnish g report in respect Lo such
recofication;

The Contract provided for specific  Bmalines wilhin  which the Concessionaire  was
contractually hatde to achieve e aforementioned objectives, Despite such a categorical and
unequivocal understanding of the terms, the Concessionaire hag fajle.:! o achiave the
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concerned objectives and has commilted multiple breaches of its contractual obligations,
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thereby amounting o Concessionaire's Events of Default:

Below mantioned are the specific Events of Pefault committed by the

A. Failure in complying with the Service Level Benchmarks:
6) As per Annexure-1 (Project Details) of the Concession figreament, the following service level
benchmarks were to be achieved by the Concessionaire within a stipulated time period:

L. 1HFo Household level coverage of MSW collection services through door-ta-daor
collection of waste was to be achieved within 12 manths of signing of Concassion
Agreement, but the Concessionaire has failed to achiove the same;

i 100% segregation of wastc was to be achieved within 06 months of signing of
Concession Agreement, bt the Concessionaire has nod oy Fallad bo achieve: this
benchmark, rather the segrogation achizved so far is even less than 40%;

lil.. 100% collection efficiency of wasle was to be ensured within 06 menths of signing of
Concession Agreement, bul the Concessionaire has miserably Failed to achisve thic
penchmark and has not been able to colloct waste on a dady basgis:

. B0% recycling/processing of waste collecled was to be achioved wilhin 12 marnkhs of
signing of Concession Agreement but the Concessionaire has failed o achisved this
benchmark;

v, 100% scientific disppsal of waste was ta be achieved within DG manths from the date
of setup of sanitary kandfill, however, the 1andfill site has nat even peen developed and
the waste (s being dumped in haphazard manner on the land provided for the
oevelapment of the praject:

vl 300 efficiency in redressal of customer complaint was to be achieved swithin 09 months

o signing of Concession Agreement, however, instead of redressing the customer
tomplaints the number of complaints have substantially incroased due to ke
inefficiency of the Concessionaire.

It is pertinent [0 note that as per Clause 5.3 (s} of the Concession Agreament, the
Concessionaire is obligated ta mandatealy perform and comply with all the afgrementioned
performiance parameters specifically set out in Annexure-1 of the Concession Agreemeant as

semvice level benchmarks.
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7} Further as mentioned in Annexure-1 of e Concession Agreement if in any quarter the ag-
gregae liquidated damages levied by the Designated ULE an account of non-performance
exceeds INR 7,00,000/, then |he same shall be construed as Concessicnaire’s Event of
Default, which shall make (his Concession Agreement liable for (ermination, The penalty
imposed on the Concessionaire is much more than Rs, 7,00,000/- in multiple  previows
quarters, It is alsa pertinenl o note thal on account of multiple breaches of the
Concessionzire, MCG has beon constrained Lo impose contractuslly stipulated penaity
running into crores, on the Concessignaire from 2018-19 1 202324, thereby constituting a
Loncgssionaire’s Event of Defaull,

8} Additionally, failure to collect wasto 1or / consecutive days shall also be tonstrued as
Concessionaire’s Event of Defaudl, The Loncessionaire has deliberately failed to cellect
wasle continuously for several morths, Hence, these lapses on part of the Concessionaire
qualify as Concessionaire’s Fvents of Defaull.

B. Failure in Achieving Financial Closura:

9) As per Article 2.2.7 of the Conlract, the Concessionaire was contractually bound to achjeve
its Conditions Precodents ("CP*) within 180 days of Appainted Date, e 14.08.2017. Ona
of these CP for the Concessionaire, as sel oul under Article 2.2.1.2, was thal the
Concessionaire shall achieve financial closure, i.e: procure and raise gl funds (debls, equiby,
eI, ) necessary to finanoe the Froject and have Immediate access to the funds there under,
In order to demensirate the aciievemenl of finandial closure the Concessisnaire was
obligated to submit with MG a financial closure report along wilh necessary reguired
clearances.

10) The requirement of the cp being achieved within 180 days of the Appointed Date under
Article 2.2.2 1s refterated in Adicke 6.1.2, of the Contract. Additionally, Article 6.1.2 of the
Contracl also provides that if financial closure is not achioved witkin the stipulated period of
180 days from the Appainted Dale, then the Concessionaire would De entitled to a8 further
perigd, not excoeding 30 days, subject to pavment of damages to MCG of a sua caloutated
at the rate af 0.1% of {he parformance securily for each day of delay.
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11) Deespite the contract being executod in the year 2017, almost 06 years have lapsed,
however, the Concessionaire could not achleve financial closure [Please Confirm], Whilst

MCG has been patient ang tooperative, there have been no steps taken by the
Concessienaire to- expedite the achievemenl of ks financlal clesure. Despite repeated
reminders to the Concessicnaire regarcing the same and numerous commitments made Ery
the Concessionaire assuring MCG of the same which fever came ko frultion.

1Z}Hence, the Concessionaire was required to achiewe financial closure within 180 days i.e;, by
10.02. 2018 and at the lfatest by 12.03.2018, subject Lo payment of damages. However, the
same was nol achieved by the Concessionaire, Accordingly, since the Concassionaire did not
rectfy Its lackadaisical attituoe shoul fulfilling its commitments as per the Contract ard
falled to achieve the financial closure ang submit s report Lo MCG in accordance with the
terms af the Contract, MCG is now constraingd to take remedial steps under the Cancession
Agresment,

C. Fallure in Processing and Disposal of MSW:

13) As per Articles 5.5, 5.6, 5.7 ang 5.8 of the Contracl, the Concessionaire was contractually
liable to (i) ensure the primary collection of waste fram the point of ganaraticn, (i) sething
up of secondary collection pomnts for storage of waste, (i) transportation of waste from
seccndary coflection points Lo Lhe prodessing facility and (wv) processing and disposal of
MSW respectively, However, since the vary inception of the Contract, the Concessionaire

has shown blatant disregard 1o the aforesaid contractual provisions,

14) Further, Article 5.3 requires thal tha Froject be operational an all days of the calendar Waar,
honwever, the Concessionaire has lailed to ersire the same. Instead, the Concessisnaire on
multiple occasions has gwven baseless excuses such as rainfall in order to escape Trom
Fulfilfing its contractual obligations.

15 Mareover, the Concessionaira’s excust regarding the processing of waste being
Exlbracontractual is also wrong and an attempt to evade its contractual obligabions. Such
fallure an- part of the Concessionalre |5 in complete contravention of the terms of the
Contract as the samea is cateqdrically specihed under Arbcles 5.2 ta 5.8 along with Recital
"E" af the Contract,
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L6) Flease note thal the ineffident Soild Waste Management ("SWM"} in the oty is solely due
o the fallure of the Concessionaire in fulfilling its obligations under the Concession
agreement and has created an alarming and hazardaus situation for the residents. Tha
mismanagement and chaotic disruplion of services at all the levels starting from shoddy
dooe to door collection, non-transportation of solid waste from the secondary collection
paints to the Bandhwar site, as well as not selting up the Waste to Energy Plamt {("WtE
Plant™) and development of otbier processing facilitics at the Bandhwari landfill site.

17} Concassionaire has stopped transportng the waste from secondary collection points since
25.06.2023 ciling some strike of its vendars, MCG has recaved nUMersus grievances from
Eha citizens and RWAs regarding sloppy door to door collection and consequent dumping at
unauthorized sites. The mismanagament has heen quoled by the national newspapers,
which published several stories aboul the huge dumps of waste being accumulated at
vanous secondary collection points all ovor the city. The situation has braught immense
disrepute Lo the millenniom city of Lurigram, especially m the hght of the city hasting
several events for the G-2D Sumimnit.

18) Multipie meetings were held with (Ha Concossionaine, however, it deliberately failed Lo stan
the cparations (o their reguisite Capacity. Numercus netices have been served which include
but  aren’t limited to  MOGIC-SEM F2023/820, Dated:- 05-07-2023, IC-
SBMIMOG 20231881 Dated: - LE-0-20023 MCGY IC-SRM f2023 (874, Dated:- 18-07-
2023, MOG/IC-SBM/ 202 3/857 Datod:- L5-07-2023, MCG/IC-SEM | 2023/843, Dated:-10-07-

2023 MCG/EE-SBM/CIFMS/2023/2 2398, Dated:-12 03-2023 MCG/EE-SBM/ 2023 /
22559, 0atad:-15-07-2023, MCG/ADCMC-Iv/ 2023/ 13385 Dated:-26-04-2023 MCG/EE-SBM
fCFMS {2023/ 22398, Dated: - 12-07-202 3 UG AE-S8M/2023/23 145, [ated.- L D=07-

2023, MCG/IC-SBM/ 2023/950, Datea:- 02-08-2023, r~1C{.3,f_]E-5I3M.-fEGEE."935, Dated:- 29-07-
2023, In the last ene month but tho Concessionaire has not cormplied with any directions or
acted upon its own assurances, (o resalve the Is5ue of wasta accumulation, It has deployed
very few namesake vehidles which ara nol sufficient o manage the nuge waste collection in
the city. Its inability 10 deploy additional vehicles and allocate sufficient rFesoUrces to resodye
the situation has demonstrated a blatant disregard to contractual obligations and a lack of
concern for the weifare of our eitizans.
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19} Despite several regurests and written correspendences, induding but not limited to latters
dated 05.07.2023, 10.07 2023, and 15,07.2023. wherein the Concessionaire was asked to
Ensure proper collection and disposal of wasta, the Concassionaire has repeatedly failed in

adhering to its contractual obligatons of properly collzcting and: disposing of waste, The
Concessionaire’s failure to perform its obiigations under the Conlract and consequent
breaches, inactions, and failure comply wilth the contractual terms brought the city on the
brink of an epldemic outhreak due o the acute unhygicnic Ivirig conditions created as a

result of the Concessionaire’s dumping of huge mounds of garbage at several places.

B. Underutilization of Processing Sites

200 MCG identifiad ane handad owver 05 adchbonal sites for waste Dracessing so mat‘llzne quantum
of wasbe at Bandhweari may be reduced, namely Beribagh, Sector-44 Badzhahpur, Darbaripur
and Carterpun. A cammittes of MCG officers visited the above-mentroned sites an 12,07, 2023
and pbserved that cven these additional sies were in bad shape and underutilizod, The
Concessionaire i neithes maintaining any records at the Wasta Processing Facility Conters
("WPFCs") nor disposing/proceszing of the ory and wet waste I & segregated manner, rather
Fecklessly dumping mix wasle on the sites. These sites which are a result of haphazarg
oumping of waste instead of maticuloue Wasle management, have thus, become a menace ang

art now causing environmental and public health hazard,

2131t was also ohserved that a large quantity al wet waste was further bing transported 1o
Uandhwari landfill sita withoul being processod and was mixed with other dry waste, Thilg
mismanagement compelled MCG o undertake Lhe processing of waste on its awn at the risk
and cost of the Concessianaire, Lurmping of unprocessed waste at Bandhwari site i& Calsing
birden on the land meant lor setting up the WIE Plant and SLF, Moreover, such failura on the
part of the Concessionaire in ol utiliaing the sites in a Aroper manner is alsa in contravention
of the directions passed by the Hon'ble National Green Tribunal, A natice in this regard was
also issued to the Concessionaire on 18.07.2023 but no improvement has been observad
regarding waste Rrocessing at these siles, which dermonstiates the thoughtless attitude of the
Concessignaire and canstilytes o material breach of its obligations under the Concession
Agresment amaunting o Concessionaire's Event of Defaull,
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E. Failure to set up the Processing Facility

£2)0ne of the primary obligations of the Concessionaire under the Concession Agreement was
o seb up the Project Facilities, Le., the infrastructure to be created for pracessing of MSW
prior o its final disposal al engineered sanitary landfill site, The cofcamed Project Facilitles
alsg induded & WIE Panl having capacity of at least 10 MW and treatment of organic
fraction by biological processing (compesting, bio-methanation). MCG transferred the
possession of the requisite land to the Concessionaire in Seplember 2017 and even
executed a lease deed in its faver for the sald land in September 2018. However, despite
MCG having fulfilled all corresponding obligations for this purpose, the Concessignaire hag
unjustifiably delayed the setting up of the concemed Project Facilities,

<31 Further, as per Article 5.8(F), the Concessionairs consistently celaved the commencement of
the works by failing o re-ciaim the requirad land for Lhe WAE Plant by deploying suitable
technology/processes to manage the waste Piedt up at the existing site. This issue was
highlighted (o the Concessionaire multiple tmes including the meeting dated 12.10.2019;

however No Corrective INGasUIes wore taken by the Concessionaire.

24) Owing 1o the Concessianaire’s failures, MCG was constrained o take up the works of [he
Concessionaire on its own at the risk and cost af the Concessionaire for reclaiming the land
by way of treatment of legacy as well as fresh wasle, MCG re-claimed 10 acres of total land
for the WEE Plant and infarmed the Concessionaire of the same vide lefter daled 07.12.2021
and requested the Corcossichaire ta sta u1e work of erection of WLE Plant immadiataly.
But the Concessionaire not only falled to start the canstruction of the WE Plant, but has not
even finallzed the structural drawing, designs elc. til date, Additianally, the appeintment of
EPC contractor, financial closure far the WEE Planl ana procurement of equipment of WtE
Flant have also not been conduded. All of this demonstrates the careless attituge of the
Concessionaire and constitutos 2 rmaterial breach of lis obligations under the Concession
Agreement.

23] Further, MCG had handed over about dl-acre land 1o the Concessionaire at Bandbiwari far
setting up the Integrated Safid Waste Managemant ("ISWM™) project which indudes WEE
Plant, SLF and fresh waste processing facifity. As per Clauces 3.1 (a) & 7.1 (F), site was to
be hancled over ta the Concessianaire on 345 where s basisand the Concessianaire was
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required o occupy and use the site propery. However, the Concessionaire failled to do the

S,

26) In terms of Clayse 1.1.38, the Sanitary Landfill Site was to be developed, constructed and
operated by the Concessionaire at the allocated site Le., Bandhwari In Gurugram
conformance with the SWM Rules. Further, in lerms of Clause 1,1.92, Residual Inert Matier
means the inert matlor lef for final tisposal i Engineercd Sanitary Landfill Site after
processing of the SWM oy one or mare of the relevant Project. 1t is o be neled that the
Concessionaire hias najther sot up the processing facllity nor developed the SLF, Maoreoyvear,
in blatant violation of SwM Rules, 2016, the Concessionaira is creating huge dumps of
mixed waste 8l the Bandhwari site instead of utlhizing the sile for pracessng residual waste

anlky.

ZT}MCG is constrained to oxecute the wark of processing of (he accumulaled waste which
would not have accumulated if the Congessicnaire had started breatment and Processing
alang with the establishing and aperating the WLE Flant as per the timaline stipulated in the
Concession Agreemant. The work underlaken by MOG is being carried out at the risk and
cost of the Concessionaire and mare than 5. 85 Crores have been spent on reatment of
waste as per the SWM Rules, 2016 and firther WOrss amounting to more than Rs. 250
Creres have been allolted or are in the process of allotment, expendilure for which s
recoverable from the Concessionaire, among other costs and damages incurred by MCG.
Fhe Concessionaire is lable to Lompansate the amount spent by MCS in axeculing the

contractual obligation of the Concessionaire Jndder the Concossion Agreement.

28) It is alse pertinent to mention Clause 5.8(i) of the Corcessian Agreement which reguiras
that the Concessionaire has in ensure treatment and safe discharge of leachate generatad
from Processing Facility & SLF Sut Concessionaire failed to manage lhe leachale generated
at S5LF as bolth Disc Tube Roverse Osmosis {("DTRO"} and Leachales Treatment Plant
("LTP") are non-functicaal andl leachale has started accumulating inte the natural pong
located al the backside of SLF site and forest arca around the SLF, Hence, Concessionalre's
continuous viclation of environmental nesms and regulations poses significant health nd
safely risks to the nearpy villagers. This misimanagement of lcachate at the landfill site is
complelely against the SWM Rules, 2016, which the Concessionaire s dound o comply

with, a5 per the terms and condilions of the Concessionaire Agroement.
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‘ 291 A8 per Article 5, Clause 5.3 (h), the Concessionaire was ohligated to take care of the health,
secunty, environment and safety aspects of the Project at all times during the Concession
Pemod, Despite being obligated to do the same, the Concessonaire has repeatedly displayed

an impetusus altitude throughout the validity of the Concession Agresment.

M) The aforesaid deliberae lapses and failure on part of the Concessionaire constitutes i
matenal breach of s obligations uneer the Contession Agreement and qualifies ag 3

Concessionaire’s event of default,
F. Inability to provide safety equipment:

31)Further, in accordance wilh Arlicle 5, Clauge 5, 3(k I Whe Concescionaire wac supposed o
bear all expenses towards uniforms, safety gear and waske handling equipment for all wacta
lifters and drivers, Instoad oF taking care of s cbligations, the Loncessmonaire only pravided

limited PPE kits 1o wio kers thal tao aftor repeated reminders from MCOG.
G. Inability to obtain fitnoss certificate for vehicles:

12} Additionally, as per Article 3, Clause 5.3 (n), the CONCessionaire was obligated to obtain
approval from the transporn department as applicable along with obtaining fitness certificate
for the vehicles each Year before the due dato. Howaver, the Concessionalre failed ko nok
anly obtain the appraval fram this ransport department but also failed to abtain the fitness
tertificate Tor vehicles each year before thair respective due dates. Thes action aof the
Concessianaire is in contravention of the Concession Mgreament and amounts o an Event of
Befaule,

H. Failure to install CCTV cameras:

33} Further, &5 per Article 5, Clause 5.3 (o), the Concessionaire was supposed to install CCTV
Cameras at  various processing  facilities, howewver, despite repeated reminders the
Concessionaire failec 1o do the REMC and axpressed nAg singerily towards achieving the
objectives of the Concession Agreemeant,



L. Failure to achieve COD within stipulated time period:

34 In addibon g the afuramentloned, as per Qayse 5.3 {a}, the Concessionaire was supposed
to achieve the COD within the Ume sbpulated o this Agreement, hawever, (he
Concessionaire nol only failled to achieve the COD within the time stipulated, but It also
went onto seek multiple extensions as also demonstrated from Coricessionaire’s lettar dated
17.11.2023, The extended time suught  for achieving COD is 3 direct cisplay of
Concessionaire’s insincenty ang lack of nlerest i realizing the objective of the Concession
Agreement and fulfilling ils abligations.

Ja}Further, as per Article 5. Clayce =.3.1¢), the Concessionaire was cbligated to remedy any
oefects as pointed out by Participating ULBs in tha Inspection Report and furnish 2 report
regarding the same within the stipulated time periad. The Loncessionaie, despite repaated
reminders and reguests by the designated ULBs tg remedy the defects, failed to do the
same, The failure 1o act on designated L1 (' requests and reminders have led to miultiplie
material breaches by the Concessionare and he same has resulted in an envirgnmeantal

menace,
J. Failure in Monitaring and Inspection:

36} According to Article 8, Clause 8.1.1, the Concessionaire was required to submit & monthly
repart o MG, within 7 davs after the ending of sach manth, bringing out In detall the
progress of the work underlzken and erganize monihly review meetings on the Processing
Fadiity, including the wiE Plant, other project: facilities, the quanbity of MSW collectad,
processed and disposed, and any other redevant information. Howewer, the Concesslanajre
has falled to submit such manthly reporls to MOG despite being given several reminders for
the samea.

K. Failure to implement IEC Activities:

37)Under Artide 5.10(c), the Loncessionaire was required to organize fraining programs for
Resident Welfare Assooations ("RWAS"Y o molivate the Lommunity towards wastke
managemeant for ensuring the sustainability of a system at least ance (n three (3) months
for first vear of operations and thereafter al the interval of six months for balance
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cancession period, however, the Concessionaire has failed 1o arganize even a single training
pregram n past 2 vears,

38} Further, as per Artigla & LD{d), the Concessionaire was required too submit an annual
pragram of the 1EC aclivities planned for each year {on 3 monthiy basis) to the ULB! PMU
wilhin the first month af each calendar year clearly notifying the components & expandifiira
uhder each head of expcnse, however, the Concossianaire has failed to cubmit an annyal
Pragram af the [EC activitics plannad for each vear (on a monthiy bagis) w0 MCG thereby,
consbituting a breach af its bbligations under the Concession Agrecment and therefora
amounting o Cancessionaires Fvent of Default,

32} The present situation of waste collection and transportation i VEY poor and farge number
oF complaints are being received on daily basis which are not being atlended ta and the
waste Is gelling accumulated not only al secondary collection pamts but also along the
foad; open spaces, shopping conters ele such indiscriminate dispasal of wasle directly an
the road has led to a multituge of detrimental wmsequences that pose a significant risk ()

public health, envirgnmient, and the oversll wallbelng of the CORmunity.

40] The situation has reached such &n alarming state that it has Inggered widespread protests
by the locals, wha have laken 1o the sireets with banmers and stegans, demanding
immediate aclion to asdress this growing menace, The Honble National Green Tribunal
{"NGT") has taken a sericus tognizance. of the same in QA No. 477 of 2023 and has
constituted 2 Joint Committon conasling of Depuly Commissiorter, Gurugram and one
representative from Haryvana State Pollution Control Board (HSPCB) to visit the sites, MCG
has conducted a survey of lhe situation of waste dumped 10 the oty and made an
assessment that an estimated 21683 MT af solid waste was lying scattered aergss the
locations of secondary collection Paints in the city as om 28.11.2023. The same is furtrter
increasing day by day. This ks an dlarming situation which poses a threat rot only to public
health and hygiene buc ales unclermines the gesthelic ana ecoingical aspects of the
concerned citics.

41) The aforementioned instances of the Concessionalre's failures stand in gross wolation of the
Wwrms of the Contract and amount o Events of Defaull in terms of Claysa |3 of the
Concessicn Agreement. MCG has lime and again requested and Issuad several written
correspondences and reminders (o the Concessionaire la rectify the sald contractual lapeeos,



Inetuding bul net limited Lo letters dated 30.05.2022, 30.06.2022, 12,07.2022; 22.09.2022,
072023 and 15.07.2023, Howover, despite the €aid letters and the Concessionaire’s
corresponding and ropeatad assurances, the Concesslanare has till date not made good on

the said assurances and continues o violate tne concerned obligations with impunity,

42)MCG and MCF are responsible for providing a clean, healthy, and =afe environmient to it5
abzens residing in the Faridabad and Gurugram clusters. However, awing to the gross
violation to the terms of the Contract by the Concessionaire, MCG and MCF hNave lean
FECElInG muliple complaints from il citizens regarding the degrading living and
ernvironmental conditions In their respective residential areas due (o Improper disposal of
waske which is ruining and tarnishing the image and reputation of MCS and MCF. Whilst
MCG and MCF are committed to providing a safe and healthy envirorment ta ks citizens, the

Concessionaire's actions are appalling and completely unacceptable as explained.

43)Accordingly, in terms of Article 12.4{a)(l) of the Contract, the instant  Preliminany
Termination Nobice 1S being iesucd (o the Concessionaire wheraint the Cancessichaire s
being called upon Lo make guan 1= contractus obfigations and submit with MCG & proposal
detalling its plan to cure the above-mentioned Evont of Defaults Le., the Concessionaive’
Fropasal to Rectify. In the event, na proposal is receivard from the Concessianaire within a
pencd of 30 days from the receipl of thisnotice, MCG will be constrained to take all actions
available with it under the Concession Agreement including termination of the Contract by
ISSUING @ Termination Notice under Arlide 124(c).

44} The: present notice has been issued withaut Prgjudice ta MCG's position-and legal rights. Mo
contents of this notice must be construed o be dbandonment and / or waiver of any legal
rights, privilege or entillement of MCG under the Concession Agreement and [/ or other
remedies available to MCG in law, each of which are gxpressly reserved.

-
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Cammissigner,
Municipal Corporation,
Gurugram.
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A copy of the above s forwarded Lo the follewing for information and necassary action
please,
1. Chief Secratary to Gove. of Harvana,

2 Principal Secretary Lo WIChiaf Minister, Haryana, Chandigarh,

3 Director, Urban |ocal Bodies Haryana

4 CME, Municipal Corporation, Faridabad.

g Additional Commissicner, Municipal Lorporanon, Gurugram.

B All Joint Lommissianars, Municipal Corporation, Gu rugram,

7 superintending Engineer, Municipal Corporation, Gu rugranm

g. Cheel Account Qificer, Municipal Corporation, Gurugram,

g, Execulive Engineor-SEM, Municipal Corperation, Gurugram,

LG, Lonsullant - 5BM, Municipal Lorporation, Gurugram.

1] Consultant — WEE, Municipal Corporation, Gurugram

5 Consultant SEM Financial, HMumcipal Carparalion, Gurugram,

13 FA ta CMC, Municipal Carporation, GuUrugram. - -
ji =t
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Commissoner,

Municipal Corporation

Gurugram



